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Priority claimed from 16/02/2015; Application No. : 013743315 ;European Union 

3262625    14/08/2015
[International Registration No. : 1277508]
COMPTEL CORPORATION
Salmisaarenaukio 1 FI-00180 Helsinki Finland

Address for service in India/Attorney address:
ZEUSIP
C-4, JANGPURA EXTENSION NEW DELHI-110014.

Proposed to be Used
IR DIVISION
Cl.35;Advertising; administration of business affairs; analysis of business data; assistance and consultancy relating to 
business management and organization; automated data processing; business administration and business consultancy 
services; business advice and information; business information; business information management; business research; 
collating of data in computer databases; collection, systematization, compilation and analysis of business data and 
information stored in computer databases; compilation and provision of business information; compilation and 
systemization of information into computer databases; compilation of data into computer databases; computerized 
business information services; computerized data processing; consultancy relating to business analysis; data 
processing; on-line data processing services; retail services provided via computer communications networks in relation 
to computer software, computer programs, recorded content, computer hardware and information technology equipment.

Cl.38;Telecommunications; advisory and consultancy services relating to wireless communications; audio, video and 
data transmission by cable, satellite, computer networks, telephone lines and ISDN lines; audio, video and multimedia 
broadcasting via the Internet and other communications networks; automatic transfer of digital data using 
telecommunications channels; communication of information by computer; communications services provided over the 
Internet; computer aided transmission of data; consultancy services relating to data communications; data transfer; data 
transmission between networked computer systems; digital data transfer; digital transmission of data; electronic 
communications services; electronic transmission of data; electronic transmission of sound, images and other data and 
information of all kinds via the Internet; information transmission via digital networks; providing access to a global 
computer network; providing access to databases; providing access to data and information on the Internet; providing 
on-line access to data; satellite transmission of data; transfer of information and data via computer networks, telecom 
networks, cable networks, on-line services and the Internet; transmission of computerized or electronic data.

Cl.42;Scientific research; industrial research in the field of telecommunications networks; computer programming; 
consultation and providing information in the field of computer programmes and software, information systems and 
information technology; technical support services, namely, troubleshooting of computer software problems; design, 
development, creation, installation, implementation, providing, maintenance and updating of computer programmes; 
computer system design services; rental and leasing of computer programmes and software; design, creation, 
implementation, development, providing and updating of computer software and user software interfaces; database 
design and development; design and development of computer terminals and readers; research and development in the 
field of information technology, telecommunications and computer programming; design, development, implementation, 
providing and updating of computer programmes and software; design, development and implementation of computer 
systems used via network between telecommunications network and computers; providing on-line non-downloadable 
computer software for use in customer relationship management; providing on-line non-downloadable computer 
programmes and software to communications services providers, namely providing computer programs and computer 
software for collecting and processing data, for integrating the data, for analyzing the data using real-time analytics, for 
applying predictive analytics to the data, for determining customers" needs, wants, likes and dislikes, for deploying and 
launching services directed to the customer, for predicting service usage trends, for detecting an analyzing anomalies 
and disturbance in the networks, for monitoring, managing, and optimizing network operations, for projecting future serve
usage needs and requirements, for automating customer interactions and business decisions, for service delivery 
fulfilment and management, for developing pricing structures, for bandwidth management, for fulfilling customer orders, 
for monitoring and responding to customer activity, for collecting network usage information, for cataloging and 
managing cloud-based products and services, for managing resources needed to provide cloud-based services, and for 
providing customer and operational visibility of the cloud environment; providing an integrate, offer-driven computerized 
system geared to generate revenue from data; providing a predictive analytics software solution; providing a software 
solution for improving and making more effective decision-making by using predictive analytics, real-time data and facts; 
providing a processing and monitoring software solution utilizing integrated, catalog-driven approach to service order 
orchestration.
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3264801    18/11/2015
[International Registration No. : 1244026]
AROMATHERAPY ASSOCIATES LTD
6 Great West Trading Estate, Great West Road, Brentford, Middlesex TW8 9DN United Kingdom

Address for service in India/Attorney address:
K & S PARTNERS
109, SECTOR-44, GURGAON - 122 003, NATIONAL CAPITAL REGION, INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.3;Soaps; perfumery; essential oils; cosmetics; hair lotions; dentifrices; aftershave balm; aromatherapy oils and 
creams; bath and shower oils (non-medicated); body and facial butters; body and facial creams [cosmetics]; body and 
facial gels [cosmetics]; body and facial oils; body and facial massage oils; body and facial scrubs [cosmetic]; body wash; 
cosmetic kits; diffusers for room fragrances; essences and essential oils for personal use; exfoliants for the care of the 
skin; eye gels; facial beauty masks; face wash [cosmetic]; hair conditioner; hair oils; lip balms; moisturising skin creams 
and lotions [cosmetic]; perfumed water; room fragrances; shampoo; shaving creams, oils, gels, lotions and soaps; 
shower gels; skin balms [cosmetic]; skin cleansers [cosmetic]; skin toners [cosmetic]; washing preparations; parts, 
fittings and accessories for all of the aforesaid goods.

Cl.16;Printed matter; instructional and teaching material (except apparatus); books; calendars; cards; catalogues; gift 
cards; greeting cards; magazines [periodicals]; newsletters; posters; printed publications; parts, fittings and accessories 
for all of the aforesaid goods.

Cl.35;Retail services connected with soaps, perfumery, essential oils, cosmetics, hair lotions, dentifrices, aftershave 
balm, aromatherapy oils and creams, bath and shower oils (non-medicated), body and facial butters, body and facial 
creams [cosmetics], body and facial gels [cosmetics], body and facial oils, body and facial massage oils, body and facial 
scrubs [cosmetic], body wash, cosmetic kits, diffusers for room fragrances, essences and essential oils for personal use, 
exfoliants for the care of the skin; retail services connected with eye gels, facial beauty masks, face wash [cosmetic], hair 
conditioner, hair oils, lip balms, moisturising skin creams and lotions [cosmetic], perfumed water, room fragrances, 
shampoo, shaving creams, oils, gels, lotions and soaps, shower gels, skin balms [cosmetic], skin cleansers [cosmetic], 
skin toners [cosmetic], washing preparations; retail services connected with printed matter, instructional and teaching 
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material (except apparatus), books, calendars, cards, catalogues, gift cards, greeting cards, magazines [periodicals], 
newsletters, posters, printed publications; advice, information and consultancy services relating to all of the foregoing.

Cl.44;Hygienic and beauty care for human beings; aromatherapy services; beauty care; beauty consultancy; beauty 
salons; beauty treatment services; massage and skin care salons; massage services; services for the care of the skin; 
spas; advice, information and consultancy services relating to all of the foregoing.
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Priority claimed from 03/07/2015; Application No. : 678817 ;Switzerland 

3266446    06/10/2015
[International Registration No. : 1276982]
Marinos KONSTANTAKATOS 
P.O. Box 52653 GR-145 04 Attiki, Drosia GR

Address for service in India/Agents address:
UNITED OVERSEAS TRADE MARK CO.
52,SUKHDEV VIHAR, MATHURA ROAD, NEW DELHI-1120 025.

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs; milk and dairy products; edible oils and fats.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastry and confectionery; edible ices; sugar, honey, golden syrup; yeast, baking powder; salt; mustard; vinegar, sauces 
(condiments); spices; ice for refreshment.

Cl.31;Grains and agricultural, horticultural and forestry products, not included in other classes; fresh fruits and 
vegetables; seeds; natural plants and flowers; malt.
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Priority claimed from 13/05/2015; Application No. : BO2015C000580 ;Italy 

3270403    01/07/2015
[International Registration No. : 1279389]
AESSE PROJECTS S.R.L.
Via Mercadante, 51 CATTOLICA (RN) Italy

Address for service in India/Agents address:
CHADHA & CHADHA.
F-46, HIMALYA HOUSE, 23 KASTURBA GANDHI MARG, NEW DELHI -110001.

Proposed to be Used
IR DIVISION
MARK TO BE USED AS A WHOLE.

Cl.3;Perfumery, essential oils, cosmetics, soaps.

Cl.9;Glasses; sunglasses; sports glasses; spectacle cases; lenses for glasses; frames for glasses; chains and cords for 
glasses; mobile phones; cases for mobile phones; tablets; cases for tablets; smartphones.

Cl.14;Precious metals and their alloys and goods of precious metals or coated therewith included in this class; jewelry, 
costume jewelry; watches; time instruments.

Cl.18;Leather and imitation of leather, goods made of leather and of imitation of leather; bags; handbags, backpacks, 
trunks, suitcases, wallets, purse, briefcases, umbrellas.

Cl.24;Textiles and household textile articles, bed covers and table covers, towels, kitchen linen; bed linen; household 
linen.

Cl.25;Articles of clothing, shoes, hats, belts.

Cl.30;Pastry; confectionery; ice cream; coffee; tea; chocolates; products made of chocolate; products made of flour 
and cereals; spices; sauces.

Cl.35;The bringing together, for the benefit of others, of a variety of goods, excluding the transport thereof, enabling 
customers to conveniently view and purchase those goods, of clothing and clothing accessories, shoes, hats, jewelry, 
costume jewellery, watches, handbags, suitcases, belts, perfumes, cosmetics, glasses, smartphones, tablets, linen; retail 
services relating to clothing and clothing accessories, shoes, hats, jewellery, costume jewellery, watches, handbags, 
suitcases, belts, perfumes, cosmetics, glasses; presentation of products by any means of communication for retail; 
advertising; distribution of advertising material; franchising, namely, services rendered by a franchisor that is transfer of 
business and organizational know-how.

Cl.43;Services for providing food and drink.
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Priority claimed from 21/04/2015; Application No. : VA 2015 00965 ;Denmark 

3273808    25/08/2015
[International Registration No. : 1279585]
GRUNDFOS HOLDING A/S
Poul Due Jensens Vej 7 DK-8850 Bjerringbro Denmark

Address for service in India/Agents address:
REMFRY & SAGAR
MILLENIUM PLAZA, SECTOR 27, GURGAON- 122002.

Proposed to be Used
IR DIVISION
Cl.7;Pumps; circulating pumps; centrifugal pumps; pumps for water supply; pumps for fresh and polluted water; pumps 
for industrial purposes, pumps for fuel oil; hydraulic pumps; air compressor pumps; regulation and control devices for 
use in connection with pumps and pumping plants, such as valves, cocks, packings and automatic regulation valves; 
pressure boosting units for water supply, water distribution installations and water supply installations, incorporating 
pump, motor, tank, pressure sensor, controller and non-return valve; machine tools; electric motors (not for land 
vehicles); filters (being parts of machines or engines); cleaning apparatus (being parts of machines or engines) and 
cleaning machines; and parts and accessories (not included in other classes) for these goods.

Cl.9;Apparatus and instruments for measuring, dosage and checking (supervision); software and hardware relating to 
control of pumps and water supplies; computer hardware and software for pumps and for use in connection with pumps; 
computer hardware and software for pressure boosting units for water supply, including water distribution installations 
and water supply installations; and parts and accessories (not included in other classes) for these goods.

Cl.11;Apparatus and installations for heating, steam generating, refrigerating, drying, ventilating, air-conditioning and 
water supply; water distribution installations and apparatus; water supply installations and apparatus; installations for 
sanitary purposes; heat pumps; machines and installations for treatment and purification of slurry, water and sewage; 
disinfectant apparatus; water purification installations; water purifying apparatus and units; and parts and accessories 
(not included in other classes) for these goods; except tapware, including taps, faucets and shower heads

8406



Trade Marks Journal No: 1866 ,   10/09/2018           Class 99 
 

Priority claimed from 20/03/2015; Application No. : 302015902339681 ;Italy 

3274776    10/08/2015
[International Registration No. : 1279568]
CER GROUP S.R.L.
Via dei Cappuccini, 5 I-36100 Vicenza (VI) Italy

Address for service in India/Agents address:
ALG INDIA LAW OFFICES.
30 SIRI FORT ROAD, NEW DELHI-110049.

Proposed to be Used
IR DIVISION
Cl.7;Machines and tools for the production of sanitary installations; agitators; agitators for mixing liquid media; 
agitators for mixing partly processed liquid bonding materials, such as clay-based pastes, for the production of porcelain 
sanitary ware; agitating mechanisms.

Cl.11;Sanitary apparatus and installations; sanitary ware; pipes [parts of sanitary installations]; waste pipes for 
sanitary installations; porcelain sanitary ware; accessories for sanitary ware.

Cl.35;Promotion, advertising and marketing of machines, machinery, apparatus, plants or devices for the production of 
sanitary installations and/or ware.

Cl.37;Construction, installation and repair of machines, machinery, apparatus, plants or devices for the production of 
sanitary installations and/or ware; installation and repair of sanitary installations and ware.
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Priority claimed from 23/12/2014; Application No. : AM 3127/2014 ;Austria 

3276447    18/06/2015
[International Registration No. : 1278666]
WOLFVISION HOLDING AG
Oberes Ried 14 A-6833 Klaus Austria

Address for service in India/Attorney address:
RAHUL BERUAR
C-8/8777, Vasant Kunj, New Delhi - 110070

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Scientific, surveying, photographic, cinematographic, optical, measuring, signalling, checking (supervision) and 
teaching apparatus and instruments; apparatus and instruments for conducting, switching, transforming, accumulating, 
regulating or controlling electricity; apparatus for recording, transmission or reproduction of sound and images; 
magnetic data carriers; compact discs, DVDs and other digital recording media; data processing equipment, computers; 
computer software; fixed or mobile table, ceiling or hand cameras, camera and recording apparatus and devices for 
imaging recording of multidimensional objects; multisensory measuring and recording apparatus for the registration of 
object properties; apparatus for recording, transmission, processing and reproduction of sound, images, videos, 
videostreams or data; measuring and recording apparatus for three-dimensional measuring; digital cameras; video 
cameras; videoconference equipment; computer peripheral devices; interfaces for computers; digital signal processing 
apparatus; sound, image, video or data receivers; remote controls for digital cameras and fixed or mobile table, ceiling or 
hand cameras, camera and recording apparatus and devices for imaging recording of multidimensional objects; computer 
hardware for processing, compiling, arranging, viewing, editing or forwarding of image, sound, video or other digital 
documents and data; computer programs, downloadable; computer software for processing, compiling, arranging, 
viewing, editing or forwarding of image, sound, video or other digital documents and data; software drivers and firmware 
for cameras and camera apparatus and devices; computer software for controlling and administration of cameras and 
camera apparatus and devices; computer software for controlling and administration of the display content of several 
computer hardware apparatus and devices; computer software for receiving, editing and supplementing of sound, video 
and data streams; optical lenses; photographic lenses for video cameras; mounts for video cameras and for computer 
hardware with sound, image or video recording features; photographic light boxes for background illumination of 
transparent sheets, slides or negatives; laser pointers.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; arranging and conducting of 
workshops [training]; arranging and conducting of seminars; provision of training in the field of data processing; 
computer aided education; arranging of online courses and training; arranging and conducting of courses, seminars, 
events and workshops relating to marketing, distribution, installation, handling, maintenance, repair and disposal of fixed 
or mobile table, ceiling or hand cameras, camera and recording systems for imaging recording of multidimensional 
objects, of apparatus for recording, transmission, processing and reproduction of sound, images, videos, videostreams 
or data, as well as of computer hardware and computer software; arranging and conducting of courses, seminars, 
workshops relating to audio and video technique, sound, image and video recordal, knowledge transfer, target focusing 
and presentation techniques; multi media publication of printed matter, books, magazines, periodicals, newspapers, 
newsletters, manuals, maps, graphics, photographs, videos, music and electronic publications; rental of fixed or mobile 
table, ceiling or hand cameras, camera and recording apparatus and devices for imaging recording of multidimensional 
objects; rental of cameras, camera apparatus and devices, video apparatus and devices and videoconference equipment.
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Priority claimed from 18/06/2015; Application No. : 014268833 ;European Union 

3276703    05/11/2015
[International Registration No. : 1279189]
PRECITEC GMBH & CO. KG
Draisstraße 1 76571 Gaggenau Germany

Address for service in India/Agents address:
KAN & KRISHME ATTORENEYS AT LAW.
B, 2/47-C, LAWRENCE ROAD, DELHI - 110 035, ( INDIA ).

Proposed to be Used
IR DIVISION
Cl.7;Machines and parts of machines for processing metal, wood and plastics; laser cutters.

Cl.9;Electronic, optical and mechanical measuring, control and regulating apparatus; lasers; laser measuring systems.

Cl.40;Treatment of materials by laser beam.
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3278473    08/10/2015
[International Registration No. : 1279275]
GUANGZHOU LEHUO TRADING CO., LTD.
Room 319, No. 31, Xianlienan Road, Yuexiu District, Guangzhou City Guangdong Province China

Address for service in India/Agents address:
ANJAN SEN & ASSOCIATES
17 CHAKRABERIA ROAD (SOUTH), KOLKATA 700025,WEST BENGAL,INDIA.

Proposed to be Used
IR DIVISION
Cl.18;Purses; card cases [notecases]; shopping bags; travelling bags; garment bags for travel; umbrellas; clothing for 
pets; fur.

Cl.21;Cups; pitchers; jugs; lunch boxes; fitted picnic baskets, including dishes; glass flasks [containers]; soap boxes; 
drying racks for laundry; toilet cases; fitted vanity cases.
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3281419    25/09/2015
[International Registration No. : 1278322]
AARDWOLF INDUSTRIES SOLE MEMBER LIMITED LIABILITY COMPANY
KP. 1B, An Phu Ward, Thuan An District, Binh Duong Province Viet Nam

Address for service in India/Agents address:
S.S.DATTA & ASSOCIATES
FLAT NOX-4, SHIVNATH BHAVAN,GARIAHAT ROAD, KOLKATA-7OOO29WESTBWNGAL

Proposed to be Used
IR DIVISION
Cl.7;Equipment for lifting and supporting stone, stone slabs, pipes and other materials in the construction and stone 
industry, namely lifters, remote control lifters; spreader bars for slings for use with cranes for spreading the lifting force 
on a load, fork-lift booms; material handling equipment, namely, brick saws, cement mixers.

Cl.12;Dollies [wheeled platforms used to transport heavy items]; trolleys; wheeled transport frames used to carry slabs 
of material.

Cl.25;Clothing; footwear; headgear for wear; overalls for workers; vests; underwear.
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3281810    12/03/2015
[International Registration No. : 1278604]
KTC (EDIBLES) LIMITED
JS House, Moorcroft Drive, Moorcroft Park, Wednesbury West Midlands WS10 7DE United Kingdom

Address for service in India/Agents address:
CHADHA & CHADHA.
F-46, HIMALYA HOUSE, 23 KASTURBA GANDHI MARG, NEW DELHI -110001.

Proposed to be Used
IR DIVISION
Cl.3;Cosmetic oils; essential oils; hair oils; scented oils; massage oils; body oils; skin care oils; bath oils; bleach; 
washing-up liquid; cleaning preparations.

Cl.29;Edible oils; edible fats; cooking oil; sunflower oil; palm oil; olive oil; pomace olive oil; extra virgin olive oil; 
coconut oil; nut oils; poppy seed oil; sesame seed oil; almond oil; mustard oil; corn oil; vegetable oil; rapeseed oil; soya 
bean oil; castor oil; linseed oil for culinary purposes; ghee; vegetable fats for cooking; vegetable fat; dairy spreads; 
margarine; butter; ground almonds; nuts; dried nuts; ground nuts; preserved nuts; prepared nuts; roasted nuts; salted 
nuts; beans; dried beans; canned beans; preserved beans; preserved ackee; chick peas; black eye beans; butter beans; 
chilli beans; mung beans; kidney beans; lentils; dried lentils; preserved lentils; pulses; canned pulses; dried pulses; 
dhals; canned vegetables; pickled vegetables; preserved vegetables; processed vegetables; preserved tomatoes; 
preserved sweetcorn; preserved mushrooms; preserved onions; compotes; pickles; preserves; tahini; tapenade; fish 
paste; meat paste; tomato paste; garlic paste for culinary purposes; ginger paste for culinary purposes; spinach purée; 
tomato purée; milk; coconut milk; coconut flakes; dessicated coconut; creamed coconut; condensed milk; coconut milk; 
potato-based snack foods; dairy produce; eggs; hotdog sausages; sausages; meat; fish; poultry; game; corned beef; 
seeds; fruit juices for cooking; vegetable juices for cooking; malted milk beverages; malted milk for food; milk beverages; 
milk products; yoghurt; yoghurt beverages; buttermilk; bean curd; canned soups; fruit snacks; vegetable purees.

Cl.30;Rice; prepared rice; puffed rice; steamed rice; cooked rice; creamed rice; fried rice; foodstuffs made of rice; rice 
snacks; rice pudding; risotto; pappadums; tapioca and sago; semolina; flour and preparations made from cereals; 
vinegar; sauces (condiments); spices; batter mixes; cornflour; cereal flour; corn starch flour; dough flour; rice flour; 
potato flour; rye flour; soya flour; coconut flour; tapioca flour; vegetable flour; wheat flour; rice starch flour; curry 
powder; chilli powder; curry sauces; curry pastes; garlic paste; ginger paste; coriander powder; cumin powder; turmeric; 
paprika powder; garam masala; roasted and ground sesame seeds; processed cereal seeds; caraway seeds; roasted and 
ground sesame seeds; dried coriander seeds for use as seasoning; dried fenugreek seeds for use as seasoning; cloves; 
ketchup; chutney; mango chutney; seasoning; marinades; preserved garden herbs; cloves; processed herbs; pasta; 
bread; breakfast cereals; cereals; couscous; polenta; pies; pasties; pastries; honey; marinades; noodles; pancakes; 
pastry; quiches; samosas; Yorkshire puddings; sauces; salt; pepper; chocolate; condiments; brown sauce; baking 
powder; biscuits; beverages (cocoa-based); malt biscuits and cakes; malted food drinks; malt extracts; tea; coffee.

Cl.35;The bringing together for the benefit of others of a variety of goods, namely cosmetic oils, essential oils, hair oils, 
scented oils, massage oils, body oils, skin care oils, bath oils, bleach, washing-up liquid, cleaning preparations, cleaning 
products, plastic containers, foil containers, plastic lids, edible oils, edible fats, cooking oil, sunflower oil, palm oil, olive 
oil, pomace olive oil, extra virgin olive oil, coconut oil, nut oils, poppy seed oil, sesame seed oil, almond oil, mustard oil, 
corn oil, vegetable oil, rapeseed oil, soya bean oil, castor oil, linseed oil for culinary purposes, ghee, vegetable fats for 
cooking, vegetable fat, dairy spreads, margarine, butter, ground almonds, nuts, dried nuts, ground nuts, preserved nuts, 
prepared nuts, roasted nuts, salted nuts, beans, dried beans, canned beans, preserved beans, preserved ackee, chick 
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peas, black eye beans, butter beans, chilli beans, mung beans, kidney beans, lentils, dried lentils, preserved lentils, 
pulses, canned pulses, dried pulses, dhals, canned vegetables, pickled vegetables, preserved vegetables, processed 
vegetables, preserved tomatoes, preserved sweetcorn, preserved mushrooms, preserved onions, compotes, pickles, 
preserves, tahini, tapenade, fish paste, meat paste, tomato paste, garlic paste, ginger paste, spinach purée, tomato purée, 
milk, coconut milk, coconut flakes, dessicated coconut, creamed coconut, condensed milk, coconut milk, potato-based 
snack foods, dairy produce, eggs, hotdog sausages, sausages, meat, fish, poultry, game, corned beef, seeds, fruit juices 
for cooking, vegetable juices for cooking, malted milk beverages, malted milk for food, milk beverages, milk products, 
yoghurt, yoghurt beverages, buttermilk, bean curd, canned soups, fruit snacks, rice, prepared rice, puffed rice, steamed 
rice, cooked rice, creamed rice, fried rice, foodstuffs made of rice, rice snacks, rice pudding, risotto, pappadums, tapioca 
and sago, semolina, flour and preparations made from cereals, vinegar, sauces (condiments), vegetable purees, spices, 
batter mixes, cornflour, cereal flour, corn starch flour, dough flour, rice flour, potato flour, rye flour, soya flour, coconut 
flour, tapioca flour, vegetable flour, wheat flour, rice starch flour, curry powder, chilli powder, curry sauces, curry pastes, 
garlic paste, ginger paste, coriander powder, cumin powder, turmeric, paprika powder, garam masala, seeds, cloves, 
ketchup, chutney, mango chutney, seasoning, marinades, preserved garden herbs, cloves, processed herbs, pasta, bread,
breakfast cereals, cereals, couscous, polenta, pies, pasties, pastries, honey, marinades, noodles, pancakes, pastry, 
quiches, samosas, Yorkshire puddings, sauces, salt, pepper, chocolate, condiments, brown sauce, baking powder, 
biscuits, beverages (cocoa-based), malt food products, malted food drinks, malt extracts, tea and coffee, enabling 
customers to conveniently view and purchase those goods; mail order retail services connected with a variety of goods, 
namely cosmetic oils, essential oils, hair oils, scented oils, massage oils, body oils, skin care oils, bath oils, bleach, 
washing-up liquid, cleaning preparations, cleaning products, plastic containers, foil containers, plastic lids, edible oils, 
edible fats, cooking oil, sunflower oil, palm oil, olive oil, pomace olive oil, extra virgin olive oil, coconut oil, nut oils, poppy 
seed oil, sesame seed oil, almond oil, mustard oil, corn oil, vegetable oil, rapeseed oil, soya bean oil, castor oil, linseed oil 
for culinary purposes, ghee, vegetable fats for cooking, vegetable fat, dairy spreads, margarine, butter, ground almonds, 
nuts, dried nuts, ground nuts, preserved nuts, prepared nuts, roasted nuts, salted nuts, beans, dried beans, canned 
beans, preserved beans, preserved ackee, chick peas, black eye beans, butter beans, chilli beans, mung beans, kidney 
beans, lentils, dried lentils, preserved lentils, pulses, canned pulses, dried pulses, dhals, canned vegetables, pickled 
vegetables, preserved vegetables, processed vegetables, preserved tomatoes, preserved sweetcorn, preserved 
mushrooms, preserved onions, compotes, pickles, preserves, tahini, tapenade, fish paste, meat paste, tomato paste, 
garlic paste, ginger paste, spinach purée, tomato purée, milk, coconut milk, coconut flakes, dessicated coconut, creamed 
coconut, condensed milk, coconut milk, potato-based snack foods, dairy produce, eggs, hotdog sausages, sausages, 
meat, fish, poultry, game, corned beef, seeds, fruit juices for cooking, vegetable juices for cooking, malted milk 
beverages, malted milk for food, milk beverages, milk products, yoghurt, yoghurt beverages, buttermilk, bean curd, 
canned soups, fruit snacks, rice, prepared rice, puffed rice, steamed rice, cooked rice, creamed rice, fried rice, foodstuffs 
made of rice, rice snacks, rice pudding, risotto, pappadums, tapioca and sago, semolina, flour and preparations made 
from cereals, vinegar, sauces (condiments), vegetable purees, spices, batter mixes, cornflour, cereal flour, corn starch 
flour, dough flour, rice flour, potato flour, rye flour, soya flour, coconut flour, tapioca flour, vegetable flour, wheat flour, 
rice starch flour, curry powder, chilli powder, curry sauces, curry pastes, garlic paste, ginger paste, coriander powder, 
cumin powder, turmeric, paprika powder, garam masala, seeds, cloves, ketchup, chutney, mango chutney, seasoning, 
marinades, preserved garden herbs, cloves, processed herbs, pasta, bread, breakfast cereals, cereals, couscous, polenta, 
pies, pasties, pastries, honey, marinades, noodles, pancakes, pastry, quiches, samosas, Yorkshire puddings, sauces, salt,
pepper, chocolate, condiments, brown sauce, baking powder, biscuits, beverages (cocoa-based), malt food products, 
malted food drinks, malt extracts, tea and coffee; online shopping retail services connected with a variety of goods, 
namely cosmetic oils, essential oils, hair oils, scented oils, massage oils, body oils, skin care oils, bath oils, bleach, 
washing-up liquid, cleaning preparations, cleaning products, plastic containers, foil containers, plastic lids, edible oils, 
edible fats, cooking oil, sunflower oil, palm oil, olive oil, pomace olive oil, extra virgin olive oil, coconut oil, nut oils, poppy 
seed oil, sesame seed oil, almond oil, mustard oil, corn oil, vegetable oil, rapeseed oil, soya bean oil, castor oil, linseed oil 
for culinary purposes, ghee, vegetable fats for cooking, vegetable fat, dairy spreads, margarine, butter, ground almonds, 
nuts, dried nuts, ground nuts, preserved nuts, prepared nuts, roasted nuts, salted nuts, beans, dried beans, canned 
beans, preserved beans, preserved ackee, chick peas, black eye beans, butter beans, chilli beans, mung beans, kidney 
beans, lentils, dried lentils, preserved lentils, pulses, canned pulses, dried pulses, dhals, canned vegetables, pickled 
vegetables, preserved vegetables, processed vegetables, preserved tomatoes, preserved sweetcorn, preserved 
mushrooms, preserved onions, compotes, pickles, preserves, tahini, tapenade, fish paste, meat paste, tomato paste, 
garlic paste, ginger paste, spinach purée, tomato purée, milk, coconut milk, coconut flakes, dessicated coconut, creamed 
coconut, condensed milk, coconut milk, potato-based snack foods, dairy produce, eggs, hotdog sausages, sausages, 
meat, fish, poultry, game, corned beef, seeds, fruit juices for cooking, vegetable juices for cooking, malted milk 
beverages, malted milk for food, milk beverages, milk products, yoghurt, yoghurt beverages, buttermilk, bean curd, 
canned soups, fruit snacks, rice, prepared rice, puffed rice, steamed rice, cooked rice, creamed rice, fried rice, foodstuffs 
made of rice, rice snacks, rice pudding, risotto, pappadums, tapioca and sago, semolina, flour and preparations made 
from cereals, vinegar, sauces (condiments), vegetable purees, spices, batter mixes, cornflour, cereal flour, corn starch 
flour, dough flour, rice flour, potato flour, rye flour, soya flour, coconut flour, tapioca flour, vegetable flour, wheat flour, 
rice starch flour, curry powder, chilli powder, curry sauces, curry pastes, garlic paste, ginger paste, coriander powder, 
cumin powder, turmeric, paprika powder, garam masala, seeds, cloves, ketchup, chutney, mango chutney, seasoning, 
marinades, preserved garden herbs, cloves, processed herbs, pasta, bread, breakfast cereals, cereals, couscous, polenta, 
pies, pasties, pastries, honey, marinades, noodles, pancakes, pastry, quiches, samosas, Yorkshire puddings, sauces, salt,
pepper, chocolate, condiments, brown sauce, baking powder, biscuits, beverages (cocoa-based), malt food products, 
malted food drinks, malt extracts, tea and coffee; wholesale services connected with a variety of goods, namely cosmetic 
oils, essential oils, hair oils, scented oils, massage oils, body oils, skin care oils, bath oils, bleach, washing-up liquid, 
cleaning preparations, cleaning products, plastic containers, foil containers, plastic lids, edible oils, edible fats, cooking 
oil, sunflower oil, palm oil, olive oil, pomace olive oil, extra virgin olive oil, coconut oil, nut oils, poppy seed oil, sesame 
seed oil, almond oil, mustard oil, corn oil, vegetable oil, rapeseed oil, soya bean oil, castor oil, linseed oil for culinary 
purposes, ghee, vegetable fats for cooking, vegetable fat, dairy spreads, margarine, butter, ground almonds, nuts, dried 
nuts, ground nuts, preserved nuts, prepared nuts, roasted nuts, salted nuts, beans, dried beans, canned beans, preserved 
beans, preserved ackee, chick peas, black eye beans, butter beans, chilli beans, mung beans, kidney beans, lentils, dried 
lentils, preserved lentils, pulses, canned pulses, dried pulses, dhals, canned vegetables, pickled vegetables, preserved 
vegetables, processed vegetables, preserved tomatoes, preserved sweetcorn, preserved mushrooms, preserved onions, 
compotes, pickles, preserves, tahini, tapenade, fish paste, meat paste, tomato paste, garlic paste, ginger paste, spinach 
purée, tomato purée, milk, coconut milk, coconut flakes, dessicated coconut, creamed coconut, condensed milk, coconut 
milk, potato-based snack foods, dairy produce, eggs, hotdog sausages, sausages, meat, fish, poultry, game, corned beef, 
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seeds, fruit juices for cooking, vegetable juices for cooking, malted milk beverages, malted milk for food, milk beverages, 
milk products, yoghurt, yoghurt beverages, buttermilk, bean curd, canned soups, fruit snacks, rice, prepared rice, puffed 
rice, steamed rice, cooked rice, creamed rice, fried rice, foodstuffs made of rice, rice snacks, rice pudding, risotto, 
pappadums, tapioca and sago, semolina, flour and preparations made from cereals, vinegar, sauces (condiments), 
vegetable purees, spices, batter mixes, cornflour, cereal flour, corn starch flour, dough flour, rice flour, potato flour, rye 
flour, soya flour, coconut flour, tapioca flour, vegetable flour, wheat flour, rice starch flour, curry powder, chilli powder, 
curry sauces, curry pastes, garlic paste, ginger paste, coriander powder, cumin powder, turmeric, paprika powder, garam 
masala, seeds, cloves, ketchup, chutney, mango chutney, seasoning, marinades, preserved garden herbs, cloves, 
processed herbs, pasta, bread, breakfast cereals, cereals, couscous, polenta, pies, pasties, pastries, honey, marinades, 
noodles, pancakes, pastry, quiches, samosas, Yorkshire puddings, sauces, salt, pepper, chocolate, condiments, brown 
sauce, baking powder, biscuits, beverages (cocoa-based), malt food products, malted food drinks, malt extracts, tea and 
coffee; organisation, operation, management, and supervision of promotional, incentive and loyalty schemes; 
organisation, operation and supervision of sales and promotional incentive schemes; customer loyalty services for 
commercial, promotional and advertising purposes.

8414



Trade Marks Journal No: 1866 ,   10/09/2018           Class 99 
 

 

Priority claimed from 20/04/2015; Application No. : 30 2015 036 314 ;Germany 

3283286    08/10/2015
[International Registration No. : 1280328]
LIVISTO Group GmbH 
Im Südfeld 9 48308 Senden-Bösensell DE

Address for service in India/Agents address:
CHANDRAKANT M. JOSHI
501, VISHWA NANAK, ANDHERI CHAKALA ROAD, ANDHERI (E), MUMBAI - 400 099.

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary preparations; dietetic preparations adapted for medical purposes; disinfectants; 
Preparations for destroying noxious animals; medicated animal feed including additives for animal feed and supplements 
for animal feed; additives for animal feed for non-medical purposes [animal feed supplements]; supplements for animal 
feed, for non-medical and for medical purposes.

Cl.31;Animal feed; dietetic animal feed for non-medical purposes.
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Trade Marks Journal No: 1866 ,   10/09/2018           Class 99 
 

3286450    05/10/2015
[International Registration No. : 1280442]
SMARTISAN TECHNOLOGY CO., LTD.
Room B1208, Floor 12, No. 19 Zhongguancun Avenue, Haidian District Beijing City China

Address for service in India/Agents address:
ADITYA & ASSOCIATES
402, AKSHAY, M. G. ROAD, KANDIVALI ( W ), MUMBAI - 400 067, INDIA.

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer peripheral devices; microprocessors; monitors [computer hardware]; optical character 
readers; notebook computers; pocket calculators; electronic publications, downloadable; laptop computers; 
intercommunication apparatus; television apparatus; portable media players; spectacle lenses; spectacle frames; 
eyeglass frames; eyeglasses; contact lenses; eyeglass cases; sunglasses.

Cl.38;Telephone services; communications by telephone; communications by cellular phones; communications by 
computer terminals; electronic mail; providing telecommunications connections to a global computer network; providing 
user access to a global computer network; providing access to databases; information about telecommunication; 
television broadcasting.

Cl.42;Industrial design; technical research; duplication of computer programs; conversion of data or documents from 
physical to electronic media; creating and maintaining web sites for others; data conversion of computer programs and 
data [not physical conversion]; computer software consultancy; rental of web servers; design of interior decor; 
consultancy in the field of energy-saving.
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Trade Marks Journal No: 1866 ,   10/09/2018           Class 99 
 

Priority claimed from 18/08/2014; Application No. : T1413085B ;Singapore 

3290105    18/02/2015
[International Registration No. : 1280866]
PEARSON EDUCATION SOUTH ASIA PTE. LTD.
No. 9 North Buona Vista Drive, #13-05/06 The Metropolis Tower One Singapore 138588 SG

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.9;Educational teaching, instruction or research apparatus and instruments; electronic apparatus and instruments for 
teaching, instruction, training, research, education, testing, examination and assessment purposes; media bearing 
electronic publications and data; electronic publications; electronic publications (downloadable) provided on-line from a 
database or the Internet; downloadable text and information provided electronically, by telecommunications networks, by 
online delivery, by way of the Internet or world wide web; electronic databases; computer software, hardware and 
firmware; computer software, hardware and firmware for the provision of teaching, instruction, training, research, 
education, testing, examination and assessments including software for operation over computer networks or by remote 
computer access; software, for the creation, management, updating and operating of databases; computer software for 
authoring, downloading, transmitting, receiving, editing, extracting, encoding, decoding, displaying, storing and 
organizing text, graphics, images, and electronic publications; computer software for converting [analyzing and 
evaluating] data; downloadable mobile applications; parts and fittings for all the aforesaid goods.

Cl.16;Printed matter; printed publications; educational materials; examination papers; printed syllabi; diplomas, 
academic and vocational certificates; printed examination regulations; books; magazines; periodicals; journals; 
publications; textbooks; exercise books and notebooks; newspapers; handbooks and manuals; study guides; 
instructional or teaching materials; stationery; posters; educational materials; parts and fittings for all the aforesaid 
goods.

Cl.38;Provision of telecommunication facilities for educational, instructional, training, research, testing, examination 
and assessment purposes; telecommunication of electronic publications and communications in electronic form supplied 
on line, from databases or from facilities provided on the Internet; provision of access to data or documents stored 
electronically for remote consultation; providing multiple user access to global computer information networks for the 
transfer and dissemination of a wide range of information; providing on-line forums for transmission of messages among 
computer users; information, advisory and consultancy services relating to all the aforesaid.

Cl.41;Provision of training, teaching, academic, education, instruction, examination, testing and assessment services; 
provision of training, teaching, academic, education, instruction, examination, testing and assessment services 
electronically, by means of telecommunications networks, by online delivery, by way of the Internet or world wide web; 
computer assisted, computer mediated and on-line computer services, all for training, teaching, academic, education, 
instruction, examination, testing and assessment purposes; educational services; provision and publication of 
instruction, teaching, training, examination, testing and assessment material; providing online non-downloadable 
textbooks, workbooks teacher guides and course materials; publishing services; publication of texts, books, textbooks, 
brochures, syllabi, examination papers, assessments, magazines, journals and newspapers; electronic publishing; online 
publication of electronic texts, books, textbooks, brochures, syllabi, examination papers, assessments, magazines, 
journals and newspapers; examination services; assessment services; educational certification services; certification in 
relation to examinations and other forms of assessment, education, training and awards; conferral of degrees; 
organisation and provision of courses, examinations, assessment, teaching and training using distance learning 
methods; preparation and validation, accreditation, conducting and administration of examinations, assessments and 
tests; educational research services; production and distribution of educational films, television programmes and video 
recordings; arranging, organising and conducting courses, seminars, symposiums, conferences, congresses and 
exhibitions; information, advisory and consultancy services relating to all of the aforesaid services.

Cl.42;Application service provider (ASP) services featuring computer software; application service provider (ASP) 
services featuring software for authoring, downloading, transmitting, receiving, editing, extracting, encoding, decoding, 
displaying, storing and organizing text, graphics, images, and electronic publications; application service provider (ASP) 
services featuring software for use in connection with online subscription service that enables users to access 
educational audio, video, text and multimedia content; development of computer software application solutions; 
customisation and development of computer applications software; application service provider services; providing 
temporary use of non-downloadable software to enable users to access educational audio, video, text and multimedia 
content; non-downloadable software for converting, analysing and evaluating data; information, advisory and 
consultancy services relating to all of the aforesaid services.
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Trade Marks Journal No: 1866 ,   10/09/2018           Class 99 
 

 

3291203    08/07/2015
[International Registration No. : 1280977]
SHENZHEN NEW INDUSTRIES BIOMEDICAL ENGINEERING CO., LTD.
4/F, Wearnes Bldg., Nantou Science & Tech Industrial Park, Nanshan, Shenzhen Guangdong China

Address for service in India/Attorney address:
S.S.RANA & CO
317, LAWYERS,CHAMBERS, HIGH COURT LF DILHI, NEW DELHI- 110 003

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.5;Pharmaceutical preparations; blood for medical purposes; bio medicine; diagnose preparations for medical 
purposes; dietetic foods adapted for medical purposes; disinfectants for chemical toilets; animal washes; pesticides; 
tissues impregnated with pharmaceutical lotions; articles for headache.

Cl.10;Incubators for medical purposes; medical apparatus and instruments; diagnostic apparatus for medical 
purposes; blood testing apparatus; isotopic equipments and devices used in diagnosis and treatment period; furniture 
especially made for medical purposes; contraceptives, non-chemical; surgical implants [artificial materials]; supportive 
bandages; suture materials.
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Trade Marks Journal No: 1866 ,   10/09/2018           Class 99 
 

Priority claimed from 15/05/2015; Application No. : 86631398 ;United States of America 

3293670    11/11/2015
[International Registration No. : 1281646]
WeWork Companies Inc. 
115 West 18th Street New York NY 10011 US

Address for service in India/Attorney address:
K & S PARTNERS
109, SECTOR-44, GURGAON - 122 003, NATIONAL CAPITAL REGION, INDIA

Proposed to be Used
IR DIVISION
Cl.9;Computer application software for use with mobile phones and handheld computers for users to manage 
membership in a coworking facilities service, request and manage office assignments, reserve conference rooms, and 
control employees' user access.

Cl.35;Providing co-working facilities equipped with office equipment; incubation services, namely, providing work 
space containing business equipment and other amenities to emerging, start-up and existing companies; providing co-
working, temporary and shared work spaces, offices, business event spaces, business meeting facilities and office 
equipment; business operation of commercial real estate, offices and office space, namely, shared office venues with 
conference facilities.

Cl.36;Real estate services, namely, leasing of real property and apartments; management of apartments and buildings; 
lease of real estate; leasing of office space; leasing of real estate; leasing or renting of buildings; rental of office space.

Cl.42;Platform as a service (PAAS) featuring online, non-downloadable, web-based computer software for providing a 
web-based on-line portal for customers to manage membership in a co-working and private office facilities service, 
request and manage office assignments, reserve conference rooms, and control employees' user access.
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Trade Marks Journal No: 1866 ,   10/09/2018           Class 99 
 

Priority claimed from 17/03/2015; Application No. : 30 2015 033 169 ;Germany 

3296945    16/09/2015
[International Registration No. : 1281941]
6MINUTES MEDIA GMBH
Torstr. 164 10115 Berlin Germany

Address for service in India/Agents address:
PARKER & PARKER COMPANY.
A-3, TRADE CENTER, NR. STADIUM CIRCLE, C.G. ROAD, AHMEDABAD - 380 009. INDIA.

Proposed to be Used
IR DIVISION
Cl.9;Computer software [downloadable], namely software for use on mobile devices such as cell phones and tablets 
[apps].

Cl.35;Online advertising for goods and services on websites; compilation of advertisements for use as web pages on 
the internet; mediating and rental of advertising space on the internet; dissemination of advertising for others via the 
internet; services for electronic commerce [e-commerce], namely mediating contracts for third parties; publication of 
texts for the purpose of advertising third-party offers, vouchers, gifts or promotional gifts.

Cl.38;Providing access to content, websites and portals; providing online forums; providing internet forums; providing 
chat rooms; providing e-mail and mailbox services; sending messages via web pages; transmission of digital information, 
namely user-generated content, messages, comments, multimedia content, videos, motion pictures, films, photographs, 
audio content, animation, images, illustrations, text; providing facilities for users for transmitting digital information, 
namely user-generated content, messages, comments, multimedia content, videos, motion pictures, films, photographs, 
audio content, animation, images, illustrations, text; wireless digital messaging; transmission of messages by 
telefacsimile, teleprinter, telex or telephone; consultancy and support services for all the aforesaid services.

Cl.41;Providing on-line publications.

Cl.42;Designing, managing and monitoring online forums, internet forums and chat-rooms; hosting digital content; 
hosting not online downloadable software for uploading, downloading, modification, transmission, display, viewing, 
marking, jointly using and transmitting user-generated content, messages, comments, multimedia content, videos, motion
pictures, films, photographs, audio content, animation, images, illustrations, text; hosting an interactive website by 
means of which users of user-generated content, messages, comments, multimedia content, videos, motion pictures, 
films, photographs, audio content, animation, images, illustrations, text can publish, search, view, exchange, review, 
evaluate and comment; design and development of computer hardware and software; design, development, drafting and 
maintenance of websites; website design consultancy; software as a service [saas]; computing services, namely repair 
and maintenance of software in computer centres, rental of electronic memory capacity in computer centres, rental of 
computing capacity in computer centres; hosting online forums; developing internet platforms for electronic commerce.

Cl.45;Industrial property management and licensing; on-line social networking services; on-line services for social 
networks (dating agency services).
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Trade Marks Journal No: 1866 ,   10/09/2018           Class 99 
 

Priority claimed from 02/09/2015; Application No. : 4020150065594 ;Republic of Korea 

3297982    23/10/2015
[International Registration No. : 1281804]
SEOUL SEMICONDUCTOR CO., LTD.
97-11, Sandan-ro 163 beon-gil, Danwon-gu, Ansan-si Gyeonggi-do KR

Address for service in India/Agents address:
CHADHA & CHADHA.
F-46, HIMALYA HOUSE, 23 KASTURBA GANDHI MARG, NEW DELHI -110001.

Proposed to be Used
IR DIVISION
Cl.9;Diodes; light emitting diodes; top light emitting diodes; power light emitting diodes; chip light emitting diodes; big 
top light emitting diodes; high flux light emitting diodes; side view light emitting diodes; electroluminescent diodes; laser 
diodes; processed optical glass, not for building purposes, namely, optical glasses; processed lens glass, not for 
building purposes, namely, optical lenses; photometers; actinometers; luminous flux meters; traffic signal devices 
[luminous or mechanical]; traffic signaling panels [luminous or mechanical]; road signs [luminous or mechanical]; safety 
signaling panels [luminous or mechanical]; safety display panels [luminous or mechanical]; signaling panels [luminous or 
mechanical]; luminous signs; luminous beacons; vehicle breakdown warning triangles [luminous]; lighting ballasts; 
photovoltaic cells; gas analyzing apparatus; incubators for bacteria cultures; constant-temperature incubators for 
bacteria cultures; eyeglasses; goggles for sports; contact lenses; power distributors; transformers [electricity]; 
condensers [capacitors]; dry cells [batteries]; telephone sets; television transmitters; portable communication apparatus; 
recorded computer programs; computers; computer monitors; electronic photocopiers; cathode-ray tubes [CRT]; vacuum 
tubes; semi-conductors; transistors; electric sockets; covers for electric outlets; electric plugs; electronic music 
[downloadable]; recorded audiotapes, other than music; animated cartoons; light emitting diode displays; flashlights with 
light emitting diodes for use in photography

Cl.11;Dish disinfectant apparatus for household purposes; gas lamps; oil lamps; lights for ships; lamps for directional 
signals of ships; light bulbs for directional signals for ships; headlights for ships; lights for aircrafts; lamps for directional 
signals of aircrafts; light bulbs for directional signals of aircrafts; headlights for aircrafts; lights for railway vehicles; 
lamps for directional signals of railway vehicles; headlights for railway vehicles; cycle lights; automobile lights; lamps for 
directional signals of automobiles; light bulbs for directional signals of automobiles; headlights for automobiles; bicycle 
lights; air purifying apparatus and machines; air deodorizing apparatus, namely, electric room deodorizing units; water 
sterilizers; street lamps; germicidal lamps for purifying air; neon lamps; incandescent lamps; incandescent lamps and 
their fittings; ultraviolet ray lamps, not for medical purposes; germicidal lamps, not for medical purposes; spotlights; arc 
lamps; decorative electronic lights, namely, fairy lights; infrared lamps; electric torches for lighting; fairy lights for festive 
decoration; electric lights for Christmas trees; standard lamps; artificial solar lamps; fluorescent lamps; water purifiers 
for household purposes; gas ranges; incandescent burners for use as lamps; electric cooking ovens; germicidal burners 
used for air purification, except for laboratory use; hearths, namely, fireplaces; heaters for instant hot water; water 
heaters (for household use); refrigerating machines; air conditioners; heating furnaces; electric furnaces; humidifiers; 
electric refrigerators; electric kettles; electric furnaces for household purposes; microwave ranges; light emitting diode 
lamps; flashlights; light emitting diode lighting fixtures; light emitting diode lighting fixtures for use in display, 
commercial, industrial, residential and architectural accent lighting applications; infrared lamp fixtures; crank-powered 
portable lamps; discharge lamps and their fittings; electric lamps; light emitting diode [LED] rotation lamps; non-
electronic lamps; outdoor lamps; overhead lamps; projector lamps; safety lamps for underground use; sun lamps, not for 
medical purposes; tanning lamps; vehicle dynamo lamps
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Trade Marks Journal No: 1866 ,   10/09/2018           Class 99 
 

Priority claimed from 23/02/2015; Application No. : 86543313 ;United States of America 

3304659    19/08/2015
[International Registration No. : 1282726]
VCE COMPANY LLC
Suite 1100, 1500 North Greenville Avenue Richardson TX 75081 United States of America

Address for service in India/Attorney address:
AZB & PARTNERS
PLOT NO. A-8 SECTOR-4 NOIDA 201301

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; computer servers; storage servers; networking servers; computer hardware and software, 
namely, data storage and retrieval apparatus, comprising processors, networks, memories, operating software and data 
storage units; computer software for data management, data storage, networking and virtualization.

Cl.42;Computer services, namely, computer consultation, customization of computer software, computer hardware and 
software design and development, deployment and installation of computer software; computer services, namely, 
customization of computer hardware.
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Trade Marks Journal No: 1866 ,   10/09/2018           Class 99 
 

Priority claimed from 16/02/2015; Application No. : UK00003094594 ;United Kingdom 

3304792    23/07/2015
[International Registration No. : 1282745]
THE UNIVERSITY OF WARWICK
University House, Kirby Corner Road Coventry CV4 8UW United Kingdom

Address for service in India/Agents address:
CHADHA & CHADHA.
F-46, HIMALYA HOUSE, 23 KASTURBA GANDHI MARG, NEW DELHI -110001.

Proposed to be Used
IR DIVISION
MARK TO BE USED AS A WHOLE AS PER LABLE SUBMITTED IN THE BIRTH NOTIFICATION.

Cl.9;Computers, computer peripheral devices, computer terminals; computer hardware; computer software; pre-
recorded computer programs; computer software and firmware for or to enable uploading, downloading, accessing, 
posting, displaying, tagging, blogging, streaming, linking, sharing or otherwise; computer software and firmware for or to 
enable the provision of electronic media or information via computer or communication networks; apparatus for 
recording, transmission and reproduction of sound or images; microprocessors, memory boards, monitors, displays, 
keyboards, cables, modems, printers, disk drives, adapters, adapter cards, connectors and drivers; computer games; 
computer software for use as an application programming interface (API) for computer software which facilitates online 
services for social networking, building social networking applications and for allowing data retrieval, upload, download, 
access and management; database synchronization software, computer programs for accessing, browsing and searching 
online databases, computer hardware and software for providing integrated telephone communication with computerized 
global information networks; computer software for the redirection of messages, Internet e-mail, and/or other data to one 
or more electronic handheld devices from a data store on or associated with a personal computer or a server; computer 
software for the synchronization of data between a remote station or device and a fixed or remote station or device; fonts, 
typefaces, type designs and symbols in the form of recorded data; CD-ROMs; digital versatile discs; mouse pads; parts 
and fittings for the aforesaid goods.

Cl.16;Educational and instructional material; wrapping paper; stationery; adhesives for stationery or household 
purposes; binders and binding strips; boxes for pens; address books; pen cases; notepads; bags of paper or plastic for 
packaging; advertisement boards of paper or cardboard; boxes of cardboard or paper; gift wrap and tags; notelets; 
notebooks; ring binders; folders; pencil boxes; clip boards; writing paper and envelopes; box files; concertina files; 
paper, cardboard and plastic materials for packaging; presentation covers of paper; book ends; bookmarks; calendars 
and diaries; greetings cards; postcards; pencil sharpeners; erasers; posters; table napkins of paper; lithographic works 
of art; index cards; books; magazines; journals; newspapers; periodicals; photographs; instructional and teaching 
materials; prospectuses; course materials; programs; window and car stickers; beer mats; cheque book holders; 
personal organisers; parts and fittings for the aforesaid goods.

Cl.18;Leather and imitations of leather; trunks and travelling bags; luggage bags; boot bags; holdalls; wallets; purses; 
credit card holders; pouches, backpacks, satchels; briefcases; rucksacks; suitcases; school bags; hand bags; travelling 
bags; leather straps; leather shoulder belts; key cases; luggage label holders, luggage tags and luggage straps; attaché 
cases; bum bags, sports bags, leather envelopes and pouches for packaging, valises, boxes of leather and leather board, 
vanity cases, credit card cases; cases, namely, leather cases, make up cases, overnight cases, travelling cases, beauty 
cases, attaché cases and portfolio cases; garment bags for travel; handbag frames; leather handles for bags; hat boxes; 
shoulder belts, straps and thongs made from leather or from imitations of leather; leather leads and leashes; non fitted 
cosmetic bags and cases; non fitted wash bags, purses of precious metal; document cases, conference document cases, 
conference folder, business card organizer and other bags for carrying business papers; card cases; pocket wallets; 
keyring cases of leather; leather shoulder belts and straps; key bags; leads and choker collars for animals; shooting 
sticks and walking sticks; umbrellas; parasols; parts and fittings for the aforesaid goods.

Cl.25;Clothing; footwear; headgear; sports and leisurewear; t-shirts; sweatshirts; knitwear; coats; jackets; children"s 
wear; underwear; socks; scarves and ties; hats and caps.

Cl.35;Business services; provision of business bureau facilities, provision of administrative staff, provision of staffed 
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business centres; business advice and consultancy services; business strategy and planning services; marketing; market
research, business planning services; business management advice and assistance; business information; advertising; 
consultancy in relation to business and business development; recruitment; recruitment consultancy; employment 
agency services; personnel management consultancy; recruitment advertising; online recruitment services; employment 
agency services for temporary work assignments; psychological testing to determine employment skills; advertising 
services relating to the recruitment and/or placement of personnel; dissemination of information relating to the 
recruitment of graduates; personnel placement services; provision of advice relating to the recruitment of graduates and 
undergraduates; franchising, namely, consultation and assistance in business management, organization and promotion; 
administration of the business affairs of franchises; business assistance and advisory services relating to the 
establishment, operation and the running of franchises; business assistance and advisory services relating to publicity 
for franchisees; assistance in business management within the framework of a franchise contract; assistance in 
franchised commercial business management; business advertising services relating to franchising; business 
management advisory services relating to franchising; compilation of information into computer databases; database 
management services, namely collection, compilation, handling, systemisation, management, preparation, processing, 
analysis, dissemination and retrieval of information, data and statistics on, in or out of computer databases; database 
management services; database management services provided over the Internet; business management and business 
information services; business administration; business statistical services; organisation and promotion of trade fairs; 
internet advertising services; computerised file management services; business advisory services relating to the 
exploitation of inventions and other intellectual property; producing business plans; providing business management 
services to support new spin off companies; office functions; database management services; compilation of statistics 
for scientific and research purposes; compilation and analysis of business statistics; the collection, analysis and 
dissemination of information about business research; competitive analysis and business reporting services; career 
advisory and planning services; professional business consultancy; provision of business bureau facilities, provision of 
staffed business centres; promotional services; provision of advertising, marketing and promotional services on-line from
computer databases or the Internet (including websites); public relations services; demonstrations, races, displays and 
competitions for commercial or advertising purposes; preparation, updating and dissemination of advertising materials; 
opinion polling; organisation, operation and supervision of customer incentive and loyalty schemes; information, 
advisory and consultancy services including those provided on-line from computer database, the Internet or over a 
telecommunications network relating to the aforementioned services; advice, information, research and consultancy 
services relating to all of the aforesaid services; design of advertisements and advertising material for others; property 
administration services.

Cl.36;Financial affairs; monetary affairs; real estate affairs; financial management; financial planning; preparations of 
financial reports; analysis of financial reports; financial research; renting of accommodation, apartments, commercial 
premises, flats, houses and offices; credit card services; charge card and debit card services; discount card services; 
credit services and the provision of finance; arranging and provision of personal loans and loans against security; 
financial advice; insurance and assurance services; pension services; provision of information relating to finance; 
analysis, research, information, advice and consultancy in the field of finance, including in the field of economic finance; 
preparation of reports relating to all the aforesaid services; information, advisory and consultancy services relating to all 
the foregoing.

Cl.38;Communication and telecommunication services; communications by computer and between computers; 
providing access to web sites on the Internet; electronic sending of data, messages and information and documentation 
via the Internet or other databases; providing access to computer, electronic and online databases; providing online 
communications links which transfer web site users to other local and global web pages; facilitating access to third party 
web sites via a universal login; providing online chat rooms and electronic bulletin boards; providing access to computer 
databases in the fields of social networking, social introduction, social and business interaction and dating; audio, text 
and video broadcasting services over computer or other communication networks namely, uploading, posting, displaying,
tagging, and electronically transmitting data, information, audio and video images; providing access to an online network 
service that enables users to transfer personal identity data to and share personal identity data with and among multiple 
websites; providing online forums for communication on topics of general interest; providing online forums for the 
buying and selling of products and materials and exchanging of sourcing data via a computerized network; delivery of 
data and news by electronic transmission; providing access to websites and electronic news services online allowing the 
download of information and data; transmitting audio, video, multimedia, and advertising content to computers, mobile 
telephones, media players, and other mobile digital devices; providing temporary internet access to use on-line non-
downloadable software to enable users to program audio, video, text and other multimedia content, including music, 
concerts, videos, radio, television, news, sports, games, cultural events, and entertainment-related programs; providing 
wireless telecommunications via electronic communications networks; wireless digital messaging, paging services, and 
electronic mail services, including services that enable a user to send and/or receive messages through a wireless data 
network; provision of connectivity services and access to electronic communications networks, for transmission or 
reception of audio, video or multimedia content; provision of telecommunications connections to electronic 
communication networks, for transmission or reception of audio, video or multimedia content; providing access to digital 
music web sites on the Internet; provision of access time to web-sites featuring multimedia materials; rental and hire and 
leasing of communication apparatus and electronic mail-boxes; transmission of data by audio-visual apparatus controlled 
by data processing apparatus or computers; providing access to databases and directories via communications networks 
for obtaining data in the fields of music, video, film, books, television, games and sports; providing users with access 
time to electronic communications networks with means of identifying, locating, grouping, distributing, and managing 
data and links to third-party computer servers, computer processors and computer users; transmission of electronic 
media or information via computer and communication networks; providing a telecommunications link to a podcast 
related to entertainment, news, current events, history, sports, games, the media, cultural, social and family events and 
activities, hobbies and publications; providing access to computer, electronic and online databases for educational, 
recreational and amusement use in the field of entertainment and education; providing telecommunications links in the 
form of podcasts related to technology; consultancy, information and advisory services relating to all the aforesaid 
goods.

Cl.41;Education and training services; university education services; academic and vocational education services; 
university services, namely, education, teaching, instruction and tuition services; arranging and conducting conferences, 
congresses, seminars, symposiums, and workshops; provision of courses of instruction, lectures and seminars all 
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relating to academic or vocational subjects; arranging and conducting examinations; conferral of degrees and diploma 
certificates; production of video tapes, CDs, CD-ROMs and programmes relating to training, instruction and information; 
providing on-line electronic publications (not downloadable); publication of electronic books, magazines, newspapers, 
journals, periodicals, and other publications on-line; education services relating to photographic printing; publication of 
printed matter, books, texts, journals, magazines, periodicals and other publications; provision of correspondence 
courses; provision of on-line training; provision of educational services through on-line learning platforms; provision of 
training courses, conferences, competitions and seminars; business training, technological training and vocational 
training; day release courses, evening courses, provision of recreation and sporting activities and facilities, library 
services; sports and physical education instruction services; organisation of balls, education and sports competitions; 
teaching services related to development of teaching and assessment methods; provision of training facilities; rental of 
stadium facilities; concert and theatre services; orchestral music, concert, disco and live performances; museum 
services; organisation of art exhibitions for cultural and educational purposes; provision of facilities for sporting events; 
research and consultancy services, all relating to education and training; arranging and conducting competitions; 
entertainment and educational services, namely, providing information, including from databases and directories, in the 
fields of entertainment, news, current events, history, sports, games, the media, cultural, social and family events and 
activities, hobbies, publications; entertainment and educational services, namely, live performances, sporting events, 
cultural, social and family events, and lectures; entertainment services namely distribution of photos and videos through 
sharing; publication of electronic journals and web logs, featuring user generated or specified content; provision of 
electronic publications (not downloadable); providing entertainment and educational information related to news, cultural, 
social and family events and academic matters from searchable indexes and databases of information, including text, 
electronic documents, databases, graphics and audio visual information, on computer and communication networks; 
provision of online electronic publications; publication of downloadable publications; dissemination, leasing and rental of 
educational and instructional material; editing written texts; providing information regarding cultural matters from 
searchable indexes and databases of information, including text, electronic documents, databases, graphics and audio 
visual information, on computer and communication networks; education research relating to academic subjects and 
vocational skills; education research and development relating to academic subjects and vocational skills; educational, 
social, sporting and cultural activities provided via a club, society or group; publication of web logs featuring user 
generated or specified content; consultancy, information and advisory services relating to all the aforesaid services.

Cl.42;Research and consultancy services, all relating to science, technology, engineering and the development of new 
products; scientific, technological and industrial research and development relating to academic subjects and vocational 
skills; professional consultancy services relating to science, technology and engineering; advisory, consultancy or 
analytical services relating to material evaluation and testing; preparation of reports relating to any of the aforesaid 
services; information technology and computing services; computer programming; design of material for printing; design 
services relating to printing; design and development of computer software and hardware; organising and conducting 
clinical trials; design services; industrial analysis and research services; design and development of computer hardware 
and software; computer hardware and software consulting services; technical support services, namely, troubleshooting 
computer hardware, computer peripheral, computer software and consumer electronic devices; computer services, 
namely, creating virtual communities for registered users to organize groups and events, participate in discussions, and 
engage in cultural, social, family, business and community networking; computer services, namely, hosting electronic 
facilities for others for organizing and conducting meetings, events and interactive discussions via communication 
networks; application service provider (ASP) services, namely, hosting computer software applications of others; 
application service provider (ASP) featuring software to enable or facilitate the uploading, downloading, streaming, 
posting, displaying, blogging, linking, sharing or otherwise providing electronic media or information over communication
networks; providing temporary use of non-downloadable software applications for social networking, creating a virtual 
community, and transmission of audio, video, photographic images, text, graphics and data; computer services 
connected with the customisation of web pages featuring user-defined or specified information, personal profiles, audio, 
video, photographic images, text, graphics and data; hosting and maintaining a web site featuring technology that 
enables online users to create personal profiles featuring cultural, social and family networking information and to 
transfer and share such information among multiple websites; installation, updating, maintenance and repair of computer 
software; computer consulting services in connection with selection, implementation and use of computer hardware and 
computer software for the operation of consumer electronic systems for others in the nature of audio, audiovisual and 
home and portable entertainment systems and devices; technical consulting in the field of consumer electronics, namely, 
audio, audiovisual and home and portable entertainment systems and devices; rental of computer hardware and software 
apparatus and equipment; multimedia and audio-visual software consulting services; graphic design for the compilation 
of web pages on the Internet; information relating to computer hardware or software provided on-line from a global 
computer network or the Internet; creating and maintaining web-sites; development of multimedia websites; hosting the 
web-sites of others; providing search engines for obtaining data via communications networks; application service 
provider (ASP) services featuring computer software; application service provider (ASP) services featuring software for 
authoring, downloading, transmitting, receiving, editing, extracting, encoding, decoding, displaying, storing and 
organizing text, graphics, images, and electronic publications; application service provider (ASP) services featuring 
software for use in connection with online music subscription service, software that enables users to play and program 
music and entertainment-related audio, video, text and multimedia content, and software featuring musical sound 
recordings, entertainment-related audio, video, text and multimedia content; providing search engines for obtaining data 
on a global computer network; providing search engines for obtaining data via communications networks or on the 
internet; computer consulting and support services for scanning information into computer discs; hosting an online 
searchable database of text, data, image, audio, video and multimedia content in the fields of computer hardware, 
computer software, consumer electronics, telecommunications and multimedia goods; providing information in the field 
of technology, including from databases and directories; digital imaging services namely the creation of digital images; 
storage of data on, in or out of computer databases; hosting a social networking website; information, advisory and 
consultancy services relating to all the aforesaid.

Cl.43;Providing and arranging of accommodation rental and reservation; provision of restaurant, cafés, bar and 
canteen services; catering services; providing food and drink; provision of temporary accommodation; day nursery 
services.

Cl.45;Social and political introduction and networking services; family and community introduction and networking 
services provided via an online social network; providing information regarding social, family, political and community 
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matters from searchable indexes and databases of information, including text, electronic documents, databases, graphics 
and audio visual information, on computer and communication networks; legal services; security services for the 
protection of property and individuals; personal and social services namely family and community introduction and 
networking services rendered by others to meet the needs of individuals; online social networking services; personal 
introduction and networking services; consultancy, information and advisory services relating to all the aforesaid 
services.
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3304810    08/07/2015
[International Registration No. : 1282659]
COFCO CORPORATION
7-13/F, Tower A, Cofco Plaza, No. 8 Jianguomennei Ave., Dongcheng District Beijing China

Address for service in India/Agents address:
S.S.RANA & CO
317, LAWYERS CHAMBERS, DELHI HIGH COURT, NEW DELHI.3

Proposed to be Used
To be associated with:
2192445, 2192446

IR DIVISION
Cl.1;Alcohol; ethyl alcohol; ethers; animal albumen, raw material; glucose for industrial purposes; additives, chemical, 
to motor fuel; defoliants; biochemical catalysts; fertilizers; oenological bactericides [chemical preparations used in wine 
making]; must-fining preparations; must-fining preparations; oils for preparing leather in the course of manufacture; 
adhesives for industrial purposes; paper pulp.

Cl.3;Soaps; stain removers; floor wax; emery paper; almond oil; cosmetics; dentifrices; cakes of soap; bath salts; 
shampoo.

Cl.5;Royal jelly; medicinal alcohol; food for babies; lactose for pharmaceutical purposes; depuratives; animal feed 
supplements for veterinary purposes; lacteal flour for babies; dietetic foods adapted for medical purposes; pesticides; 
sterile paper towels.

Cl.6;Steel alloys; nozzles of metal; letter boxes of metal; aluminum wire; washers of metal; latch bars of metal; 
hardware; bottles [metal containers] for compressed gas or liquid air; containers of metal for storing acids; preserving 
boxes of metal; preserve tins; containers of metal for compressed gas or liquid air; tinplate packings; tins; packaging 
containers of metal; tanks of metal; casks of metal; barrel hoops of metal; containers of metal for liquid fuel; closures of 
metal for containers; taps for casks of metal; taps for casks [of metal]; beer pop-up cans; signboards of metal; bells for 
animals; monuments of metal; tool chests of metal [empty]; boxes of common metal; bronzes [works of art]; works of art 
of common metal.

Cl.7;Agricultural machines; fodder presses; tea processing machinery; flour mills; noodle processors; aerated 
beverages making machines; brewing machines; wine presses; tin openers, electric; stitching machines; dishwashers; 
embossing machines; knives [parts of machines]; scissors, electric; dynamo brushes; beer pumps; pulleys; sewage 
pulverizers; disintegrators.

Cl.8;Abrading instruments [hand instruments]; forks; fruit pickers [hand tools]; appliances and instruments for 
slaughtering butchers" animals; beard clippers; needle files; needle-threaders; spatulas [hand tools]; scissors; table 
cutlery [knives, forks and spoons].

Cl.16;Paper; towels of paper; case boards; note books; envelopes [stationery]; greeting cards; flags [of paper]; writing 
pads; paper for making manuscript; booklets; certificates; business cards; almanacs; printed publications; picture 
posters; candy wrapping sheets; folders for papers; steel pens; self-adhesive paper; architects" models; table mats of 
paper; coasters of paper; tear-off calendars; packing paper.

Cl.18;Cattle skins; briefcases; purses; fur; umbrellas; canes; horse blankets; pocket wallets; handbags; travelling 
bags; key cases [leatherware]; attaché cases; leather folders; gut for making sausages; gut for making sausages; pelts; 
knitted bags.

Cl.20;Bottle racks; casks of wood for decanting wine; bins of wood or plastic; cork handicrafts; trays, not of metal; 
casks, not of metal; corks for bottles; corks; cork bands; bamboo handicrafts; beehives; funerary urns; pillows; curtain 
rods; fans for personal use, non-electric; display boards.

Cl.22;Packing string; network; flour bags; down [feathers]; silk flock; wool flock; fleece wool; silk ropes.

Cl.29;Charcuterie; meat; ham; sausages; poultry, not live; dried meat; dried meat floss; pork; salted meats; broth; dried 
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port/beef/mutton; fish, not live; foods prepared from fish; shrimps, not live; dried shrimp; fish meat floss; fruits, tinned; 
peas, tinned; mushrooms, tinned; fish, tinned; fruits, canned; meat, tinned; vegetables, tinned; canned fishery products; 
raisins; crystallized fruits; peanut butter; nuts chocolate jams; jams; tahini [sesame seed paste]; tomato puree; tomato 
juice for cooking; laver; vegetables, preserved; kelp; deep frozen vegetables; limed eggs; butter; chocolate nuts cream; 
cream [dairy products]; cheese; milk products; edible fats; chocolate nut butter; colza oil for food; rape oil for food; edible
oils; maize oil; sesame oil; palm oil for food; olive oil for food; sunflower oil for food; jellies for food; nuts, prepared; 
peanuts, processed; sweetened stir-fry chestnut; cooked beans; cooked sesame seeds; dried Chinese black mushrooms; 
agaric; tofu products.

Cl.30;Cocoa; coffee; chocolate-based beverages; coffee-based beverages; cocoa-based beverages; instant malted 
milk; tea; ice tea; tea-based beverages; sugar; white sugar; rock candy; cubic sugar; brown sugar; glucose for food; 
candy; chocolate; fondants [confectionery]; maltose; peanut confectionery; mylikes; fruit jellies [confectionery]; coated 
peanuts; peanuts in brown-syrup; honey; propolis [bee glue] for human consumption; royal jelly, not for medical 
purposes; royal jelly for human consumption, not for medical purposes; biscuits cookies; bread; pastries; oat flakes; 
sesame paste; moon cakes; spring rolls; instant rice steamed bread; steamed rolls; dumplings; cereal preparations; 
maize flakes; flour for food; corn flour; wheat flour; cake powder; rice; semolina; husked oats; rice dumpling flour; 
macaroni; flour; noodles; spaghetti; dried noodles; instant noodles; rice vermicelli; crispy rice; soya flour; starch for 
food; bean starch vermicelli; ice cream; cooking salt; vinegar; soya sauce; ketchup [sauce]; tomato sauce; chicken 
bouillon [a condiment]; monosodium glutamate; leaven; aromatic preparations for food; meat tenderizers, for household 
purposes.

Cl.31;Oats; wheat; grains [cereals]; maize; barley; sesame; rye; beans, unprocessed; live animals; poultry for breeding; 
fish, live; shrimps [live]; nuts [fruits]; chestnuts, fresh; fruit, fresh; almonds [fruits]; peanuts [fruits]; vegetables, fresh; 
plant seeds; animal foodstuffs; fodder; pet foods; beverages for pets; peanut meal for animals; fishmeal for animal 
consumption; cattle food; malt for brewing and distilling.

Cl.32;Beer; beer wort; malt wort; non-alcoholic fruit juice beverages; fruit juices; waters [beverages]; seltzer water; 
must; vegetable juices [beverages]; tomato juice [beverage]; non-alcoholic beverages; aerated water; fruit nectars, non-
alcoholic; peanut milk [soft drink]; cola drinks; soybean milk; distilled water [beverage]; purified water; bean extract 
drinks; preparations for making beverages.

Cl.33;Rice alcohol; brandy; wine; whisky; gin; fruit extracts [alcoholic]; arak [arrack]; digesters [liqueurs and spirits]; 
mead [hydromel]; spirits [beverages]; alcoholic beverages, except beer; vodka; rum; perry; cider; kirsch; cocktails; sake; 
alcoholic beverages containing fruit; saki; yellow wine; cooking wine; aperitifs; liqueurs; alcoholic beverages containing 
fruit.

Cl.35;Dissemination of advertising matter; hotel management; import-export agencies; sales promotion [for others]; 
business research; personnel management consultancy; relocation services for businesses; compilation of information 
into computer databases; accounting; rental of vending machines.

Cl.36;Insurance underwriting; health insurance underwriting; life insurance underwriting; financial management; 
financing services; loans [financing]; housing agents; brokerage; surety services; fiduciary.

Cl.37;Construction information; construction; building of fair stalls and shops; upholstering; warehouse construction 
and repair; factory construction; masonry; road paving; vehicle service stations; retreading of tires [tyres]; furniture 
maintenance; dry cleaning; disinfecting; elevator installation and repair.

Cl.39;Delivery of goods; freighting; transport; packaging of goods; boat rental; car transport; railway transport; air 
transport; car rental; storage of goods; rental of warehouses; booking of travel through tourist offices; arranging and 
booking of travel tours.

Cl.40;Fruit crushing; food smoking; flour milling; flour processing; food and drink preservation; processing of oil; tea-
leaf processing; forage processing; metal treating; applying finishes to textiles; paper treating; slaughtering of animals; 
dressmaking; printing; water treating.

Cl.43;Accommodation bureaux [hotels, boarding houses]; canteens; hotels; tea houses; liquor/wine bars; tourist 
homes; retirement homes; self-service restaurants; motels; snack-bars.

Cl.44;Animal breeding; animal grooming; pet grooming; health care; gardening; rest homes; sanatoriums; nutrition 
consultation; beauty salons.
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3306924    24/09/2014
[International Registration No. : 1282611]
AGILE BUSINESS CONSORTIUM LIMITED
Suite 1, Second Floor, International House, Dover Place Ashford, Kent TN23 1HU GB

Address for service in India/Agents address:
ZEUSIP
C-4, JANGPURA EXTENSION, NEW DELHI- 110014.

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware, computer software, computer firmware; computer apparatus and instruments; visual display 
apparatus; apparatus for input, output and processing of information; communication and networking apparatus; media 
for storage, recordal and retrieval of data and computer programs; media for the presentation and display of data; multi-
media equipment; machine readable media; magnetic data carriers; apparatus for interconnection of computers and data 
transmission; parts and fittings for the said apparatus; publications in encrypted or encoded form; electronic publications 
and marketing materials (downloadable); computer based training programmes; computer databases; e-publications 
(downloadable); CD-ROMs; DVDs; videos; films; sound recordings; cassettes and compact discs; audio visual 
recordings; laser discs; digital discs; interactive computer programmes; interactive media and multi-media presentations; 
teaching apparatus and equipment; parts and fittings for all the aforesaid goods.

Cl.16;Printed matter; periodical publications; books; magazines; stationery for indicating and storing data; office 
requisites; technical manuals; instructional and teaching material.

Cl.41;Provision of educational, training, instructional and teaching services; educational assessment services; 
provision of skill assessment courses; educational examination services; organisation of educational examinations; 
publication of books; publication of electronic books and journals online; publication of text; production of radio 
programmes, television programmes and films; educational information services; computer based training; organisation 
of and facilitation of conferences, seminars, workshops, symposiums and educational meetings; training for 
programmes, project and portfolio management and best practices; provision of organisational and business change 
management programmes for educational purposes.

Cl.42;Software as a service [SAAS]; provision of computer consultancy services, computer programming and 
searching; operation and maintenance of databases and communication systems and networks; development of systems 
and technology relating to optimisation of projects and tasks; advising on maximization of computer resources; 
information technology analysis; programming, design, development, and support of information technology systems; 
risk assessment of computer programmes to manage business change (terms considered too vague by the International 
Bureau - rule 13.2.b) of the Common Regulations); safety assessment programmes for IT systems (terms considered too 
vague by the International Bureau - rule 13.2.b) of the Common Regulations); consultancy services relating to computer 
systems and computer programmes; advisory and consultancy services relating to the aforesaid services; benchmarking 
(technical testing); disaster recovery planning for IT systems; IT safety and security advice and consultancy; provision of 
technical information on-line from computers and the internet (terms considered too vague by the International Bureau - 
rule 13.2.b) of the Common Regulations).
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3307001    25/09/2015
[International Registration No. : 1283461]
Green Lane Designs ltd.
Unit 1 the Corn Works Station Road Radlett Herts WD7 8JY United Kingdom

Address for service in India/Attorney address:
K & S PARTNERS
109, SECTOR-44, GURGAON - 122 003, NATIONAL CAPITAL REGION, INDIA

Proposed to be Used
IR DIVISION
Cl.7;Electric tools for preparations of food and drink; electric beaters, mixers, whisks, and frothers; machines and 
machine tools; motors and engines; parts and fittings for all the aforesaid goods.

Cl.11;Appliances for heating food and beverages; kettles; electric kettles; milk warmers; electric milk warmers; 
combined electric appliances for warming and whisking milk simultaneously; food warmers; electric food warmers; 
beverage warmers; electric beverage warmers; parts and fittings for the aforesaid goods.

Cl.16;Printed publications, printed matter, instructional and teaching material, extracts from databases, brochures, 
advertising materials, periodicals and journals; printed publications, printed matter, instructional and teaching material, 
extracts from databases, brochures, advertising materials, periodicals and journals relating to kitchen and cooking 
apparatus and instruments; stationery; materials for packaging.

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes; articles for cleaning purposes; 
steelwool; tools for preparations of food and drink; beaters, mixers, whisks, and frothers; parts and fittings for all the 
aforesaid goods.
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Priority claimed from 15/09/2015; Application No. : 302015000051626 ;Italy 

3307698    24/09/2015
[International Registration No. : 1283506]
LOGIC S.P.A.
Via Galileo Galilei, 5 I-20060 CASSINA DE' PECCHI (MI) Italy

Address for service in India/Agents address:
REMFRY & SAGAR
MILLENIUM PLAZA, SECTOR 27, GURGAON- 122002.

Proposed to be Used
IR DIVISION
Cl.7;Mechanical equipment and instruments for use in the avionic, naval, space, railway sectors and in that concerning 
the military land vehicles, in particular mechanical tools for the control of systems, rotary actuators, actuators for 
mechanisms, electromechanical actuators, linear actuators.

Cl.9;Electric and electronic apparatus and instruments for use in the avionic, naval, space, railway sectors and in that 
concerning the military land vehicles, in particular electronic actuators, alarm systems, control systems for engines, 
security lights, video display units, monitoring tools, speed indicators, engine analyzers; data acquisition tools, fuel 
gauges, data loggers, multifunction keyboards, remote control equipments; computer software.

Cl.42;Scientific and technological services and research and design services relating thereto; services of analysis and 
industrial research; design and development of computer hardware and software; all in the avionic, naval, space, railway 
sectors and in that concerning the military land vehicles.
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Priority claimed from 05/08/2015; Application No. : 679300 ;Switzerland 

3308296    19/11/2015
[International Registration No. : 1283650]
CLARIANT AG
Rothausstrasse 61 CH-4132 Muttenz Switzerland

Address for service in India/Agents address:
REMFRY & SAGAR
MILLENIUM PLAZA, SECTOR 27, GURGAON- 122002.

Proposed to be Used
IR DIVISION
Cl.1;Catalysts, catalyst carriers and adsorbents.

Cl.42;Scientific and technological services and research services relating to catalysts, catalyst carriers and 
absorbents; industrial analysis and research services relating to catalysts, catalyst carriers and adsorbents.

8432



Trade Marks Journal No: 1866 ,   10/09/2018           Class 99 
 

Priority claimed from 24/06/2015; Application No. : 014293815 ;European Union 

3309784    03/12/2015
[International Registration No. : 1283666]
LABSYSTEMS DIAGNOSTICS
Tiilitie 3 FI-01720 Vantaa Finland

Address for service in India/Agents address:
S.S.RANA & CO
317 LAWYERS CHAMBERS,DELHI HIGH COURT,NEW DELHI.3

Proposed to be Used
IR DIVISION
Cl.5;Diagnosis preparations, reagents and kits for screening and quantitative analyzing and profiling of analytes used 
for diagnosis purposes.

Cl.10;Medical and diagnosis apparatus, instruments and articles, notably liquid chromatography tandem mass 
spectrometry equipment for diagnosis purposes.

Cl.44;Medical analysis services and screening tests for diagnosis purposes.
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Priority claimed from 16/11/2015; Application No. : 014793228 ;European Union 

3310002    09/12/2015
[International Registration No. : 1283953]
POLMOS ZYRARDOW SPOLKA Z OGRANICZONA ODPOWIEDZIALNOSCIA
ul. Mickiewicza 1-3 PL-96-300 ZYRARDOW Poland

Address for service in India/Agents address:
REMFRY & SAGAR
MILLENIUM PLAZA, SECTOR 27, GURGAON- 122002.

Proposed to be Used
IR DIVISION
Cl.33;Alcoholic beverages (except beers); ciders; digesters (liqueurs and spirits); spirits; vodkas; rums; whisky; 
alcoholic extracts or essences; sparkling wines; still wines.

Cl.41;Education; training; entertainment; cultural activities; information relating to entertainment or education; 
publication of books; videotape film production; rental of motion pictures; organization of competitions (education or 
entertainment); organization of promotional events, ceremonies, exhibitions, trade shows, concerts and colloquiums for 
cultural, educational or entertainment purposes; advertising sponsorship services; publishing services for books, 
reviews and magazines; electronic publication of books and periodicals online; electronic desktop publishing; night club 
services.

Cl.43;Services for providing food and drink; temporary accommodation; bar services; food and drink catering; hotel 
services; cafés; cafeteria services; canteens; cocktail bar services; Champagne bars; restaurant services; self-service 
restaurant services; fast food restaurant services; procurement services for food and drink; beer house and inn services; 
wine bars and taverns; temporary accommodation reservation.
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Priority claimed from 18/03/2015; Application No. : 1306840 ;Benelux 

3310005    20/07/2015
[International Registration No. : 1283981]
GIP DEVELOPMENT
2-4, rue du Château d'Eau L-3364 Leudelange LU

Address for service in India/Agents address:
CHADHA & CHADHA.
F-46, HIMALYA HOUSE, 23 KASTURBA GANDHI MARG, NEW DELHI -110001.

Proposed to be Used
IR DIVISION
Cl.16;Paper, cardboard (unprocessed, semi-processed or for stationery); paper and cardboard for printing; paper and 
cardboard for writing; paper and cardboard for publishing; paper and cardboard for screen printing; paper and cardboard 
for drawing; copying paper; tracing paper; tracing cloth; tracing patterns; carbon paper; luminous paper; paper mâché; 
silver paper; waxed paper; parchment paper; writing paper; envelopes; type, printed matter; stationery; address-printing 
machines; posters; boxes of cardboard or paper; cardboard articles; reclaimed cellulose sheets for packaging; wrapping 
paper; packaging material made of starches; plastic film for wrapping; bags (covers, pouches) for packaging (made of 
paper or plastic); viscose sheets for wrapping; adhesives (for stationery and household use); catalogues; newspapers; 
books; publications; bookbinding material; photographs; artists" materials; paintbrushes; typewriters and office 
requisites (except furniture); instructional or teaching material (except apparatus); printing type; printing blocks; paper 
and paper articles namely, liner board, corrugated medium for use in the further manufacture of paper and paper board 
products, paper board, box board, corrugated containers, packing and packaging paper, newsprint, paper bags and 
sacks; poster board; canvas boards; advertisement boards of card; advertisement boards of cardboard; advertisement 
boards of paper.

Cl.35;Advertising; business management; business administration; office functions; accounting; administrative 
processing of purchase orders; rental of advertising space; dissemination of advertising matter; commercial information 
and advice for consumers [consumer advice shop]; business management assistance; business appraisals; professional 
business consultancy; business information; business management of a paper processing company; presentation of 
goods on communication media for retail purposes; compilation and systemization of information into computer 
databases; demonstration of goods; distribution of samples; document reproduction; organization of exhibitions for 
commercial or advertising purposes; computerized file management; layout services for advertising purposes; marketing; 
organization of trade fairs for commercial or advertising purposes; photocopying services; publication of publicity texts; 
rental of photocopying machines; transcription; typing; word processing; marketing agency services in the field of 
paperboard products and other industrial and commercial containers; retail and wholesale services in connection with 
paper, cardboard (unprocessed, semi-processed or for stationery), paper and cardboard for printing, paper and cardboard 
for writing, paper and cardboard for publishing, paper and cardboard for screen printing, paper and cardboard for 
drawing, copying paper, tracing paper, tracing cloth, tracing patterns, carbon paper, luminous paper, paper mâché, silver 
paper, waxed paper, parchment paper, writing paper, envelopes, printed matter, furniture, picture frames, packaging 
containers made principally of plastics, display boards, boards in the nature of furniture and boards for the display of 
graphic and printing materials.

Cl.40;Treatment of paper; offset printing; lithographic printing; services involving printing, screen printing, 
bookbinding; pattern printing; paper finishing; finishing of cardboard; treatment of cardboard; recycling paper and 
cardboard products; recycling of packaging products; colouring of paper and cardboard; colouring of packaging 
products; waste treatment [transformation]; recycling of waste; information in the field of material treatment, particularly 
information in the field of the treatment of paper, cardboard, packaging products; treatment of cellulose and viscose, 
particularly for the production of packaging products; processing of starches, particularly for the production of packaging
products; laminating and treating of saw mills.
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Priority claimed from 06/08/2015; Application No. : 681741 ;Switzerland 

3310195    18/12/2015
[International Registration No. : 1284278]
ADECCO GROUP AG
Bellerivestrasse 30 CH-8008 Zürich CH

Address for service in India/Agents address:
CHADHA & CHADHA.
F-46, HIMALYA HOUSE, 23 KASTURBA GANDHI MARG, NEW DELHI -110001.

Proposed to be Used
IR DIVISION
Cl.35;Employment agency services.

Cl.42;Services provided by consultants relating to computers; data processing software programming.
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Priority claimed from 11/05/2015; Application No. : 014047419 ;European Union 

3310501    06/11/2015
[International Registration No. : 1284870]
SCHENCK PROCESS EUROPE GMBH
Pallaswiesenstraße 100 64293 Darmstadt DE

Address for service in India/Agents address:
S.S. DATTA & ASSOCIATES
FLAT NO.X-4,SHIVNATH BHAVAN,GARIAHAT ROAD,KOLKATA 700 029,WEST BENGAL,INDIA.

Proposed to be Used
IR DIVISION
Cl.7;Power generators.

Cl.9;Apparatus and instruments for accumulating and storing electricity; apparatus and instruments for controlling 
electricity; electric and electronic components; electric power units; electric power supply units; electronic control units; 
process control units [electric]; controllers; electricity measuring instruments; electrical circuits and circuit boards; 
integrated circuit chips; controller circuit boards; switching power supply apparatus; electric rectifiers; electric current 
rectifiers; frequency transformers.

Cl.11;Electrostatic precipitators for cleaning air; electrostatic precipitators for cleaning gases; filters for industrial and 
household use; industrial treatment installations; electrostatic air filters; filters for exhaust extractors [parts of household 
or industrial installations]; filters for waste gas purification; electrostatic precipitators.
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Priority claimed from 08/07/2015; Application No. : UK00003116926 ;United Kingdom 

3311336    29/07/2015
[International Registration No. : 1284985]
THE CHANCELLOR, MASTERS AND SCHOLARS OF THE UNIVERSITY OF CAMBRIDGE
The Old Schools Cambridge CB2 1TN United Kingdom

Address for service in India/Attorney address:
K & S PARTNERS
109, SECTOR-44, GURGAON - 122 003, NATIONAL CAPITAL REGION, INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus for recording, transmission or reproduction 
of sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
fire-extinguishing apparatus; pocket calculators; sound transmitting apparatus; sound recording apparatus; sound 
reproduction apparatus; USB flash drives; CD-ROMs; magnetic data media; magnetic tapes; magnetic disks; optical 
discs; optical data media; videotapes; educational software; computer programmes for interactive games or quizzes; 
computer software in the field of electronic publishing; downloadable electronic books; downloadable electronic 
booklets; downloadable electronic pamphlets; downloadable image files; downloadable text files; downloadable video 
files; downloadable exam papers; downloadable quizzes; downloadable assessment criteria; downloadable educational 
materials; downloadable periodical publications; downloadable journals; downloadable dictionaries; downloadable 
reference books; downloadable lecture notes; downloadable educational worksheets; downloadable slide presentations; 
downloadable flashcards; downloadable vocabulary lists; electronic publications, downloadable; electronic publications, 
downloadable; printed publications in electronically readable form; printed publications in optically recorded form; 
databases; podcasts; talking books; downloadable publications; downloadable educational materials including exam 
papers, course materials and lecture notes; mouse pads; sleeves for laptops; sleeves for tablet computers; sleeves for 
portable computers; cases for mobile phones, tablets or portable computers; computer software for the provision of 
training, education, examination and assessment including software for operation over computer networks and by remote 
computer access; magnetic, optical and other disks, magnetic tape and other media for electronically recording data or 
computer software for the provision of training, education, examination and assessment; parts and fittings for all the 
aforesaid goods.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; academies [education]; boarding 
schools; schools; nursery schools; services of schools [education]; coaching [training]; education information; physical 
education; practical training; teaching services; educational services; instruction services; tuition; vocational guidance 
[education or training advice]; vocational retraining; adult education services; analysing educational test scores and data 
for others; arrangement of training courses; business educational services; business training; certification of education 
and training awards; computer assisted education services; computer assisted examination services; design of 
educational courses, examinations and qualifications; development of educational material; educational assessment 
services; educational examination services; educational research; provision of educational examination facilities; setting 
of educational standards; university education services; university services; provision of distance learning programmes; 
arranging and conducting of colloquiums, workshops [training], congresses, conferences, seminars and symposiums; 
correspondence courses; distance learning courses; organisation of competitions [education or entertainment]; 
organisation of exhibitions for cultural or educational purposes; arranging of festivals for educational purposes; club 
services [entertainment or education]; game services provided on-line from a computer network; holiday camp services 
[entertainment]; holiday camp services [education]; sport camp services; electronic desktop publishing; publishing 
consultancy services; advisory services relating to publishing; publishing services; electronic publishing services; 
providing electronic publications; publication of printed matter and printed publications; production of radio and 
television programmes; providing online electronic publications, not downloadable; publication of texts, other than 
publicity texts; publication of books, reference books, directories, manuals, reports, magazines, journals, periodicals, 
dictionaries, exam papers, lecture notes, worksheets, quizzes, puzzles, examination marking criteria, pamphlets, booklets,
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flashcards, vocabulary lists and educational material including online publication; publishing; writing of texts, other than 
publicity texts; bibliographic information; language interpreter services; translation; lending libraries; mobile library 
services; providing museum facilities; teaching, examination and assessment services including computer assisted and 
computer mediated services and on-line services; information, advisory and consultancy services relating to the 
aforesaid services.
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Priority claimed from 16/06/2015; Application No. : UK00003113483 ;United Kingdom 

3312073    29/07/2015
[International Registration No. : 1284736]
HARRISON CLARK RICKERBYS LTD
5 Deansway Worcester, Worcestershire WR1 2JG United Kingdom

Address for service in India/Agents address:
REMFRY & SAGAR
MILLENIUM PLAZA, SECTOR 27, GURGAON- 122002.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.16;Printed matter; printed publications; educational materials; examination papers; syllabi; diplomas, academic and 
vocational certificates; printed examination regulations; books; magazines; periodicals; journals; publications; textbooks;
exercise books and notebooks; newspapers; catalogues, handbooks and manuals; study guides; instructional or 
teaching materials; stationery; all being materials in this class all for the purpose of or relating to teaching, instruction or 
training or the testing, examination and assessment of candidates for educational achievement, and for the provision of 
training, testing, examination and assessment services, including computer assisted, computer mediated services and 
on-line services and for the provision of distance learning programmes.

Cl.41;Examination services, provision and publication of information, instruction, teaching, training, examination, 
testing and assessment material; provision of training, teaching, academic, instruction, examination, testing and 
assessment services; publishing services, assessment services, certification in relation to examinations and other forms 
of assessment, education, examination services, certifying education and training awards, educational advisory services, 
preparation and validation, accreditation, organisation and provision of courses, examinations, assessment, teaching and 
training using distance learning methods, conduct and administration of examinations, tests and systems of assessing 
and recording academic and other achievements, publication of books, brochures, syllabi, examination papers and 
leaflets, educational research services, provision of correspondence courses, issuing certificates, awards, degrees, 
diplomas and qualifications in relation to examinations and other forms of assessment, organising and conducting 
courses, seminars, symposiums, conferences, congresses and exhibitions, information, advisory and consultancy 
services relating to the foregoing; computer-based information services relating to training, teaching, education, 
instruction, examination, testing and assessment.

Cl.42;Computer-based information services relating to research; research and development for others; provision of 
information relating to research and development for others; technical research services, consultancy and research 
services relating to training, teaching, academic, education, instruction, examination, testing and assessment services; 
computer programming services; programming of educational software, hardware and firmware; design and development 
of computer software, hardware and firmware; designing and monitoring online forums for discussion of training, 
teaching, academic, education, instruction, examination, testing and assessment; design, creation, hosting and 
maintenance of web pages; design, creation, hosting and maintenance of web pages relating to training, teaching, 
academic, education, instruction, examination, testing and assessment services; information, advisory and consultancy 
project studies; laboratory research.
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Priority claimed from 25/09/2015; Application No. : 30 2015 106 427 ;Germany 

3312213    28/10/2015
[International Registration No. : 1285128]
ANKER KASSENSYSTEME GMBH
Werkering 6 33609 Bielefeld Germany

Address for service in India/Agents address:
GROSER & GROSER
D - 1/ 5 DLF, QUTAB ENCLAVE, PHASE 1, GURGAON - 122 002.

Proposed to be Used
IR DIVISION
Cl.6;Metal lock boxes; cash boxes of metal; cash drawers of metal; safes of metal; trays and containers of metal, for 
cash; parts and fittings for all the aforesaid goods, included in class 6.

Cl.9;Payment terminals; cash dispensing and cash sorting devices; point of sale apparatus; cash registers; cash 
register terminals; automatic cash registers; electronic cash registers; electronic payment terminals; cash dispensers; 
coin-operated mechanisms; cash counting and cash sorting machines; credit card readers; coin accumulators 
(totalisers); price calculating machines; cash desks; retail terminals; screens, monitors and displays, for payment 
terminals and price display apparatus; printers and keyboards for payment terminals; computer hardware for cash 
terminals; stands and holders for payment terminals, in particular for monitors, card readers and cash register 
equipment; electric cables and adapters for connecting cash boxes and cash drawers to computers; weight measuring 
instruments and apparatus; scales; scales for payment terminals and cash registers; scanners; bar code scanners; bar 
code decoders; bar code printers; bar code terminals; bar code readers; Digital, electrical and mechanical signs; parts 
and fittings for all the aforesaid goods, included in class 9.

Cl.20;Cash furniture and cash desks; cash boxes, not of metal; cash drawers, not of metal; display stands; trays and 
containers, not of metal, for cash; parts and fittings for all the aforesaid goods, included in class 20.
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Priority claimed from 05/05/2015; Application No. : 2015713248 ;Russian Federation 

3314780    30/10/2015
[International Registration No. : 1286125]
XCDS INTERNATIONAL LTD.
53 Pont Street London SW1X OBD GB

Address for service in India/Agents address:
CHADHA & CHADHA.
F-46, HIMALYA HOUSE, 23 KASTURBA GANDHI MARG, NEW DELHI -110001.

Proposed to be Used
IR DIVISION
Cl.9;High-frequency apparatus; remote control apparatus; electro-dynamic apparatus for the remote control of signals; 
sound transmitting apparatus; electric communication apparatus; intercommunication apparatus; photocopier apparatus; 
telephone apparatus; facsimile machines; phototelegraphy apparatus; computer memory devices; video recorders; video 
cassettes; video telephones; dictating machines; floppy disks; audio recording discs; magnetic disks; optical discs; disk 
drives for computers; juke boxes for computers; mathematical instruments; interfaces for computers; coaxial cables; 
fibre optic cables; cables, electric; magnetic identification cards; encoded magnetic cards; computer keyboards; mouse 
pads; compact discs [audio-video]; compact discs [read-only memory]; computers; notebook computers; laptop 
computers; decorative magnets; mouse [data processing equipment]; monitors [computer hardware]; monitors [computer 
programs]; sound recording carriers; magnetic data carriers; optical data media; computer software; transmitters 
[telecommunication]; telephone transmitters; transmitters of electronic signals; distance recording apparatus; teaching 
devices; computer programs; computer game programs; computer programs [downloadable software]; computer 
operating programs; players; processors [central data processing units]; electronic publications, downloadable; scanners
[data processing equipment]; smart cards [integrated circuit cards]; connections for electric lines; audiovisual teaching 
apparatus; video recorder devices; sound reproduction apparatus; recorders for magnetic tapes; data processing 
apparatus; computer peripheral devices; acoustic conduits; acoustic communication devices; calculators; readers [data 
processing equipment]; chips [integrated circuits].

Cl.42;Computer system analysis; recovery of computer data; computer virus protection services; technical project 
studies; installation of computer software; technical research; consulting services in the field of information 
technologies; consulting services in the design and development of computer hardware; computer software consulting 
services; consulting services in the design of web-sites; updating of computer software; monitoring of computer systems 
by remote access; maintenance of computer software; conversion of data or documents from physical to electronic 
media; providing search engines for the internet; data conversion of computer programs and data [not physical 
conversion]; computer system design; rental of web servers; computer rental; rental of computer software; hosting 
computer sites [web sites]; hosting servers; server hosting; duplication of computer programs; computer software 
design; creating and maintaining web sites for others; creating computer programs.
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Priority claimed from 18/06/2015; Application No. : 014276802 ;European Union 

3316546    14/12/2015
[International Registration No. : 1286573]
Koyo Bear Sport Shoes Sportswear & Lifestyle UG (haftungsbeschränkt)
Marienstraße 9 10117 Berlin Germany

Address for service in India/Attorney address:
K & S PARTNERS
515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.9;Spectacles [optics]; spectacle cases; spectacle frames; lenses for eyeglasses; spectacles [optics]; sunglasses; 
computer carrying cases; usb flash drives; telephone sleeves and cases and cases for mobile telephones.

Cl.14;Timepieces; key rings [trinkets or fobs]; paste jewellery [costume jewelry (am.)].

Cl.18;Attache cases, document wallets, wallets, bags for campers, attache cases, net bags for shopping, shopping 
bags, valises, suitcases, suitcase handles, handbags, hipsacks, moleskin (imitation of leather), traveling trunks, trunks 
(luggage), travelling sets (leather ware), holdalls, backpacks, bags for climbers, key cases [leatherware], school 
knapsacks, satchels, sport bags, wheeled shopping bags; umbrellas; casual bags; purses; purse; back frames for 
carrying children; belt pouches; tennis bags; gym bags; fitness bags and shoe bags.

Cl.25;Clothing, apparel; footwear; hats; waist belts.

Cl.28;Sporting articles, namely fishing tackle, baseball gloves, badminton rackets, basketballs, boxing gloves, board 
games, kites, stationary exercise bicycles, shuttlecocks, radio-controlled toy vehicles, apparatus for games, machines for 
physical exercises, paragliders, golf gloves, golf clubs, golf bags, with or without wheels, appliances for gymnastics, 
gloves for games, headguards for sports, dumbbells, barbells; sporting articles, namely slides (playthings), in-line roller 
skates, rackets, sleighs (sports articles), skates, snowshoes, swimming kick boards, water wings, swimming belts, 
skateboards, skis, snowboards, bags especially designed for skis and surfboards, surfboards, surf skis, trampolines, kick 
scooters, darts, table tennis balls, table tennis tables and equipment; yoga blocks, yoga straps; bats for ball games; 
gloves for games; cases and bags for rackets and balls for ball sports; sporting articles for track and field athletics; elbow 
pads; knee pads; nets for sports; sling shots [sports articles].
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Priority claimed from 05/03/2015; Application No. : 86554024 ;United States of America 

3317926    25/08/2015
[International Registration No. : 1286836]
GLOBALCONNECT, LLC
7901 Thorndike Road Greensboro NC 27409 US

Address for service in India/Agents address:
REMFRY & SAGAR
MILLENIUM PLAZA, SECTOR 27, GURGAON- 122002.

Proposed to be Used
IR DIVISION
Cl.35;Vending services in the field of food (terms considered too vague by the International Bureau - rule 13.2.b) of the 
Common Regulations).

Cl.43;Contract food services, cafeteria services; unattended food and beverage services (terms considered too vague 
by the International Bureau - rule 13.2.b) of the Common Regulations); office coffee supply services (terms considered too
vague by the International Bureau - rule 13.2.b) of the Common Regulations); and cafe services.
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Priority claimed from 14/04/2015; Application No. : AM 50974/2015 ;Austria 

3318126    13/10/2015
[International Registration No. : 1287511]
AVL LIST GMBH
Hans-List-Platz 1 A-8020 Graz Austria

Address for service in India/Agents address:
REMFRY & SAGAR
MILLENIUM PLAZA, SECTOR 27, GURGAON- 122002.

Proposed to be Used
IR DIVISION
Cl.9;Computer programs, software and control programs for the study of exhaust gas emissions, their occurrence and 
reduction, and for strains, stresses, oscillations, noise generation, noise propagation, and noise emission; computer 
programs for flow processes and combustion processes and fuel-mixture generation and charging processes and fuel-
mixture laminating processes within an engine; computer programs for the evaluation and development of engines, gear 
drive, transmission topologies, vehicles and operational strategies, computer programs for the assistance of the test 
engineer during the performance of the calibration of engines and vehicles; data media with stored software; sensors, 
measuring probes and apparatus for measuring, probing and monitoring; calibrating apparatus and instruments for 
sensors and measuring devices; devices for measuring of pressure vibrations in liquids, measuring apparatus, measuring
instruments and evaluation units therefore, namely laser optical instruments for the study of flow processes in liquids 
and gases, acceleration sensors, pressure sensors, flow rate sensors, flow rate regulators, capacitive and inductive 
measuring transducers, position encoder, temperature measuring devices; test beds; test machines, test devices and 
testing apparatus and testing instruments for equipment assembly and components thereof; test devices and testing 
apparatus and testing instruments for the testing of air plane components; instruments and devices for determining the 
concentration of a material contained in a substance.

Cl.37;Maintenance of electronic measuring, testing and monitoring devices and of electronic measuring, testing and 
monitoring apparatus and instruments.

Cl.41;Organization and performance of training courses and classes for company personnel and guest engineers in the 
field of measurement technology.
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Priority claimed from 18/05/2015; Application No. : 1310585 ;Benelux 

3318168    19/08/2015
[International Registration No. : 1287365]
SOLVAY SA
Rue de Ransbeek 310 B-1120 Bruxelles

Address for service in India/Agents address:
CHADHA & CHADHA.
F-46, HIMALYA HOUSE, 23 KASTURBA GANDHI MARG, NEW DELHI -110001.

Proposed to be Used
IR DIVISION
Cl.1;Unprocessed plastics; unprocessed and synthetic resins, namely polysulfone, polyethersulfone, polyphenylsulfone
and blends thereof (PPSU/PSU, PPSU/PEI polyetherimide, PPSU/PC polycarbonate) and polyvinylidene fluoride.

Cl.17;Plastics in extruded or batch foamed or bead foam form for use in manufacture; semi structural, structural, 
packing, stopping and thermally and/or acoustically insulating materials; insulation and barrier articles and materials, 
namely PSU, PESU, PPSU or PVDF structural and semi structural foam and foam core for lightweight sandwich structures 
and panels; semi-finished products of PSU, PESU, PPSU or PVDF synthetic resin and resin blends thereof for foam; semi-
finished pre-impregnated materials, tape, organosheet, laminate, film, sheet and sandwich and foam, made of PSU, PESU, 
PPSU or PVDF synthetic resin and resin blends thereof; foams made from synthetic resins; plastics in the form of foam.
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Priority claimed from 10/11/2017; Application No. : 30 2017 028 817 ;Germany 

3870590    06/06/2018
[International Registration No. : 1393071]
Daimler AG
Mercedesstrasse 137 70327 Stuttgart Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; downloadable apps.

Cl.38;Telecommunications.

Cl.39;Transport; packaging and storage of goods; travel arrangement; vehicle location services; arranging vehicle 
recovery; provision of road and traffic information.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; software as a service, namely the provision of 
software enabling owners and users to connect remotely with their vehicle to access vehicle information and control 
functions; software as a service, namely connectivity services enabling accident, maintenance and breakdown 
management, provision of emergency calls and telediagnosis; software as a service, namely vehicle location and 
recovery.
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3877758    04/01/2018
[International Registration No. : 1409433]
DELI GROUP CO., LTD
Deli Industrial Park, Ninghai County, Ningbo Zhejiang China

Proposed to be Used
IR DIVISION
Cl.8;Hand tools, hand-operated; beard clippers; manicure sets; hobby knives [scalpels]; graving tools [hand tools]; 
penknives; paring knives; scissors; knives.

Cl.9;Mouse [computer peripheral]; USB flash drives; pocket calculators; electronic pens [visual display units]; rulers 
[measuring instruments]; telephone apparatus; earphones; magnifying glasses [optics]; sockets, plugs and other 
contacts [electric connections].

Cl.16;Painting paper; colored crepe paper; signboards of paper or cardboard; note books; exercise note books; printed 
publications; pictures; photo-engravings; plastic film for wrapping; bags [envelopes, pouches] of paper or plastics, for 
packaging; pencil sharpening machines, electric or non-electric; punches [office requisites]; magazines [periodicals]; 
stapler; staple; files [office requisites]; rubber erasers; office requisites, except furniture; school supplies [stationery]; 
correcting tapes [office requisites]; paper clips; ink; stamp pads; stamp ink; steel pens; pencils; writing instruments; 
marking pens [stationery]; crayons; glue for stationery or household purposes; drawing instruments; writing materials; 
drawing rulers; drawing materials; paint trays; inking ribbons; writing chalk; blackboards; eraser for blackboard; 
modelling clay; non-setting adhesive paper; writing cases [stationery]; magnetic tablets for writing and drawing; paper; 
printing paper, including glazed printing paper, offset paper, newsprint paper, text paper, security paper, intaglio paper 
and typographic paper.

Cl.18;School bags; briefcases; business card cases; card cases [notecases]; handbags; bags; haversacks; shopping 
bags; backpacks; bags for sports.
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Priority claimed from 22/03/2018; Application No. : 30 2018 103 251 ;Germany 

3879267    22/05/2018
[International Registration No. : 1410025]
ROHA ARZNEIMITTEL GMBH
Rockwinkeler Heerstraße 100 28355 Bremen Germany

Address for service in India/Attorney address:
CHADHA AND CHADHA
F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.3;Laundry preparations; bleaching preparations; furbishing preparations; buffing compounds; grease-removing 
preparations; abrasives; soap; perfumery; essential oils; hair lotion; dentifrices.

Cl.5;Pharmaceuticals; propolis for pharmaceutical purposes; medical preparations; veterinary preparations; sanitary 
preparations for medical purposes; dietetic food and substances adapted for medical or veterinary use; food for babies; 
dietary supplements for humans; dietary supplements for animals; propolis dietary supplements; plasters; materials for 
dressings; material for stopping teeth; dental wax; disinfectants; preparations for destroying vermin; fungicides; 
herbicides; medicinal sprays; decongestant nasal sprays.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; aerosol dispensers for medical purposes; 
artificial limbs; artificial eyes; artificial teeth; orthopaedic articles; suture materials; therapeutic and assistive devices 
adapted for disabled persons; massage apparatus; apparatus, devices and articles for nursing infants; sexual activity 
apparatus, devices and articles; enema apparatus; enema syringes.

Cl.30;Coffee; tea; cocoa; artificial coffee; rice; tapioca; sago; flour; cereal preparations; bread; pastries; pastries and 
confectionery; edible ices; sugar; honey; treacles; yeast; baking powder; salt; mustard; vinegar; sauces [condiments]; 
spices; ice; propolis; propolis for food purposes.
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Priority claimed from 29/05/2017; Application No. : 30 2017 014 285 ;Germany 

3879319    24/11/2017
[International Registration No. : 1409778]
IMBUS AG
Kleinseebacher Strasse 9 91096 Möhrendorf Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.9;Computer software; audio books; electronic publications; training manuals in the form of a computer program; 
Instruction manuals in electronic format; application software; software applications for use with mobile devices; 
software applications for computer; Computer programs stored in digital form; interactive computer software; process 
controlling software; software for planning, design, management, automatisation and execution of tests for hardware, for 
software and IT systems; software for examination and evaluation of software based products or software systems; 
software for examination and evaluation of Internet of Things (loT) - systems; software to evaluate engineering processes 
or software development processes; software to control the quality assurance in the development of hardware and 
software.

Cl.41;Education; training; education, entertainment and sports; providing on-line electronic publications, not 
downloadable; arranging and conducting of seminars; training in the field of software engineering and computer software 
development; training relating to information technology; training in field of computer programming and information 
technology; organisation of training courses relating to computer software, IT systems and information technology; 
arranging and conducting of congresses, tutorials, courses and trainings in the field of IT engineering, IT development, 
quality management and testing of software and information technology.

Cl.42;Design and development of computer software; it (information technology)consulting and programming services; 
development, programming, implementation, validation and testing of software; design of computer databases; 
development of computer software; development, updating and maintenance of computer software and data bases; 
computer software design and development; development and testing of computing methods, algorithms and software; 
computer diagnostic services; computer system analysis; consultancy in the field of product development and quality 
improvement of software; consultancy relating to testing of application systems; advisory services relating to computer 
software design; advisory services relating to computer programming; consultancy services relating to computer 
software development; testing of computer programs; software engineering services for data processing programs; 
testing of computer software; computer software consultancy; consultancy services relating to computer systems 
analysis; consultancy and information services relating to information technology; consultancy in the field of computer 
system analysis; consultancy services relating to computer systems; quality checking and testing relating to computer 
software, it systems and information technology; consultancy and information services relating to the planning, design, 
management; automatisation and execution of tests for computer software; development, programming and 
implementation of software to be used for the planning, design, management, automatisation and execution of tests for 
computer software; consultancy and information services relating to the design of software engineering and software 
development processes; software as a Service (SaaS); leasing of software; consultancy services relating to specifications 
of software -systems; consultancy services in connection with the specification and documentation of software tests; 
consultancy services relating to the validation and verification of hardware or software - systems; consultancy services 
relating to the analysis and visualisation of software quality and quality aspects of software; development of software to 
control the quality assurance during the development process of hardware or software.
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Priority claimed from 12/10/2017; Application No. : 711071 ;Switzerland 

3880525    29/03/2018
[International Registration No. : 1411081]
Emilia Sieradzka
Chemin de Fossabot 5 CH-1196 Gland Switzerland

Address for service in India/Attorney address:
KRISHNA & SAURASTRI ASSOCIATES LLP
74/F, VENUS, WORLI SEA FACE, MUMBAI – 400018

Proposed to be Used
IR DIVISION
Cl.36;Financial affairs; monetary affairs; financial clearing, money transfer services, payment in installments; collection 
operations; electronic payment services; financial services; carrying out cashless payment transactions; conducting of 
financial transactions; conducting of financial transactions on-line; services provided by financial consultants relating to 
the carrying out of cashless payment transactions; online financial transaction services; financial and monetary 
transaction services; processing of payment transactions via the Internet.

Cl.38;Provision of access to electronic information, communication and transaction platforms on the Internet.

Cl.42;Design, development, maintenance and updating of application software for mobile phones, mobile terminals or 
laptop and office computers; design, development, maintenance and updating of encryption software; design, 
development, maintenance and updating of communication software; design, development, maintenance and updating of 
application software; design, development, maintenance and updating of software; provision of temporary use of non-
downloadable software applications accessible via a Web site; provision of temporary use of on-line non-downloadable 
operating software for accessing and using a cloud computer network; temporary provision online of non-downloadable 
software for database management; design of software, computer firmware, computer hardware and computer systems.
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Priority claimed from 26/10/2016; Application No. : 302016000107626 ;Italy 

3881382    23/12/2016
[International Registration No. : 1411127]
BDF Industries S.p.A.
Viale dell'Industria, 40 I-36100 Vicenza (VI) Italy

Address for service in India/Agents address:
SEN - OBEROI.
A - 18, CHITTARANJAN PARK, NEW DELHI - 110 019.

Proposed to be Used
IR DIVISION
Cl.7;Machine tools for the automation of production and manufacturing industrial processes; machine tools and 
industrial toolings for hollow glass working; glass-working machines; glass forming machines; glass conditioning 
machines; machines for forming and distributing glass gobs, as used in glass working; machines for glass shaping; IS 
(individual section) machine tools for the glass processing industry; industrial robots for glass working; industrial robots 
for glass shaping; robotic devices for glass working; machines for inspection of glass and control systems integrated on 
glass working machines; robotic handling apparatus; melting machines; braking components for machines; modular 
tools [machines]; control mechanisms for glass industry machines; packaging machines; extrusion machines for plastic; 
injection molding machines for plastic material; injection molds; stretching-blowing injection machines; injection 
machines for plastic molding; machines for the paper industry; pumps [machines]; water pumps; industrial robots; 
machines for the textile industry; power installations [generators]; solar power driven generators; heat recovery devices; 
turbines; energy generators; power generators; heat exchangers [parts of machines]; aerating pumps; smoke and heat 
control valves [machines]; centrifuges; manifolds for the air supply of pneumatic machines; suction machines for 
industrial use.

Cl.9;Electric and electronic inspection and control apparatus and instruments for machine tools; apparatus and 
instruments, including CNC (computer numerical control) machines, for industrial automation; electric and electronic 
apparatus and instruments for controlling of production and manufacturing industrial processes; converters; electronic 
control systems; inverters [electricity]; semi-conductors; electrical switch cabinets; electric power converters; power 
accumulators; electric power storage apparatus; measuring apparatus; weighing apparatus and instruments; glass 
quality control machines; management software for the automation of production and manufacturing industrial 
processes; control and operation software for production and manufacturing industrial processes; software for 
acquisition, collection and analysis of data processed during industrial processes; software for the automation of 
industrial plants; integrated software packages used for the automation of production and manufacturing industrial 
processes; electric and electronic panel controls, boards, and power units; apparatus and instruments for conducting, 
switching, transforming, accumulating, regulating or controlling electricity; instruments, indicators and regulators for 
measuring, inspecting and monitoring, in particular applied to production and manufacturing industrial processes.

Cl.11;Apparatus for lighting, heating, water heating, steam generating, cooking, drying, ventilating, water distribution 
and sanitary installations; industrial glass processing units; industrial ovens; furnaces for glass production, processing 
and curving; burners; pressure relief valves [safety apparatus] for gas apparatus; boilers [heaters]; ventilating fans; air 
filters and air filtering installations; air heaters; air conditioning apparatus and installations; air purifying and ventilation 
apparatus and systems; heat recovery apparatus; ventilating systems and installations; ventilating hoods for smoke; 
electrically powered ventilating cooling fans; air handling units; units for regenerative energy generation; energy recovery 
plants; heal recovery units; exhaust heat recovery machines; exhaust-gas treatment units; ORG (Organic Rankine Cycle) 
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turbine apparatus or steam turbines for the production of electric power from exhaust heat recovery; exhaust-gas 
treatment installations; electric power generating apparatus; industrial heating installations; cooling water production 
apparatus.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; engineering services; industrial design services; engineering design services; design and development of 
computer hardware and software; design and development of computer software for carrying out, managing and 
controlling of production and manufacturing industrial processes; research, design and development of hardware and 
software for production and manufacturing industrial installations; research, design and development of hardware and 
software for the management and storage of parameters of production and manufacturing industrial processes; research, 
design, engineering and consulting services in the field of clean energy, energy-saving and energy recovery from 
industrial production processes; research, design, engineering and consulting services in the field of industrial 
processing automation; research, design and engineering of turn-key technological solutions, in the field of production 
and manufacturing industrial processes, in particular of the glass industry sector; testing, certification and quality control 
services; quality control of production and manufacturing industrial processes, in particular in the glass industry sector.
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3888562    18/05/2018
[International Registration No. : 1412030]
TRELLEBORG SEALING SOLUTIONS UK LIMITED
Ashchurch Near Tewkesbury GL20 8JS United Kingdom

Proposed to be Used
IR DIVISION
Cl.7;Parts and fittings included in class 7 for machines, machine tools, and for motors, including bearings.

Cl.17;Plastics materials in the form of sheets, blocks, rods, tubes and of shaped sections being for use in manufacture.
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Priority claimed from 22/04/2015; Application No. : 302015000012749 ;Italy 

3888753    28/06/2018
[International Registration No. : 1276213]
TALENT GARDEN SPA
Via Merano, 16 I-20127 MILANO Italy

Address for service in India/Agents address:
S.S. RANA & CO.
317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Cl.35;Research services in the field of advertising; provision and rental of advertising space; rental of advertising 
space on billboards, including advertising space on vehicles and properties, posters and billboards, advertising panels; 
distribution of goods for advertising purposes; advertising by direct mail, advertising, providing information in the field of 
commercial sales; advertising, sales management, rental of advertising space; direct mail advertising and advertising via 
electronic display panels; advertising, including publication and distribution of direct mail and advertising catalogs by all 
means, including global communication networks; consultancy firms, advertising by sponsorship (sponsoring), 
marketing, advertising, rental of advertising space and advertising material; public relations and marketing studies; 
corporate consultancy relating to sales and acquisitions, setting up of companies and commercial investigations; 
management consulting, business organization and business economics; management consultancy, operation, 
administration and management of commercial relations, advice and assistance in management consulting; consultancy 
relating to mergers, acquisitions, franchising and liquidation of companies; business consulting concerning sales and 
acquisitions of companies, creation of companies and commercial investigations.

Cl.41;Education; training; entertainment; sporting and cultural activities; conducting of educational conferences; 
organizing and holding of conferences and seminars; organization and conducting of conferences; organizing and 
conducting of conferences and congresses; organizing, arranging and conducting of conferences; organizing and 
conducting of interviews, conferences and congresses; organizing and conducting of conferences, congresses and 
symposiums; organization of congresses and conferences for cultural and educational purposes; organizing of 
exhibitions, congresses and conferences for cultural or educational purposes; organizing and conducting of conferences, 
congresses, seminars and workshops; organizing and conducting of conferences, congresses, seminars, symposiums, 
training courses, classes and theses; organizing and conducting of conferences, congresses and exhibitions for cultural 
and educational purposes; training services; continuous training; professional training; educational examinations; 
educational services, namely examination consisting of development, construction and provision of examinations and 
tests for applicants for the position of internal verifier.

Cl.43;Services for providing food and drink; temporary accommodation services.
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Priority claimed from 03/05/2018; Application No. : 1924110 ;Australia 

3903692    09/05/2018
[International Registration No. : 1415224]
SANDVIK MINING AND CONSTRUCTION AUSTRALIA (PRODUCTION/SUPPLY) PTY LTD
60-62 Qantas Dr BRISBANE AIRPORT QLD 4007 Australia

Address for service in India/Agents address:
S.S. RANA & CO.
317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Cl.7;Earthmoving equipment including mechanical diggers and loaders; parts and accessories for the above mentioned 
goods; ground engaging tools for use with mechanical diggers and loaders including shrouds lips, adaptors and teeth.

Cl.9;Scientific apparatus and instruments; detecting and monitoring instruments and apparatus, indicators and 
controllers; navigation, positioning and guidance apparatus and systems; remote control apparatus, devices and 
instruments; simulation apparatus and instruments; computer software; computer hardware; software applications; 
computer hardware and software and sensors, all for use in monitoring, detecting and locating ground engaging tools.
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Priority claimed from 13/12/2017; Application No. : 017592239 ;European Union 

3903744    01/06/2018
[International Registration No. : 1414607]
Roche Diagnostics GmbH
Sandhofer Str. 116 68305 Mannheim Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical, biological and biochemical preparations for scientific and research purposes; in vitro diagnostic 
reagents for scientific use; chemical reagents, preparations and test kits for laboratory analysis of nucleic acids for 
scientific purposes; chemical reagents, preparations and test kits for determining genetic variations for research use.

Cl.5;Chemical, biological and biochemical preparations for medical purposes; diagnostic reagents for medical 
purposes; chemical reagents for analyzing and testing body fluids to determine chromosomal or genetic abnormalities for 
medical purposes; test kits consisting primarily of reagents for nucleic acid detection and analysis for medical purposes; 
biological preparations for detecting genetic predispositions for medical purposes.
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Priority claimed from 04/05/2018; Application No. : 1924386 ;Australia 

3908265    09/05/2018
[International Registration No. : 1415698]
SANDVIK MINING AND CONSTRUCTION AUSTRALIA (PRODUCTION/SUPPLY) PTY LTD
60-62 Qantas Dr, BRISBANE AIRPORT QLD 4007 Australia

Address for service in India/Agents address:
S.S. RANA & CO.
317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Cl.7;Ground engaging tools for use with mechanical diggers and loaders including shrouds, lips, adaptors and teeth.

Cl.9;Scientific apparatus and instruments; detecting and monitoring instruments and apparatus, indicators and 
controllers; navigation, positioning and guidance apparatus and systems; remote control apparatus, devices and 
instruments; simulation apparatus and instruments; computer software; computer hardware; software applications; 
computer hardware and software and sensors, all for use in monitoring, detecting and locating ground engaging tools.
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Priority claimed from 22/09/2017; Application No. : 2017-127053 ;Japan 

3909511    22/03/2018
[International Registration No. : 1416139]
SUGATSUNE KOGYO CO., LTD.
1-8-11, Higashikanda, Chiyoda-ku Tokyo 101-8633 Japan

Proposed to be Used
IR DIVISION
Cl.6;Door handles of metal; door knobs of common metal; door pulls of metal; door grips of metal; door latches of 
metal; door handle locks; door knob locks; pulls of metal for furniture; grips of metal for furniture; latches of metal for 
furniture.

Cl.20;Pulls of plastic for furniture; grips of plastic for furniture; latches of plastic for furniture; pulls of wood for 
furniture; grips of wood for furniture; latches of wood for furniture; pulls of leather for furniture; grips of leather for 
furniture; latches of leather for furniture; pulls of vinyl for furniture; grips of vinyl for furniture; latches of vinyl for 
furniture; pulls of fabric for furniture; grips of fabric for furniture; latches of fabric for furniture; pulls of glass for furniture;
grips of glass for furniture; latches of glass for furniture; pulls of ceramic for furniture; grips of ceramic for furniture; 
latches of ceramic for furniture; door handles of plastic; door knobs of plastic; door pulls of plastic; door grips of plastic; 
door latches of plastic; door handles of wood; door knobs of wood; door pulls of wood; door grips of wood; door latches 
of wood; door pulls of leather; door grips of leather; door latches of leather; door pulls of vinyl; door grips of vinyl; door 
latches of vinyl; door pulls of fabric; door grips of fabric; door latches of fabric; door handles of leather; door knobs of 
leather; door handles of vinyl; door knobs of vinyl; door handles of fabric; door knobs of fabric; door handles of glass; 
door knobs of glass; door pulls of glass; door grips of glass; door latches of glass; door handles of ceramic; door knobs 
of ceramic; door pulls of ceramic; door grips of ceramic; door latches of ceramic.
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Priority claimed from 02/10/2017; Application No. : 302017000110008 ;Italy 

3915129    30/03/2018
[International Registration No. : 1416939]
SEGRETERIA PER LA COMUNICAZIONE
I-00120 CITTA' DEL VATICANO Italy

Proposed to be Used
IR DIVISION
Cl.9;Computer software applications, downloadable; computer programs [downloadable software]; prerecorded videos; 
downloadable video and audio files; prerecorded motion picture videos; prerecorded music videos; computer programs 
for editing images, sound and video; software.

Cl.16;Albums; almanacs; calendars; newspapers; booklets; books; pamphlets; printed publications; magazines 
[periodicals].

Cl.35;Rental of advertising time on communication media; updating of advertising material; updating and maintenance 
of data in computer databases; commercial administration of the licensing of the goods and services of others; 
administration of consumer loyalty programs; compiling indexes of information for commercial or advertising purposes; 
compilation of information into computer databases; dissemination of advertising matter; web indexing for commercial or 
advertising purposes; providing business information via a web site; rental of advertising space; organization of 
exhibitions for commercial or advertising purposes; presentation of goods on communication media, for retail purposes; 
production of teleshopping programmes; production of advertising films; design of advertising materials; sales 
promotion for others; publication of publicity texts; advertising; on-line advertising on a computer network; radio 
advertising; television advertising; writing of publicity texts; sponsorship search; public relations; marketing research; 
market studies; scriptwriting for advertising purposes; arranging newspaper subscriptions for others; arranging 
subscriptions to telecommunication services for others; advertising agency services; news clipping services; secretarial 
services; telemarketing services; pay per click advertising; opinion polling.

Cl.38;Communications by fiber optic networks; radio communications; communications by computer terminals; 
providing access to databases; providing telecommunication channels for teleshopping services; providing online 
forums; providing internet chatrooms; radio broadcasting; television broadcasting; cable television broadcasting; 
streaming of data; transmission of digital files; video-on-demand transmission; communication via radio, telegraph, 
telephone and television transmissions; radio broadcasting consultancy; telecommunications consultancy; television 
broadcasting consultancy; audio broadcasting via the Internet and other communications networks; streaming of audio, 
visual and audiovisual material via a global computer network; broadcasting of audiovisual content via the Internet; 
broadcasting of multimedia content via the Internet; broadcasting of television programs, motion picture films, and other 
audiovisual and multimedia content; broadcasting of cable television programs; multimedia broadcasting via the Internet 
and other communications networks; cable casting; broadcasting of radio and television programs by satellite; providing 
user access to search engines; providing user access to global computer networks; providing electronic mail and instant 
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messaging services; providing on-line chatrooms for the transmission of messages, comments and multimedia content 
among users; information about telecommunication; rental of telecommunication equipment; rental of radio broadcasting 
equipment; rental of television broadcasting equipment; radio broadcasting of information and other programs; cable 
radio broadcasting; video, audio and television streaming services; Internet broadcasting services; wireless 
broadcasting; mobile media services in the nature of electronic transmission of entertainment media content; radio 
paging services; podcasting; broadband radio communication; Internet radio broadcasting; data transmission and 
telecommunication services; telecommunications services provided via fiber optic, wireless and cable networks; 
telecommunications services provided via platforms and portals on the Internet and other media; broadcasting services; 
Internet protocol television [IPTV] transmission services; radio, television and cable broadcasting services; pay-per-view 
television transmission services; television broadcasting services for cellular phones; telecommunications; teleprinting; 
transmission of television content; broadcasting of film and television features or programs, including on the Internet, on 
mobile communications networks and on other media; transmission of information via national and international 
networks; transmission of radio programs; transmission of radio and television programs; broadcasting of radio and 
television programs; transmission of television programs; television transmission; radio and television transmission; 
radio and television broadcasting; satellite transmission.

Cl.41;Cultural activities; providing of training; entertainment and cultural activities; conducting of training courses in 
the field of technology and innovation; conducting of instructional, educational and training courses for young people 
and adults; conducting of educational conferences; conducting of educational courses; conducting of training seminars; 
dissemination of educational material; directing of radio and television programs; distribution of motion pictures; radio 
entertainment; television entertainment; music publishing services; teaching; arranging and conducting of competitions 
[education or entertainment]; providing non-downloadable films and television programs via pay television; providing 
non-downloadable films and television programs via pay-per-view television channels; providing non-downloadable films 
and television programs via a video-on-demand service; providing movie, television and music video entertainment via an 
interactive web site; providing of training via a global computer network; providing information about entertainment and 
entertainment events via on-line networks and the Internet; providing information about education, training, 
entertainment, sporting and cultural activities; provision of multimedia entertainment programs by television, broadband, 
wireless and on-line services; providing electronic publications, not downloadable, from a global computer network or the 
Internet; providing electronic publications, not downloadable; providing on-line general feature magazines, not 
downloadable; providing of training and education relating to theatrical, musical, television, radio and cinematic shows; 
providing radio and television entertainment services; providing entertainment by means of television, radio, cinema, 
cable television, satellite television and the Internet; providing on-line electronic publications, not downloadable; 
information relating to education or entertainment provided on-line or via television, broadband and wireless 
communications; radio and television entertainment; production of radio and television programmes; rental of radio and 
television sets; rental of television programs; rental of sound recordings and video recordings; rental of recorded data 
carriers for entertainment purposes; organization of competitions or other sporting and cultural events for charitable 
purposes; organization of educational, entertainment, cultural and sporting competitions; arranging of film events, 
musical events, cultural and sporting events and live entertainment events; organization of shows [impresario services]; 
arranging and conducting of colloquiums, conferences, congresses, seminars, symposiums and training workshops; 
arranging and conducting of entertainment, sporting and cultural activities; arranging and conducting of seminars, 
workshops [education], congresses, colloquia, distance learning courses and exhibitions for cultural purposes; 
presentation of theatrical performances; presentation of movies, shows, plays or musical performances; production of 
television features; production of live entertainment events; production of motion pictures; production of films, and 
audiovisual and television programs; production of films in studios; production of television films; film production, other 
than advertising films; production of films, video films, radio and television programs; production of radio programs; 
production of television programs; production of sound and video recordings; production of sound recordings; 
production of entertainment in the form of film, television, radio and video shows relating to travel; production of shows; 
production of shows and films; production and distribution of radio and television programs; production and distribution 
of sound, movie and video recordings; showing of films; publication of books; publication of periodicals and books in 
electronic form; publication of books, periodical publications, magazines, newspapers and newsletters; publication of 
texts, other than publicity texts; electronic publication of information on a wide range of topics on-line; presentation of 
live performances; conducting of cultural events; conducting of film festivals; news reporters services; subtitling; writing 
and publication of texts, other than publicity texts.
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Priority claimed from 29/11/2017; Application No. : UK00003273907 ;United Kingdom 

3917363    13/03/2018
[International Registration No. : 1417409]
Giggleswick School
Giggleswick Settle, North Yorkshire BD24 0DE United Kingdom

Proposed to be Used
IR DIVISION
Cl.16;Educational materials for use in teaching, other than apparatus; teaching manuals; teaching materials; 
instructional materials; periodical publications; printed material; printed publications; magazines; printed programs; 
prospectuses; stationery; stationery materials; school stationery supplies; pencil cases; writing and drawing instruments;
books; bookmarks; calendars; diaries; pictures; photographs; printed examination certificates; printed educational 
certificates; printed award certificates.

Cl.25;Clothing; footwear; headgear for wear; scarves; school uniform; school sportswear; sportswear; ties.

Cl.41;Education; education services; school services; day school services; tuition; arranging of courses of instruction; 
conducting educational courses; educational examination services; provision of educational examination facilities; 
providing facilities for educational purposes; arranging of award ceremonies; arranging of award ceremonies to 
recognise achievement; arranging for students to participate in educational courses; arranging for students to participate 
in educational activities; publication of educational teaching materials; publication of books; publication of magazines; 
publication of texts; arranging musical and theatrical events; provision of facilities for musical and theatrical events; 
arranging for students to participate in recreational activities; arranging for students to participate in recreational 
courses; arranging group recreational activities; organising of recreational events; organising events for cultural 
purposes; organisation of exhibitions for cultural or educational purposes; arranging and conducting conferences, 
seminars and exhibitions; arrangement of conferences for recreational purposes; arranging and conducting 
entertainment events; arranging and conducting entertainment activities; arranging and conducting of entertainment 
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events for charitable purposes; information about entertainment and entertainment events provided via online networks 
and the Internet; providing facilities for entertainment; school alumni club services, for entertainment purposes; 
arranging educational events for school alumni; physical education instruction; sporting education services; provision of 
sports and recreational facilities; sports club services; providing sports tuition, coaching and instruction, sports 
entertainment services; sports camp services; provision of sports and recreational facilities; provision of sports and 
recreational services; provision of information relating to sports; organising of sports and sports events; organising of 
sports competitions; organising of sports tournaments.

Cl.43;Provision of facilities for wedding receptions; letting of temporary accommodation; provision of conference, 
exhibition and meeting facilities; provision of facilities for conventions.
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Priority claimed from 27/01/2017; Application No. : 1347415 ;Benelux 

3921512    31/07/2018
[International Registration No. : 1360007]
Formula One Licensing B.V.
Beursplein 37 NL-3011 AA Rotterdam Netherlands

Proposed to be Used
IR DIVISION
Cl.4;Industrial oils and greases; lubricants; dust absorbing, wetting and binding compositions; fuels (including motor 
spirit) and illuminants; candles and wicks for lighting; engine oils and fuels; gasoline, petrol, diesel oil, gas and bio-fuels; 
candles; lubricant wax; industrial greases; natural gas; liquid gases; lubricating oils and greases; carburants; liquid 
petroleum gases; non-chemical additives for motor fuel, lubricants and greases; lighting fuel; cutting oils for industrial 
purposes; milling oils.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; eyeglasses, sunglasses, anti-dazzle eyewear, cords for sunglasses and 
glasses; contact lenses; containers for contact lenses; binoculars; magnets and decorative magnets; directional 
compasses; apparatus for recording, transmitting, editing, mixing and reproducing of sound and images; radios; vehicle 
radios; two-way radio transceivers; televisions; flat screens; liquid crystal displays; high definition and plasma screens; 
home cinema systems; video recorders; CD players; portable CD players; DVD players; mp3 players; apparatus for 
reading digital music; cassette players; portable cassette players; mini-disc players; portable radios; loudspeakers; 
infotainment apparatus for vehicles; headphones; earphones; microphones; remote controls, voice-activated remote 
controls; electric door devices that facilitate remote opening and closing; navigation apparatus; personal digital 
assistants (PDAs); computers; data processors; computer keyboards; computer monitors; modems; computer carrying 
cases; computer mice; pads for computer mice; electronic pocket translators; dictating machines; electronic notebooks, 
diaries and agendas; electronic publications; scanners; printers; photocopying machines; facsimile transmission 
machines; telephones; telephone answering apparatus; video telephones; cellular telephones; cellular telephone covers; 
devices for hands-free use of telephones; earphones and headsets for cellular telephones; keyboards for cellular 
telephones; downloadable ringtones and graphic representations for cellular telephones; cellular telephone straps; 
carrying cases adapted for cellular telephones; cellular telephones with integrated cameras and video cameras; apparatus
for operating cellular telephone cameras; calculating machines; credit card reading machines; cash exchanging 
machines; automated teller machines; video cameras, camcorders; photographic equipment, cameras (cinematographic 
cameras), projectors, exposed films, slides, flash bulbs (photography), cameras and camera accessory cases and straps, 
batteries; machines and programs for karaoke; computer software (pre-recorded computer programs) including software 
for games; computer programs; databases (computer software); screen saver programs for computers; recorded or non-
recorded magnetic, digital or analogue media for sound or images; video discs, video tapes, magnetic tapes, magnetic 
discs, DVDs, floppy discs, optical discs, compact discs, mini-discs, CD-roms, all the aforementioned being blank or pre-
recorded with music, sound or images (which may be animated); computer software for games of chance machines, reel 
game and interactive slot machines; holograms; magnetic cards (encoded); memory adapters (computer equipment); 
memory cards; memory sticks; microchip cards; microchip or magnetic credit cards, microchip or magnetic telephone 
cards, microchip or magnetic cards for money changers, microchip or magnetic cards for automated teller and money 
exchange machines, microchip or magnetic prepaid cards for cellular telephones, microchip or magnetic travel and 
entertainment cards, microchip or magnetic cheque guarantee and microchip or magnetic debit cards; security alarms; 
smoke detectors; wind socks for indicating wind direction; photovoltaic cells and solar electric panels; distance 
measuring apparatus; speed measuring and indication equipment; time recording devices; tire pressure sensors; tire 
pressure gauges; publications in electronic form in the form of CD-roms, databases or supplied via the internet; 
downloadable electronic maps; audio receivers, sound amplifiers; television tubes; cathode ray tubes; set top boxes, 
namely computer software and hardware which can convert, supply and transmit audio and video data; satellite dishes; 
computer disc drives; packaged semi-conductors; integrated circuits containing programs used for audio, video or 
computer data processing; rechargeable batteries; audio and video data processors and converters; data transmission 
cables; electronic commerce payment machines; protective helmets for sports; magnetic identification bracelets; 
electronic tickets in magnetic card form or downloadable from a remote computer network; tickets in magnetic card form; 
safety clothing for protection against fire; safety gloves for protection against accidents; safety clothing with reflective 
bands; safety goggles; ear plugs for divers; protective helmets for sport; electric batteries for vehicles; directional 
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signage software that facilities users to solicit each other to perform a wide range of personal and customised services in 
relation to the rental and reservation of temporary lodgings and to provide reviews and feedback about the provision of 
temporary private lodgings; computer software for coordinating transportation services; video game cassettes; video 
game discs; simulators for the steering and control of vehicles.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; bicycles; motorbikes; motor scooters; automobiles; 
sports utility vehicles; trucks; vans; caravans; buses; refrigerated vehicles; airplanes; boats; motor racing cars; electric 
vehicles; trailers; hot air balloons; airships; tires; inner tubes for tires; rubber tread patterns for use in the retreading of 
tires; patches for repairing inner tubes and tires; adhesive rubber patches for the repair of tires and inner tubes, valves 
for tires; pumps for inflating tires; non-skid devices for vehicle tires, namely, spikes and snow chains; vehicle wheels; 
wheel rims; wheel rim bands; hubcaps; tire covers; vehicle accessories, namely, sun screens, luggage racks, ski racks, 
hubcaps, seat covers, headlight covers, steering wheel covers, gear shift lever covers, vehicle covers; rearview mirrors; 
windshield wipers; safety belts for vehicle seats; bicycle bells; baby carriages; strollers; car seats for infants and children 
(for vehicles); engines for land vehicles.

Cl.14;Precious metals and their alloys; jewellery, precious and semi-precious stones; horological and chronometric 
instruments; jewellery, necklaces, rings, earrings; gems; crystals and gemstones; watches; wristwatches, watch straps, 
clocks; stopwatches; electric clocks; pendulums; medals, medallions, pendants, brooches; bracelets, leather bracelets; 
pins (jewellery); tie clips and tie pins; cufflinks; commemorative medals of precious metal; commemorative plates, 
trophies, statues, statuettes and sculptures, ornamental pins for hats, ashtrays, all the aforementioned goods being of 
precious metal; novelty key holders, trinkets and charms for key holders; coins; medals and badges for clothing of 
precious metal; decorative key holders, medallions not of precious metal; decorative key holders of plastic.

Cl.16;Paper and cardboard; printed matter; bookbinding material; photographs; stationery and office requisites, except 
furniture; adhesives for stationery or household purposes; artists' and drawing materials; paintbrushes; instructional and 
teaching materials; plastic sheets, films and bags for wrapping and packaging; printers' type, printing blocks; colouring 
and drawing books; picture books; activity books; magazines; newspapers; books and reviews, including those relating 
to sports personalities and sports events; booklets; crossword and puzzle books; bookmarks; printed teaching material; 
score sheets; event programs; event albums; photograph albums; autograph books; printed timetables; pamphlets; 
collectible photographs of sports personalities; bumper stickers, stickers, albums, sticker albums; posters; photograph 
stands; tablecloths of paper; towels of paper; paper bags; invitation cards; greeting cards; gift wrapping paper; cardboard
boxes; packaging boxes made of paper or cardboard; paper coasters and place mats; garbage bags of paper or plastics; 
food wrapping paper; plastic film for preserving foodstuffs; paper coffee filters; labels, not of textile; paper wet wipes not 
impregnated with chemicals or compounds; toilet paper; napkins of paper for removing make-up; boxes for 
handkerchiefs, of paper and cardboard; tissues of paper; boxed tissues; stationery and teaching materials (except 
apparatus); typewriter paper; copying paper; envelopes; notepads; folders for papers; tissue paper; writing books; paper 
sheets for note taking; writing paper; binders [office supplies]; files; filing boxes; book-cover paper; luminous paper; self-
adhesive paper for notes; paperweights; crepe paper; cloth paper; paper badges and insignia; flags of paper; team flags 
of paper; writing instruments; fountain pens; pencils; ball-point pens; ball-point pen and pencil sets; felt-tip colouring 
pens; fibre-tip pens and felt-tip writing pens; marker pens; stands for pens; stands for pencils; pencil cases; drawing 
instrument sets; ink, inking pads, rubber stamps; electric or non-electric typewriters; lithographs, lithographic works of 
art; paintings (pictures), framed or unframed; paint boxes, paint palettes and colouring pencils; chalks; pencil ornaments; 
blocks for printing; address books; diaries; personal organizers of paper; road maps; tickets, passes; pass holders; 
admission tickets; checks; comic books; calendars; postcards; advertising boards, banners and materials included in this
class; decalcomanias; sticking labels; office requisites, except furniture; correction fluids; rubber erasers; pencil 
sharpeners; stands and containers for office articles; paper clips; thumbtacks; rulers; adhesive tapes for stationery, 
adhesive tape dispensers; staples; marking templates; binder clips; holders for notepads; cases for visiting cards; 
bookends; book holders [stationery]; stamps (seals); postage stamps; commemorative stamp sheets; credit cards 
without magnetic coding, telephone cards, cash cards, atm cards, cards for travelling and for shows, cheque guarantee 
cards and debit cards, not magnetic, made of paper or cardboard; baggage tags of paper; passport cases and covers; 
travellers' cheques; holders for cheque books; metal note clips; baggage tags; identity card holders; non-magnetic credit 
cards; document holders; cheque holders.

Cl.18;Leather and imitations of leather; animal skins and hides; luggage and carrying bags; umbrellas and parasols; 
walking sticks; whips, harness and saddlery; collars, leashes and clothing for animals; leather and imitation leather; 
leather straps; umbrellas, parasols; sport bags (other than those adapted for the goods they are designed to contain); 
leisure bags; backpacks; rucksacks; tote bags, school bags; belt bags, handbags, bags of leather; beach bags, garment 
bags, suit bags; suitcases; straps for suitcases; travel bags; travel trucks; wheeled bags; briefcases (leather goods); 
vanity cases (empty); toiletry bags; key cases (leather goods); wallets; purses; luggage tags; boxes of leather; business 
card cases; clothing made of leather, collars and leashes for pets.

Cl.25;Clothing, footwear, headgear; clothing; shoes and footwear; sandals; sports shoes; boots; headgear for wear; 
shirts; knitwear (clothing); pullovers; sleeveless pullovers; t-shirts; waistcoats; singlets; vests; sleeveless jerseys; 
dresses; skirts; underwear; bathing suits; bath robes; shorts; trousers; sweaters; sweatshirts; kimonos; knitted caps; 
caps; hats; sashes for wear; scarves; shawls; caps with visors; bandanas (neckerchiefs); tracksuits; jackets; sports 
jackets; stadium vests (marking vests); blazers; waterproof clothing; coats; uniforms; motorists' clothing; neckties; wrist 
bands; headbands; gloves; aprons; bibs, not of paper; pyjamas; play suits for infants and children; socks and stockings; 
garters; belts; braces for clothing.

Cl.28;Games, toys and playthings; video game apparatus; gymnastic and sporting articles; decorations for Christmas 
trees; games and playthings; balls for play; sports balls; board games; tables for table football; dolls and plush toys; toy 
vehicles; remote control toy vehicles; toy scooters; puzzles; jigsaw puzzles; inflatable toys; playing cards; confetti; 
articles for gymnastics and sports; rackets; apparatus for gymnastics; golf accessories, namely golf clubs, golf gloves, 
ground markers, ball markers, golf bags, golf club head covers, golf tees; sporting bags and containers adapted for 
carrying sports articles; party hats (toys); electronic games adapted for use with television sets; electronic games other 
than those adapted for use with television sets; handheld video games; video game machines; gaming consoles; 
electronic games apparatus, accessories for electronic games apparatus; voice-activated or hand-operated game 
controllers; joysticks for video games; electronic game machines with liquid crystal displays; foam hands (toys); robots 
(toys) for entertainment, prepayment video games for arcades (arcade games); fairground ride apparatus; replica aircraft 
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models, kites; roller skates; skate boards; toys for pets; lottery tickets scratch cards.

Cl.32;Beers; mineral and aerated waters and other non- alcoholic beverages; fruit beverages and fruit juices; syrups 
and other preparations for making beverages; non-alcoholic beverages; concentrates, syrups and powders for making 
non-alcoholic beverages; mineral and aerated waters; other non-alcoholic beverages; energy drinks; isotonic drinks; 
hypertonic drinks; hypotonic drinks; fruit and vegetable drinks; fruit and vegetable juices; frozen fruit drinks; non- 
carbonated, non-alcoholic frozen flavoured beverages; vitamin- enriched beverages (not for medical use); lagers; pale 
ales and ales; non-alcoholic beers.

Cl.33;Alcoholic beverages (except beers); anise (liqueur); anisette; aperitifs; arak; baijiu; wines protected by the 
appellation of origin "Champagne"; sparkling wines; cider; cocktails; digestifs (liqueurs and spirits); distilled beverages; 
alcoholic fruit extracts; gin; kirsch; liqueurs; port wines; rice alcohol; rum; sake; spirits; vodka; whisky; wines.

Cl.35;Advertising; business management; business administration; office functions; advertising services; services of 
an agency that publishes advertising texts; services of an advertising agency; services of an advertising agency on a 
global computer network (the internet) or via wireless electronic communication devices; dissemination of advertising 
matter; rental of advertising space; rental of advertising time in film credits; television advertising, radio advertising; 
advertising in the form of animated cartoons; promotional agency services, promotional agency services for sports and 
public relations; promotion of motor sport events; marketing study services; marketing research services; public opinion 
polling services; organization of exhibitions for commercial or advertising purposes; compilation and systemization of 
data in data banks; services of managing data banks; compilation of statistics; advertising for sports events in the field of 
motor racing; retailing of goods of all kinds; presentation of goods on any communication media for retail services; 
services of retailing of solvents, paraffin, waxes, bitumen and gasoline; the bringing together, for the benefit of others, of 
various goods (except the transportation thereof) including sporting equipment, clothing, games, toys, souvenirs, printed 
matter, books and computer software (excluding the transport thereof) in order to give customers the opportunity to view 
and purchase those goods conveniently in a store or via a global computer network (the internet) or via wireless 
electronic communication devices; advertising and promotional services, information services concerning advertising 
and promotion, all the aforesaid services being provided on-line from a computer data bank or via a global computer 
network (the internet) or via wireless electronic communication devices; design and compilation of advertisements for 
websites on a global computer network (the internet) or via wireless electronic communication devices; provision of 
space on websites for advertising of goods and services; auctioneering on a global computer network (the internet) or via 
wireless electronic communication devices; collection of directories for publication on the internet and on a wireless 
electronic communication network; commercial administration services for processing commercial services on a global 
computer network (internet) or via wireless electronic communication devices; compilation, creation and management of 
data, namely compilation of domain names in a registry; sales promotion, namely implementing preferential programs for 
customers; loyalty, incentive and bonus program services for customers at sports venues by means of distributing 
loyalty and encoded member cards which may hold personal user data; promoting the goods and services of others by 
means of the issuance of loyalty rewards cards for supporters, containing personal information on the identity of the card 
holder and enabling control of access to sports stadiums (ticket office services); electronic commerce services (e-
commerce), namely making product information available via telecommunication networks for advertising and sales 
purposes; database administration services; compilation of information into computer databases namely still or animated 
images; arranging of contracts for the purchase and sale of goods or services, for others; promotion of sports events in 
the field of motor racing; promotion of the goods and services of third parties, through contractual agreements, especially
through partnership (sponsoring) and licenses, offering third party goods and services higher profile and an enhanced 
image derived from cultural and sporting events, particularly international events; compilation and recording of data and 
information on sports performances; services of providing staff, particularly for selling beverages and foods; promotion 
of motor racing events; retailing of interactive educational and entertainment products, interactive compact discs, cd-
roms, and computer games; retailing, particularly on a global computer network, of interactive educational and 
entertainment products, interactive compact discs, cd-roms, and computer games; providing online business directories 
in relation to the reservation of temporary lodgings, and the rankings, ratings, reviews, referrals and recommendations in 
relation to reservation of temporary lodgings; search for financial sponsorship in relation to motor sport events.

Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs; issuing and management of credit cards and 
travellers' cheques; financial services; banking services; credit and fund investment; private banking; vehicle leasing; 
loan procurement services; insurance services; leasing financing; hire-purchase financing services; services for credit 
and debit cards; clearing services (foreign currency exchange); financial guarantee services relating to the 
reimbursement of expenses incurred following a vehicle breakdown or a vehicle accident; financial sponsorship of sports 
meetings; information services concerning finance and insurance, provided from a computer database or via the internet 
or on any wireless electronic communication network; home banking services; telephone banking services; banking 
services via the internet or on any wireless electronic communication network; payment services via mobile telephone; 
safe deposit services; real estate consultancy; financial services including e-wallets and cryptocurrency.

Cl.38;Telecommunications; telecommunication services and consultancy; communication by mobile telephone; 
communication by telex; communication via electronic computer terminals linked to telecommunication networks, data 
banks and the internet or via wireless electronic communication devices; communication by telegraph; communication by
telephone; communication by facsimile; communication by radio; paging services; mobile telephone services; conference
services by telephone or by video; cable television program broadcasting; distribution and transmission of analogue 
television, digital television, cable television, satellite television, pay-per-view television, interactive television, interactive 
entertainment and interactive competitions and radio; radio broadcasting; radio and television broadcasting of programs 
relating to sports and sports events; entertainment program broadcasting; news agency services; rental of telephones, 
facsimile machines and other telecommunication apparatus; transmission of commercial internet pages online or via 
wireless electronic communication devices; transmission and dissemination of television and radio programs via the 
internet or via any wireless electronic communication network; electronic message transmission; other message 
transmission services; computer aided transmission of messages and images; providing access to data communication 
servers and real-time chat forums; telecommunication via a fibre-optic network; providing access to a global computer 
network or interactive communications technologies for access to private and commercial purchasing and ordering 
services; telecommunication services for the booking of tickets via the internet; providing access to a multi-user network 
system giving information relating to betting and money games and internet-based services and other global networks; 
providing access time to a global computer network (the internet) or via wireless electronic communication devices; 
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telecommunication of computer information (including websites) and other data; transmission of information (including 
sites on data communication networks) via telecommunication; electronic mail; service provider services via the internet 
or via any wireless electronic communication network (telecommunication services); providing connections for 
telecommunications with a global computer network (the internet) or with data banks; providing access to websites 
offering digital music on the internet via a global computer network or via wireless electronic communication devices; 
rental of access time to music streaming websites on the internet via a global computer network or via wireless electronic 
communication devices; rental of access time to a database server centre (telecommunication services); rental of access 
time to a computer database (telecommunication services); transmission of digital music via telecommunications; on-line 
transmission of electronic publications; transmission of digital music via the internet or via any wireless electronic 
communication network; transmission of digital music via streaming websites; simulcast broadcasting and/or uploading 
of film recordings and sound and video recordings; simulcast broadcasting and/or uploading of interactive educational 
and entertainment products, interactive compact disks, cd-roms, computer programs and computer games 
(telecommunications); real- time streaming of video and audio material via the internet; real-time streaming of digital 
music via mobile telephones; providing access to and leasing of access to computer bulletin boards and chat rooms in 
real time via a global computer network; telecommunication services dedicated to retail sales by means of interactive 
communications with customers; multimedia telecommunication; videotext and teletext transmission services; 
information transmission via communication satellite, microwave or by electronic, digital or analogue means; 
transmission of digital information by cable, wire or fibre; transmission of information via mobile telephone, telephone, 
facsimile machine and telex; telecommunication services for receiving and exchanging information, messages, images 
and data; leasing of broadcasting apparatus for external broadcasting; leasing of telecommunications installations.

Cl.39;Transport; packaging and storage of goods; travel arrangement; travel agency services for arranging travel; 
travel organization and reservation; travel ticket reservation services; arranging of travel documents; travel tour operation 
services; transportation services by airplane, railway, bus and truck; boat travel services; tourist travel services; vehicle 
rental; rental of parking spaces; taxi transportation; chauffeur services; limousine services; providing information relating 
to the planning and bookings of car sharing and temporary parking services; providing information regarding 
transportation services and bookings for transportation services via a website; distribution of water, heat, gas and 
electricity; newspaper, review and book delivery; postal services; courier services; packaging of goods; distribution of 
tickets; freight forwarding services; tracking and locating of goods and parcels in transit; transportation, storage and 
delivery of letters, documents, messages, printed matter, parcels and other goods by land, sea or air; transport of 
persons by aircraft, train, bus, truck or boat; satellite navigation services; warehousing of goods; distribution of solvents, 
paraffins, waxes, bitumens and oil products, except liquid gas; distribution (delivery) of films and sound and image 
recordings; distribution (delivery) of interactive educational and entertainment products, interactive compact disks, cd-
roms, computer programs and computer games.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; provision of training; sporting 
and cultural activities, operating lotteries, prize draws; arranging of contests; betting and gaming services relating to 
sports; hospitality services, in particular customer reception services (entertainment services), including reservation of 
entry tickets to sports or entertainment events; entertainment services in connection with sports events; providing 
recreation facilities; providing facilities for sports events; organization of sporting and cultural events and activities; 
organization of sports competitions; organization of events relating to motor sport; providing sports facilities; 
entertainment services in the form of public viewing of live and delayed broadcast of sports events; rental of video and 
audio-visual installations; production, presentation, distribution and/or rental of film recordings and sound and video 
recordings; radio and television coverage of sports events; production of programmes for radio, television and videotape; 
editing services; ticket reservation services for entertainment, sporting and cultural events; information services 
concerning sports events or entertainment; timing of sports events; arranging of beauty contests; arranging and 
conducting of concerts, conferences and training workshops; operating night clubs and amusement parks; organisation 
of exhibitions for cultural and educational purposes; interactive entertainment; betting and gaming services on-line on the
internet or on any wireless electronic communication network; entertainment information (including in connection with 
sport), provided on-line from a computer database or via the internet or via any wireless electronic communication 
network; electronic game services provided by means of the Internet or mobile telephones; organisation of computer 
games competitions; publication of books; publication of books and electronic journals on-line; audio and video 
recording services; production of animated cartoons for the cinema, production of animated cartoons for television; 
rental of sound and picture recordings for entertainment purposes; distribution of sound and images recordings via the 
internet; provision of digital music (not downloadable); offering digital music via telecommunications; education 
information provided on-line from a computer database or via the internet or via any wireless electronic communication 
network; provision of sports information relating to statistical information; arranging and conducting of educational 
discussion groups, not on-line; translation services; photographic services; provision of entertainment facilities.
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3923780    06/12/2017
[International Registration No. : 1417559]
UGO POGGI S.A.S. di Grazia Lombardi Poggi e C.
Via degli Strozzi, 26/R I-50123 Firenze Italy

Proposed to be Used
IR DIVISION
Cl.11;Luminaires; lamps; floor lamps; chandeliers; lamp globes; electric lamps; ceiling lights.

Cl.14;Jewelry cases [caskets], not of precious metal; cases for clocks and watches; boxes for timepieces; precious 
metals; precious metals and their alloys; bottle caps of precious metal; clocks; watches for outdoor use; table clocks; 
watches made of precious metals or coated therewith; mechanical watches; jewelry watches; jewelry boxes of metal; 
jewelry cases [caskets] of precious metal; jewelry boxes, not of metal; small jewelry boxes of precious metal; decorative 
boxes of precious metal; boxes of precious metal; figures of precious metal; model figures [ornaments] made of precious 
metal; figurines [statuettes] of precious metal; sculptures of precious metal; statues of precious metal; statues of 
precious metal and precious metal alloys; desktop statuary made of precious metal; statuettes of precious metal and 
precious metal alloys; jewelry boxes of precious metal; precious metals and their alloys and articles in precious metals or 
coated therewith [jewelry] [not included in other classes]; jewelry boxes; presentation boxes for watches.

Cl.21;Cruets; cruets of precious metal; glass bulbs [receptacles]; cruets, not of precious metal; vinegar cruets; candle 
rings of precious metal; cake rings; napkin rings; towel rings; napkin rings of precious metal; napkin rings, not of 
precious metal; bottle openers, electric and non-electric; pipettes [wine-tasters]; chopstick cases; perfume atomizers, 
empty; glass rods; cocktail stirrers; chopsticks; pouring spouts; pouring spouts for household purposes; drinking 
glasses; stemware; beer mugs; wine glasses; shot glasses; tablecloth holders; knife blocks; tankards; tankards of 
precious metal; glass jars [carboys]; glass bowls; tea infusers; candy boxes; bottles; glass flasks [containers]; tokkuri 
[sake serving bottles]; coffee servers, non-electric; cream jugs; cream and sugar sets; wine jugs; jugs of precious metal; 
pitchers; incense burners; butter dishes; coffeepots, non-electric; mugs; champagne flutes; butter-dish covers; 
candelabra [candlesticks]; candelabra, non-electric; candelabra, non-electric, of precious metal; candlesticks with wind 
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protection; candlesticks of glass; decanters; beer pitchers; glass carafes; corkscrews; epergnes of precious metal; 
epergnes, not of precious metal; flower baskets; bread baskets for household purposes; salad bowls; serving bowls; 
bowls of precious metal; flower bowls; flower bowls of precious metal; mixing bowls; fruit bowls; fruit bowls of glass; tea 
strainers; strainers for household purposes; wine drip collars specially adapted for use around the top of wine bottles to 
stop drips; soap containers; all-purpose portable household containers; lunch pails; lids of plastic for plant pots; pot lids; 
dish covers; coupes [bowls]; fruit cups; cheese-dish covers; tissue box covers of ceramic; tea cosies; slotted spoons 
[kitchen utensils]; basting spoons [cooking utensils]; mixing spoons [kitchen utensils]; dispensers for facial tissues; 
dispensers for cellulose wipes, for household purposes; soap dispensers; dispensers for liquid soap; ice cream scoops; 
stained glass figurines; fiberglass figurines; figurines [statuettes] of porcelain, ceramic, earthenware or glass; figurines 
[statuettes] of porcelain, terra-cotta or glass; window-boxes; flasks; works of art of porcelain, ceramic, earthenware or 
glass; ice scoops; scoops for household purposes; pie servers; wine bottle cradles; table plates; dessert plates; dishes; 
serving platters of precious metal; decorative plates; glass dishes; plates for hors d'oeuvres; souvenir plates; saucers; 
candle rings; chopstick rests; spoon rests; bottle stands; powder compacts; knife rests; knife rests for the table; cruet 
stands of precious metal, for oil or vinegar; table napkin holders; napkin holders of precious metal; egg cups; egg cups of 
precious metal; egg cups, not of precious metal; decorative crystal prisms; salt cellars of precious metal; salt and pepper 
shakers; gravy boats; money boxes made of precious metal; money boxes, not of precious metal; candy boxes, not of 
precious metal; boxes of metal, for dispensing paper towels; boxes of glass; cookie jars; champagne buckets; wine 
buckets; coolers [ice pails]; mustard pots; coffee services [tableware]; liqueur sets; tea services [tableware]; tea services 
of precious metal; spice sets; services [dishes]; cruet sets for oil and vinegar; coasters of plastics; wine coasters of 
precious metal; coasters, not of paper or textile; trivets [table utensils]; saucers for flower pots; spatulas for kitchen use; 
crumb brushes; candle extinguishers; candle extinguishers of precious metal; candle extinguishers, not of precious 
metal; lemon squeezers; citrus reamers; juicers, non-electric; statues of porcelain, ceramic, earthenware or glass; carver 
rests; place card holders; holders for cutting boards; cake stands; soap brackets; cookie [biscuit] cutters; cutting boards; 
wooden cutting boards for kitchen use; knife boards; bottle stoppers of glass; glass stoppers; wine pourers; cups; cups, 
not of precious metal; teapots; teapots of precious metal; kyusu [Japanese-style teapots]; non-electric teapots; perfume 
vaporizers; tableware, other than knives, forks and spoons; pots; food preserving jars of glass; vases; flower vases; 
flower pots of porcelain; ritual flower vases; glass floor vases; vases of precious metal; perfume burners; serving trays; 
serving trays of precious metal; cabarets [trays]; meal trays; painted glassware; decorative stained glass; decorative 
glass, not for building; sugar bowls; sugar bowls of precious metal; soup bowls; wan [Japanese-style soup bowls]; 
holiday ornaments of ceramic, other than tree ornaments; bottle openers, electric and non-electric; milk jugs; candy 
boxes and chocolates boxes (not of precious metal); containers for ice, for household purposes; potpourri dishes; works 
of art of porcelain, terra-cotta or glass; works of art made of crystal; fruit salad and ice cream sets; demitasse sets 
comprised of cups and saucers; coffee services of precious metal; coffee services, not of precious metal; glassware, 
porcelain; soup cups; cups of precious metal; coffee cups; flower pot holders; holiday ornaments of porcelain, other than 
tree ornaments.

Cl.35;The bringing together, for the benefit of others, of a variety of goods, excluding the transport thereof, enabling 
customers to conveniently view and purchase those goods; electronic commerce services, namely, providing information 
about products via telecommunication networks for advertising and sales purposes; promoting the sale of goods and 
services of others by awarding purchase points for credit card use; retail and wholesale services; retail services of 
household and bed linen, furniture, mirrors, frames, works of art, household items, works of art of glass, porcelain, 
majolica.
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Priority claimed from 09/04/2018; Application No. : 4020180046999 ;Republic of Korea 

3923789    20/04/2018
[International Registration No. : 1417495]
BeRex Corporation Co., Ltd
6, Samseong-ro 67-gil, Gangnam-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Semi-conductors; semi-conductor memories; semi-conductor memory units; semi-conductor elements; structured 
semi-conductor wafers; semi-conductor power elements; computer software for manufacturing semi-conductors; semi-
conductor integrated circuits; semi-conductor chips; semi-conductor processor chips.

Cl.35;Sales agency services for others in the fields of semi-conductors, semi-conductor chips and semi-conductor 
elements; import-export agencies; semi-conductor marketing services; marketing research; commercial information 
agencies; data provision, namely, providing data regarding sales, import, export, marketing and advertising of semi-
conductors; data research regarding sales, import, export, marketing and advertising of semi-conductors; advertising 
agencies.

Cl.42;Semi-conductor research; semi-conductor element research; research and development for others in the field of 
semi-conductors; semi-conductor research and analysis; quality control for others; technological consultancy relating to 
semi-conductors; design of semi-conductors; semi-conductor research and search, namely, semi-conductor surveying; 
technical research in the fields of semi-conductors, semi-conductor element, semi-conductor design, and computer 
programming; computer programming.
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Priority claimed from 25/10/2017; Application No. : 2017-141549 ;Japan 

3923808    30/03/2018
[International Registration No. : 1417582]
Auto Technic Japan Co., Ltd
4518-14, Shimo-Takanezawa, Haga-machi, Haga-gun Tochigi 321-3321 Japan

Proposed to be Used
IR DIVISION
Cl.9;Measuring or testing machines and instruments.

Cl.12;Two-wheeled motor vehicles and their parts and fittings; automobiles and their parts and fittings.

Cl.35;Retail services or wholesale services for automobiles; retail services or wholesale services for two-wheeled 
motor vehicles; retail services or wholesale services for bicycles; retail services or wholesale services for electrical 
machinery and apparatuses.

Cl.42;Designing of machines, apparatus, instruments [including their parts] or systems composed of such machines, 
apparatus and instruments; designing; computer software design, computer programming, or maintenance of computer 
software; technological advice relating to computers, automobiles and industrial machines; research and development 
services by temporary staffs relating to automobiles, two-wheeled motor vehicles, aircrafts, agricultural machines, 
agricultural implements, outboard motors and snow ploughs.
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Priority claimed from 06/10/2017; Application No. : 87635946 ;United States of America 

3924014    14/03/2018
[International Registration No. : 1417677]
Schneider Electric IT Corporation
132 Fairgrounds Road West Kingston RI 02892 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Data center modules and computer room infrastructure equipment comprised of uninterruptable power supplies, 
power supplies, electrical switchgear, electrical switchboards, electrical distribution boards, electrical pane panelboards, 
electrical controls, electrical power distribution units, electrical ducts, electrical cables and electrical connectors, all of 
the modules and components of which are integrated with site-built construction; rack enclosure for storing computer 
and power protection equipment and accessories; power protection devices for sensitive electronic equipment and rack 
enclosure for storing computer and power protection accessories; data centers comprising of uninterruptable power 
supplies, power supplies, modular power supplies, AC power supplies, DC power supplies, DC-DC converters, inverters, 
batteries, transformers, rack enclosures, cabinets, IT pods, curtains, doors, frames, containment panels for use with 
computer systems, electrical ducts, cantilevers and related accessories to facilitate mounting of electric cables, electric 
power devices, electrical panelboards, busway, copper wires and electrical distribution devices; power protection 
devices, namely, uninterruptible power supplies, surge suppressors, power conditioners and monitoring accessories for 
sensitive electronic equipment; software for controlling and monitoring power protection devices; computer software for 
use in monitoring and managing the lifecycle of physical datacenter infrastructure assets through implementation of 
specialized software, hardware and sensors; computer software in the field of infrastructure management of a data center.

Cl.11;Cooling and ventilation components for hot-aisle and cold-aisle containment and exhaust.
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Priority claimed from 23/10/2013; Application No. : 012248506 ;European Union 

3924160    27/07/2018
[International Registration No. : 1227918]
LGC Genomics Limited
Queens Road Teddington, Middlesex TW11 0LY United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science, agriculture, horticulture and forestry, agrochemical trials and farming; 
agrochemicals for use with crops and soil management; reagents for use with agrochemicals; fertilisers; yield promoters 
for crops; organic chemicals, solvents and agrochemicals; chemicals and chemical products for use in the manufacture 
of biocides, pesticides, herbicides, fungicides, insecticides and plant growth regulators; soil conditioning preparations 
for regulating and enhancing the growth of agricultural products and produce; chemical products for use in research; 
DNA sequences for use in genotyping; chemical substances for use in crop analysis; chemical substances for use in 
agricultural chemical technology; reagents for use with agrochemicals; chemical substances for use in plant genome 
testing; chemical substances for analytical and biochemical science, genetic measurements, chemical diagnostics, 
forensic analysis, DNA testing, analytical molecular biology.

Cl.5;Pharmaceutical, veterinary and medical preparations; clinical diagnostic reagents; reagent preparations for medical
or veterinary genetic diagnosis; testing preparations for diagnostic applications in the medical and veterinary field; 
medicinal and diagnostic preparations and substances for use in medical and diagnostic assays; testing preparations for 
medical and diagnostic use; medical diagnostic reagent and assays for testing the body fluids; diagnostic preparations 
for medical use; substances for veterinary diagnostics; disinfectants.

Cl.9;Scientific equipment, apparatus and instruments for scientific, pharmaceutical and medical research purposes; 
scientific equipment, apparatus and instruments for agrochemical technology; computer systems and software for 
collecting, recording, analysing, storing, organising of genetic and molecular data and managing projects; computer 
software namely sequencing-based genotyping computer software; software for crop analysis; software for plant genome 
testing; laboratory experimental machines and apparatus; laboratory apparatus and instruments; DNA testing apparatus 
which carry or hold DNA samples for use in detecting, screening and sequencing such samples not for 
medical/diagnostic purposes; gene sequencing products, namely, computer-driven probes and substrates for use in gene 
discovery; computer software for use in database management; biotechnology related software, namely, software for 
storing and analysing genotyping, sequencing and extraction data; apparatus for crop analysis; apparatus for plant 
genome testing; computer systems for collecting, storing, analysing and reporting biological information, all the 
foregoing for use in clinical diagnostic analysis, genotyping, sequencing, and extraction; software for use in data 
management, data storage, data analysis, report generation, all in the fields of genetics, genetic testing, genetic 
screening, genotyping, sequencing of DNA, and extraction of DNA.

Cl.10;Clinical or medical diagnostic apparatus and instruments; apparatus for carrying out medical or diagnostic 
assays; testing devices for medical or diagnostic purposes.

Cl.42;Scientific and technological services and research services in the field of genetics, genetic testing, genetic 
screening, genotyping, sequencing and extraction of DNA, agrochemical technology; crop analysis; plant genome 
testing; design and development of software for use in data management, data storage, data analysis, report generation, 
all in the fields of genetics, genetic testing, genetic screening, genotyping, sequencing of DNA, and extraction of DNA; 
database design and development and computer-aided technical diagnostic testing for scientific and research use.
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Priority claimed from 16/09/2016; Application No. : 30 2016 026 779 ;Germany 

3924214    03/07/2018
[International Registration No. : 1367556]
Volkswagen Aktiengesellschaft
Berliner Ring 2 38440 Wolfsburg Germany

Proposed to be Used
IR DIVISION
Cl.9;Recorded content; information technology and audiovisual equipment; magnets, magnetizers and demagnetizers; 
apparatus, instruments and cables for electricity; optical devices, enhancers and correctors; safety, security, protection 
and signaling devices; diving equipment; navigation, guidance, tracking, targeting and map making devices; measuring, 
detecting and monitoring instruments, indicators and controllers; scientific research and laboratory apparatus, 
educational apparatus and simulators; scientific, nautical, surveying, photographic, cinematographic, electric weighing, 
measuring, signaling, checking (supervision), life-saving apparatus and instruments, included in class 09; contact lenses, 
spectacles, spectacle cases, binoculars, magnifying glasses; sunglasses; vehicle breakdown warning triangles; vehicle 
breakdown warning lamps other than parts of vehicles; electric batteries and their parts, electric accumulators and their 
parts, fuel cells and their parts, solar batteries; electric batteries for vehicles; electric accumulators for vehicles; chargers 
for electric batteries; burglar alarms, fire alarms, smoke alarms, gas alarms; anti-theft warning apparatus; fire 
extinguishing apparatus; scales; spirit levels; compasses [measuring instruments]; quantity indicators; rulers (measuring 
instruments), acid hydrometers; electronic control mechanisms and power and voltage supply units for vehicle headlights
and car lights and their parts, light-emitting diodes [LED], electronic power controllers; electrical and electronic control 
apparatus and instruments; simulators for the steering and control of vehicles; voltage regulators for vehicles; speed 
indicators; revolution counters; measuring apparatus and instruments; life saving apparatus and equipment, namely life-
saving rafts, fire escapes, safety nets, safety tarpaulins, life belts, life buoys, life jackets; fuses, electric relays; lasers not 
for medical purposes, laser pointers; remote control apparatus; aerials; navigation apparatus for vehicles [on-board 
computers]; mobile telephones; telephone apparatus; television apparatus; video telephones; radios; compasses, 
navigation systems, navigational instruments; telematic apparatus; telematic terminal apparatus; apparatus and 
instruments for conducting, switching, transforming, accumulating, regulating and controlling electricity; apparatus for 
recording, transmission and/or reproduction of sound and images, magnetic, electronic and optical data carriers; 
phonograph records, compact discs [audio-video], DVDs and other digital recording apparatus, sound carriers, coin-
operated juke-boxes, compact discs (CD-ROMs), downloadable music files, audio headphones, loudspeakers and 
cabinets for loudspeakers, illuminated signs, compact disc players, DVD players, phototelegraphy apparatus; projection 
apparatus, cameras [photography]; exposed films; cinematographic cameras, photocopiers, electronic translation 
apparatus (computer), pocket translators, electronic; encoded magnetic cards, integrated circuit cards (smart cards), 
encoded telephone cards; mechanisms for coin operated apparatus; automatic banking machines; cash registers, 
calculators; data processing apparatus, computers, electronic agendas, facsimile apparatus, monitors (computer 
hardware and computer programs), computer peripheral devices, recorded and downloadable computer programs, 
especially collected data recorded on data carriers, computer software, application software; pocket calculators; 
downloadable electronic publications; downloadable image files; crash test dummies; microscopes; electric cables; 
sockets, plugs and other contacts [electric connections]; igniting apparatus, electric, for igniting at a distance; 
radiological apparatus for industrial purposes; protective helmets; electric locks; electronic controllers and electronic 
control systems; parts and fittings of all aforesaid goods, included in this class.

Cl.12;Vehicles and conveyances; vehicles for locomotion by land, air, water or rail and their parts; motorized land 
vehicles; motors and engines for land vehicles; propulsion mechanisms for land vehicles; vehicle chassis; vehicle 
bodies; couplings for land vehicles; suspension shock absorbers for vehicles; shock absorbing springs for vehicles; 
pneumatic tires; tires for vehicle wheels; rims for vehicle wheels; tires, solid, for vehicle wheels; vehicle wheels; hubs for 
vehicle wheels; inner tubes for pneumatic tires; repair outfits for inner tubes, adhesive rubber patches for repairing inner 
tubes, spikes for tires, anti-skid chains for vehicles; non-skid devices for vehicle tires; vehicle seats; rearview mirrors; 
head-rests for vehicle seats; anti-theft alarms for land vehicles, anti-theft devices for vehicles; cigar lighters for 
automobiles; motor cars; automobiles; trucks, trailers and semi-trailers for vehicles, trailer hitches for vehicles; 
omnibuses; motorcycles, mopeds, bicycles; cable transport apparatus and installations; carts, trolleys; air vehicles; 
boats, ships; locomotives; motorbuses; caravans; tractors; cycles, scooters [vehicles]; chairlifts, funiculars; wheelchairs; 
parts and fittings of all the aforesaid goods, included in this class.
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3924297    20/06/2018
[International Registration No. : 1418010]
Melior Motion GmbH
Ohsener Str. 79-83 31789 Hameln Germany

Proposed to be Used
IR DIVISION
Cl.7;Speed governors for machines, engines and motors; electric drives, namely brushless servo drives; transmissions 
for machines; reduction gears for machines; motors and engines (except for land vehicles), namely helical gear motors, 
worm gear motors, three-phase motors, direct current motors and small-power motors; machine coupling and 
transmission components (except for land vehicles); gear boxes other than for land vehicles, namely shaft-mounted 
gearboxes, bevel helical gearboxes, bevel gearboxes, variable speed belt drives, large gearboxes and customised 
gearboxes; couplings other than for land vehicles.

Cl.9;Electric apparatus and instruments, namely controllers for electric motors.

Cl.12;Transmissions gearboxes, engines and motors, machine coupling and transmission components (for land 
vehicles); transmissions, for land vehicles; reduction gears for land vehicles.
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3924324    31/01/2018
[International Registration No. : 1418014]
Ajinomoto Co., Inc.
15-1, Kyobashi 1-Chome, Chuo-ku 104-8315 Tokyo Japan

Proposed to be Used
IR DIVISION
Cl.1;Industrial chemicals; amino acid for industrial purposes; activated carbon; surface-active compounds; artificial 
sweeteners [chemical preparations]; plant growth regulating preparations; fertilizers.

Cl.5;Nutritional supplements; dietary supplements mainly consisting of amino acids; dietary supplements mainly 
consisting of minerals; feed additives for dietary supplemental purposes [not for medical purposes]; nutritional 
supplements for animal foodstuffs [not for medical purposes]; dietetic beverages adapted for medical purposes; dietetic 
food adapted for medical purposes; lacteal flour for babies; powdered milk for babies; food for babies; beverages for 
babies; amino acids for medical purposes.

Cl.29;Instant soup; preparations for making soup; soup; bouillon; broth; processed meat; preserved meat; frozen meat 
products; processed seafood; preserved seafood; frozen processed seafood; processed shrimp; processed shellfish; 
frozen vegetables; processed vegetables; preserved vegetables; frozen fruits; processed fruits; preserved fruits; milk 
products; milk; powdered milk, not for babies; milk substitutes.

Cl.30;Seasonings, other than spices; cooking salt; sauces [condiments]; premixed sauces; salad dressings; 
mayonnaise; sugar; natural sweeteners; coffee; instant coffee; coffee-based beverages; coffee-based beverages 
containing milk; cocoa; tea; tea-based beverages; instant tea; cereal preparations; processed rice products; 
breadcrumbs; noodles; instant noodles; Chinese stuffed dumplings; spring rolls; stir-fried rice; confectionery; pancakes; 
bread; sandwiches; hamburgers [sandwiches]; pizzas; hot dogs [sandwiches]; meat pies; instant confectionery mixes.

Cl.32;Non-alcoholic beverages; preparations for making non-alcoholic beverages; sports beverages; protein-enriched 
sports beverages; fruit juices; whey beverages; powders for the preparation of beverages.
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Priority claimed from 03/05/2018; Application No. : 2018718090 ;Russian Federation 

3924857    29/05/2018
[International Registration No. : 1418148]
AdMe Trademarks Ltd
First Floor, Commercial House 1 Eden Island

Proposed to be Used
IR DIVISION
Cl.9;Electronic notice boards; computer programs, recorded; computer programs [downloadable software]; computer 
game software; electronic publications, downloadable; computer software applications, downloadable; downloadable 
image files; downloadable music files; compact discs [audio-video].

Cl.35;Advertising; on-line advertising on a computer network; rental of advertising space; computerized file 
management; demonstration of goods; opinion polling; market studies; business information; commercial information 
and advice for consumers in the choice of products and services; marketing research; layout services for advertising 
purposes; marketing; business management of performing artists; organization of exhibitions for commercial or 
advertising purposes; organization of trade fairs for commercial or advertising purposes; design of advertising materials; 
data search in computer files for others; presentation of goods on communication media, for retail purposes; provision of 
an on-line marketplace for buyers and sellers of goods and services; sales promotion for others; production of 
advertising films; distribution of samples; dissemination of advertising matter; compilation of information into computer 
databases; public relations; administrative processing of purchase orders; price comparison services; procurement 
services for others [purchasing goods and services for other businesses].

Cl.41;Entertainment services; entertainment information; recreation information; sporting and cultural activities; layout 
services, other than for advertising purposes; videotape editing; organization of exhibitions for cultural or educational 
purposes; photographic reporting; providing recreation facilities; arranging and conducting of seminars; game services 
provided on-line from a computer network; providing on-line electronic publications, not downloadable; organization of 
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competitions [education or entertainment]; practical training [demonstration]; publication of texts, other than publicity 
texts; electronic desktop publishing; on-line publication of electronic books and journals; party planning [entertainment]; 
providing on-line videos, not downloadable; providing on-line music, not downloadable; news reporters services.
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Priority claimed from 06/06/2018; Application No. : 017912473 ;European Union 

3924898    29/06/2018
[International Registration No. : 1418194]
DEUTSCHE BAHN AG
Potsdamer Platz 2 10785 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.9;Education software; training software; downloadable educational course materials; educational computer software; 
educational software.

Cl.16;Printed teaching materials; teaching materials [except apparatus]; instructional and teaching materials.

Cl.35;Business assistance, management and administrative services; business management services; business 
management consultation.

Cl.41;Provision of training courses; conducting training seminars; arrangement of training courses in teaching 
institutes; education, teaching and training; dissemination of educational material; providing educational demonstrations; 
educational services; preparation of educational courses and examinations; arranging of educational events; provision of 
educational information; education information services; editing of written texts; publication of educational and training 
guides; arranging of educational conferences; arranging and conducting of educational courses; conducting of 
educational conferences; editing of written texts, other than publicity texts; provision of educational examinations and 
tests; educational consultancy; publication of educational materials; organisation of exhibitions for educational 
purposes; educational and teaching services; training consultancy; arranging and conducting of educational seminars; 
education information; adult education services; educational examination; educational examination services; publication 
of printed matter, other than publicity texts; organisation of training courses; providing information about education; 
rental of educational materials; education services; education and training consultancy; providing courses of training; 
consultancy services relating to training; educational testing; organisation of educational events; arranging and 
conducting educational conferences; arranging of training courses; arranging and conducting of educational events; 
conducting of educational events; education; providing facilities for educational purposes; conducting of educational 
courses; educational services provided by academies; educational services provided by colleges; education and training 
services.

Cl.42;Software as a service [SaaS] services; scientific and technological services; software development; design, 
development and implementation of software.
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3926047    17/07/2018
[International Registration No. : 1418086]
Creative Competitions, Inc.
406 Ganttown Road Sewell NJ 08080 United States of America

Proposed to be Used
IR DIVISION
Cl.16;Paper name badges; newsletters on the subject of creative problem solving and creative problem solving 
competitions; rule books for administering creative problem solving competitions; handbooks with instructions for 
creative problem solving competitions; stationery; printed teaching materials on the subject of creative problem solving 
and creative problem solving competitions; printed award certificates; pamphlets on the subject of creative problem 
solving and creative problem solving competitions; brochures on the subject of creative problem solving and creative 
problem solving competitions; bumper stickers; score sheets; problem books with problems to stimulate creative 
problem solving among students and participants in creative problem solving competitions; paper gift wrapping ribbon.

Cl.41;Educational services, namely, conducting international tournaments directed toward challenging kindergarten 
through college students to find solutions to problems, such as designing and creating vehicles and structures, or 
creating dramatizations of literary or historical events.
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Priority claimed from 12/12/2017; Application No. : 87717509 ;United States of America 

3926049    06/06/2018
[International Registration No. : 1418082]
Teletry, LLC
Suite 1050, 1717 McKinney Ave. Dallas TX 75202 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Technical patent portfolio management, namely, business management and business project management 
services for others in the field of patent portfolios; commercial administration of the licensing of intellectual property 
assets of others; technical patent portfolio management, namely, database management of patent portfolios; technical 
patent portfolio management, namely, business risk management in the field of patent risk considering the legal and 
technical aspects of patent portfolios.

Cl.36;Consulting services in the field of advising holders of patent rights on monetization of their properties, namely, 
monetary strategy consultation in the field of patent licensing; investment services, namely, acquisition of intellectual 
property assets, and divestment of intellectual property assets; financial advisory and consultancy services in the field of 
investments in intellectual property assets both directly and indirectly through other entities; financial services, namely, 
intellectual property asset acquisition and funding services rendered in connection with intellectual property asset 
acquisition, management and licensing; commercialization of intellectual property assets for others, namely, introduction 
of intellectual property assets into the market by making them available as a part of an investment asset portfolio offering 
and monetization of intellectual property assets for others by converting them into revenue streams through licensing; 
financial valuation in the field of intellectual property; financial portfolio management of patent portfolios; financial 
planning, namely, development of strategies and procedures, namely, plans of action and steps for implementing same, 
to maximize return from intellectual property assets through amalgamation, namely, grouping together complimentary 
intellectual property assets of various entities, into licensable investment portfolios; providing tools and resources to 
evaluate and analyze intellectual property assets across markets and businesses, namely, providing information and 
consulting in the field of financial and technical valuations of intellectual property.

Cl.42;Amalgamation of patents for others into portfolios for licensing based on technical and scientific characteristics, 
namely, technological and scientific analysis of the characteristics of the products and services of target licensees and 
grouping patents available for licensing into licensable portfolios based on such characteristics; amalgamation of patents 
into portfolios for others for licensing based on technical and scientific characteristics, namely, technological and 
scientific analysis of the characteristics of groups of patents to be amalgamated into portfolios based upon their 
similarities in scope of coverage.

Cl.45;Patent licensing; consulting in the field of intellectual property licensing; patent licensing services, namely, 
litigation counseling and litigation services for licensors in connection with patent infringement by non-licensees or in 
connection with enforcement of patent rights against non-licensees.
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Priority claimed from 30/10/2017; Application No. : 4400382 ;France 

3926060    17/04/2018
[International Registration No. : 1418458]
PROJETCLUB
4 Boulevard de Mons, F-59650 Villeneuve d'Ascq France

Proposed to be Used
IR DIVISION
Cl.9;Individual devices for protection against accidents, protective helmets for sports, head protectors for sports, 
protective masks, mouth guards for sports, gloves for protection against accidents.

Cl.18;Sports bags, bags with wheels, backpacks, travel bags, trunks.

Cl.25;Clothing, footwear, headgear, underwear/underclothing; sweat-absorbent underwear, tank tops, pullovers, 
sweatshirts, trousers, shorts, underpants, jackets, coats, wind-resistant clothing, parkas, t-shirts, sports jerseys, belts, 
gloves (clothing), caps, mufflers, caps (headwear), bucket caps, visors, headbands (clothing), bracelets (clothing); socks, 
tights, gaiters, cuffs, muffs; sports shoes, shoe covers, bags for shoes, soles for shoes.

Cl.28;Games; toys; gymnastic and sporting articles (excluding clothing, footwear, mats); game balls and balloons, ball 
bags, ball nets, ball caddie; protective devices for sports use, namely, chest protectors, neck guards, shoulder pads, 
elbow pads [sports articles], knee pads [sports articles], shin guards [sports articles], rib protectors, hip protectors, 
protective toecaps, leg guards, thigh guards, coccyx protectors, foot and ankle protections; protective paddings [parts of 
sports suits]; resin for sports use; equipment for sports fields, namely, boundary marker for playing fields for team 
sports, volleyball posts, post fasteners; sports training accessories, namely, hoops, slalom cones, slalom poles, blocks 
and markers for blocks, wall bars; physical rehabilitation apparatus and machines for physical exercises (gymnastic 
apparatus); nets for sports.
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Priority claimed from 27/10/2016; Application No. : 1053773 ;New Zealand 

3926066    08/11/2016
[International Registration No. : 1418098]
Qantas Airways Limited
Level 6, Augusta House, 19 Victoria Street West AUCKLAND 1010 New Zealand

Proposed to be Used
IR DIVISION
Cl.16;Printed matter; printed publications; periodical publications; magazines; inflight magazines; brochures; leaflets; 
books; calendars; booklets; pamphlets; printed guides; catalogues; programmes (not being software); tickets; paper and 
cardboard; stationery; cards; trading cards; posters; postcards; greeting cards; photographs; photograph albums; prints 
and framed prints; carrier bags; paper bags; note pads; note books; stamps; ring binders; folders; personal organisers; 
covers for books and personal organisers; address books; writing instruments; pens, pencils and crayons; pen and 
pencil cases; stickers; decals; rulers; erasers; instructional and teaching material (except apparatus); plastic, paper or 
cardboard material for packaging (not included in other classes); baggage and luggage identity tags made of paper; 
passport holders, cases or covers; novelty passports; coasters made of paper or cardboard; document holders; travel 
guide books; colouring books; model aeroplanes (ornaments) made of card or paper; adhesive baggage tags; passport 
holders made of leather or imitations of leather; baggage tags, not of metal or paper; baggage tags made of plastic 
materials (other than stationery).

Cl.20;Pillows including inflatable pillows (other than for medical use); inflatable travel pillows; containers, not of metal, 
for liquid fuel; packaging containers of plastic; containers, not of metal (storage, transport); works of art, of wood, wax, 
plaster or plastic; baskets, not of metal; armchairs; beds; furniture of metal; office furniture; sleeping bags for camping; 
loading pallets, not of metal; transport pallets, not of metal; head-rests (furniture); head rest covers including head rest 
covers for pillows; tea trolleys; steps (ladders), not of metal; high chairs for babies; boarding stairs, not of metal, mobile, 
for passengers; head rest covers for furniture; identity or number plates not of metal; security boxes not of metal; 
ornaments or figurines made of plastic, wood or wax; model aeroplanes (ornaments) made of plastic or synthetic resin; 
photograph frames.

Cl.21;Household or kitchen utensils and containers; glassware; porcelain; earthenware; tableware including bone china
tableware; combs; sponges; brushes; non-electric instruments and materials for cleaning purposes; articles of tableware; 
china; cups; mugs; bottles; saucers; plates; serving plates; serving platters; bowls; dishes; tea pots; sugar bowls; 
creamer holders; glasses; oven gloves; flasks; piggy banks; coin (money) boxes; lunch boxes; toothbrushes; placemats, 

8483



not of paper or textile; coasters, not of paper or textile; trays including plastic trays; wash bags; cool bags; ornaments or 
figurines made of china, crystal, ceramics, glass or porcelain; bottle openers; including parts and fittings for all the 
aforesaid goods.

Cl.25;Clothing, footwear, headgear; shirts; t-shirts; pyjamas; stockings; socks including travel socks; hats; caps; under
garments; pants; skirts; dresses; kaftans; jackets; suits; coats; blazers; sweaters; scarves; bathrobes; shorts; belts; 
gloves; jeans; neckwear; swimwear; beachwear; eye shades; cloth bibs; nightwear; outerwear; wraps and wristbands; 
money belts; aprons; bath robes; bath sandals, shoes or slippers; bath suits or wraps; sleep masks; boxer shorts.

Cl.35;Advertising, marketing and merchandising services; advertising and marketing for accommodation and transport 
providers seeking to attract tourists and travellers; outdoor advertising; advertising using aircrafts; direct mail 
advertising; business services including business management, administration and information services; business 
management in relation to travel and transport; business services in relation to travel and accommodation schemes and 
programs or loyalty and incentive schemes; promotional services in relation to transport and travel management; 
organisation and management of a bonus program for frequent air travellers; organisation, management, supervision and 
operation of promotional and incentive schemes including those relating to use by passengers of aircraft; the supply of 
benefits in connection with loyalty and incentive schemes; loyalty programs involving discounts or incentives; 
wholesaling and retailing of goods including wholesaling and retailing of computer and telecommunications goods; 
sponsorship (promotion and marketing services); charitable services, namely organising and conducting volunteer 
programmes and community service projects; charitable services, namely the recruitment, organisation and deployment 
of volunteers; information, advisory and consultancy services in relation to the aforementioned services; including the 
provision of all the aforementioned services electronically including via the internet.

Cl.39;Air travel services; airline services; aircraft chartering; passenger transport and air cargo transport services; 
delivery of cargo; delivery of goods including flower delivery; booking and reservation of travel services including but not 
limited to booking and reservation services for holidays and tours; travel arrangement; itinerary travel services; providing 
information and data relating to the transport of goods and people; tourist information services (terms considered too 
vague by the International Bureau - rule 13.2.b) of the Common Regulations); sightseeing tour and cruise arranging 
services; package holiday services (terms considered too vague by the International Bureau - rule 13.2.b) of the Common 
Regulations); transportation and travel services, including priority boarding, check-in, seating and reservation services 
and ticket upgrades, all the aforesaid provided as benefits in relation to a bonus program for frequent air travellers; 
issuing of tickets for travel; planning, booking and ticketing of and information about travel and transport via electronic 
contact and communication with customers, such services being in relation to airline services; transport; transportation 
and delivery of goods and passengers by land, air and sea; seating reservation services; travel and transport reservation 
services; travel management services; baggage services; tourist offices (terms considered too vague by the International 
Bureau - rule 13.2.b) of the Common Regulations); travel agency services (terms considered too vague by the 
International Bureau - rule 13.2.b) of the Common Regulations); arranging and operation of tours (terms considered too 
vague by the International Bureau - rule 13.2.b) of the Common Regulations); courier services; vehicle hire services; 
chauffeur services; airport parking for vehicles; car parking valet services; freight services; packaging and storage of 
goods; storage and warehousing services; information services in relation to travel and transport; energy distribution and 
supply services including in connection with water, electricity, gas, energy and fuel; bonus, loyalty and reward programs 
being the supply of travel benefits, travel incentives, travel services and travel schemes; charitable services, namely 
distribution of goods such as foodstuffs, toys, clothing, furniture and household items; charitable services, namely 
providing transportation; information, advisory and consultancy services in relation to the aforementioned services; 
including the provision of all the aforementioned services electronically including via the internet.

Cl.41;Entertainment services including for inflight entertainment; entertainment of passengers and travellers, including 
access to audio and video recordings, games or puzzles by means of a computer based system and provision of Internet 
games or puzzles; organising and conducting competitions; television entertainment being screening of television 
programs, movies, documentaries, travel and tourist information programs and holiday programs; organising and 
managing sporting events; provision of entertainment information to passengers in flight and in transit; provision of 
entertainment, cultural or sporting event activities and booking or reservation services of entertainment, cultural or 
sporting event activities provided in relation to a loyalty program or incentive scheme; publication of news and 
information; publication of multimedia material online; ticket agency services; provision of training and education 
services; arranging and conducting exhibitions and conferences; gym and health club and fitness facilities; ticket sale, 
reservation and booking services for entertainment, sporting or cultural events; organising and managing events and 
tours for entertainment purposes; ticket reservation and booking for entertainment, sporting or cultural events; booking 
of seats for shows; education; providing of training; charitable services, namely academic mentoring, education or 
training; organising charitable fundraising events being the provision of entertainment, sporting and cultural services; 
information, advisory and consultancy services in relation to the aforementioned services; including the provision of all 
the aforementioned services electronically including via the internet.

Cl.43;Provision of accommodation services including but not limited to booking and reserving accommodation or 
temporary accommodation; travel agency services relating to obtaining meals and accommodation; provision of food and 
beverages; restaurant, lounge, cafeteria, bar, catering services for travellers; planning, booking and information about 
accommodation via electronic contact and communication with customers; provision of food and beverages in relation to 
a loyalty program or incentive scheme; provision of booking and reservation services for accommodation and restaurants 
in relation to a loyalty program or incentive scheme; charitable services, namely providing food, beverages or temporary 
accommodation; including all the aforesaid being in relation to airline services; information, advisory and consultancy 
services in relation to the aforementioned services; including the provision of all the aforementioned services 
electronically including via the internet.
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Priority claimed from 15/12/2017; Application No. : 017610007 ;European Union 

3926068    12/06/2018
[International Registration No. : 1418448]
SAMSUNG ELECTRONICS CO., LTD.
129, Samsung-ro, Yeongtong-gu Suwon-si, Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; computer software and computer hardware platform; sensors; 
electronic imaging modules; electronic control apparatus; computer hardware; cameras, laser devices, laser measuring 
systems; computer software and computer hardware for a cloud-based platform; computer software and computer 
hardware for controlling communications networks; computer software and computer hardware for collecting and 
analyzing data.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; software as a service featuring computer software 
for processing infrastructure data and for providing updates into systems; services regarding weather conditions and 
data collected.
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3926076    13/02/2018
[International Registration No. : 1418415]
CONFEDERATION FRANCAISE POUR LES ESSAIS NON DESTRUCTIFS
64 rue Ampère F-75017 PARIS France

Proposed to be Used
IR DIVISION
Cl.35;Organization advice and assistance in business management in the field of non-destructive testing; compilation 
of statistics; expertise services (business management) in the field of non-destructive testing; assistance relating to 
administrative requests.

Cl.41;Education, teaching and training; business training services; organization and conducting of colloquiums, 
congresses, seminars, trade shows, exhibitions, workshops, conferences and events for educational purposes, teaching 
and training, for the general public, companies, industries, associations, and local authorities, in particular in the field of 
non-destructive testing; film production, photographic reporting, radio programs, electronic publication of periodicals, 
brochures, newsletters and documentation online; cultural activities; certification of corporate personnel and people in 
the field of non-destructive testing; dissemination of periodicals, brochures, newsletters and documentation relating to 
non-destructive testing.

Cl.42;Design and updating of computer software, in particular in the field of non-destructive testing; advice and studies 
for technical projects relating to non-destructive testing; information relating to quality control; research and 
development, engineering services, technical and scientific studies and expertise (engineers' services) in the field of non-
destructive testing; coordination of research relating to non-destructive testing; technical inspection and certification 
services, in the field of non-destructive testing.
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Priority claimed from 27/10/2016; Application No. : 1053772 ;New Zealand 

3926078    02/11/2016
[International Registration No. : 1418119]
Qantas Airways Limited
Level 6, Augusta House, 19 Victoria Street West Auckland New Zealand

Proposed to be Used
IR DIVISION
Cl.16;Printed matter; printed publications; periodical publications; magazines; inflight magazines; brochures; leaflets; 
books; calendars; booklets; pamphlets; printed guides; catalogues; programmes (not being software); tickets; paper and 
cardboard; stationery; cards; trading cards; posters; postcards; greeting cards; photographs; photograph albums; prints 
and framed prints; carrier bags; paper bags; note pads; note books; stamps; ring binders; folders; personal organisers; 
covers for books and personal organisers; address books; writing instruments; pens, pencils and crayons; pen and 
pencil cases; stickers; decals; rulers; erasers; instructional and teaching material (except apparatus); plastic, paper or 
cardboard material for packaging (not included in other classes); baggage and luggage identity tags made of paper; 
passport holders, cases or covers; novelty passports; coasters made of paper or cardboard; document holders; travel 
guide books; colouring books; model aeroplanes (ornaments) made of card or paper; adhesive baggage tags; passport 
holders made of leather or imitations of leather; baggage tags, not of metal or paper; baggage tags made of plastic 
materials (other than stationery).

Cl.20;Pillows including inflatable pillows (other than for medical use); inflatable travel pillows; containers, not of metal, 
for liquid fuel; packaging containers of plastic; containers, not of metal (storage, transport); works of art, of wood, wax, 
plaster or plastic; baskets, not of metal; armchairs; beds; furniture of metal; office furniture; sleeping bags for camping; 
loading pallets, not of metal; transport pallets, not of metal; head-rests (furniture); head rest covers including head rest 
covers for pillows; tea trolleys; steps (ladders), not of metal; high chairs for babies; boarding stairs, not of metal, mobile, 
for passengers; head rest covers for furniture; identity or number plates not of metal; security boxes not of metal; 
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ornaments or figurines made of plastic, wood or wax; model aeroplanes (ornaments) made of plastic or synthetic resin; 
photograph frames.

Cl.21;Household or kitchen utensils and containers; glassware; porcelain; earthenware; tableware including bone china
tableware; combs; sponges; brushes; non-electric instruments and materials for cleaning purposes; articles of tableware; 
china; cups; mugs; bottles; saucers; plates; serving plates; serving platters; bowls; dishes; tea pots; sugar bowls; 
creamer holders; glasses; oven gloves; flasks; piggy banks; coin (money) boxes; lunch boxes; toothbrushes; placemats, 
not of paper or textile; coasters, not of paper or textile; trays including plastic trays; wash bags; cool bags; ornaments or 
figurines made of china, crystal, ceramics, glass or porcelain; bottle openers; including parts and fittings for all the 
aforesaid goods.

Cl.25;Clothing, footwear, headgear; shirts; t-shirts; pyjamas; stockings; socks including travel socks; hats; caps; under
garments; pants; skirts; dresses; kaftans; jackets; suits; coats; blazers; sweaters; scarves; bathrobes; shorts; belts; 
gloves; jeans; neckwear; swimwear; beachwear; eye shades; cloth bibs; nightwear; outerwear; wraps and wristbands; 
money belts; aprons; bath robes; bath sandals, shoes or slippers; bath suits or wraps; sleep masks; boxer shorts.

Cl.35;Advertising, marketing and merchandising services; advertising and marketing for accommodation and transport 
providers seeking to attract tourists and travellers; outdoor advertising; advertising using aircrafts; direct mail 
advertising; business services including business management, administration and information services; business 
management in relation to travel and transport; business services in relation to travel and accommodation schemes and 
programs or loyalty and incentive schemes; promotional services in relation to transport and travel management; 
organisation and management of a bonus program for frequent air travellers; organisation, management, supervision and 
operation of promotional and incentive schemes including those relating to use by passengers of aircraft; the supply of 
benefits in connection with loyalty and incentive schemes; loyalty programs involving discounts or incentives; 
wholesaling and retailing of goods including wholesaling and retailing of computer and telecommunications goods; 
sponsorship (promotion and marketing services); charitable services, namely organising and conducting volunteer 
programmes and community service projects; charitable services, namely the recruitment, organisation and deployment 
of volunteers; information, advisory and consultancy services in relation to the aforementioned services; including the 
provision of all the aforementioned services electronically including via the internet.

Cl.39;Air travel services; airline services; aircraft chartering; passenger transport and air cargo transport services; 
delivery of cargo; delivery of goods including flower delivery; booking and reservation of travel services including but not 
limited to booking and reservation services for holidays and tours; travel arrangement; itinerary travel services; providing 
information and data relating to the transport of goods and people; tourist information services (terms considered too 
vague by the International Bureau - rule 13.2.b) of the Common Regulations); sightseeing tour and cruise arranging 
services; package holiday services (terms considered too vague by the International Bureau - rule 13.2.b) of the Common 
Regulations); transportation and travel services, including priority boarding, check-in, seating and reservation services 
and ticket upgrades, all the aforesaid provided as benefits in relation to a bonus program for frequent air travellers; 
issuing of tickets for travel; planning, booking and ticketing of and information about travel and transport via electronic 
contact and communication with customers, such services being in relation to airline services; transport; transportation 
and delivery of goods and passengers by land, air and sea; seating reservation services; travel and transport reservation 
services; travel management services; baggage services; tourist offices (terms considered too vague by the International 
Bureau - rule 13.2.b) of the Common Regulations); travel agency services (terms considered too vague by the 
International Bureau - rule 13.2.b) of the Common Regulations); arranging and operation of tours (terms considered too 
vague by the International Bureau - rule 13.2.b) of the Common Regulations); courier services; vehicle hire services; 
chauffeur services; airport parking for vehicles; car parking valet services; freight services; packaging and storage of 
goods; storage and warehousing services; information services in relation to travel and transport; energy distribution and 
supply services including in connection with water, electricity, gas, energy and fuel; bonus, loyalty and reward programs 
being the supply of travel benefits, travel incentives, travel services and travel schemes; charitable services, namely 
distribution of goods such as foodstuffs, toys, clothing, furniture and household items; charitable services, namely 
providing transportation; information, advisory and consultancy services in relation to the aforementioned services; 
including the provision of all the aforementioned services electronically including via the internet.

Cl.41;Entertainment services including for inflight entertainment; entertainment of passengers and travellers, including 
access to audio and video recordings, games or puzzles by means of a computer based system and provision of Internet 
games or puzzles; organising and conducting competitions; television entertainment being screening of television 
programs, movies, documentaries, travel and tourist information programs and holiday programs; organising and 
managing sporting events; provision of entertainment information to passengers in flight and in transit; provision of 
entertainment, cultural or sporting event activities and booking or reservation services of entertainment, cultural or 
sporting event activities provided in relation to a loyalty program or incentive scheme; publication of news and 
information; publication of multimedia material online; ticket agency services; provision of training and education 
services; arranging and conducting exhibitions and conferences; gym and health club and fitness facilities; ticket sale, 
reservation and booking services for entertainment, sporting or cultural events; organising and managing events and 
tours for entertainment purposes; ticket reservation and booking for entertainment, sporting or cultural events; booking 
of seats for shows; education; providing of training; charitable services, namely academic mentoring, education or 
training; organising charitable fundraising events being the provision of entertainment, sporting and cultural services; 
information, advisory and consultancy services in relation to the aforementioned services; including the provision of all 
the aforementioned services electronically including via the internet.

Cl.43;Provision of accommodation services including but not limited to booking and reserving accommodation or 
temporary accommodation; travel agency services relating to obtaining meals and accommodation; provision of food and 
beverages; restaurant, lounge, cafeteria, bar, catering services for travellers; planning, booking and information about 
accommodation via electronic contact and communication with customers; provision of food and beverages in relation to 
a loyalty program or incentive scheme; provision of booking and reservation services for accommodation and restaurants 
in relation to a loyalty program or incentive scheme; charitable services, namely providing food, beverages or temporary 
accommodation; including all the aforesaid being in relation to airline services; information, advisory and consultancy 
services in relation to the aforementioned services; including the provision of all the aforementioned services 
electronically including via the internet.
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Priority claimed from 23/06/2017; Application No. : 30 2017 106 289 ;Germany 

3926102    14/12/2017
[International Registration No. : 1418123]
Werum IT Solutions GmbH
Wulf-Werum-Straße 3 21337 Lüneburg Germany

Proposed to be Used
IR DIVISION
Cl.35;Business assistance, management and administrative services; business consultancy and advisory services; 
business management and organization consultancy; consultancy relating to business document management; business 
advisory services relating to the selection of computers.

Cl.41;Education, entertainment and sports; provision of training courses; arranging, organizing and conducting of 
seminars.

Cl.42;Computer project management in the field of EDP; computer system analysis; development of computer systems;
data migration services; computer network services; software development, programming and implementation; 
troubleshooting of computer hardware and software problems; remote server administration; monitoring of computer 
systems by remote access; hosting, software as a service (SaaS) and rental of computer software; IT project 
management; IT security services in the nature of protection and recovery of computer data; IT consultancy, advisory and 
information services; outsource service providers in the field of information technology; server administration; 
maintenance of data processing software; installation of computer software; installation and maintenance of computer 
programs; installation, maintenance and updating of computer software; installation and customization of computer 
applications software; creation, maintenance and adaptation of software; updating and adapting of computer programs 
according to user requirements; programming of data processing programs; quality assurance consultancy; consultancy 
services relating to quality control; certification [quality control]; testing, analysis and evaluation of the goods, processes,
procedures, technical documentation manuals and services of others for the purpose of certification.
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Priority claimed from 18/05/2018; Application No. : 87927468 ;United States of America 

3926104    29/05/2018
[International Registration No. : 1418385]
Group 99, LLC
c/o HotelsAB, LLC, 158 Mercer St., 10th Fl. New York NY 10012 United States of America

Proposed to be Used
IR DIVISION
Cl.18;Bags.

Cl.25;Hats, wearable garments and clothing.
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Priority claimed from 29/12/2017; Application No. : 87738610 ;United States of America 

3926706    22/06/2018
[International Registration No. : 1418677]
Exokinetics, Inc.
880 County Park Road Pottstown PA 19465 United States of America

Proposed to be Used
IR DIVISION
Cl.10;Walkers to aid in mobility; physical rehabilitation and therapy equipment; physical exercise apparatus.

Cl.12;Personal mobility vehicle; chairs for mobility-impaired persons; transport chairs; chair lifts; bicycles; 
wheelchairs; wheelchairs for sports.

Cl.20;Chairs.
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3926707    03/01/2018
[International Registration No. : 1418668]
GUANGDONG WIREKING HOUSEWARES & HARDWARE CO., LTD.
No. 38, Sanzhou Yangda Road, Lunjiao Street, Shunde District, Foshan City Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.6;Ladders of metal; bag hangers of metal; ironmongery; frames of metal for building; cask stands of metal; works of 
art of common metal; baskets of metal; letter boxes of metal.

Cl.21;Kitchen utensils; oil and vinegar seasoning bottle rack; trivets [table utensils]; knife rests for the table; containers
for household or kitchen use; dustbins; drying racks for laundry; ironing boards; ironing board covers, shaped; rails and 
rings for towels.
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Priority claimed from 06/09/2017; Application No. : 30 2017 108 998 ;Germany 

3926708    06/03/2018
[International Registration No. : 1418652]
Hemmelrath Nanotechnologies GmbH
Dr.-Gammert-Straße 3 63906 Erlenbach a. Main Germany

Proposed to be Used
IR DIVISION
Cl.1;Filtering materials in chemical and non-chemical substances, included in this class; chemical materials and 
products for photography, films and printing; unprocessed plastics; adhesives for industrial use; culture media, manure 
and chemical products for use in agriculture, horticulture and forestry; detergents for industrial use in the framework of 
manufacturing operations; chemical substances, chemical materials and chemical products; salts for industrial use; 
unprocessed artificial and synthetic resins; starches for manufacturing processes and for industrial use; mastics, fillers 
[filling products] and glues for industrial use; organic and chemical compounds for the manufacture of foodstuffs and 
beverages.

Cl.2;Dyes, colorants, pigments and inks; thinners and thickeners for coatings, dyes and inks; coatings (paints); raw 
natural resins; additives for paints, colorants and coatings, included in this class.

Cl.42;Scientific and technological services; quality control, authentication and testing; lending, rental and leasing of 
products in connection with the aforementioned services included in this class; advice and information concerning the 
aforesaid services, included in this class.
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Priority claimed from 20/03/2018; Application No. : 17877922 ;European Union 

3926719    30/03/2018
[International Registration No. : 1418530]
Franplast S.p.A.
Via per Monterotondo, 5 I-25050 Provaglio d'Iseo (BS) Italy

Proposed to be Used
IR DIVISION
Cl.1;Unprocessed plastics; dispersions of plastics; plasticizers; plastisols; unprocessed resins; thermoplastic 
elastomers.

Cl.17;Latex [rubber]; compositions of rubber; threads of rubber, other than for textile use; rubber, raw or semi-worked; 
ebonite; plastic substances, semi-processed; elastomer polymers; elastomeric sealing material being gas impermeable; 
elastomeric sealing material being vapour impermeable; elastomeric sealing material being liquid impermeable; polyester 
fibers; synthetic resin compositions [semi-processed] for industrial purposes.

Cl.40;Treatment and processing of plastics; material treatment information.
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Priority claimed from 27/10/2017; Application No. : 017398629 ;European Union 

3926720    20/04/2018
[International Registration No. : 1418525]
Softhale NV
BioVille, Agoralaan Building Abis B-3590 Diepenbeek

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceuticals; medical preparations; disinfectants; fungicides; herbicides; air deodorizers and air purifying 
preparations; medicinal oils.

Cl.10;Medical and veterinary apparatus and instruments; nebulizers for medical use; aerosol dispensers for medical 
purposes.
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Priority claimed from 13/09/2017; Application No. : 61363/2017 ;Switzerland 

3926730    07/03/2018
[International Registration No. : 1419637]
Roivant Sciences GmbH
Viaduktstrasse 8 CH-4051 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Calculating machines, data processing equipment, computer equipment; computer software; computer software for
providing, analyzing and generating reports; computer software for data processing; electronic apparatus, electronic 
equipment, software, programs and systems for the capture, collection, conversion, analysis, communication, 
processing, receiving, recording, storage and transmission of data, images, information; electronic apparatus, electronic 
equipment, software, programs and systems for the conversion, analysis, processing, storage and transmission of 
artificial intelligence; computer software for database integration; computer software for creating searchable databases of 
information and data; software for analytics in the fields of public health, healthcare, biomedical research and software for
analytics for clinical trial data.

Cl.35;Advertising; business management; business administration; secretarial services; business research; business 
information; market research; provision of information relating to market research; data processing services; analysis of 
business data; analysis, documentation and professional business consultancy services regarding statistics for 
biomedical research, healthcare institutions and healthcare professionals, based on artificial intelligence and machine 
learning; commercial analysis services, commercial business management analyses and statistical analyses, including 
data on health, biomedical research and clinical trial data; systematization and compilation of data in computer 
databases, particularly compilation of information in computer databases for research and analysis in the fields of 
biomedicine and clinical trials; commercial business management analyses, professional business consultations and 
statistical analyses in the fields of public health, healthcare, particularly biomedicine, clinical trials, pharmaceutical 
products, epidemiological research, pharmacoepidemiology research, post-authorization research for marketing of 
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medicines and/or research on commercial post-launch of medicines and research evaluating epidemiological results.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; scientific analysis services concerning data 
processing, including services provided by cloud computing; pharmaceutical and biomedical research services, 
particularly clinical trials, post-authorization research for marketing of medicines and/or research on commercial post-
launch of medicines, epidemiological research, pharmacoepidemiology research and research evaluating epidemiological 
results; providing temporary use of non-downloadable software applications accessible via a Website concerning 
analysis in the fields of biomedical research and clinical trial data; providing temporary use of non-downloadable 
software applications accessible via a Website concerning information in the fields of biomedical research and clinical 
trials; making non-downloadable software applications temporarily available, accessible via a website concerning data in 
the fields of biomedical research, particularly concerning pharmaceutical products, clinical trials, epidemiological 
research and pharmacoepidemiology research; providing information online in the fields of biomedical research and 
clinical trials from a computer database or the Internet; biomedical research services; providing scientific research 
information in the fields of biomedicine and clinical trials; analysis of scientific data; analysis of technical data by means 
of computers.
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Priority claimed from 18/12/2017; Application No. : 017606419 ;European Union 

3926743    15/06/2018
[International Registration No. : 1419627]
Seishin International AB
Kastanjebacken 1 SE-185 39 Vaxholm Sweden

Proposed to be Used
IR DIVISION
Cl.14;Gemstones, pearls and precious metals, and imitations thereof; jewels; jewellery; bracelets; time instruments; 
other articles of precious metals and precious stones and imitations thereof, namely statues and figurines made of or 
coated with precious or semi-precious metals or stones, or imitations thereof, ornaments made of or coated with precious 
or semi-precious metals or stones, or imitations thereof, coins and tokens, works of art of precious metal; key rings and 
key chains, and charms therefor; jewellery boxes and watch boxes; and parts and fittings for all the aforesaid goods 
included in this class.

Cl.18;Umbrellas and parasols; luggage, bags, wallets and other carriers; and parts and fittings for all the aforesaid 
goods included in this class.

Cl.24;Woven fabrics; textile goods, and substitutes for textile goods; coverings for furniture; curtains; labels of textile; 
wall hangings; linens; kitchen and table linens; bed linen; bath linen; hand towels; bath sheets; filtering materials of 
textile; and parts and fittings for all the aforesaid goods included in this class.

Cl.25;Headgear; clothing; clothing for martial arts; sportswear; karate uniforms; combative sports uniforms; martial 
arts uniforms; belts [clothing]; belts for martial arts uniforms; footwear; and parts and fittings for all the aforesaid goods 
included in this class.

Cl.28;Sporting articles and equipment; martial arts training equipment; toys, games, playthings and novelties; and 
parts and fittings for all the aforesaid goods included in this class.

8498



Trade Marks Journal No: 1866 ,   10/09/2018           Class 99 
 

3926750    19/03/2018
[International Registration No. : 1419640]
Shandong Hongjitang EJiao Co., Ltd.
Mingshui, Zhangqiu City Shandong Province China

Proposed to be Used
IR DIVISION
Cl.5;Depuratives; fly destroying preparations; semen for artificial insemination; medicines for veterinary purposes; 
bacteriological culture mediums; disinfectants; disinfectant wipes; preparations for destroying noxious animals; chemical 
conductors for electrocardiograph electrodes; teeth filling material; adhesive bands for medical purposes; gases for 
medical purposes; contact lens cleaning preparations.

Cl.30;Ice cream; tea; tea-based beverages; condiments; soya flour; farinaceous foods; cereal preparations; meat 
tenderizers, for household purposes; soya sauce; preparations for stiffening whipped cream; chocolate-based beverages; 
cooking salt; aromatic preparations for food; edible soda; gluten prepared as foodstuff; sugar; cereal-based snack food.
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Priority claimed from 14/12/2017; Application No. : 017598368 ;European Union 

3926779    11/06/2018
[International Registration No. : 1419775]
Zyagnum AG
Reißstr. 1 64319 Pfungstadt Germany

Proposed to be Used
IR DIVISION
Cl.9;Cytometers.

Cl.10;Medical diagnostic instruments; medical diagnostic apparatus for medical purposes; apparatus for taking body 
fluid samples; apparatus for analysing bacteria in biological samples [for medical use].

Cl.42;Preparation of biological samples for research purposes; preparation of biological samples for testing and 
analysis in research laboratories.
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Priority claimed from 17/11/2017; Application No. : 715913 ;Switzerland 

3926784    09/05/2018
[International Registration No. : 1419828]
SpotMe Holding SA
Boulevard de Grancy 19A CH-1006 Lausanne Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), emergency (life-saving) and teaching apparatus and instruments; apparatus and instruments for 
conducting, switching, transforming, accumulating, regulating or controlling electricity; apparatus for recording, 
transmission or reproduction of sound or images; magnetic recording media, sound recording disks; compact disks, 
DVDs and other digital recording media; mechanisms for coin-operated apparatus; cash registers, calculating machines, 
data processing equipment, computers; software; application software; application software for mobile telephones; 
downloadable computer software applications; computer software; computers; hand-held computers; personal digital 
assistants; digital telecommunication apparatus; software for wireless network communication; data communication 
apparatus and instruments; electronic telecommunication apparatus; software for communication; computer hardware for
telecommunication; communication computers; mobile telephones; electronic game software for mobile telephones; 
electronic tablets; database management software; apparatus for the dissemination, recording, transmission or 
reproduction of sounds or images; computer apparatus; computer programs (downloadable software); data processing 
equipment; personal digital assistants (PDAs).

Cl.41;Education; training; entertainment; sporting and cultural activities; preparation and hosting of conferences, 
conventions and exhibitions for cultural or educational purposes; preparation and hosting of seminars, congresses, 
conferences and symposiums; hosting of conferences by means of telecommunication networks.

Cl.42;Design, development, maintenance and updating of software; software consultancy; maintenance and updating of
software for communication systems; programming of telecommunication software; services provided by consultants 
relating to software for communication systems; provision of temporary use of on-line applications and software tools; 
data mining; online monitoring, including analysis of access to computer networks; design and development of computer 
hardware and software; design and planning of heterogeneous computer networks (links between computers or computer 
systems, as well as between their software via telecommunications); provision of software (particularly via the Internet) 
via computer networks, telecommunication networks or mobile data services (ASP); technical project study; scientific and
technological services as well as research and design services relating thereto; analysis of technical data; industrial 
analysis and research services.
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Priority claimed from 28/03/2018; Application No. : 87853185 ;United States of America 

3926788    06/04/2018
[International Registration No. : 1419697]
Chromalloy Gas Turbine LLC
3999 RCA Blvd. Palm Beach Gardens FL 33410 United States of America

Proposed to be Used
IR DIVISION
Cl.37;Repair and maintenance of gas turbine engines and their component parts.

Cl.40;Custom manufacturing of gas turbine engines and their component parts.

Cl.42;Engineering services in the field of gas turbine engines for the commercial aviation, military, energy, business 
and general aviation sectors.
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3926790    15/02/2018
[International Registration No. : 1419823]
Atlas Technologies Holding B.V.
Automotive Campus 30 NL-5708 JZ HELMOND Netherlands

Proposed to be Used
IR DIVISION
Cl.9;Solar cells; solar panels; solar modules; solar battery chargers; automatic solar tracking sensors; solar cells for 
electricity generation; solar collectors for electricity generation; solar cells of crystalline silicon; solar batteries; 
rechargeable batteries on solar energy; solar panels for generating electricity; apparatus for recording sunshine; 
photovoltaic devices and installations for generating solar energy; photovoltaic equipment and installations for 
generating solar electricity; photovoltaic equipment for converting solar radiation into electrical energy; photovoltaic 
apparatus for converting solar radiation to electrical energy; batteries; battery packs; battery chargers; power sources 
[batteries]; rechargeable batteries; rechargeable electric batteries; battery chargers for motor vehicles; electric batteries 
for vehicles; electrical cells and electric batteries; charging stations for electric vehicles; batteries for vehicles; electric 
batteries for vehicles; software for the control of vehicles; batteries (electric -) for electrically powered vehicles; 
computers for self-driving cars; computer software applications for the operation of cars; navigation equipment for 
vehicles (on-board computers).

Cl.12;Vehicles; vehicle bodies; electric vehicles; vehicles (self-loading -); self-propelled electric vehicles; glass panels 
for vehicles; sunroofs for vehicles; roof panels for vehicles; aerodynamic accessories for vehicle bodies; vehicles for 
land transport; sunroofs for motor vehicles; cars; automobiles; self-driving cars; electric cars.

Cl.42;Advice regarding product development; development of vehicles; testing of vehicles; design of vehicles; design 
of vehicles and vehicle parts; design and development of software for control, regulation and control of the solar 
systems; car design; design of cars; research in the scientific and industrial fields, particularly in the field of electricity; 
technical research and technical project studies relating to the use of natural energy.
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3926815    06/03/2018
[International Registration No. : 1419696]
Laurs' Oy
Kauppiaskatu 5 A FI-20100 Turku Finland

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; beauty care preparations; make-up; skin and nail care preparations; hair preparation and treatments; 
non-medicated soaps; perfumery, essential oils, non-medicated cosmetics, non-medicated hair lotions; cleaning 
preparations for cosmetic brushes.

Cl.8;Scissors; tweezers; razors; hair cutting and removal implements; hygienic and beauty implements for humans; 
manicure and pedicure tools; emery boards; eyelash curlers.

Cl.9;Eyeglasses, sunglasses; eyeglass and sunglass frames; eyeglass and sunglass cases; eyeglass chains; eyeglass 
lanyards; lenses for eyeglasses; reading glasses.

Cl.14;Precious metals and their alloys; jewellery, precious and semi-precious stones; horological and chronometric 
instruments; jewellery fashioned from non-precious metals.

Cl.18;Leather and imitations of leather; cosmetic purses and bags; make-up bags; make-up boxes; bags; luggage and 
carrying bags; umbrellas and parasols; leather shoulder belts.

Cl.20;Mirrors; hand-held mirrors.

Cl.21;Cosmetic and toilet utensils and bathroom articles; make-up and cosmetics brushes; eyelash and eyebrow 
brushes; hair brushes; make-up sponges; combs; bath sponges; brushes; articles for cleaning purposes; exfoliating 
mitts; body sponges; cleaning articles for make-up brushes.

Cl.25;Clothing, footwear, headgear; scarfs; neckties; gloves; mittens; suspenders; belts (clothing); soles for footwear; 
shoe straps; headbands [clothing].

Cl.26;Hair ornaments, hair rollers, hair fastening articles and false hair; hair barrettes; hairpins; claw clips [hair 
accessories]; hair elastic bands; curlers; barrettes.

Cl.35;Retail and wholesale services, electronic retail and wholesale services and electronic commerce in relation to the 
following products: cosmetics, beauty care products and instruments, make-up products and tools, toiletries, hair care 
preparations, hair fastening articles, hygiene products and articles, soaps, perfumery, essential oils, mirrors, jewellery, 
horological instruments, eyeglasses, sunglasses, fittings for eyeglasses and sunglasses, clothing, footwear, headgear, 
clothing accessories, bags, make-up bags and make-up boxes.
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Priority claimed from 10/10/2017; Application No. : 30 2017 025 583 ;Germany 

3926824    08/02/2018
[International Registration No. : 1419684]
Cornelius Bartenbach Haesemann & Partner Partnerschaft von Rechtsanwälten mit beschränkter Berufshaftung
Bismarckstr. 11-13 50672 Köln Germany

Proposed to be Used
IR DIVISION
Cl.4;Electrical energy.

Cl.9;Software, in particular for providing information on transportation services, for providing parking spaces for 
vehicles and for supplying and distributing energy; mobile apps; apparatus, instruments and cables for electricity; 
charging stations for electricity; power distributors (electrical); power regulating apparatus; power distributing boxes; 
power supply devices; battery chargers; batteries for vehicles, recorded data; data storage devices; databases; hardware 
for data processing; information technology, audio-visual, multi-media and photographic devices; network 
communication devices; electric and electronic components; optical devices and equipment; amplifying apparatus and 
correctors; measuring, detection and monitoring instruments, devices and controllers; electric and electronic monitoring, 
control, diagnosis and safety apparatus and instruments; navigation, orientation, location tracking, target tracking and 
mapping devices; parts and accessories for all aforesaid goods included in this class.

Cl.35;Arranging of contracts for third parties for the provision of services, namely arranging of contracts for the 
provision of transportation services, in particular rental of vehicles, providing of sparking spaces and vehicle parking as 
well as travel route planning and navigation services [positioning, route and course plotting and planning], packaging and 
storage of goods, courier services of all kinds, arranging of contracts for the purchase of electrical energy; advertising, 
marketing and sales promotion; arranging of business contacts; assistance in business matters, business management 
and administrative services; business administration; professional business analysis, research and information services; 
market research; rental, lease and usufructuary lease of publicity material, advertising space, advertising time on 
communication media, automatic dispensers, vending machines, sales stands, billboards (advertising boards), sales 
stands in traveling fairs.

Cl.36;Insurance services, in particular insurance underwriting and/or brokerage of life insurance, health insurance, 
accident insurance, fire insurance (also on parking areas, in car parks and parking garages); issuing of prepaid cards, 
coupons, vouchers; financial, monetary and banking transactions; loan and credit financing services, brokerage services 
relating to lease-purchase; debt collection and factoring services; electronic payment services; processing of payment 
transactions for the rental of parking spaces, for the rental of vehicles and/or the supply of electrical energy; services in 
the field of bank cards, credit cards and cash cards; real estate services; pawnbrokerage; safe deposit services; fund 
raising and financial sponsoring; financial appraisals; rental, lease and usufructuary lease of real estate, offices, stores, 
offices for co-working; consultancy and information regarding the aforesaid services included in this class.

Cl.37;Petrol station services, namely refueling, washing, cleaning, maintaining and repairing of vehicles; charging of 
electric vehicles and car batteries; installation, cleaning, repair and maintenance services for vehicles and transportation 
means, related apparatus and instruments and cables for electricity, charging stations for electricity, battery charging 
devices, batteries for vehicles, navigation, orientation, location tracking, target tracking and mapping devices; rental, 
lease and usufructuary lease of carwash equipment and material; consultancy and information regarding the aforesaid 
services included in this class.

Cl.38;Telecommunication services, in particular provision of on-line access to data and application programs for the 
provision of transportation services and for booking transportation means, for providing parking spaces for vehicles and 
for the supply and distribution of energy; telecommunication services for payment processing services; provision of 
access to audio/video content, websites and Internet portals; rental, lease and usufructuary lease of telecommunication 
equipment, telephones, access time to global computer networks; consultancy and information regarding the aforesaid 
services included in this class.

Cl.39;Distribution of electricity by cables; supply of energy; distribution of energy; transportation; transportation and 
delivery of goods; freight and people transportation brokerage; transportation of passengers and travelers; arranging and 
conducting of sightseeing tours, travels, trips and excursions as well as escorting travelers, tour guiding; rescue, towing 
and automobile salvage services; packaging and storage of goods; parking, storage and garaging of vehicles; rental of 
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parking spaces for vehicles; provision of information on parking spaces for vehicles; travel route planning [navigation 
services]; navigation services [positioning, route and course plotting and planning]; provision of information and 
planning; booking of transportation services; rental, lease and usufructuary lease of automobile, car, garage, parking lot, 
parking place, parking sites, vehicle, motor racing cars, navigational systems; consultancy and information regarding the 
aforesaid services included in this class.

Cl.41;Education, training, entertainment and sports, in particular in connection with the provision of transportation 
services and for booking transportation means, providing parking spaces for vehicles and the supply and distribution of 
energy; driver training; organisation and conducting of sporting events and competitions; consultancy and information 
regarding the aforesaid services included in this class.

Cl.42;Rental of software; provision of temporary use of non-downloadable software; provision of software for use; all 
aforesaid services in particular in connection with software for the provision of transportation services and for booking 
transportation means, providing parking spaces for vehicles and/or the supply and distribution of energy; rental, lease 
and usufructuary lease of software, computers, web servers; consultancy and information regarding the aforesaid 
services included in this class.
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Trade Marks Journal No: 1866 ,   10/09/2018           Class 99 
 

Priority claimed from 20/12/2017; Application No. : 4020170163502 ;Republic of Korea 

3926851    30/05/2018
[International Registration No. : 1419705]
MOON, YOUNG KEE
(Park Tower, Yongsan-dong 5-ga), 3003, 101-dong, 67, Seobinggo-ro, Yongsan-gu Seoul 04385 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.29;Vegetable oil and fat; vegetable oils and fats for food; blended vegetable oils for food.

Cl.31;Plant seeds; seeds for vegetables; fruit seeds; seeds for agricultural purposes.

Cl.35;Goods import-export agencies; advisory and consultancy services relating to import-export agencies; import-
export agency services.
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Trade Marks Journal No: 1866 ,   10/09/2018           Class 99 
 

 

Priority claimed from 07/05/2018; Application No. : 017896397 ;European Union 

3926927    03/07/2018
[International Registration No. : 1419595]
KAMAX Holding GmbH & Co. KG
Dr.-Rudolf-Kellermann-Straße 2 35315 Homberg (Ohm) Germany

Proposed to be Used
IR DIVISION
Cl.6;Fasteners; threaded parts; screws; bolts; nuts; discs; washers; locking washers; bushings; nails; rivets; clips; 
hooks; all aforementioned goods mainly of metal.

Cl.12;Molded parts and formed parts being connectors for motor vehicles; wheel screws [vehicle parts]; wheel bolts 
[vehicle parts]; motor screws [vehicle parts]; engine screws; molded parts and formed parts being connectors for planes.
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Trade Marks Journal No: 1866 ,   10/09/2018           Class 99 
 

3927049    08/01/2018
[International Registration No. : 1419568]
JAIME PROTASIO RODRÍGUEZ BENÍTEZ
Av. Bernardo Reyes 3810 Colonia Popular, Monterrey 64290 Nuevo León Mexico

Proposed to be Used
IR DIVISION
Cl.35;Advertising, business management, business administration, office functions.

Cl.36;Insurance services, financial operations, monetary operations, real estate affairs.
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Trade Marks Journal No: 1866 ,   10/09/2018           Class 99 
 

Priority claimed from 11/05/2017; Application No. : 30 2017 011 855 ;Germany 

3927076    26/10/2017
[International Registration No. : 1419604]
Hanns Eggen GmbH & Co. KG
Mühlenweg 2 41379 Brüggen Germany

Proposed to be Used
IR DIVISION
Cl.1;Industrial chemicals; chemical preparations for scientific purposes; chemical preparations for use in photography; 
chemical products for printing; oil dispersants; flocculants; defoamers; chemical products for use in the printing, 
photographic, paper and graphics industries; chemical auxiliaries for the production process in the printing, 
photographic, paper and graphics industries; unprocessed plastics for the printing, photographic, paper and graphics 
industries; adhesives for industrial purposes; adhesive compositions; casting compounds; chemical agents for surface 
relaxation; photographic chemicals for cleaning light-sensitive printing plates; photographic chemical products for 
developing presensitized printing plates; chemical compounds for use with photosensitive printing plates; chemicals for 
printing plates; chemicals for sensitized printing plates; chemicals for reprography; unexposed sensitized reprographic 
plates; chemicals for PH control; chemicals for calcium degradation; chemicals for the treatment of scratches on printing 
rollers and printing plates; chemical products for the development of photographic plates; water-based developers and 
activators; water-based offset plate developer; developer based on solvents; positive developer; concentrate for the 
preparation of single-use developers; developer for negative analog printing plates; developer for pösitive analogue 
printing plates; developer for thermal printing plates; photographic emulsions; light-sensitive emulsions; silicone 
emulsions silicone fluids.

Cl.2;Water-colors and whitewash; gloss colors; deep gloss colors; matt gloss colors; patina; varnishes; colorants; 
mordants; picklings for varnishes; dispersions for the printing industry; lacquers; varnish paints; dispersion varnishes; 
finishing varnishes; clear varnishes; gloss varnishes; mat lacquer; overprint varnishes; water varnishes; gold varnishes; 
protective lacquers; scratch-resistant varnishes; silicone varnishes; emulsions in the form of paints; chemical products 
for offset printing, namely paints; chemical agents for the dilution of paints, varnishes and emulsions; thinners for 
coatings and paints.

Cl.16;Stationery; office requisites, except furniture; photographs; paper, cardboard; articles of paper and paperboard, 
namely posters, banners, pennants, coloring pages, craft templates, paper garlands, paper bows, paper bags, signs, table 
sets, transparencies [stationery]; advertising banners; printed matter; coasters; paper bags; bookbinding material; 
adhesives for stationery and household purposes; teaching materials [except apparatus]; plastic packaging material, 
included in this class; printing fonts; printing blocks.
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Trade Marks Journal No: 1866 ,   10/09/2018           Class 99 
 

Priority claimed from 24/08/2017; Application No. : 87581907 ;United States of America 

3927082    31/01/2018
[International Registration No. : 1419148]
Meso Scale Diagnostics, LLC.
1601 Research Boulevard Rockville MD 20850 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Reagents for scientific and medical research use; reagent kits for scientific and medical research use comprising 
labeled antibodies and biological standards, namely, biological reagents used to detect and measure biological analytes 
for use in the fields of biological and diagnostic testing for industrial, scientific and/or research use.

Cl.5;Diagnostic reagents for medicinal use; reagent kits for diagnostic medical purposes comprising labeled antibodies 
and biological standards, namely, biological reagents used to detect and measure biological analytes for use in the fields 
of biological and diagnostic testing for medical and/or veterinary use.
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Trade Marks Journal No: 1866 ,   10/09/2018           Class 99 
 

3927188    14/06/2018
[International Registration No. : 1419361]
Training Management Corporation
7 Roszel Road Princeton NJ 08540 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Providing online information to assist companies in conducting business in a global market in the nature of 
cultural preference information and country specific information regarding business practices.

Cl.41;Educational services, namely, providing online programs and courses in the area of cultural competence and 
doing business on a global level.
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Trade Marks Journal No: 1866 ,   10/09/2018           Class 99 
 

Priority claimed from 11/10/2017; Application No. : 87641466 ;United States of America 

3927203    07/03/2018
[International Registration No. : 1419385]
Aquifer, Inc.
21 Lafayette Street, Suite 230 Lebanon NH 03766 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable educational materials in the field of health care and medical education; downloadable multimedia 
files and text files, featuring information in the form of education/training in the field of medical and health care education; 
downloadable software applications featuring information in the form of education/training in the field of medical and 
health care education; downloadable mobile software applications featuring information in the form of education/training 
in the field of medical and health care education; downloadable software applications for health care education and 
medical education course work and assessment and healthcare education and medical education course tracking 
services; downloadable software to enable access to and use of an online software platform for content consumption, 
namely, reading, navigating, and scrolling, and for creation, collection, tracking and delivery of data in the field of medical 
and health care education.

Cl.16;Printed educational materials in the field of health care and medical education.

Cl.35;Promoting collaboration across disciplines within health care education and medical education, via a website, to 
achieve advances in and improve health care education and medical education; professional networking services in the 
nature of arranging, facilitating, coordinating, and overseeing business networking opportunities for doing business 
among and between health care educators and medical educators and to collaborate across disciplines to help improve 
health care education and medical education through the use of e-mails, video conferencing, telephone calls and face to 
face meetings; professional collaboration services in the nature of arranging, facilitating, coordinating and overseeing 
academic networking opportunities for research and teaching among and between health care educators and medical 
educators and to collaborate across clinical disciplines through the use of e-mails, video conferencing, telephone calls 
and face to face meetings; arranging, facilitating, coordinating and overseeing collaborative opportunities for healthcare 
educators and medical educators to collaborate within and across disciplines in the creation of patient case studies and 
teaching and assessment materials.

Cl.41;Preparing, and providing temporary use online of, educational materials featuring patient case studies, and 
preparing, and providing temporary use online of, courses of instruction in the health care education and medical 
education fields for and on behalf of, and for use by, colleges, universities, hospitals, graduate and post-graduate 
educators, and professional level educators; providing temporary use online of educational materials featuring patient 
case studies and other reference information to students for independent self-study without evaluation or grading; 
providing information via the Internet in the field of educating in the medical and health care fields on techniques to 
collaborate and educate students and physicians in a virtual teaching environment; preparing and grading student 
examinations for and on behalf of health care and medical educators; providing online and live instruction courses for 
medical and health care educators on how to create health care education and medical education content in a virtual 
teaching environment using collaboration techniques; online publication of patient case studies to facilitate continuing 
educational opportunities for practicing healthcare and medical personnel.

Cl.42;Application service provider featuring non-downloadable software applications for health care education and 
medical education course work and assessment and health care education and medical education course tracking 
services for others, via a global computer network; providing temporary use of online non-downloadable software 
applications for health care education and medical education course work and assessment and health care education and 
medical education course tracking services for others, via a global computer network; providing temporary use of online 
non-downloadable software, via a software platform, for content consumption, namely, reading, navigating, and scrolling, 
and for creation, collection, tracking and delivery of data in the field of medical and health care education.
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Trade Marks Journal No: 1866 ,   10/09/2018           Class 99 
 

Priority claimed from 11/12/2017; Application No. : 2017-162482 ;Japan 

3927217    22/12/2017
[International Registration No. : 1419439]
GungHo Online Entertainment, Inc.
Pacific Century Place Marunouchi, 1-11-1 Marunouchi, Chiyoda-ku Tokyo 100-6221 Japan

Proposed to be Used
IR DIVISION
Cl.9;Cell phone straps; loudspeakers; dustproof plugs for jacks of mobile phones; headphones; digital photo frames; 
megaphones; personal digital assistants in the shape of a watch; smartphones; covers for smartphones; stylus pens for 
telecommunication machines and apparatus; stylus pens for electronic machines and apparatus (not including the ones 
for geiger counters, high frequency welders, cyclotrons [not for medical purposes], industrial X-ray machines and 
apparatus [not for medical use], industrial betatrons [not for medical use], magnetic prospecting machines, magnetic 
object detectors, seismic exploration machines and apparatus, hydrophone machines and apparatus, echo sounders, 
ultrasonic flaw detectors, ultrasonic sensors, remote control apparatus for opening and closing doors and electron 
microscopes); computer game programs (including downloadable software); computer programs (including 
downloadable software); game programs for cell phones (including downloadable software); programs for cell phones 
(including downloadable software); game programs for smartphones (including downloadable software); programs for 
smartphones (including downloadable software); game programs for handheld terminals (including downloadable 
software); programs for handheld terminals (including downloadable software); electronic circuits, magnetic cards, CD-
ROMs, DVD-ROMs, and other carriers which recorded with computer programs; programs for home video game machines 
(including downloadable software); electronic circuits, magnetic cards, CD-ROMs, DVD-ROMs, cartridges and other 
carriers recorded with programs for home video game machines; programs for portable games with liquid crystal displays
(including downloadable software); electronic circuits, magnetic cards, CD-ROMs, DVD-ROMs, cartridges and other 
carriers recorded with programs for portable games with liquid crystal displays; electronically recorded data, namely 
currency data, data items and additional data for game programs used with cell phones and smartphones (including 
downloadable software); protective helmets for sports; downloadable music files; downloadable image files; animated 
cartoons; downloadable animated images; compact discs [audio-video], videodiscs [audio-video], DVDs [audio-video], 
magnetic cards [audio-video], magnetic disks [audio-video] and optical disks [audio- video]; exposed cinematographic 
films; exposed slide films; slide film mounts; electronic publications; batteries and cells; spectacles [eyeglasses and 
goggles].

Cl.41;Information relating to game services provided on-line from a computer network; information relating to game 
services provided on-line from a cell phone network; information relating to game services provided on-line from a 
smartphone network; information relating to game services provided on-line from a handheld terminal network; 
information relating to game services provided on-line from a home video game machine network; information relating to 
game services provided on-line from a portable game with liquid crystal displays network; game services provided on-line 
from a computer network; game services provided on-line from a cell phone network; game services provided on-line 
from a smartphone network; game services provided on-line from a handheld terminal network; game services provided 
on-line from a portable game with liquid crystal displays network; game services for home video game machines provided 
on-line from telecommunications networks; on-line game services, namely provision of currency data and items data for 
use in games provided on-line from a computer network; organization, arranging and conducting of entertainment events 
regarding games excluding movies, shows, plays, musical performances, sports, horse races, bicycle races, boat races 
and auto races; organization, arranging and conducting of entertainment events excluding movies, shows, plays, musical 
performances, sports, horse races, bicycle races, boat races and auto races; providing electronic publications and 
information relating thereto; organization, arranging and conducting of sports competitions; providing online non-
downloadable images, videos, sound and music from a computer network; providing online non-downloadable images, 
videos, sound and music from a handheld terminal network; providing online non-downloadable images, videos, sound 
and music from a home video game machine network; movie showing, movie film production, or movie film distribution; 
presentation of live show performances; direction or presentation of plays; presentation of musical performances; 
production of radio and television programs; production of videotape film in the field of education, culture, entertainment 
or sports [not for movies or television programs and not for advertising or publicity]; directing of radio and television 
programs.
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Trade Marks Journal No: 1866 ,   10/09/2018           Class 99 
 

Priority claimed from 29/09/2017; Application No. : UK00003260306 ;United Kingdom 

3927219    26/03/2018
[International Registration No. : 1419461]
BIG MINNOW LTD
Home Farm House, Bruern Chipping Norton, Oxon OX7 6QF United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
[supervision], life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images, text, video or information; computers; communications apparatus and instruments; data processing 
equipment; magnetic data carriers, recording discs, compact discs, DVDs and other digital recording media; multi-media 
discs; blank or pre-recorded audio cassettes, compact discs, DVDs, CD-ROMS, laser-readable disks, video tapes, optical-
magnetic discs; pre-recorded computer memory discs and cards; pre-recorded computer data carriers; optical storage 
media with increased storage capacity; electronic media and magnetic media all bearing still and moving images, 
photographs, graphics, music, sound, audio and/or visual recordings, text, data, books, publications, electronic 
publications, movies, videos, television shows, television programmes, radio shows, radio programmes, cartoons, 
animations, animated films, animated clips, games, quizzes or a combination thereof; sound, music, video and/or data 
recordings; multi-media recordings and publications; recorded or downloadable radio shows and programmes; recorded 
or downloadable television shows and programmes; motion picture films; animations, recorded or downloadable; 
animated movies; videos; animated cartoons; recorded or downloadable animated television series; cinematographic 
films [exposed]; recorded or downloadable still and moving images, videos, motion picture films, movies, animated 
movies, documentaries, television shows, television programmes, radio shows, radio programmes, performances, 
photographs, graphics, fictional stories, non-fictional stories, stories in illustrated form, or a combination thereof; 
electronic publications, downloadable or recorded, featuring illustrations, animations, animated films, animated clips, 
cartoons, newsletters, book extracts, games, quizzes, activity cards, game cards, colouring pages, posters, images, 
icons, pictures, greeting cards, occasion cards, calendars, posters, maps, texts, data, sound, music, audio and/or video 
recordings, or a combination thereof; downloadable podcasts; printed publications in electronically, magnetically or 
optically recorded and recordable form; recorded or downloadable electronic publications in the nature of electronic 
books, booklets, magazines, newsletters, journals, periodicals, publications, instructional and teaching materials; 
electronic publications recorded or downloadable, including with embedded still and moving images, photographs, 
graphics, music, sound, audio and/or visual recordings, text, data, books, publications, electronic publications, movies, 
videos, television shows and programmes, radio shows and programmes, cartoons, animations, animated films, animated 
clips, games, quizzes or a combination thereof; electronic books, including fiction books, children's books, history books, 
non-fiction books, reference books, interactive books, audio books, picture books, graphic novels, illustrated books, 
educational books; electronic databases; electronic databases of videos, television programmes, television shows, 
games, photographs, audio and/or visual recordings, still and moving images, text, data and information; electronic 
directories; downloadable ring-tones; downloadable digital screen wallpapers; computer hardware; mobile computing 
devices; handheld mobile digital electronic devices; recorded and/or downloadable computer software, programmes and 
mobile applications; software and mobile applications for educational purposes; software and mobile applications for the 
retail of electronic books and digital content; software and mobile applications for the storage, searching and access of 
information; augmented reality software; games software, recorded and/or downloadable; games software applications 
for mobile phones; video games software; virtual reality games software; downloadable games software supplied on-line 
from databases or provided through a global computer network; computer programmes for interactive games and/or 
quizzes; mobile application software, including for mobile telephones, smart phones, computer tablets, personal digital 
assistants, hand-held computers, laptops and notebook computers; electronic book readers; digital photo frames; 
eyewear; glasses; sunglasses; goggles; spectacles; cords, frames, lenses and cases for use with eyewear; visors; mobile 
telephone fascias; cameras; mobile phones; telephones; electronic diaries; radios; headphones; earphones; audio 
speakers; batteries; battery chargers; chargers for mobile phones; karaoke machines; magnets; fridge magnets; 
computer peripherals; mouse mats; computer mice; covers, skins and cases for mobile telephones, computer tablets, 
personal digital assistants and electronic book readers; parts and fittings for all the aforesaid goods.

Cl.16;Publications and periodicals, including books, newsletters, magazines, posters, texts, articles, booklets, exercise 
books, activity books and educational books; stationery; organisers for stationery use; binders; folders for stationery 
use; adhesives and decals for stationery use; stickers and transfers; photo albums; memory books [albums containing 
photos and text]; address books; agendas; notepads; note books; art paper; art pads; maps; art prints; posters; art prints 
on canvas; framed art prints; framed photographs; photographs, postcards; greetings cards; birthday cards; occasion 
cards; picture cards; quotation cards other than for playing; blank journals; book marks; bumper stickers; calendars; 
packaging paper; cartoon prints; drawing instruments; gift tags; gift wrap; educational activity cards; picture books; 
stencils; office requisites [excepting furniture]; parts and fittings for all the aforesaid goods.
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Cl.28;Toys, games and playthings; gymnastic and sporting articles not included in other classes; decorations for 
Christmas trees; festive ornaments and decorations for Christmas trees; toys; novelties for parties and dances; stuffed 
and plush toys; soft toys; toy animals; squeeze toys; die cast toys; balls for play; balloons; electronic games; interactive 
games; role-playing games; models for use with role-playing games; electronic board games; hand-held electronic 
games; electronic educational teaching games; educational games; hand-held units for playing electronic games; 
apparatus for games; handheld units for playing computer games; arcade games; beach toys; role-playing toys; jigsaws; 
board games; playing cards and card games; toys based on fictional characters; toys and games with moving parts; play 
sets; mechanical toys; toys with lights and sound effects; toys sold in kit form; toy model kits; toy action figurines; glove 
and hand puppets; toy model hobby craft kits; costume masks; masks for children for fancy dress, being children's 
playthings; masks [playthings]; party novelties; party games; wrist pads; knee pads; elbow pads; shin pads; leg guards; 
bags adapted for sporting articles; activity mats for babies incorporating toys and being playthings; baby and toddler 
gyms and mats containing infant toys; beanbags in the form of playthings; bath toys; inflatable toys; floatation apparatus 
for swimming; swimming floats for recreational use; toys for use in swimming pools; theme park rides; interactive game 
apparatus adapted for use with television receivers; amusement apparatus adapted for use with television receivers; 
parts and fittings for any of the aforesaid goods.

Cl.41;Education, instruction and entertainment services; providing of training; sporting and cultural activities; 
theatrical, musical, television, film and radio entertainment services; entertainment services in the nature of television 
programmes, television shows, contests, games, game shows, panel games, competitions, quizzes, comedy game shows, 
studio entertainment, audience participation events and live entertainment events; interactive entertainment services in 
the nature of interactive television programmes, interactive games, interactive television shows, interactive contests, 
interactive game shows, interactive competitions, interactive quizzes, interactive comedy game shows, interactive studio 
entertainment, interactive audience participation events and interactive live entertainment services; interactive television 
programmes, interactive games, interactive television shows, interactive contests, interactive game shows, interactive 
competitions, interactive quizzes, interactive comedy game shows, interactive studio entertainment, interactive audience 
participation events and interactive live entertainment services; arranging, organising and conducting games, 
competitions, contests, quizzes, exhibitions and telephone competitions; services for the provision of entertainment in 
the nature of television programmes, television shows, contests and games including production, development, editing, 
composition, presentation, distribution, rental and leasing of audio recordings, visual recordings, audio-visual 
recordings, cartoons, animations, or a combination thereof; publishing services; providing electronic publications (not 
downloadable); publication of books, texts and journals; providing digital video and/or audio recordings (not 
downloadable); providing electronic images and artwork (not downloadable); provision of information relating to all the 
aforesaid services; advisory and consultancy services relating to all the aforesaid services; including all the aforesaid 
services provided by means of electronic media, computer and communication networks, computer databases, 
communication devices, digital platforms, the Internet, websites, computer programmes and digital applications; 
information, advisory and consultancy services relating to all the aforesaid services.
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Trade Marks Journal No: 1866 ,   10/09/2018           Class 99 
 

Priority claimed from 31/07/2017; Application No. : 40201714741W ;Singapore 

3927237    30/01/2018
[International Registration No. : 1419454]
DBS BANK LTD
12 Marina Boulevard, Marina Bay Financial Centre Tower 3 Singapore 018982 Singapore

Proposed to be Used
IR DIVISION
Cl.9;Application software; computer software; downloadable mobile applications (application software); computer 
software application for mobile devices, personal computers, consoles and tablets, namely, software for treasury 
management and cash and liquidity management; computer hardware, computer peripherals and software, namely 
computer hardware, computer peripherals and software to facilitate treasury management and cash and liquidity 
management.

Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs; banking, investment and credit services; deposit 
taking services; securities underwriting; financial clearing services; fiduciary services; arranging of finance transactions 
and loans; financial services relating to dealings in securities and commodities; administration of estates and trusts; 
providing information and advice in the field of finance; raising of financial capital; credit leasing; pension services; 
taxation services; financial advisory services; financial appraisals; financial asset management; financial brokerage 
services; financial credit services; financial economic advisory services; financial economic analysis; financial 
evaluations in respect of insurance, banking and real estate; financial exchange services; fund management services; 
financial guarantee services; provision of financial information; financial intermediary services; financial investment fund 
services; financial services, namely, money lending; insurance loss control management; financial management services; 
financial management of funds and stocks; financial market information services; financial nominee services; financial 
planning services; financial portfolio management; financial research; financial strategy consultancy services; financial 
trust management; financial valuation service; financing of acquisitions; financing services; funds investment; 
investment advice; investment asset management; investment banking; investment brokerage; business investment 
services; investment fund management; monetary transfer services; monetary exchange services, monetary transaction 
services; money brokerage; money order services; money transfer services; banking services in relation to the electronic 
transfer of funds; currency exchange; banking via the global communications network; home banking; cash dispenser 
services; cash card services; charge card services; credit card management services; credit card payment processing 
services; debit card services; savings bank services; advisory, administration, information and consultancy services in 
respect of all of the aforesaid; provision of all of the aforesaid services online from a computer database or through the 
global communications network.
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Trade Marks Journal No: 1866 ,   10/09/2018           Class 99 
 

 

Priority claimed from 29/03/2018; Application No. : 1916749 ;Australia 

3927282    11/05/2018
[International Registration No. : 1419475]
Quantium Digital Pty. Limited
L25, 8-12 Chifley Sq SYDNEY NSW 2000 Australia

Proposed to be Used
IR DIVISION
Cl.9;Data processing equipment; computers; computer software; computer software platforms, recorded or 
downloadable; data processing software; computer software for compiling data; computer software for analysing data; 
computer software for data analytics; computer software for analysing market information; computer software for 
business purposes; computer software for processing market information; computer software packages; computer 
software products; computer software program; computer software applications; mobile device software; computer 
software development tools; computer programming software and computer development software, namely, software 
development tools for the creation of software applications; computer utility software; digital analysers; digital 
telecommunications apparatus.

Cl.35;Advertising; provision of advice and information on advertising and marketing strategies for business; media 
selection and sourcing for advertising purposes; business administration; business development services; business 
research; business modelling services; commercial information research studies; management consultancy in business 
information analysis; data collection; data processing; data handling; compilation and analysis of business data for 
others; data management; data management advice; data cleansing services (correcting or removing inaccurate or 
incomplete data from databases); data processing for the collection of data for business purposes; data processing for 
the collection of data for marketing purposes; market research; collection of market research information; data retrieval; 
market research data collection and data retrieval services; digital market tracking services; interpretation of market 
research data; market analysis services; market analysis reporting services; commercial information and advice for 
consumers in the choice of products and services; consumer market information services; advice relating to marketing 
management; business consultancy services relating to marketing; collection of information relating to market research 
and market analysis; market assessment services; market forecasting; planning of marketing strategies; strategic 
consultancy services for digital marketing; consultancy regarding advertising and public relations communications 
strategies; preparation of marketing plans; provision of information and advice relating to marketing; cost price analysis; 
price analysis and price comparison services; computerised compilation of customer indexes and information; collection 
of business data; web based collection of business data; data transcription; updating and maintenance of data in 
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computer databases; retail services; wholesale services; distribution of products for advertising purposes; intermediary 
business services relating to the commercialisation of goods and the maximisation of commercial opportunities; 
information, advisory and consultancy services in relation to the foregoing.

Cl.36;Insurance; insurance consultancy; provision of advice and information on insurance; insurance risk 
management; actuarial services; banking services; financial evaluation (insurance, banking, real estate); research 
services relating to banking; financial affairs; financial risk management; financial appraisals for financial evaluation; 
collection of financial information; financial analysis and assessment; financial economic analysis; preparation and 
analysis of financial reports; real estate services; real estate affairs; information, advisory and consultancy in relation to 
the foregoing.

Cl.38;Telecommunications services; communication by electronic means; communication of information by electronic 
means; communications services for the exchange of data in electronic form; delivery of messages by audiovisual media; 
delivery of messages by electronic media; computer data transmission services; data transmission for others; data 
broadcasting services; digital transmission services; internet portal services (providing user access to a global computer 
network); webcasting (broadcasting over a global computer network); netcasting (broadcasting over a global computer 
network); providing user access to search engines; information, advisory and consultancy services in relation to the 
foregoing.

Cl.42;Technological services; information technology (it) services (computer hardware, software and peripherals 
design and technical consultancy); research relating to data processing; technical data analysis services; provision of 
surveys (technical); services for assessing the efficiency of consumer products; online provision of web based software; 
provision of online non-downloadable application software; design and development of computer software (for others), 
including digital and online applications; design and development of computer software; design and development of 
computer software applications; design and development of computer software development tools; design and 
development of computer software applications and computer software development tools that provide insight and/or 
analysis of data; development of computer software application solutions; development of systems for the processing of 
data; design and development of search engines; providing search engines for the internet; software engineering; 
computer support services (programming and software installation, repair and maintenance services); installation and 
maintenance of computer software; hosting of software as a service (saas); platform as a service (paas); electronic data 
storage; off-site data backup (online); data encryption services; data security consultancy; data security services 
(firewalls); internet portal services (designing or hosting); cloud computing services; information, advisory and 
consultancy services in relation to the foregoing.

Cl.44;Medical services; health care services; advice, information and consulting services relating to health and 
wellbeing to the health care sector and health care professionals; advice, information and consulting services in relation 
to health, wellbeing and health care; provision of health, wellbeing and health care services including wellness programs; 
information, advice and consultancy services relating to medical and healthcare services including such services 
provided by means of software and online databases; health assessment surveys; services for the preparation of medical 
reports; preparation and provision of reports relating to healthcare and medical matters; preparation and provision of 
reports relating to healthcare and medical matters, namely, of outcomes analyses to clinicians, hospitals, patient groups 
and health funders in order to identify variation in outcomes of care and inform better decision making about treatments, 
management and funding of services.

Cl.45;Licensing of software, licensing of intellectual property; licensing of technology; information, advisory and 
consultancy services in relation to the foregoing.
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Priority claimed from 01/09/2017; Application No. : 2017-116125 ;Japan 

3927290    07/11/2017
[International Registration No. : 1419471]
MITSUBISHI HITACHI POWER SYSTEMS, LTD.
3-1, Minatomirai 3-Chome, Nishi-ku, Yokohama-shi Kanagawa 220-8401 Japan

Proposed to be Used
IR DIVISION
Cl.9;Photographic machines and apparatus; cameras; measuring or testing machines and instruments; temperature 
indicators; pressure gauges [manometers]; level indicators; tachometers; vibration meters; noisemeters; speed 
indicators; calorimeters; concentration meters; flowmeters; automatic pressure control machines and instruments; 
automatic temperature control machines and instruments; automatic combustion control machines and instruments; 
detectors; precision measuring apparatus; measuring apparatus; power distribution or control machines and apparatus; 
power controllers; electric or magnetic meters and testers; voltmeters; ammeters; electric wires and cables; materials for 
electricity mains [wires, cables]; telecommunication machines and apparatus; radio communication machines and 
apparatus; remote control telemetering machines and instruments; remote control apparatus; transmitting sets 
[telecommunication]; transmitters [telecommunication]; electric installations for the remote control of industrial 
operations; monitoring apparatus, electric; electronic machines, apparatus and their parts; computer programs; 
computers; display units for computers; hard disk drives; processors [central processing units]; monitors [computer 
programs]; computer memory devices; computer peripheral devices; computer operating programs, recorded; computer 
software, recorded; computer software applications, downloadable; computer hardware; computer programmes 
[programs], recorded; interfaces for computers; computer programs [downloadable software]; central processing units 
[processors]; data processing apparatus; ultrasonic flaw detectors; diagnostic apparatus, not for medical purposes; 
boiler control instruments.

Cl.37;Construction of power generating plants and providing information and consultancy relating thereto; 
construction of power supplying plants and providing information and consultancy relating thereto; construction of heat 
supplying plants and providing information and consultancy relating thereto; construction of gas supplying plants and 
providing information and consultancy relating thereto; construction of power generating facilities, power transmitting 
facilities, power receiving facilities, power distributing facilities and power transforming facilities and providing 
information and consultancy relating thereto; installation of power supplying installations in buildings and providing 
information and consultancy relating thereto; installation of heat supplying installations in buildings and providing 
information and consultancy relating thereto; installation of gas supplying installations in buildings and providing 
information and consultancy relating thereto; installation of gas turbines and providing information and consultancy 
relating thereto; installation of steam turbines and providing information and consultancy relating thereto; installation of 
fans for industrial purposes and providing information and consultancy relating thereto; installation of boilers and 
providing information and consultancy relating thereto; installation of pumps and providing information and consultancy 
relating thereto; installation of electronic machines and apparatus and providing information and consultancy relating 
thereto; installation of computers and providing information and consultancy relating thereto; installation of 
telecommunication machines and apparatus and providing information and consultancy relating thereto; installation of 
power-saving control apparatus and providing information and consultancy relating thereto; installation of motors and 
providing information and consultancy relating thereto; installation of electric motors and providing information and 
consultancy relating thereto; installation of power distribution or control machines and apparatus and providing 
information and consultancy relating thereto; installation of power generators and providing information and consultancy 
relating thereto; construction; construction information; construction consultancy; installation and maintenance of power 
generating plants and providing information and consultancy relating thereto; installation and maintenance of power 
supplying plants and providing information and consultancy relating thereto; installation and maintenance of heat 
supplying plants and providing information and consultancy relating thereto; installation and maintenance of gas 
supplying plants and providing information and consultancy relating thereto; installation and maintenance of power 
generating facilities, power transmitting facilities, power receiving facilities, power distributing facilities and power 
transforming facilities and providing information and consultancy relating thereto; installation and maintenance of power 
supplying installations in buildings and providing information and consultancy relating thereto; installation and 
maintenance of heat supplying installations in buildings and providing information and consultancy relating thereto; 
installation and maintenance of gas supplying installations in buildings and providing information and consultancy 
relating thereto; installation and maintenance of building equipment for power supplying and providing information and 
consultancy relating thereto; installation and maintenance of building equipment for gas supplying and providing 
information and consultancy relating thereto; installation and maintenance of building equipment for heat supplying and 
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providing information and consultancy relating thereto; installation and maintenance of building equipment and providing 
information and consultancy relating thereto; repair or maintenance of gas turbines and providing information and 
consultancy relating thereto; repair or maintenance of steam turbines and providing information and consultancy relating 
thereto; repair or maintenance of fans for industrial purposes and providing information and consultancy relating thereto; 
repair or maintenance of boilers and providing information and consultancy relating thereto; repair or maintenance of 
pumps and providing information and consultancy relating thereto; repair or maintenance of electronic machines and 
apparatus and providing information and consultancy relating thereto; repair or maintenance of computers and providing 
information and consultancy relating thereto; repair or maintenance of telecommunication machines and apparatus and 
providing information and consultancy relating thereto; repair or maintenance of power-saving control apparatus and 
providing information and consultancy relating thereto; repair or maintenance of motors and providing information and 
consultancy relating thereto; repair or maintenance of electric motors and providing information and consultancy relating 
thereto; repair or maintenance of power distribution or control machines and apparatus and providing information and 
consultancy relating thereto; repair or maintenance of power generators and providing information and consultancy 
relating thereto; repair or maintenance of power generating plants and providing information and consultancy relating 
thereto; repair or maintenance of power supplying plants and providing information and consultancy relating thereto; 
repair or maintenance of heat supplying plants and providing information and consultancy relating thereto; repair or 
maintenance of gas supplying plants and providing information and consultancy relating thereto; repair or maintenance 
of power generating facilities, power transmitting facilities, power receiving facilities, power distributing facilities and 
power transforming facilities and providing information and consultancy relating thereto; repair or maintenance of power 
supplying installations in buildings and providing information and consultancy relating thereto; repair or maintenance of 
heat supplying installations in buildings and providing information and consultancy relating thereto; repair or 
maintenance of gas supplying installations in buildings and providing information and consultancy relating thereto; repair
or maintenance of building equipment for power supplying and providing information and consultancy relating thereto; 
repair or maintenance of building equipment for gas supplying and providing information and consultancy relating 
thereto; repair or maintenance of building equipment for heat supplying and providing information and consultancy 
relating thereto; repair or maintenance of building equipment and providing information and consultancy relating thereto.

Cl.42;Architectural design; construction drafting; architectural consultancy; designing of machines, apparatus, 
instruments [including their parts] or systems composed of such machines, apparatus and instruments; consultancy in 
the design and development of computer hardware; computer software design, computer programming, or maintenance 
of computer software; creating or maintaining web sites for others; Internet security consultancy; creating and 
maintaining web sites for others; web site design consultancy; off-site data backup; monitoring of computer systems to 
detect breakdowns; monitoring of computer systems by remote access; computer system design; computer security 
consultancy; computer software design; updating of computer software; maintenance of computer software; recovery of 
computer data; installation of computer software; duplication of computer programs; conversion of computer programs 
and data, other than physical conversion; creating and designing website-based indexes of information for others 
[information technology services]; data security consultancy; data encryption services; monitoring of computer systems 
for detecting unauthorized access or data breach; technological advice relating to computers, automobiles and industrial 
machines; chemical research; chemistry services; chemical analysis; energy auditing; research in the field of 
environmental protection; material testing; consultancy in the field of energy-saving; quality control; physics [research]; 
testing or research on machines, apparatus and instruments; calibration [measuring]; mechanical research; rental of 
measuring apparatus; rental of computers; providing computer programs on data networks; rental of web servers; 
software as a service [saas]; cloud computing; hosting computer sites [web sites]; rental of computer software; computer 
rental; server hosting; electronic data storage; providing information on computer technology and programming via a 
web site; computer technology consultancy; information technology [IT] consultancy; computer system analysis; 
computer virus protection services; scientific research; scientific laboratory services; conducting technical project 
studies; technical research; technical writing; research and development of new products for others; remote monitoring 
of operation condition of power generating plants and providing information and consultancy relating thereto; remote 
monitoring of operation condition of power supplying plants and providing information and consultancy relating thereto; 
remote monitoring of operation condition of heat supplying plants and providing information and consultancy relating 
thereto; remote monitoring of operation condition of gas supplying plants and providing information and consultancy 
relating thereto; remote monitoring of operation condition of power generating facilities, power transmitting facilities, 
power receiving facilities, power distributing facilities and power transforming facilities and providing information and 
consultancy relating thereto; remote monitoring of operation condition of power supplying installations in buildings and 
providing information and consultancy relating thereto; remote monitoring of operation condition of heat supplying 
installations in buildings and providing information and consultancy relating thereto; remote monitoring of operation, 
condition of gas supplying installations in buildings and providing information and consultancy relating thereto; remote 
monitoring of operation condition of building equipment for power supplying and providing information and consultancy 
relating thereto; remote monitoring of operation condition of building equipment for gas supplying and providing 
information and consultancy relating thereto; remote monitoring of operation condition of building equipment for heat 
supplying and providing information and consultancy relating thereto; remote monitoring of operation condition of 
building equipment and providing information and consultancy relating thereto; remote monitoring of operation condition 
of gas turbines and providing information and consultancy relating thereto; remote monitoring of operation condition of 
steam turbines and providing information and consultancy relating thereto; remote monitoring of operation condition of 
fans for industrial purposes and providing information and consultancy relating thereto; remote monitoring of operation 
condition of boilers and providing information and consultancy relating thereto; remote monitoring of operation condition 
of pumps and providing information and consultancy relating thereto; remote monitoring of operation condition of 
electronic machines and apparatus and providing information and consultancy relating thereto; remote monitoring of 
operation condition of computers and providing information and consultancy relating thereto; remote monitoring of 
operation condition of telecommunication machines and apparatus and providing information and consultancy relating 
thereto; remote monitoring of operation condition of power-saving control apparatus and providing information and 
consultancy relating thereto; remote monitoring of operation condition of motors and providing information and 
consultancy relating thereto; remote monitoring of operation condition of electric motors and providing information and 
consultancy relating thereto; remote monitoring of operation condition of power distribution or control machines and 
apparatus and providing information and consultancy relating thereto; remote monitoring of operation condition of power 
generators and providing information and consultancy relating thereto.
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3927291    21/03/2018
[International Registration No. : 1419501]
myfactory Holding GmbH
Rosenheimer Straße 141 h 81671 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer programs, computer software and software platforms for businesses in particular featuring office 
groupware, enterprise resource planning (ERP), production planning (PPS), customer relationship management (CRM), 
business to business (B2B) and business to consumer (B2C) e-commerce, accounting and financial management 
systems (FMS), human resources management (HRM), management information systems (MIS), business intelligence (BI), 
data mining (DM), predictive analytics (PA) and artificial intelligence (AI).

Cl.16;Manuals, catalogs, user guides and operating instructions for computer programs, computer software and 
software platforms for businesses in particular featuring office groupware, enterprise resource planning (ERP), 
production planning (PPS), customer relationship management (CRM), business to business (B2B) and business to 
consumer (B2C) e-commerce, accounting and financial management systems (FMS), human resources management 
(HRM), management information systems (MIS), business intelligence (BI), data mining (DM), predictive analytics (PA) and 
artificial intelligence (AI).

Cl.35;Retail services for computer software; business consulting; outsourcing services [business assistance]; 
business management services; business administration; office functions; database services in connection with 
computer programs, computer software and software platforms for businesses in particular featuring office groupware, 
enterprise resource planning (ERP), production planning (PPS), customer relationship management (CRM), business to 
business (B2B) and business to consumer (B2C) e-commerce, accounting and financial management systems (FMS), 
human resources management (HRM), management information systems (MIS), business intelligence (BI), data mining 
(DM), predictive analytics (PA) and artificial intelligence (AI); digital data processing in connection with computer 
programs, computer software and software platforms for businesses in particular featuring office groupware, enterprise 
resource planning (ERP), production planning (PPS), customer relationship management (CRM), business to business 
(B2B) and business to consumer (B2C) e-commerce, accounting and financial management systems (FMS), human 
resources management (HRM), management information systems (MIS), business intelligence (BI), data mining (DM), 
predictive analytics (PA) and artificial intelligence (AI).

Cl.38;Providing multiple user access to computer programs, computer software and software platforms for businesses 
in particular featuring office groupware, enterprise resource planning (ERP), production planning (PPS), customer 
relationship management (CRM), business to business (B2B) and business to consumer (B2C) e-commerce, accounting 
and financial management systems (FMS), human resources management (HRM), management information systems 
(MIS), business intelligence (BI), data mining (DM), predictive analytics (PA) and artificial intelligence (AI) as a service 
(SaaS) and/or by way of cloud computing; providing multiple user access to databases for the storage and/or retrieval of 
business information as a service (SaaS) and/or by way of cloud computing.

Cl.41;Provision of instruction relating to data processing; providing computer assisted courses of instruction relating 
to data processing; provision of training in connection with computer programs, computer software and software 
platforms for businesses.

Cl.42;Creating, development, designing and maintenance of computer programs, computer software and software 
platforms for businesses in particular featuring office groupware, enterprise resource planning (ERP), production 
planning (PPS), customer relationship management (CRM), business to business (B2B) and business to consumer (B2C) 
e-commerce, accounting and financial management systems (FMS), human resources management (HRM), management 
information systems (MIS), business intelligence (BI), data mining (DM), predictive analytics (PA) and artificial intelligence 
(AI); providing computer programs, computer software and software platforms for businesses in particular featuring 
office groupware, enterprise resource planning (ERP), production planning (PPS), customer relationship management 
(CRM), business to business (B2B) and business to consumer (B2C) e-commerce, accounting and financial management 
systems (FMS), human resources management (HRM), management information systems (MIS), business intelligence (BI), 
data mining (DM), predictive analytics (PA) and artificial intelligence (AI) as a service (SaaS) and/or by way of cloud 
computing; technical support services, including, troubleshooting of computer programs, computer software and 
software platforms problems, answering questions on software functionality, and providing software installation, set-up 
and customization services; hosting services; cloud computing; server hosting; provision of consultancy, 
implementation, end-of- life technical support in connection with computer programs, computer software and software 
platforms for businesses; data storage. 
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Priority claimed from 29/01/2018; Application No. : 717181 ;Switzerland 

3927313    25/06/2018
[International Registration No. : 1419505]
Nobel Biocare Services AG
Balz Zimmermann-Strasse 7 CH-8302 Kloten Switzerland

Proposed to be Used
IR DIVISION
Cl.10;Dental apparatus and instruments; surgical instruments for dental use; dental implants, implant abutments for 
dental use, implant bars for dental use; dental prostheses; parts and accessories of all the aforesaid goods included in 
this class.

Cl.41;Provision of training in dentistry, implantology, periodontics, prosthodontics, periodontology, conservative and 
reconstructive dentistry; organization and conducting of seminars in the fields of implantology, periodontics, 
prosthodontics, periodontology and reconstructive dentistry; organization and conducting of educational conferences.

Cl.44;Oral surgery and dental implant services; dentistry services; advice and medical services in the fields of 
dentistry, implantology and reconstructive dentistry.
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3927832    19/06/2018
[International Registration No. : 1419414]
BT Projects NV
Antoon Catriestraat 39 E B-9031 Drongen

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitation leather and products made of these materials, namely briefcases, handbags, hat boxes, 
camping bags, document bags, leather cases, clothing covers (traveling bags), knapsacks, straps and wallets, travel 
bags, backpacks, school bags, sports bags, beach bags and bags; travelling trunks; suitcases; umbrellas, parasols and 
canes; saddlery.

Cl.25;Clothing, footwear, headgear.
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Priority claimed from 26/01/2018; Application No. : 87772491 ;United States of America 

3927837    01/06/2018
[International Registration No. : 1419284]
ARYAMOND PTE. LIMITED
16 Cove Way Singapore 098211 Singapore

Proposed to be Used
IR DIVISION
Cl.14;Diamond jewellery; diamonds; jewellery; jewellery and imitation jewellery; jewellery and precious stones; 
jewellery and watches; jewellery chains; jewellery charms; jewellery findings; jewellery made of precious metals; 
jewellery, precious and semi-precious stones; jewellery boxes; jewellery brooches; jewellery charms; jewellery watches; 
costume jewellery; gemstone jewellery; jewellery made in whole or significant part of gold, diamond, silver, precious and 
semi precious stones; necklaces; rings; rings being jewellery; synthetic diamonds; watches and jewellery; women's 
jewellery.

Cl.35;On-line wholesale store services featuring jewellery, precious and semi precious stones; retail jewellery stores; 
wholesale and retail store services featuring jewellery, precious and semi precious stones.
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Priority claimed from 27/10/2017; Application No. : 30 2017 110 979 ;Germany 

3927846    20/04/2018
[International Registration No. : 1419304]
SWISS KRONO Tec GmbH
Friedrichstraße 94 10117 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.19;Goods for structural building with timber, namely construction kits for prefabricated houses or non-metal parts 
for prefabricated houses, especially prefabricated house construction kits for building external cellars, bicycle storage, or 
sheds; building materials [non-metallic], especially building materials consisting of biomaterial, including, but not limited 
to, organic raw materials of biological origin, such as wood, wood fibres, grasses or biomaterials, especially wood-based 
materials or materials of plastics, including, but not limited to, bioplastics or biomaterial-plastic composite materials or 
biomaterial-plastic material mixes; the above-mentioned materials with or without the addition of mineral or other fillers; 
wood-based materials; boards and moulded bodies not of metal, for building; boards and moulded bodies from wood or 
wood-based materials, especially boards and moulded bodies from chipped wood, wood particles or hard-fibre material, 
or from plastic or other non-metal materials, for building, the above-mentioned goods also with wood-veneer protective 
layers; boards and moulded bodies from a mixture of wood, wood-based materials, especially chipped wood, wood 
particles, hard-fibre material, as well as plastic, or other non-metal materials or as composite material, made of the above-
mentioned materials, for building, the above-mentioned goods also with wood-veneer protective layers; wood-plastic 
composite materials, wood-plastic material mixes, wood-based material-plastic composite materials, and wood-based 
material-plastic material mixes, for building, the above-mentioned goods also with wood-veneer protective layers; hybrid 
boards, especially with bamboo middle layer, for building; chipboard, veneered chipboard, laminated chipboard, fire-
resistant, fire-proof or refractory chipboard panels and moulded bodies, the above-mentioned goods for building; thin 
chipboard, oriented strand board, boards from long, flat, oriented chips, the above-mentioned goods especially for 
building; fibreboards and moulded bodies made of fibres for building; wood fibreboards, veneered fibreboards, laminated 
fibreboard, melamine-resin-coated medium density fibreboards; melamine-resin-coated high density fibreboards, the 
above-mentioned goods especially for building; wood-fibre polymer materials for building; floor coverings, not of metal, 
especially from biomaterial, such as wood or wood-based materials, or from plastic or other non-metal materials; wooden 
flooring, parquet flooring and parquet slabs, parquet flooring made of cork, parquet wood flooring, especially with a 
middle layer of wood-based materials; paper and paper moulded bodies for building, namely paper impregnated with 
artificial resin for laminates; laminates (non-metallic), especially consisting of biomaterial, such as wood or wood-based 
materials, or plastics or other non-metal materials especially for building; high-pressure laminates and laminates grouted 
directly or continuously, not of metal; panels, not of metal, especially laminate panels, especially consisting of 
biomaterial, such as wood or wood-based materials, or plastics or other non-metal materials, for building; wood, also 
manufactured timber, compressible wood, wood, semi-worked; timber boarding; wooden beams; timber planking; wood 
sheeting; wooden doors; wood strips; planks of wood; wood veneers; terrace boards; floor slabs, not of metal; mouldings 
for building; wood; planks of wood for building; sawn timber; plywood; glue-laminated wood, especially with a lacquered 
surface; the above-mentioned goods for building; doors, especially sliding doors, not of metal, especially consisting of 
biomaterial such as wood or wood-based materials, or plastics; shuttering (non-metallic), especially concrete casings, for 
building; borders, not of metal, especially for building; radiator covers, not of metal, especially consisting of biomaterial, 
such as wood or wood-based materials, or plastics; floor coverings and terrace decking, floor laminates and floor panels, 
laminates, panels and claddings for walls, ceilings and facades made of non-metallic materials, especially for building, 
and especially consisting of biomaterial, including, but not limited to, organic raw materials of biological origin, such as 
wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterials, especially wood-based 
materials, or biomaterial-plastic composite materials or biomaterial-plastic material mixes; floor coverings and terrace 
decking, floor laminates and floor panels, laminates, panels and claddings for walls, ceilings and facades made of non-
metallic materials, especially for building and especially consisting of biomaterial including, but not limited to, organic 
raw materials of biological origin, such as wood, wood fibres, grasses or plastics including, but not limited to, bioplastics 
or biomaterials, especially wood-based materials, or biomaterial-plastic composite materials or biomaterial-plastic 
material mixes, the above-mentioned materials with or without the addition of mineral or other fillers as well as the above-
mentioned goods having a decorative and/or abrasion-resistant surface and/or having soundproofing properties and/or 
being water-repellent or waterproof and/or being fire-resistant, fire-proof, or refractory; non-metallic transportable 
buildings; floor coverings, especially consisting of biomaterial including, but not limited to, organic raw materials of 
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biological origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterial-
plastic composite materials or biomaterial-plastic material mixes, the above-mentioned materials with or without the 
addition of mineral or other fillers; laminate panels [floor coverings]; high-pressure laminates and laminates grouted 
directly or continuously as floor coverings.

Cl.20;Furniture, including goods for furniture decorating and interior decorating, namely coated, lacquered, and printed 
chipboards, MDF boards, LDF boards, HDF boards and CDF boards as furniture parts, shelves [furniture parts], 
countertops [furniture parts]; boards and moulded bodies being parts of furniture, the above-mentioned goods also with a 
melamine surface; furniture consisting of biomaterial including, but not limited to, organic raw materials of biological 
origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterial-plastic 
composite materials or biomaterial-plastic material mixes, the above-mentioned materials with or without the addition of 
mineral or other fillers; work counters [furniture]; wooden shelving [furniture]; edge beadings, corner protectors, edgings, 
edge borders, decorative edging strips [furniture parts] consisting of biomaterial including, but not limited to, organic raw 
materials of biological origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or 
biomaterial-plastic composite materials or biomaterial-plastic material mixes, the above-mentioned materials with or 
without the addition of mineral or other fillers; extruded plastics edge beadings for furniture; corner protectors of 
plastics; edgings of plastic for furniture; plastic edging materials for shelving; decorative edging strips of wood for use 
with furniture; decorative edging strips of plastic for use with fitted furniture; crates and pallets, non-metallic; furniture 
panels, also furniture panels consisting of biomaterial including, but not limited to, organic raw materials of biological 
origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterial-plastic 
composite materials or biomaterial-plastic material mixes, the above-mentioned materials with or without the addition of 
mineral or other fillers; containers, not of metal, for storage and transport.

Cl.27;Floor coverings; wall and ceiling coverings for indoor and outdoor applications, to the extent included in this 
class; floor coverings and artificial ground coverings; floor coverings of plastic, especially vinyl floor coverings; floor 
coverings made of wood-plastic composite materials or wood-based material-plastic composite materials; floor tiles made
of plastic, especially polyvinyl chloride; wall hangings [non-textile]; wall paper of vinyl; wall coverings, also vinyl wall 
coverings; carpet tiles for covering floors consisting of biomaterial including, but not limited to, organic raw materials of 
biological origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterial-
plastic composite materials or biomaterial-plastic material mixes-the above-mentioned materials with or without the 
addition of mineral or other fillers; carpets; door mats; mats; linoleum.

Cl.35;Product sampling for the purpose of presentation and sale to third parties; retail and wholesale services in 
relation to building materials, floor coverings, wall coverings, ceiling coverings, and facade and terrace cladding, furniture
and goods for interior and exterior decorating.
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Priority claimed from 28/11/2017; Application No. : UK00003273588 ;United Kingdom 

3927858    28/05/2018
[International Registration No. : 1419318]
CDE Global Limited
Ballyreagh Industrial Estate, Sandholes Road Cookstown, County Tyrone BT80 9DG United Kingdom

Proposed to be Used
IR DIVISION
Cl.7;Machines, installations and equipment for mining, sorting, separation, washing, sand production, ore processing, 
filtration, waste management and recycling; parts, fittings and accessories for all the aforesaid goods.

Cl.37;Maintenance of industrial plant, installation of industrial plant, sand washing.

Cl.42;Technology services and research services; industrial analysis and research services; engineering; engineering 
design, consultancy and support in the fields of washing and dewatering plant, water treatment and recycling, air 
classification and ore processing; scientific and industrial analysis and research for engineering and construction 
projects; materials testing; engineering project management; quality control; design relating thereto.
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Priority claimed from 05/02/2018; Application No. : 29125372 ;China 

3927929    08/04/2018
[International Registration No. : 1419251]
Guangdong Mingmen Locks Co., Ltd.
No 6, Dongcheng North Road, Dongsheng Town, Zhongshan City Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.6;Bars for metal railings; bolts of metal; buckles of common metal [hardware]; window stops of metal; window 
fasteners of metal; door knockers of metal; door bolts of metal; door openers, non-electric; towel dispensers, fixed, of 
metal; door fittings of metal; ironmongery; locks of metal, other than electric; casks of metal; door casings of metal; rings 
of metal; screw rings; chains of metal; door closers, non-electric; hinges of metal; fittings of metal for furniture; steel 
tubes; windows of metal; screws of metal; door handles of metal; household metal pulley rail; pulleys of metal, other than 
for machines; props of metal; nozzles of metal; doors of metal; steps [ladders] of metal; stop collars of metal; latch bars 
of metal; door stops of metal; safety chains of metal.

Cl.9;Identity cards, magnetic; monitoring apparatus, other than for medical purposes; electromagnetic coils; chips 
[integrated circuits]; batteries, electric; wires, electric; carpenters' rules; peepholes [magnifying lenses] for doors; locks, 
electric; theft prevention installations, electric; optical lamps; electronic notice boards; video telephones; wafers for 
integrated circuits; magnetic wires.
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3927935    22/05/2018
[International Registration No. : 1419257]
WM SMART MOBILITY (SHANGHAI) CO., LTD.
Room 510-1, 77 Lai Gang Road, Qingpu District Shanghai China

Proposed to be Used
IR DIVISION
Cl.9;Alarms; mechanisms for counter-operated apparatus; navigational instruments; portable media players; measuring 
instruments; remote control apparatus; time recording apparatus; batteries, electric; computer programs [programs], 
recorded; vehicle radios.

Cl.37;Spraying services; motor vehicle maintenance and repair; vehicle washing; vehicle polishing; anti-rust treatment 
for vehicles; vehicle breakdown repair services; vehicle maintenance; vehicle service stations [re-fuelling and 
maintenance]; vehicle battery changing services; tyre balancing services.

Cl.39;Vehicle breakdown towing services; freighting; piloting; courier services [messages or merchandise]; car 
parking; transport; car transport; car rental; vehicle rental; warehousing.
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Priority claimed from 01/08/2017; Application No. : 30 2017 107 677 ;Germany 

3927955    26/01/2018
[International Registration No. : 1419103]
Exonda Salon Tools GmbH
Friedländer Straße 39 36132 Eiterfeld Germany

Proposed to be Used
IR DIVISION
Cl.8;Hand-operated apparatus for hair care and/or for hair styling, for use in hairdressing salons and/or in the field of 
animal shearing; electric and mechanical hand-held apparatus for hair care and/or hair styling; hand-operated 
hairdressing apparatus; hand-held hairdressing apparatus; cutting tools [hand tools]; hair cutting devices; shearers; hair 
clippers for animals; scissors; hair curling irons; polishing irons (glazing tools); crimping tongs; shaving instruments; 
razors; holders for hand-operated apparatus for hair care and/or hair styling, for use in hairdressing salons and/or in the 
field of animal shearing, for electric and mechanical hand-held apparatus for hair care and/or hair styling, for hand-
operated hairdressing apparatus, for hand-held hairdressing apparatus, for cutting apparatus, for hair cutting apparatus, 
for shearers, for hair clippers for animals (hand instruments), for shears, for curling tongs, for straightening irons, for 
crimping irons, for shaving apparatus, for razors.

Cl.11;Apparatus for lighting, steam generating, heat generating and drying for the purposes of hair care, hair styling 
and/or for use in hairdressing salons; hairdressing apparatus for lighting, steam generating, heat generating and drying; 
hair driers; hood hair dryers for beauty salon use; infrared lamps, not for medical purposes; steam generating apparatus; 
hair steamers for use in beauty salons; holders for apparatus for lighting, steam generating, heat generating and drying 
for the purposes of hair care, hair styling and/or for use in hairdressing salons, for hairdressing apparatus for lighting, 
steam generating, heat generating and drying, for hair dryers, for hair dryer hoods, for radiation apparatus, for infrared 
apparatus, for steaming apparatus, for hand- held steamers; adapted support arm systems with integrated power supply 
for supporting, positioning and/or electric supplying apparatus for lighting, steam generating, heat generating and drying 
for the purposes of hair care, hair styling and/or for use in hairdressing salons, hairdressing apparatus for lighting, steam 
generating, heat generating and drying, hair dryers, hair dryer hoods, radiation apparatus, infrared apparatus, steaming 
apparatus, hand-held steamers; spring arms and spring arm systems, including being floor, wall or ceiling systems, for 
supporting, positioning and/or electric apparatus for lighting, steam generating, heat generating and drying for the 
purposes of hair care, hair styling and/or for use in hairdressing salons, hairdressing apparatus for lighting, steam 
generating, heat generating and drying, hair dryers, hair dryer hoods, radiation apparatus, infrared apparatus, steaming 
apparatus, hand-held steamers; supporting arms and horizontally movable beams, including having height- adjustable 
spring or motor arms for apparatus for lighting, steam generating, heat generating and drying for the purposes of hair 
care, hair styling and/or for use in hairdressing salons, for hairdressing apparatus for lighting, steam generating, heat 
generating and drying, for hair dryers, for hair dryer hoods, for radiation apparatus, for infrared apparatus, for steaming 
apparatus, for hand-held steamers; adapted connecting elements including brackets and connecting pieces for adapting 
or receiving or mounting apparatus for lighting, steam generating, heat generating and drying for the purposes of hair 
care, hair styling and/or for use in hairdressing salons, hairdressing apparatus for lighting, steam generating, heat 
generating and drying, hair dryers, hair dryer hoods, radiation apparatus, infrared apparatus, steaming apparatus, hand-
held steamers.

Cl.35;Retail and wholesale services, also online, in connection with hand-operated apparatus for hair care and/or hair 
styling, for use in hairdressing salons and/or in the field of animal shearing, with electric and mechanical hand-held 
apparatus for hair care and/or hair styling, with hand-operated hairdressing apparatus, with hand-held hairdressing 
apparatus, with cutting apparatus, with hair cutting apparatus, with shearers, with hair clippers for animals (hand 
instruments), with shears, with curling tongs, with straightening irons, with crimping irons, with shaving apparatus, of 
razors; retail and wholesale services, also online, in connection with supports and stands for hand- operated apparatus 
for hair care and/or hair styling, for use in hairdressing salons and/or in the field of animal shearing, for electric and 
mechanical hand-held apparatus for hair care and/or hair styling, for hand-operated hairdressing apparatus, for hand- 
held hairdressing apparatus, for cutting apparatus, for hair cutting apparatus, for shearers, for hair clippers for animals 
(hand instruments), for shears, for curling tongs, for straightening irons, for crimping irons, for shaving apparatus, for 
razors; retail and wholesale services, also online, in connection with apparatus for lighting, steam generating, heat 
generating and drying for the purposes of hair care, hair styling and/or for use in hairdressing salons, with hairdressing 
apparatus for lighting, steam generating, heat generating and drying, with hair dryers, with hair dryer hoods, with 
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radiation apparatus, with infrared apparatus, with steaming apparatus, with hand-held steamers; retail and wholesale 
services, also online, in connection with supports and stands for apparatus for lighting, steam generating, heat 
generating and drying for the purposes of hair care, hair styling and/or for use in hairdressing salons, for hairdressing 
apparatus for lighting, steam generating, heat generating and drying, for hair dryers, for hair dryer hoods, for radiation 
apparatus, for infrared apparatus, for steaming apparatus, for hand-held steamers; retail and wholesale services, also 
online, in connection with support arm systems and with integrated power supply units for supporting, positioning and/or 
supplying apparatus for lighting, steam generating, heat generating and drying for the purposes of hair care, hair styling 
and/or for use in hairdressing salons, with hairdressing apparatus for lighting, steam generating, heat generating and 
drying, with hair dryers, with hair dryer hoods, with radiation apparatus, with infrared apparatus, with steaming apparatus, 
with hand-held steamers; retail and wholesale services, also online, in connection with spring arms and spring arm 
systems, including being floor, wall or ceiling systems, for supporting, positioning and/or supplying apparatus for 
lighting, steam generating, heat generating and drying for the purposes of hair care, hair styling and/or for use in 
hairdressing salons, with hairdressing apparatus for lighting, steam generating, heat generating and drying, with hair 
dryers, with hair dryer hoods, with radiation apparatus, with infrared apparatus, with steaming apparatus, with hand-held 
steamers; retail and wholesale services, also online, in connection with supporting arms and horizontally movable beams, 
including having height-adjustable spring or motor arms for apparatus for lighting, steam generating, heat generating and 
drying for the purposes of hair care, hair styling and/or for use in hairdressing salons, for hairdressing apparatus for 
lighting, steam generating, heat generating and drying, for hair dryers, for hair dryer hoods, for radiation apparatus, for 
infrared apparatus, for steaming apparatus, for hand-held steamers; retail and wholesale services, also online, in 
connection with connecting elements including brackets and connecting pieces for adapting or receiving or rnounting 
apparatus for lighting, steam generating, heat generating and drying for the purposes of hair care, hair styling and/or for 
use in hairdressing salons, with hairdressing apparatus for lighting, steam generating, heat generating and drying, with 
hair dryers, with hair dryer hoods, with radiation apparatus, with infrared apparatus, with steaming apparatus, with hand-
held steamers.

Cl.37;Maintenance, repair and/or servicing of hand-operated apparatus for hair care and/or hair styling, for use in 
hairdressing salons and/or in the field of animal shearing, of electric and mechanical hand-held apparatus for hair care 
and/or hair styling, of hand- operated hairdressing apparatus, of hand-held hairdressing apparatus, of cutting apparatus, 
of hair cutting apparatus, of shearers, of hair clippers for animals (hand instruments), of shears, of curling tongs, of 
straightening irons, of crimping irons, of shaving apparatus, of razors; maintenance, repair and/or servicing of supports 
and stands for hand-operated apparatus for hair care and/or hair styling, for use in hairdressing salons and/or in the field 
of animal shearing, for electric and mechanical hand-held apparatus for hair care and/or hair styling, for hand-operated 
hairdressing apparatus, for hand-held hairdressing apparatus, for cutting apparatus, for hair cutting apparatus, for 
shearers, for hair clippers for animals (hand instruments), for shears, for curling tongs, for straightening irons, for 
crimping irons, for shaving apparatus, for razors; maintenance, repair and/or servicing of apparatus for lighting, steam 
generating, heat generating and drying for the purposes of hair care, hair styling and/or for use in hairdressing salons, for 
hairdressing apparatus for lighting, steam generating, heat generating and drying, for hair dryers, for hair dryer hoods, for 
radiation apparatus, for infrared apparatus, for steaming apparatus, for hand-held steamers; maintenance, repair and/or 
servicing of supports and stands for apparatus for lighting, steam generating, heat generating and drying for the 
purposes of hair care, hair styling and/or for use in hairdressing salons, for hairdressing apparatus for lighting, steam 
generating, heat generating and drying, for hair dryers, for hair dryer hoods, for radiation apparatus, for infrared 
apparatus, for steaming apparatus, for hand-held steamers; maintenance, repair and/or servicing of support arm systems 
with integrated power supply units for supporting, positioning and/or supplying apparatus for lighting, steam generating, 
heat generating and drying for the purposes of hair care, hair styling and/or for use in hairdressing salons, hairdressing 
apparatus for lighting, steam generating, heat generating and drying, hair dryers, hair dryer hoods, radiation apparatus, 
infrared apparatus, steaming apparatus, hand-held steamers; maintenance, repair and/or servicing of spring arms and 
spring arm systems, including being floor, wall or ceiling systems, for supporting, positioning and/or supplying apparatus 
for lighting, steam generating, heat generating and drying for the purposes of hair care, hair styling and/or for use in 
hairdressing salons, hairdressing apparatus for lighting, steam generating, heat generating and drying, hair dryers, hair 
dryer hoods, radiation apparatus, infrared apparatus, steaming apparatus, hand-held steamers; maintenance, repair 
and/or servicing of supporting arms and horizontally movable beams, including having height- adjustable spring or motor 
arms for apparatus for lighting, steam generating, heat generating and drying for the purposes of hair care, hair styling 
and/or for use in hairdressing salons, for hairdressing apparatus for lighting, steam generating, heat generating and 
drying, for hair dryers, for hair dryer hoods, for radiation apparatus, for infrared apparatus, for steaming apparatus, for 
hand-held steamers; maintenance, repair and/or servicing of connecting elements including brackets and connecting 
pieces for adapting or receiving or mounting apparatus for lighting, steam generating, heat generating and drying for the 
purposes of hair care, hair styling and/or for use in hairdressing salons, hairdressing apparatus for lighting, steam 
generating, heat generating and drying, hair dryers, hair dryer hoods, radiation apparatus, infrared apparatus, steaming 
apparatus, hand-held steamers.
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Trade Marks Journal No: 1866 ,   10/09/2018           Class 99 
 

Priority claimed from 03/02/2018; Application No. : 30 2018 002 801 ;Germany 

3928020    12/04/2018
[International Registration No. : 1418995]
Takeda GmbH
Byk-Gulden-Str. 2 78457 Konstanz Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer software and application software for mobile devices, smart phones and tablet computers for providing, 
transmitting, accessing, editing, managing and sharing data and digital content related to clinical trials, wellness and 
health care; pre-recorded digital media containing information for patients, caregivers and trial investigators regarding 
clinical trials, patient wellness or patient adherence.

Cl.16;Publications and printed materials related to health care; posters, brochures, informational flyers, printed guides 
containing information about clinical trials, patient wellness or patient adherence.

Cl.41;Education and coaching related to health care; providing of training and information in the field of clinical trials, 
patient wellness or patient adherence.

Cl.44;Providing medical information about diseases and disease management, disease etiology and symptomatology; 
medical services, namely assisting patients with disease management, patient health and adherence to instructions and 
guidelines for taking medicines.
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Priority claimed from 16/01/2018; Application No. : 30 2018 100 471 ;Germany 

3928079    16/07/2018
[International Registration No. : 1418955]
STAHLWILLE Eduard Wille GmbH & Co. KG
Lindenallee 27 42349 Wuppertal Germany

Proposed to be Used
IR DIVISION
Cl.7;Drills [power tools]; boring tools [machine tools]; drilling machines; lathes [machine tools]; torque wrenches 
[machines]; power operated tools; electric drives for machine tools; screwdrivers, electric; adjustable screwdrivers 
(electric -); handles being parts of mechanically operated tools; handles being parts of machine tools; power-driven 
wrenches; agricultural, earthmoving, construction, oil and gas extraction and mining equipment; machines and machine 
tools for treatment of materials and for manufacturing; mechanical tools; modular tools for machines; motor driven tools; 
numerically controlled machine tools; frictional drive components for machines; rotary tools [machines]; keys for 
securing borers [machine]; screwdriver bits for electric screwdrivers; screwdriver bits for machines; wrenches 
[machines]; socket spanners [machines]; turrets with radially extending machine tools; drill aligning squares being 
machines; tool bits for metalworking machines; tool bits for use in power operated hand tools; tools for machine tools; 
drill aligning instruments for use with machines; machine tools; machine tools for sale in kit form.

Cl.8;Rotary milling cutters [hand-operated tools]; files [tools]; milling cutters [hand tools]; hammers, mallets and 
sledgehammers; hammers [hand tools]; torque wrenches [hand-operated]; hand-operated tools and implements for 
treatment of materials, and for construction, repair and maintenance; tap ratchets (hand operated -); centre punches 
[hand tools]; socket wrenches [hand operated tools]; nibblers [hand operated tools]; ratchet handles [hand-operated 
tools]; chisels [hand tools]; precision screwdrivers (non-electric -); flexible screwdrivers (non-electric -); tyre removers 
[hand operated tools]; squeegees [hand-operated tools]; monkey wrenches [hand-operated tools]; sharpening stones; 
spanners [hand tools]; screwdriver bits for hand operated screwdrivers; screwdrivers, non-electric; nut drivers [hand 
tools]; socket sets [hand-operated tools]; sets of socket spanners; tool belts [holders]; tool holders; tool aprons; tool 
bags [filled]; tool pouches for attachment to tool belts; nippers [hand operated tools]; spark wrenches.

Cl.9;Adaptive software; recorded content; measuring tapes; digital torque gauges; dynamometers; torque transducers; 
electronic sliding callipers; feeler gauges; tool measuring instruments; jigs [measuring instruments]; measuring, 
detecting and monitoring instruments, indicators and controllers; meter testing apparatus; micrometers; optical 
inspection apparatus for industrial use; test benches; testing devices for electronic parts; graduation checkers 
[calibration checkers]; testing apparatus for checking electronic devices; testing and quality control devices; computer 
software; computer software packages; monitoring instruments; compasses for measuring.
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Priority claimed from 22/02/2018; Application No. : 1370474 ;Benelux 

3928086    10/07/2018
[International Registration No. : 1418983]
Koninklijke Philips N.V.
High Tech Campus 5 NL-5656 AE Eindhoven Netherlands

Proposed to be Used
IR DIVISION
Cl.9;X-ray tube not for medical purposes; radiation sensing, measuring apparatus and instruments; flow measuring 
apparatus; fluid flow meters; apparatus and instruments for radiology, radioscopy and radiography not for medical use, in 
particular apparatus and instruments for x-ray research; vacuum relays; high voltage high vacuum rectifiers; silicon diode
rectifiers.

Cl.10;Medical apparatus and instruments, namely, imaging apparatus including x-ray apparatus and instruments; 
medical radiation apparatus; x-ray tubes, x-ray tube parts and x- ray generators for medical use; ct tubes and ct detectors 
for medical use; vacuum contractors for medical use; medical imaging equipment, namely, x-ray apparatus for medical 
use, x-ray ct scanners; electrical medical devices; exposed x- ray films for medical use; all aforesaid products intended 
for use in the medical and healthcare field.
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Priority claimed from 22/11/2017; Application No. : 201715674 ;Norway 

3928090    19/04/2018
[International Registration No. : 1418992]
Akvadesign AS
Havnegata 46 N-8900 BRØNNØYSUND Norway

Proposed to be Used
IR DIVISION
Cl.29;Fish, not live; salted, dried, smoked or preserved fish; fish-based foodstuffs.

Cl.31;Fish, live.
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Priority claimed from 17/10/2017; Application No. : 017351339 ;European Union 

3928358    17/04/2018
[International Registration No. : 1418708]
UrbanGold GmbH
Peter-Tunner-Straße 4 A-8700 Leoben Austria

Proposed to be Used
IR DIVISION
Cl.7;Recycling machines.

Cl.11;Industrial ovens and furnaces (not for food or beverages); smelting furnaces; waste disposal incinerators; ovens 
for the treatment of waste; refractory furnaces; furnaces for recovering metals; furnaces for melting metals; furnaces for 
melting scrap metals.

Cl.40;Recycling and waste treatment; waste treatment; waste processing; treatment [recycling] of waste; treatment 
[recycling] of waste; recycling of waste and trash; recycling of scrap; recycling of metals; recycling of valuable materials; 
reclamation of material from waste.
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3928362    09/03/2018
[International Registration No. : 1419855]
DAIHEN CORPORATION
2-1-11, Tagawa, Yodogawa-ku, Osaka-shi Osaka 532-8512 Japan

Proposed to be Used
IR DIVISION
Cl.7;Welding machines; electric welding apparatus; metal welding apparatus; welding robots; work loading and 
unloading handling robots for metalworking machine tools; loading-unloading machines and apparatus; painting 
machines and apparatus; metalworking machines and tools; welding torches; welding wire feeding apparatus.

Cl.9;Arc welding power supplies; power supplies; power distribution or control machines and apparatus; rotary 
converters; phase modifiers.

Cl.40;Metal welding services; metal treating; providing information relating to metal treating; consultancy relating to 
metal treating.
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3928365    06/06/2018
[International Registration No. : 1419655]
Beijing Zhongweikang Medicine Investment Management Co.,Ltd.
Unit 5, 2/F, No.25, Shangdi East Road, Haidian District Beijing China

Proposed to be Used
IR DIVISION
Cl.5;Medicines for human purposes; isotopes for medical purposes; gases for medical purposes; chemical conductors 
for electrocardiograph electrodes; semen for artificial insemination; disinfectants; media for bacteriological cultures; 
nutritional supplements; dressings, medical; dental abrasives.

Cl.10;Surgical apparatus and instruments; diagnostic apparatus for medical purposes; physiotherapy apparatus; dental
burs; hearing aids; feeding bottles; pessaries; artificial limbs; abdominal belts; suture materials.

Cl.35;Advertising; business management and organization consultancy; import-export agency services; personnel 
management consultancy; sponsorship search; relocation services for businesses; accounting; systemization of 
information into computer databases; rental of sales stands; retail or wholesale services for pharmaceutical, veterinary 
and sanitary preparations and medical supplies.
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Priority claimed from 11/12/2017; Application No. : 30 2017 032 049 ;Germany 

3928987    15/05/2018
[International Registration No. : 1418999]
Schwarze-Robitec GmbH
Olpener Str. 460-474 51109 Köln Germany

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; building materials of metal; transportable buildings of metal; material of metal for 
railway tracks; [non-electric] cables and wires of metal; ironmongery and small items of metal hardware; metal tubes; 
safes; goods of metal, included in this class, namely tubes of metal, elbows of metal for tubes, pipework of metal, steel 
buildings, steel tubes.

Cl.7;Machines for processing metal, wood, plastics; machines for the chemical industry, for agriculture, mining; textile 
production machines; machines for the beverage industry; construction machines; packaging machines.

Cl.40;Treatment of materials, namely metal treatment, welding services, welding, milling, custom manufacture of tools 
for third parties, usually by turning, milling, grinding, drilling and heat treatment.
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Priority claimed from 23/01/2018; Application No. : 2018/06772 ;Turkey 

3928989    03/05/2018
[International Registration No. : 1419020]
SELUZ KIMYA KOZMETIK TICARET VE SANAYI ANONIM SIRKETI
Selimpasa Yeni San. Böl. 6043 Sok. No:6 Selimpasa Silivri Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.3;Bleaching and cleaning preparations, detergents other than for use in manufacturing operations and for medical 
purposes, laundry bleach, fabric softeners for laundry use, stain removers, dishwasher detergents, perfumery, non-
medicated cosmetics, fragrances, deodorants for personal use and animals, soaps, dental care preparations, dentifrices, 
denture polishes, tooth whitening preparations, mouth washes, not for medical purposes, abrasive preparations, emery 
cloth, sandpaper, pumice stone, abrasive pastes, polishing preparations for leather, vinyl, metal and wood, polishes and 
creams for leather, vinyl, metal and wood, wax for polishing.

Cl.5;Pharmaceutical and veterinary preparations for medical purposes; chemical preparations for medical and 
veterinary purposes, chemical reagents for pharmaceutical and veterinary purposes, medicated cosmetics, dietary 
supplements for pharmaceutical and veterinary purposes, dietary supplements, nutritional supplements, medical 
preparations for slimming purposes, food for babies, herbs and herbal beverages adapted for medicinal purposes, dental 
preparations and articles, teeth filling material, dental impression material, dental adhesives and material for repairing 
teeth, sanitary preparations for medical use, hygienic pads, hygienic tampons, plasters, materials for dressings, diapers 
made of paper and textiles for babies, adults and pets, preparations for destroying vermin, herbicides, fungicides, 
preparations for destroying rodents, deodorants, other than for human beings or for animals, air purifying preparations, 
air deodorising preparations, disinfectants; antiseptics, detergents for medical purposes, medicated soaps, disinfectant 
soaps, antibacterial hand lotions.

Cl.35;Advertising, marketing and public relations, organization of exhibitions and trade fairs for commercial or 
advertising purposes, design of advertising material, provision of an online marketplace for buyers and sellers of goods 
and services, office functions, secretarial services, arranging newspaper subscriptions for others, compilation of 
statistics, rental of office machines, systemization of information into computer databases, telephone answering for 
unavailable subscribers, business management, business administration and business consultancy, accounting, 
commercial consultancy services, personnel recruitment, personnel placement, employment agencies, import-export 
agencies, temporary personnel placement services, auctioneering, the bringing together, for the benefit of others, of 
bleaching and cleaning preparations, detergents other than for use in manufacturing operations and for medical 
purposes, laundry bleach, fabric softeners for laundry use, stain removers, dishwasher detergents, perfumery, non-
medicated cosmetics, fragrances, deodorants for personal use and animals, soaps, dental care preparations, dentifrices, 
denture polishes, tooth whitening preparations, mouth washes, not for medical purposes, abrasive preparations, emery 
cloth, sandpaper, pumice stone, abrasive pastes, polishing preparations for leather, vinyl, metal and wood, polishes and 
creams for leather, vinyl, metal and wood, wax for polishing, pharmaceutical and veterinary preparations for medical 
purposes, chemical preparations for medical and veterinary purposes, chemical reagents for pharmaceutical and 
veterinary purposes, medicated cosmetics, dietary supplements for pharmaceutical and veterinary purposes, dietary 
supplements, nutritional supplements, medical preparations for slimming purposes, food for babies, herbs and herbal 
beverages adapted for medicinal purposes, dental preparations and articles, teeth filling material, dental impression 
material, dental adhesives and material for repairing teeth, sanitary preparations for medical use, hygienic pads, hygienic 
tampons, plasters, materials for dressings, diapers made of paper and textiles for babies, adults and pets, preparations 
for destroying vermin, herbicides, fungicides, preparations for destroying rodents, deodorants, other than for human 
beings or for animals, air purifying preparations, air deodorising preparations, disinfectants, antiseptics, detergents for 
medical purposes, medicated soaps, disinfectant soaps, antibacterial hand lotions, enabling customers to conveniently 
view and purchase those goods, such services may be provided by retail stores, wholesale outlets, by means of 
electronic media or through mail order catalogues.
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3928990    06/06/2018
[International Registration No. : 1419010]
Beijing Zhongweikang Medicine Investment Management Co.,Ltd.
Unit 5, 2/F, No.25, Shangdi East Road, Haidian District Beijing China

Proposed to be Used
IR DIVISION
Cl.5;Medicines for human purposes; isotopes for medical purposes; gases for medical purposes; chemical conductors 
for electrocardiograph electrodes; semen for artificial insemination; disinfectants; media for bacteriological cultures; 
nutritional supplements; dressings, medical; dental abrasives.

Cl.10;Surgical apparatus and instruments; diagnostic apparatus for medical purposes; physiotherapy apparatus; dental
burs; hearing aids; feeding bottles; pessaries; artificial limbs; abdominal belts; suture materials.

Cl.35;Advertising; business management and organization consultancy; import-export agency services; personnel 
management consultancy; sponsorship search; relocation services for businesses; accounting; systemization of 
information into computer databases; rental of sales stands; retail or wholesale services for pharmaceutical, veterinary 
and sanitary preparations and medical supplies.

8542



Trade Marks Journal No: 1866 ,   10/09/2018           Class 99 
 

3928992    16/05/2018
[International Registration No. : 1419006]
Limited Liability Company «Producer Center «Nashi»
2nd Spasonalivkovsky per., building 6 RU-119049 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;3D spectacles; DVD players; ticket dispensers; coin-operated musical automata [juke boxes]; fire engines; 
answering machines; batteries for electronic cigarettes; accumulators, electric; accumulators, electric, for vehicles; 
actinometers; alidades; altimeters; ammeters; anemometers; anodes; antennas; anticathodes; apertometers [optics]; 
high-frequency apparatus; testing apparatus not for medical purposes; electro-dynamic apparatus for the remote control 
of railway points; electro-dynamic apparatus for the remote control of signals; remote control apparatus; sound recording 
apparatus; Global Positioning System [GPS] apparatus; distillation apparatus for scientific purposes; diffraction 
apparatus [microscopy]; air analysis apparatus; apparatus to check franking; sound transmitting apparatus; apparatus for
fermentation [laboratory apparatus]; breathing apparatus for underwater swimming; breathing apparatus, except for 
artificial respiration; apparatus and installations for the production of X-rays, not for medical purposes; cash registers; 
electric apparatus for commutation; intercommunication apparatus; stills for laboratory experiments; projection 
apparatus; fire extinguishing apparatus; radiological apparatus for industrial purposes; X-ray apparatus not for medical 
purposes; blueprint apparatus; flashing lights [luminous signals]; stereoscopic apparatus; telephone apparatus; facsimile 
machines; phototelegraphy apparatus; igniting apparatus, electric, for igniting at a distance; acid hydrometers; 
salinometers; acidimeters for batteries; aerometers; beacons, luminous; battery jars; barometers; anode batteries; 
galvanic batteries; batteries for lighting; solar batteries; solar panels for the production of electricity; batteries, electric; 
balances [steelyards]; betatrons; binoculars; biochips; electronic tags for goods; lens hoods; magnetic tape units for 
computers; computer memory devices; fire hose nozzles; encoded identification bracelets, magnetic; connected 
bracelets [measuring instruments]; safety tarpaulins; electronic key fobs being remote control apparatus; bullet-proof 
clothing; signalling buoys; life buoys; marking buoys; directional compasses; vacuum gauges; electrolysers; 
variometers; verniers; scales; baby scales; bathroom scales; letter scales; weighbridges; precision balances; scales with 
body mass analysers; levelling staffs [surveying instruments]; camcorders; video baby monitors; video cassettes; video 
telephones; video screens; viewfinders, photographic; micrometer screws for optical instruments; viscosimeters; circuit 
closers; wavemeters; voltmeters; mechanical signs; signs, luminous; switchboxes [electricity]; current rectifiers; gas 
testing instruments; gasometers [measuring instruments]; galvanometers; hands-free kits for telephones; heliographic 
apparatus; hygrometers; hydrometers; weights; peepholes [magnifying lenses] for doors; holograms; plotters; sounding 
leads; plumb bobs; range finders; densimeters; densitometers; detectors; smoke detectors; infrared detectors; 
counterfeit coin detectors; joysticks for use with computers, other than for video games; transparencies [photography]; 
slide projectors; diaphragms [photography]; dictating machines; dynamometers; light-emitting diodes [LED]; floppy 
disks; sound recording discs; disks, magnetic; optical discs; circular slide rules; disk drives for computers; juke boxes 
for computers; DNA chips; electronic interactive whiteboards; electronic notice boards; bullet-proof waistcoats; life 
jackets; reflective safety vests; identification threads for electric wires; nose clips for divers and swimmers; locks, 
electric; bells [warning devices]; alarm bells, electric; electric door bells; signal bells; audio interfaces; acoustic conduits; 
mirrors for inspecting work; road signs, luminous or mechanical; marine depth finders; probes for scientific purposes; 
buzzers; needles for surveying compasses; needles for record players; measures; pressure measuring apparatus; 
simulators for the steering and control of vehicles; inverters [electricity]; pressure indicators; temperature indicators; 
incubators for bacteria culture; measuring instruments; cosmographic instruments; mathematical instruments; levelling 
instruments; instruments containing eyepieces; surveying instruments; azimuth instruments; interfaces for computers; 
ionization apparatus not for the treatment of air or water; spark-guards; coaxial cables; fiber optic cables; cables, electric; 
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calipers; slide calipers; screw-tapping gauges; calorimeters; calculating machines; pocket calculators; decompression 
chambers; cinematographic cameras; thermal imaging cameras; mouth guards for sports; life-saving capsules for natural 
disasters; electronic pens [visual display units]; holders for electric coils; identity cards, magnetic; video game 
cartridges; toner cartridges, unfilled, for printers and photocopiers; memory cards for video game machines; encoded 
magnetic cards; riding helmets; protective helmets; carriers for dark plates [photography]; automated teller machines 
[ATM]; cathodes; spools [photography]; choking coils [impedance]; coils, electric; electromagnetic coils; 
cinematographic film, exposed; computer keyboards; solenoid valves [electromagnetic switches]; wire connectors 
[electricity]; encoded key cards; electronic book readers; electronic agendas; push buttons for bells; magnetic encoders; 
collectors, electric; calibrating rings; smart rings; protective suits for aviators; commutators; compact discs [audio-
video]; comparators; marine compasses; computers; laptop computers; tablet computers; notebook computers; 
condensers [capacitors]; contacts, electric; wind socks for indicating wind direction; traffic cones; branch boxes 
[electricity]; distribution boxes [electricity]; junction boxes [electricity]; battery boxes; cabinets for loudspeakers; diving 
suits; galena crystals [detectors]; covers for electric outlets; logs [measuring instruments]; lasers, not for medical 
purposes; lactodensimeters; lactometers; vacuum tubes [radio]; darkroom lamps [photography]; thermionic tubes; 
amplifying tubes; flashlights [photography]; head cleaning tapes [recording]; magnetic tapes; videotapes; surveying 
chains; fire escapes; rulers [measuring instruments]; square rulers for measuring; slide-rules; contact lenses; correcting 
lenses [optics]; optical lenses; optical condensers; sounding lines; electricity conduits; measuring spoons; magnifying 
glasses [optics]; thread counters; magnets; decorative magnets; close-up lenses; crash test dummies; resuscitation 
mannequins [teaching apparatus]; pressure gauges; security tokens [encryption devices]; divers' masks; solderers' 
helmets; protective masks; respiratory masks, other than for artificial respiration; materials for electricity mains [wires, 
cables]; voting machines; money counting and sorting machines; material testing instruments and machines; furniture 
especially made for laboratories; megaphones; portable media players; diaphragms [acoustics]; diaphragms for scientific 
apparatus; metal detectors for industrial or military purposes; digital weather stations; metronomes; rules [measuring 
instruments]; carpenters' rules; dressmakers' measures; mechanisms for coin-operated apparatus; mechanisms for 
counter-operated apparatus; coin-operated mechanisms for television sets; shutter releases [photography]; micrometers; 
microprocessors; microscopes; microtomes; microphones; audio mixers; modems; lightning rods; monitors [computer 
hardware]; monitors [computer programs]; selfie sticks [hand-held monopods]; terminals [electricity]; junction sleeVes 
for electric cables; teeth protectors; temperature indicator labels, not for medical purposes; knee-pads for workers; 
headphones; surveyors' levels; sound recording carriers; magnetic data media; optical data media; electronic sheet 
music, downloadable; computer software, recorded; sheaths for electric cables; identification sheaths for electric wires; 
weighing machines; computer hardware; punched card machines for offices; objectives [lenses] [optics]; lenses for 
astrophotography; egg-candlers; fire extinguishers; electrified fences; limiters [electricity]; clothing for protection against 
accidents, irradiation and fire; clothing for protection against fire; asbestos clothing for protection against fire; clothing 
especially made for laboratories; ozonisers [ozonators]; octants; eyepieces; ohmmeters; wrist rests for use with 
computers; eyeglass frames; oscillographs; plumb lines; mirrors [optics]; eyeglasses; sunglasses; goggles for sports; 
electronic collars to train animals; signalling panels, luminous or mechanical; radio pagers; pince-nez; electronic pocket 
translators; transmitters [telecommunication]; telephone transmitters; transmitters of electronic signals; switches, 
electric; periscopes; gloves for divers; gloves for protection against accidents; gloves for protection against X-rays for 
industrial purposes; asbestos gloves for protection against accidents; furnaces for laboratory use; pipettes; pyrometers; 
planimeters; plane tables [surveying instruments]; plates for batteries; wafers for integrated circuits; printed circuit 
boards; compact disc players; cassette players; protective films adapted for computer screens; protective films adapted 
for smartphones; sound recording strips; X-ray films, exposed; films, exposed; life-saving rafts; laboratory trays; digital 
signs; semi-conductors; polarimeters; fire pumps; measuring glassware; life belts; fuses; circuit breakers; converters, 
electric; telerupters; food analysis apparatus; diagnostic apparatus, not for medical purposes; distance recording 
apparatus; distance measuring apparatus; speed measuring apparatus [photography]; appliances for measuring the 
thickness of leather; apparatus for measuring the thickness of skins; speed checking apparatus for vehicles; teaching 
apparatus; time recording apparatus; apparatus and instruments for astronomy; surveying apparatus and instruments; 
weighing apparatus and instruments; nautical apparatus and instruments; navigational instruments; optical apparatus 
and instruments; apparatus and instruments for physics; chemistry apparatus and instruments; measuring apparatus; 
measuring devices, electric; boiler control instruments; meteorological instruments; naval signalling apparatus; 
observation instruments; navigation apparatus for vehicles [on-board computers]; satellite navigational apparatus; 
regulating apparatus, electric; precision measuring apparatus; audio- and video-receivers; prisms [optics]; computer 
software applications, downloadable; printers for use with computers; retorts' stands; apparatus for changing record 
player needles; drainers for use in photography; cleaning apparatus for sound recording discs; fire beaters; telescopic 
sights for firearms; telescopic sights for artillery; test tubes; pressure indicator plugs for valves; magnetic wires; 
telegraph wires; telephone wires; wires, electric; conductors, electric; copper wire, insulated; fuse wire; computer 
programs, recorded; computer game software; computer programs [downloadable software]; computer operating 
programs, recorded; record players; processors [central processing units]; rods for water diviners; electronic 
publications, downloadable; distribution consoles [electricity]; control panels [electricity]; radar apparatus; masts for 
wireless aerials; transmitting sets [telecommunication]; radios; vehicle radios; sprinkler systems for fire protection; 
frames for photographic transparencies; screens for photoengraving; flowmeters; walkie-talkies; voltage surge 
protectors; voltage regulators for vehicles; stage lighting regulators; speed regulators for record players; cell switches 
[electricity]; washing trays [photography]; marking gauges [joinery]; T-squares for measuring; time switches, automatic; 
relays, electric; X-ray photographs, other than for medical purposes; rheostats; respirators for filtering air; retorts; 
refractometers; refractors; grids for batteries; humanoid robots with artificial intelligence; plugs, sockets and other 
contacts [electric connections]; speaking tubes; horns for loudspeakers; subwoofers; saccharometers; optical fibers 
[light conducting filaments]; traffic-light apparatus [signalling devices]; dog whistles; signalling whistles; sextants; 
inductors [electricity]; safety nets; nets for protection against accidents; fire alarms; signals, luminous or mechanical; 
sirens; electronic access control systems for interlocking doors; integrated circuit cards [smart cards]; smartglasses; 
smartphones; smartwatches; connections for electric lines; couplings, electric; sonars; sound locating instruments; 
lighting ballasts; resistances, electric; spectrograph apparatus; spectroscopes; speed indicators; alcoholmeters; 
satellites for scientific purposes; protection devices for personal use against accidents; audiovisual teaching apparatus; 
charging stations for electric vehicles; radiotelegraphy sets; radiotelephony sets; spectacle lenses; anti-glare glasses; 
optical glass; personal stereos; stereoscopes; stands for photographic apparatus; stroboscopes; fire boats; 
sulfitometers; bags adapted for laptops; drying racks [photography]; spherometers; integrated circuits; printed circuits; 
counters; parking meters; kilometer recorders for vehicles; revolution counters; abacuses; egg timers [sandglasses]; 
taximeters; ear plugs for divers; tachometers; television apparatus; telegraphs [apparatus]; telescopes; teleprompters; 
teleprinters; cordless telephones; cellular phones; theodolites; interactive touch screen terminals; thermo-hygrometers; 
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thermometers, not for medical purposes; thermostats; thermostats for vehicles; crucibles [laboratory]; tone arms for 
record players; totalizators; transistors [electronic]; transponders; protractors [measuring instruments]; transformers 
[electricity]; step-up transformers; vehicle breakdown warning triangles; triodes; starter cables for motors; discharge 
tubes, electric, other than for lighting; capillary tubes; neon signs; Pitot tubes; X-ray tubes not for medical purposes; 
telephone receivers; squares for measuring; gauges; quantity indicators; automatic indicators of low pressure in vehicle 
tires; gasoline gauges; water level indicators; electric loss indicators; light-emitting electronic pointers; slope indicators; 
levels [instruments for determining the horizontal]; mercury levels; spirit levels; urinometers; amplifiers; particle 
accelerators; electric installations for the remote control of industrial operations; baby monitors; steering apparatus, 
automatic, for vehicles; balancing apparatus; video recorders; sound reproduction apparatus; invoicing machines; tape 
recorders; protection devices against X-rays, not for medical purposes; railway traffic safety appliances; data processing 
apparatus; oxygen transvasing apparatus; theft prevention installations, electric; film cutting apparatus; drying apparatus 
for photographic prints; optical character readers; centering apparatus for photographic transparencies; dosage 
dispensers; battery chargers; chargers for electric batteries; chargers for electronic cigarettes; acoustic alarms; sounding
apparatus and machines; apparatus for editing cinematographic film; cathodic anti-corrosion apparatus; couplers [data 
processing equipment]; anti-theft warning apparatus; computer peripheral devices; anti-interference devices [electricity]; 
demagnetizing apparatus for magnetic tapes; acoustic couplers; alarms; fog signals, non-explosive; whistle alarms; 
adding machines; heat regulating apparatus; photocopiers [photographic, electrostatic, thermic]; electric and electronic 
effects units for musical instruments; bar code readers; downloadable image files; downloadable music files; animated 
cartoons; filters for respiratory masks; filters for ultraviolet rays, for photography; USB flash drives; magic lanterns; 
optical lamps; signal lanterns; cameras [photography]; glazing apparatus for photographic prints; shutters [photography];
darkrooms [photography]; photometers; flash-bulbs [photography]; digital photo frames; enlarging apparatus 
[photography]; photovoltaic cells; containers for contact lenses; eyeglass cases; containers for microscope slides; cases 
for smartphones; cases especially made for photographic apparatus and instruments; chromatography apparatus for 
laboratory use; chronographs [time recording apparatus]; laboratory centrifuges; eyeglass chains; cyclotrons; 
compasses for measuring; frequency meters; time clocks [time recording devices]; Petri dishes; sleeves for laptops; 
covers for personal digital assistants [PDAs]; covers for tablet computers; covers for smartphones; fire blankets; chips 
[integrated circuits]; jigs [measuring instruments]; pedometers; meteorological balloons; electrified rails for mounting 
spot lights; asbestos screens for firemen; fire hose; virtual reality headsets; protective helmets for sports; head guards 
for sports; cell phone straps; eyeglass cords; tripods for cameras; switchboards; distribution boards [electricity]; 
equalizers [audio apparatus]; workmen's protective face-shields; projection screens; radiology screens for industrial 
purposes; fluorescent screens; exposure meters [light meters]; ducts [electricity]; galvanic cells; epidiascopes; 
ergometers; armatures [electricity]; black boxes [data recorders].

Cl.14;Agates; diamonds; amulets [jewelry]; anchors [clock- and watchmaking]; barrels [clock- and watchmaking]; 
bracelets [jewelry]; bracelets made of embroidered textile [jewellery]; watch bands; charms for key rings; jewellery 
charms; brooches [jewelry]; alarm clocks; pins [jewelry]; ornamental pins; tie pins; beads for making jewelry; pearls made
of ambroid [pressed amber]; busts of precious metal; jewelry rolls; jewelry findings; key rings [split rings with trinket or 
decorative fob]; pearls [jewelry]; copper tokens; tie clips; cuff links; clasps for jewelry; gold, unwrought or beaten; 
cloisonné jewelry; works of art of precious metal; jewelry; ivory jewelry; jewelry of yellow amber; iridium; cabochons; 
precious stones; semi-precious stones; spun silver [silver wire]; necklaces [jewelry]; split rings of precious metal for 
keys; rings [jewelry]; boxes of precious metal; presentation boxes for jewelry; watch cases [parts of watches]; clock 
cases; pendulums [clock- and watchmaking]; medals; lockets [jewelry]; movements for clocks and watches; clockworks; 
misbaha [prayer beads]; coins; gold thread [jewelry]; threads of precious metal [jewelry]; silver thread [jewelry]; olivine 
[gems]; osmium; palladium; platinum [metal]; chronometric instruments; watch springs; rhodium; ruthenium; 
stopwatches; silver, unwrought or beaten; earrings; ingots of precious metals; alloys of precious metal; statues of 
precious metal; figurines [statuettes] of precious metal; watch glasses; paste jewelry [costume jewelry]; watch hands; 
clock hands; ornaments of jet; shoe jewelry; hat jewelry; presentation boxes for watches; chronographs [watches]; 
chronometers; chronoscopes; chains [jewelry]; watch chains; dials [clock- and watchmaking]; atomic clocks; watches; 
sundials; clocks and watches, electric; control clocks [master clocks]; clocks; wristwatches; rosaries; jewelry boxes; 
spinel [precious stones].

Cl.16;Fountain pens; aquarelles; albums; almanacs; document laminators for office use; mimeograph apparatus and 
machines; atlases; banknotes; banners of paper; table linen of paper; tickets; forms, printed; announcement cards 
[stationery]; note books; pads [stationery]; drawing pads; loose-leaf binders; wristbands for the retention of writing 
instruments; pamphlets; booklets; paper sheets [stationery]; waxed paper; paper for recording machines; paper for 
radiograms; electrocardiograph paper; wood pulp paper; carbon paper; copying paper [stationery]; parchment paper; 
writing paper; rice paper; luminous paper; toilet paper; wrapping paper; filter paper; paper; blotters; newsletters; rollers 
for typewriters; house painters' rollers; composing sticks; modelling wax, not for dental purposes; signboards of paper or 
cardboard; sewing patterns; bunting of paper; newspapers; electrotypes; hectographs; modelling clay; polymer 
modelling clay; terrestrial globes; drawing sets; engravings; slate pencils; pencil leads; document holders [stationery]; 
pencil holders; chalk holders; holders for cheque books; holders for stamps [seals]; page holders; diagrams; table 
runners of paper; engraving plates; writing slates; blackboards; galley racks [printing]; drawing boards; advertisement 
boards of paper or cardboard; duplicators; punches [office requisites]; cream containers of paper; magazines 
[periodicals]; money clips; tags for index cards; pen clips; bookmarkers; etching needles; tracing needles for drawing 
purposes; periodicals; printed publications; paper shredders for office use; graphic representations; credit card 
imprinters, non-electric; graining combs; drawing instruments; calendars; tracing paper; tracing cloth; tracing patterns; 
gums [adhesives] for stationery or household purposes; lithographic stones; ink stones [ink reservoirs]; pencils; pencil 
lead holders; charcoal pencils; pictures; transfers [decalcomanias]; paintings [pictures], framed or unframed; wood pulp 
board [stationery]; cardboard; hat boxes of cardboard; files [office requisites]; cards; index cards [stationery]; 
geographical maps; paper tapes and cards for the recordal of computer programmes; trading cards, other than for games;
perforated cards for Jacquard looms; catalogues; spools for inking ribbons; covers of paper for flower pots; 
paintbrushes; painters' brushes; writing brushes; typewriter keys; glue for stationery or household purposes; isinglass 
for stationery or household purposes; gluten [glue] for stationery or household purposes; starch paste [adhesive] for 
stationery or household purposes; printing blocks; books; manifolds [stationery]; comic books; drawing pins; cigar 
bands; envelopes [stationery]; boxes of paper or cardboard; cases for stamps [seals]; paint boxes [articles for use in 
school]; correcting fluids [office requisites]; printed coupons; stencils [stationery]; French curves; paper tapes; 
typewriter ribbons; gummed tape [stationery]; adhesive bands for stationery or household purposes; correcting tapes 
[office requisites]; inking ribbons; inking ribbons for computer printers; adhesive tapes for stationery or household 
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purposes; self-adhesive tapes for stationery or household purposes; square rulers for drawing; drawing rulers; flyers; 
absorbent sheets of paper or plastic for foodstuff packaging; humidity control sheets of paper or plastic for foodstuff 
packaging; viscose sheets for wrapping; sheets of reclaimed cellulose for wrapping; plastic bubble packs for wrapping or 
packaging; steel letters; type [numerals and letters]; lithographs; paint trays; architects' models; postage stamps; plastics
for modelling; graphic prints; modelling materials; teaching materials [except apparatus]; sealing compounds for 
stationery purposes; adhesives [glues] for stationery or household purposes; stuffing of paper or cardboard; bookbinding
material; packing [cushioning, stuffing] materials of paper or cardboard; packaging material made of starches; filtering 
materials [paper]; addressing machines; pencil sharpening machines, electric or non-electric; bookbinding apparatus and 
machines [office equipment]; typewriters, electric or non-electric; paper creasers [office requisites]; franking machines 
for office use; chalk for lithography; writing chalk; tailors' chalk; marking chalk; spray chalk; bags [envelopes, pouches] 
of paper or plastics, for packaging; garbage bags of paper or of plastics; plastic bags for pet waste disposal; painters' 
easels; hand-rests for painters; printing sets, portable [office requisites]; bibs of paper; stickers [stationery]; finger-stalls 
[office requisites]; writing cases [stationery]; cords for bookbinding; printed sheet music; numbering apparatus; bottle 
envelopes of paper or cardboard; sealing wafers; covers [stationery]; passport holders; plastic cling film, extensible, for 
palletization; embroidery designs [patterns]; handwriting specimens for copying; oleographs; musical greeting cards; 
greeting cards; postcards; etchings; conical paper bags; bags for microwave cooking; palettes for painters; ink sticks; 
pantographs [drawing instruments]; folders for papers; papier mâché; pastels [crayons]; modelling paste; pen cases; pen 
wipers; office perforators; pens [office requisites]; nibs of gold; nibs; steel pens; drawing pens; song books; seals 
[stamps]; sealing stamps; clipboards; address plates for addressing machines; handkerchiefs of paper; plastic film for 
wrapping; letter trays; trays for sorting and counting money; coasters of paper; bookends; stamp stands; mats for beer 
glasses; stands for pens and pencils; photograph stands; obliterating stamps; inking pads; stamp pads; binding strips 
[bookbinding]; towels of paper; inking sheets for document reproducing machines; inking sheets for duplicators; 
bookbinding cloth; gummed cloth for stationery purposes; printers' blankets, not of textile; portraits; paper weights; 
writing cases [sets]; inkstands; office requisites, except furniture; writing materials; writing instruments; drawing 
materials; school supplies [stationery]; adhesive tape dispensers [office requisites]; hand labelling appliances; printed 
matter; lithographic works of art; prospectuses; printed timetables; ledgers [books]; printers' reglets; indexes; rubber 
erasers; elastic bands for offices; T-squares for drawing; graphic reproductions; penholders; marking pens [stationery]; 
tissues of paper for removing make-up; face towels of paper; place mats of paper; tablemats of paper; tablecloths of 
paper; paper clasps; document files [stationery]; scrapers [erasers] for offices; paper-clips; staples for offices; erasing 
products; biological samples for use in microscopy [teaching materials]; histological sections for teaching purposes; 
steatite [tailor's chalk]; writing board erasers; composing frames [printing]; sealing wax; arithmetical tables; placards of 
paper or cardboard; writing or drawing books; fabrics for bookbinding; stationery; pencil sharpeners, electric or non-
electric; transparencies [stationery]; stencil plates; cardboard tubes; Indian inks; moisteners [office requisites]; 
moisteners for gummed surfaces [office requisites]; squares for drawing; chart pointers, non-electronic; bottle wrappers 
of paper or cardboard; envelope sealing machines for offices; sealing machines for offices; vignetting apparatus; 
apparatus for mounting photographs; stapling presses [office requisites]; manuals [handbooks]; figurines [statuettes] of 
papier mâché; paper coffee filters; flags of paper; silver paper; molds for modelling clays [artists' materials]; photo-
engravings; photographs [printed]; stencil cases; canvas for painting; chromolithographs [chromos]; compasses for 
drawing; numbers [type]; artists' watercolor saucers; correcting ink [heliography]; ink; inkwells; blueprints; stencils; 
erasing shields; balls for ball-point pens; cabinets for stationery [office requisites]; printing type; address stamps; stamps
[seals]; shields [paper seals]; prints [engravings]; labels of paper or cardboard.

Cl.24;Marabouts [cloth]; frieze [cloth]; banners of textile or plastic; velvet; household linen; diapered linen; bath linen, 
except clothing; bed linen; table linen, not of paper; buckram; fustian; sleeping bag liners; felt; bunting of textile or 
plastic; gauze [cloth]; damask; jersey [fabric]; table runners, not of paper; drugget; shower curtains of textile or plastic; 
curtains of textile or plastic; net curtains; zephyr [cloth]; canvas for tapestry or embroidery; bolting cloth; baby buntings; 
crepe [fabric]; crepon; furniture coverings of textile; fabrics for textile use; filtering materials of textile; wall hangings of 
textile; non-woven textile fabrics; plastic material [substitute for fabrics]; textile material; tablemats of textile; sleeping 
bags; sleeping bags for babies; moleskin [fabric]; pillowcases; mattress covers; bed blankets; blankets for household 
pets; brocades; diaper changing cloths for babies; handkerchiefs of textile; travelling rugs [lap robes]; coasters of textile; 
linings [textile]; hat linings, of textile, in the piece; curtain holders of textile material; bed covers; bed covers of paper; 
furniture coverings of plastic; towels of textile; hemp cloth; gummed cloth, other than for stationery purposes; printers' 
blankets of textile; cloth; door curtains; sheets [textile]; eiderdowns [down coverlets]; bath mitts; shrouds; glass cloths 
[towels]; cloths for removing make-up; face towels of textile; place mats of textile; table napkins of textile; mosquito nets; 
calico; oilcloth for use as tablecloths; tablecloths, not of paper; billiard cloth; taffeta [cloth]; ticks [mattress covers]; tick 
[linen]; lingerie fabric; fabric, impervious to gases, for aeronautical balloons; jute fabric; fabric for footwear; ramie fabric; 
esparto fabric; rayon fabric; fiberglass fabrics for textile use; adhesive fabric for application by heat; linen cloth; 
upholstery fabrics; hemp fabric; lining fabric for footwear; traced cloth for embroidery; chenille fabric; printed calico 
cloth; knitted fabric; cotton fabrics; silk fabrics for printing patterns; woollen cloth; elastic woven material; fabric; fabric 
of imitation animal skins; haircloth [sackcloth]; cheese cloth; tulle; flags of textile or plastic; flannel [fabric]; trellis [cloth]; 
covers for cushions; fitted toilet lid covers of fabric; covers [loose] for furniture; pillow shams; cheviots [cloth]; silk 
[cloth]; labels of textile.

Cl.28;Arcade video game machines; video game machines; gaming machines for gambling; amusement machines, 
automatic and coin-operated; toy vehicles; swimming pools [play articles]; trampolines; novelty toys for parties; scratch 
cards for playing lottery games; starting blocks for sports; bodyboards; skating boots with skates attached; dolls' feeding 
bottles; tricycles for infants [toys]; stationary exercise bicycles; creels [fishing traps]; shuttlecocks; spinning tops [toys]; 
dumb-bells; gyroscopes and flight stabilizers for model aircraft; jigsaw puzzles; clay pigeons [targets]; punching bags; 
bite sensors [fishing tackle]; hang gliders; joysticks for video games; flying discs [toys]; discuses for sports; dolls' 
houses; dominoes; swimming kick boards; paddleboards; surfboards; spring boards [sports articles]; skateboards; 
sailboards; chessboards; checkerboards; drones [toys]; darts; Christmas trees of synthetic material; swimming jackets; 
ascenders [mountaineering equipment]; kites; needles for pumps for inflating balls for games; toys for pets; stuffed toys; 
plush toys; toy mobiles; novelty toys for playing jokes; toys; parlor games; board games; ring games; games; building 
games; kaleidoscopes; bladders of balls for games; rosin used by athletes; edges of skis; bingo cards; playing cards; 
fairground ride apparatus; reels for fishing; rocking horses; swings; skittles; skittles [games]; billiard cues; golf clubs; 
hockey sticks; baby gyms; seal skins [coverings for skis]; bells for Christmas trees; dolls' rooms; controllers for game 
consoles; controllers for toys; confetti; ice skates; roller skates; in-line roller skates; dice; paintball guns [sports 
apparatus]; ski bindings; dolls' beds; roulette wheels; fish hooks; building blocks [toys]; dolls; flippers for swimming; 
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fishing lines; gut for fishing; bows for archery; skis; waterskis; surf skis; mah-jong; hunting game calls; puppets; masks 
[playthings]; carnival masks; theatrical masks; fencing masks; matryoshka dolls; masts for sailboards; ball pitching 
machines; teddy bears; chalk for billiard cues; targets; electronic targets; toy models; scale model kits [toys]; scale 
model vehicles; kite reels; balls for games; artificial fishing bait; billiard table cushions; knee guards [sports articles]; 
billiard cue tips; elbow guards [sports articles]; backgammon games; pumps specially adapted for use with balls for 
games; dolls' clothes; fencing weapons; twirling batons; paragliders; pachinkos; baseball gloves; boxing gloves; golf 
gloves; gloves for games; batting gloves [accessories for games]; fencing gauntlets; pinatas; toy pistols; toy air pistols; 
percussion caps [toys]; caps for pistols [toys]; protective films adapted for screens for portable games; rattles 
[playthings]; horseshoe games; candle holders for Christmas trees; Christmas tree stands; sole coverings for skis; water 
wings; floats for fishing; portable games with liquid crystal displays; swimming belts; decoys for hunting or fishing; scent 
lures for hunting or fishing; archery implements; soap bubbles [toys]; divot repair tools [golf accessories]; billiard 
markers; protective paddings [parts of sports suits]; rackets; surfboard leashes; harness for sailboards; weight lifting 
belts [sports articles]; toy robots; sling shots [sports articles]; rollers for stationary exercise bicycles; harpoon guns 
[sports articles]; plush toys with attached comfort blanket; scooters [toys]; sleds [sports articles]; bob-sleighs; butterfly 
nets; landing nets for anglers; nets for sports; tennis nets; bite indicators [fishing tackle]; slot machines [gaming 
machines]; appliances for gymnastics; quoits; bar-bells; climbers' harness; fishing tackle; artificial snow for Christmas 
trees; snowshoes; snowboards; remote-controlled toy vehicles; cups for dice; clay pigeon traps; billiard tables; coin-
operated billiard tables; tables for table tennis; strings for rackets; gut for rackets; cricket bags; golf bags, with or without 
wheels; golf bag carts; slides [playthings]; body-building apparatus; machines for physical exercises; men's athletic 
supporters [sports articles]; rods for fishing; ornaments for Christmas trees, except illumination articles and 
confectionery; tennis ball throwing apparatus; conjuring apparatus; apparatus for games; bowling apparatus and 
machinery; toy figures; counters [discs] for games; chips for gambling; foosball tables; bags especially designed for skis 
and surfboards; marbles for games; billiard balls; playing balls; play balloons; paintballs [ammunition for paintball guns] 
[sports apparatus]; snow globes; chess games; checkers [games]; poles for pole vaulting; paper party hats; shin guards 
[sports articles]; camouflage screens [sports articles]; chest expanders [exercisers].

Cl.35;Arranging subscriptions to telecommunication services for others; import-export agency services; commercial 
information agency services; advertising agency services; cost price analysis; rental of advertising space; business 
auditing; business intermediary services relating to the matching of potential private investors with entrepreneurs 
needing funding; employment agency services; computerized file management; bookkeeping; invoicing; demonstration of
goods; transcription of communications [office functions]; opinion polling; market studies; business information; 
commercial information and advice for consumers in the choice of products and services; business investigations; 
business research; marketing research; personnel recruitment; business management and organization consultancy; 
business organization consultancy; consultancy regarding public relations communication strategies; business 
management consultancy; personnel management consultancy; professional business consultancy; layout services for 
advertising purposes; marketing; business management of performing artists; business management of sports people; 
writing of résumés for others; scriptwriting for advertising purposes; news clipping services; updating and maintenance 
of information in registries; updating and maintenance of data in computer databases; updating of advertising material; 
word processing; organization of exhibitions for commercial or advertising purposes; arranging newspaper subscriptions 
for others; organization of fashion shows for promotional purposes; organization of trade fairs for commercial or 
advertising purposes; shop window dressing; design of advertising materials; business appraisals; payroll preparation; 
data search in computer files for others; sponsorship search; business management assistance; commercial or industrial 
management assistance; commercial intermediation services; providing business information via a web site; provision of 
commercial and business contact information; provision of an on-line marketplace for buyers and sellers of goods and 
services; web indexing for commercial or advertising purposes; presentation of goods on communication media, for retail 
purposes; economic forecasting; auctioneering; sales promotion for others; production of teleshopping programmes; 
production of advertising films; office machines and equipment rental; rental of advertising time on communication 
media; publicity material rental; rental of vending machines; rental of sales stands; rental of photocopying machines; 
publication of publicity texts; radio advertising; bill-posting; distribution of samples; dissemination of advertising matter; 
direct mail advertising; registration of written communications and data; writing of publicity texts; advertising; publicity; 
on-line advertising on a computer network; advertising by mail order; television advertising; document reproduction; 
compilation of statistics; compilation of information into computer databases; business inquiries; systemization of 
information into computer databases; advisory services for business management; negotiation of business contracts for 
others; negotiation and conclusion of commercial transactions for third parties; compiling indexes of information for 
commercial or advertising purposes; tax preparation; drawing up of statements of accounts; telemarketing services; 
psychological testing for the selection of personnel; outsourced administrative management for companies; business 
management of hotels; business management for freelance service providers; business project management services for 
construction projects; commercial administration of the licensing of the goods and services of others; business 
management of reimbursement programs for others; administration of consumer loyalty programs; administration of 
frequent flyer programs; administrative processing of purchase orders; pay per click advertising; public relations; 
modelling for advertising or sales promotion; typing; appointment reminder services [office functions]; web site traffic 
optimization; web site traffic optimisation; relocation services for businesses; tax filing services; search engine 
optimization for sales promotion; appointment scheduling services [office functions]; price comparison services; 
secretarial services; procurement services for others [purchasing goods and services for other businesses]; shorthand; 
outsourcing services [business assistance]; telephone answering for unavailable subscribers; photocopying services; 
business efficiency expert services.

Cl.40;Paper finishing; applying finishes to textiles; upcycling [waste recycling]; vulcanization [material treatment]; skin 
dressing; fruit crushing; embroidering; galvanization; electroplating; engraving; decontamination of hazardous materials; 
air deodorizing; stripping finishes; tanning; metal tempering; freezing of foods; gilding; gold plating; material treatment 
information; cadmium plating; permanent-press treatment of fabrics; food and drink preservation; food smoking; leather 
staining; fur dyeing; shoe staining; textile dyeing; cloth dyeing; laminating; lithographic printing; metal casting; fur 
glossing; tin plating; boilermaking; taxidermy; magnetization; nickel plating; abrasion; paper treating; water treating; 
woodworking; processing of cinematographic films; leather working; cloth edging; metal treating; fur conditioning; fur 
mothproofing; waste treatment [transformation]; textile mothproofing; fabric waterproofing; crease-resistant treatment for 
clothing; cloth fireproofing; textile treating; wool treating; framing of works of art; window tinting treatment, being surface 
coating; air freshening; fabric bleaching; air purification; soldering; clothing alteration; recycling of waste and trash; 
processing of oil; pattern printing; photographic printing; offset printing; metal plating; printing; burnishing by abrasion; 
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flour milling; dressmaking; rental of boilers; knitting machine rental; rental of generators; rental of air-conditioning 
apparatus; rental of space heating apparatus; photographic film development; pottery firing; blacksmithing; custom 
assembling of materials for others; bookbinding; welding services; glass-blowing; saddlery working; grinding; cloth 
cutting; sawing of materials; refining services; timber felling and processing; fur satining; silver plating; incineration of 
waste and trash; laser scribing; warping [looms]; sorting of waste and recyclable material [transformation]; 
photocomposing services; quilting; planing of materials; fulling of cloth; tinting of car windows; slaughtering of animals; 
destruction of waste and trash; cloth pre-shrinking; services of a dental technician; cryopreservation services; key 
cutting; dyeing services; sandblasting services; production of energy; custom tailoring; custom fashioning of fur; 
photogravure; millworking; chromium plating; colour separation services; silk screen printing; optical glass grinding.

Cl.41;Modelling for artists; academies [education]; rental of indoor aquaria; rental of artwork; rental of sports grounds; 
rental of tennis courts; lending library services; booking of seats for shows; videotaping; physical education; production 
of music; discotheque services; animal training; dubbing; gambling services; publication of books; education 
information; recreation information; entertainment information; movie studio services; health club services [health and 
fitness training]; nightclub services [entertainment]; layout services, other than for advertising purposes; microfilming; 
videotape editing; production of radio and television programmes; screenplay writing; game services provided on-line 
from a computer network; providing on-line electronic publications, not downloadable; religious education; aikido 
instruction; gymnastic instruction; correspondence courses; practical training [demonstration]; training services 
provided via simulators; organization of balls; organization of exhibitions for cultural or educational purposes; providing 
recreation facilities; arranging and conducting of colloquiums; arranging and conducting of congresses; arranging and 
conducting of conferences; arranging and conducting of concerts; arranging and conducting of workshops [training]; 
arranging and conducting of in-person educational forums; arranging and conducting of seminars; arranging and 
conducting of symposiums; organization of competitions [education or entertainment]; arranging of beauty contests; 
organization of lotteries; organization of fashion shows for entertainment purposes; organization of shows [impresario 
services]; organization of sports competitions; vocational guidance [education or training advice]; amusement park 
services; sign language interpretation; television entertainment; mobile library services; vocational retraining; providing 
on-line videos, not downloadable; providing on-line music, not downloadable; providing television programs, not 
downloadable, via video-on-demand services; providing films, not downloadable, via video-on-demand services; 
providing golf facilities; providing sports facilities; providing amusement arcade services; cinema presentations; 
presentation of circus performances; presentation of variety shows; presentation of live performances; theatre 
productions; conducting fitness classes; educational examination; film production, other than advertising films; rental of 
audio equipment; rental of video cameras; rental of video cassette recorders; rental of videotapes; rental of show 
scenery; rental of sound recordings; toy rental; rental of cinematographic apparatus; rental of motion pictures; games 
equipment rental; rental of stadium facilities; rental of lighting apparatus for theatrical sets or television studios; rental of 
radio and television sets; rental of skin diving equipment; rental of sports equipment, except vehicles; rental of stage 
scenery; electronic desktop publishing; on-line publication of electronic books and journals; publication of texts, other 
than publicity texts; radio entertainment; entertainer services; entertainment services; writing of texts; sado instruction 
[tea ceremony instruction]; zoological garden services; news reporters services; party planning [entertainment]; music 
composition services; subtitling; tutoring; holiday camp services [entertainment]; conducting guided tours; disc jockey 
services; personal trainer services [fitness training]; providing casino facilities [gambling]; calligraphy services; karaoke 
services; club services [entertainment or education]; songwriting; providing museum facilities [presentation, exhibitions]; 
teaching; educational services provided by schools; orchestra services; translation; scriptwriting, other than for 
advertising purposes; ticket agency services [entertainment]; coaching [training]; sport camp services; recording studio 
services; language interpreter services; nursery schools; photography; photographic reporting; timing of sports events; 
boarding school education; production of shows.

Cl.42;Water analysis; computer system analysis; handwriting analysis [graphology]; chemical analysis; energy 
auditing; recovery of computer data; interior design; industrial design; graphic arts design; computer virus protection 
services; oil-field surveys; geological surveys; engineering; installation of computer software; meteorological 
information; clinical trials; material testing; textile testing; bacteriological research; biological research; geological 
research; research in the field of environmental protection; cosmetic research; mechanical research; chemical research; 
research and development of new products for others; scientific research; analysis for oil-field exploitation; underwater 
exploration; technical research; calibration [measuring]; web site design consultancy; computer security consultancy; 
information technology [IT] consultancy; consultancy in the design and development of computer hardware; architectural 
consultancy; internet security consultancy; computer software consultancy; data security consultancy; technological 
consultancy; oil-well testing; quality control; vehicle roadworthiness testing; land surveying; dress designing; updating 
of computer software; monitoring of computer systems to detect breakdowns; monitoring of computer systems for 
detecting unauthorized access or data breach; monitoring of computer systems by remote access; software as a service 
[SaaS]; maintenance of computer software; authenticating works of art; design of interior decor; quality evaluation of 
Standing timber; quality evaluation of wool; digitization of documents [scanning]; conversion of data or documents from 
physical to electronic media; urban planning; providing information on computer technology and programming via a web 
site; providing information on computer technology and programming via a website; provision of scientific information, 
advice and consultancy in relation to carbon offsetting; providing search engines for the internet; conversion of computer 
programs and data, other than physical conversion; conducting technical project studies; computer system design; rental 
of web servers; computer rental; rental of computer software; unlocking of mobile phones; geological prospecting; oil 
prospecting; hosting computer sites [web sites]; server hosting; construction drafting; computer software design; cloud 
seeding; consultancy in the field of energy-saving; creating and designing website-based indexes of information for 
others [information technology services]; creating and maintaining web sites for others; computer programming; 
technical writing; copying of computer programs; cloud computing; architectural services; chemistry services; outsource 
service providers in the field of information technology; packaging design; off-site data backup; computer technology 
consultancy; telecommunications technology consultancy; scientific laboratory services; weather forecasting; styling 
[industrial design]; cartography services; data encryption services; physics [research]; electronic data storage; 
surveying; electronic monitoring of credit card activity to detect fraud via the internet; electronic monitoring of personally 
identifying information to detect identity theft via the internet.

Cl.45;Marriage agency services; detective agency services; night guard services; adoption agency services; arbitration 
services; leasing of internet domain names; rental of safes; embalming services; funerary undertaking; lost property 
return; releasing doves for special occasions; security screening of baggage; genealogical research; legal research; 
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intellectual property consultancy; physical security consultancy; monitoring intellectual property rights for legal advisory 
purposes; monitoring of burglar and security alarms; crematorium services; licensing of intellectual property; licensing of 
computer software [legal services]; organization of religious meetings; opening of security locks; planning and arranging 
of wedding ceremonies; missing person investigations; kimono dressing assistance; litigation services; babysitting; pet 
sitting; conducting religious ceremonies; conducting funeral ceremonies; inspection of factories for safety purposes; 
evening dress rental; rental of fire extinguishers; clothing rental; rental of fire alarms; registration of domain names [legal 
services]; personal letter writing; personal background investigations; fire-fighting; astrology consultancy; spiritual 
consultancy; personal wardrobe styling consultancy; escorting in society [chaperoning]; horoscope casting; copyright 
management; legal administration of licences; cartomancy services; dating services; guard services; alternative dispute 
resolution services; dog walking services; tracking of stolen property; legal document preparation services; house 
sitting; mediation; burial services; on-line social networking services; personal body guarding; legal services in relation 
to the negotiation of contracts for others.
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3929000    26/01/2018
[International Registration No. : 1419028]
Alpha Republic GmbH
Thaliastrasse 32/1/22 A-1160 Wien Austria

Proposed to be Used
IR DIVISION
Cl.29;Snacks based on proteins (not included in other classes).

Cl.30;Coffee, tea, sugar, rice, tapioca, sago, artificial coffee; flour and grounded cereals (except fodder); bread, cookies,
cakes, pastries and confectionery, ice-cream; honey, treacle; yeast, baking powder; cooking salt, mustard; pepper, 
vinegar, sauces; spices; ice for refreshment; cocoa, cocoa products, namely cocoa mass for chocolate beverages, 
chocolate mass, couverture, in particular chocolate couverture, chocolate, pralines, chocolate goods for Christmas 
decoration, products with an edible chocolate coating and with containing alcohol filling, sugar goods, confectionery 
(also with long durability); chewing gum, sugar free chewing gum, sugared almonds with reduced amount of sugar, 
calorie reduced chocolate snack, chocolate snack with improved protein, sugar reduced chocolate snack.
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3929003    05/01/2018
[International Registration No. : 1418944]
WAMGROUP S.P.A.
Strada degli Schiocchi, 12 MODENA Italy

Proposed to be Used
IR DIVISION
Cl.7;Machines for filtering, dewatering, breaking up, thickening, processing and/or compacting sludges and their 
components; filters and filtering screens as parts of machines; industrial filtering machines; sifting machines; rakes 
being screening machines; machine parts, namely filter screens; valves being parts of machines; valves, dosing valves, 
rotary valves, pinch valves, diverter valves all the goods being parts of machines; screw conveyors; vertical conveyors 
used to move sludge; screw pumps; hydrodynamic machines screws; pressing machines, namely, industrial machine 
presses, presses for chemical processing; waste compacting machines; industrial screening machines, namely, 
wastewater screening machines; mechanical rakes being filter screens for use in clarifying installations; machines for 
removing solid materials from liquids and sludges; scrapers being parts of machines, used in the process of separating 
sludge; solid-liquid separators; separating machines, namely, fat oil and grease separators; separating machines for 
chemical processing; industrial machines for cleaning sand; industrial machines to separate sand; scrapers as part of 
machines; mixing machines; screw mixers, namely rotary mixing machines for powdered materials for industrial purpose; 
batching machines for slaked lime; machines for preparing limewash of polyelectrolytes; systems for filtering dust, fumes 
and gases; filters for filtering dust, fumes and gases for use with industrial machine systems; loading and unloading 
machines; agitators for anaerobic digesters; sludge pumps; rotary lobe pump; rotary pumps; filtering, separating and 
sorting machines for processing sludge; filtering, separating and sorting machines for processing waste.

Cl.35;Arranging of trading transactions and commercial contracts; provision of information relating to prior art of 
industrial equipment; commercial and industrial management assistance; organization of exhibitions and events for 
commercial, promotional or advertising purposes; negotiation and settlement of commercial transactions for third 
parties; advertising and marketing.

Cl.37;Construction, retrofitting, maintenance and repair of plants for mechanical, chemical and/or biological water 
purification, water processing and sludge treatment; construction, retrofitting, maintenance and repair of clarifying 
installations, sewer systems and/or sewage purification plants; construction of electrical switching and control 
installations; installation, maintenance and repair of machinery.
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Priority claimed from 27/04/2018; Application No. : 302018000015414 ;Italy 

3929005    08/05/2018
[International Registration No. : 1418942]
BRAIN BEE S.p.A.
Via Salvatore Quasimodo, 4/A I-43126 PARMA Italy

Proposed to be Used
IR DIVISION
Cl.9;Measuring instruments; measuring apparatus for temperature and humidity levels in gases and solid substances; 
thermostats; testing apparatus not for medical purposes; apparatus for testing gas, liquids and solids; measuring and 
control devices for air conditioning technology; diagnostic apparatus, not for medical purposes; diagnostic apparatus for 
vehicles and for air conditioning apparatus for vehicles; signalling apparatus and instruments; sensing and signalling 
devices for measurement and quality control of gases and liquids; regulating apparatus, electric; electric control devices 
for controlling and communicating with central processing units of vehicles; electric navigational instruments; apparatus 
for analysing gases; thermal sensors [thermostats]; electric sensors; air temperature sensors; computer software; 
computer software for diagnosis and communication for vehicles and for air conditioning apparatus for vehicles; fluid 
level measuring apparatus for use in motor vehicles; technical measuring, testing and checking apparatus and 
instruments for measuring, testing and checking the temperature, pressure, quantity and concentration of gas and 
liquids; software for diagnostics and troubleshooting; software for remote diagnostics; charger devices for air 
conditioning apparatus for vehicles; charging appliances for rechargeable equipment; computer software for system 
cleaning and optimization.

Cl.37;Electrical installation services; installation services of air conditioning apparatus for vehicles; maintenance of 
electronic apparatus; repair of electronic apparatus; HVAC (heating, ventilation and air conditioning) installation, 
maintenance and repair; air conditioning vent sealing services; installation and repair of air-conditioning apparatus; 
maintenance of electronic or air conditioning systems; air conditioning apparatus cleaning services; battery charging 
services.
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Priority claimed from 04/05/2018; Application No. : 87907383 ;United States of America 

3929007    31/05/2018
[International Registration No. : 1418937]
NUIT Corporation
108 West 13th Street Wilmington DE 19801 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software in the nature of a mobile application for internet-based dating and matchmaking based on 
astrological compatibility; downloadable software in the nature of a mobile application in the field of social media, 
namely, for sending messages to subscribers and uploading and downloading electronic files to share with others.

Cl.45;Dating services; Internet based social networking, introduction and dating services; astrological forecasting and 
astrology consultation.
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Priority claimed from 14/12/2016; Application No. : 016162745 ;European Union 

3929009    01/06/2017
[International Registration No. : 1418934]
Nokia Solutions and Networks OY
Karaportti 3 FI-02610 Espoo Finland

Proposed to be Used
IR DIVISION
Cl.9;Software and sensors for the management, the watch, the maintenance, the repair and the improvement of 
performance of telecommunications networks (term considered too vague by the International Bureau - Rule 13.2.b) of the 
Common Regulations).

Cl.42;Software as a Service (SaaS) for the management, the watch, the maintenance, the repair and the improvement of 
performance of telecommunications networks.

8554



Trade Marks Journal No: 1866 ,   10/09/2018           Class 99 
 

 

3929010    02/03/2018
[International Registration No. : 1418946]
Stichting International Foundation for Digital Competences
Hogeweg 39 F NL-5301 LJ Zaltbommel Netherlands

Proposed to be Used
IR DIVISION
Cl.16;Instructional and teaching material (except apparatus); books, periodicals, magazines, reports, pamphlets, guide 
leaflets, informative bulletin, posters, certificates, diplomas, newsletters, press notices and other printed matter.

Cl.41;Developing standards for examinations, devising examination requirements and examination exercises, 
designating examination candidates, holding examinations in the field of information technology, ICT and associated 
areas of study, and assessing the results; educational institutions and examination institutions; education, teaching, 
instruction; development of examinations and tests for education purposes; publishing of books, reading materials and 
instructional material, periodical publications and other publications, also downloadable via the Internet; issuing and 
dissemination of educational and instructional materials; publication in both electronic and paper format of testing, 
examination and/ or assessment materials; establishing and publication of the standardization of computer examinations 
and examinations in the field of information technology and related fields of study; advice and information in the field of 
providing of training, education and examination; conducting tests and exams in the field of information technology and 
related fields of study, including the aforesaid services offered with the aid of computers, including online; education and 
training services, instruction and information in the field of examinations and tests in the field of information technology, 
ICT and related fields of study; developing tests and examinations in the field of information technology and related fields 
of study; providing of lectures, training, workshops, courses; educational meetings; publication of texts (other than 
publicity texts); courses, education, training sessions and seminars in the context of assessments; arranging skill, 
behavior, cognitive and educational training sessions; providing of information relating to vocational guidance [education 
or training advice]; education or training advice, including in the context of professional reorientation.
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Priority claimed from 20/02/2017; Application No. : 016385304 ;European Union 

3929012    07/08/2017
[International Registration No. : 1418949]
Eckart GmbH
Güntersthal 4 91235 Hartenstein Germany

Proposed to be Used
IR DIVISION
Cl.2;Pigments, particularly pearlescent pigments, for decorators, printers and artists as well as for industrial purposes; 
pigment pastes, namely pearlescent pigment pastes, for industrial purposes, particularly for use in paint and lacquer 
industry, printing ink industry, cosmetic industry, plastic industry and chemical industry.

Cl.17;Coated and uncoated mica, namely synthetic mica, in the form of powders, plates, flakes, pellets or granules as 
well as in the form of pastes for printers and artists and for industrial purposes (included in this class).

Cl.21;Coated and uncoated glass particles, for industrial purposes, included in this class; coated and uncoated glass in 
form of powders, platelets, flakes or granules, for industrial purposes (included in this class) and for decorative or 
functional purposes.
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Priority claimed from 30/08/2017; Application No. : 017158114 ;European Union 

3929021    28/02/2018
[International Registration No. : 1418730]
Gallerie degli Uffizi
Piazzale degli Uffizi, 6 I-50122 Firenze Italy

Proposed to be Used
IR DIVISION
Cl.6;Works of art of common metal.

Cl.14;Statues of precious metal; figurines of precious metal; paste jewellery [costume jewelry (Am.)]; works of art of 
precious metal.

Cl.16;Stationery; publications (printed-); photographs; printed matter; journals; magazines [periodicals]; 
encyclopaedias; pamphlets; works of art made of paper.

Cl.18;Luggage; trunks [luggage]; suitcases; valves of leather; laces (leather -); hat boxes of leather; leather shoulder 
belts; leather shoulder belts; leather for harnesses; leather straps; boxes of leather or leatherboard; cases of leather or 
leatherboard; leather shoulder belts; straps of leather [saddlery]; chin straps, of leather; hat boxes of leather; trimmings 
of leather for furniture; trimmings of leather for furniture; casings, of leather, for springs; bags [envelopes, pouches] of 
leather, for packaging; polyurethane leather; briefcases [leather goods]; briefcases [leather goods]; briefcases [leather 
goods]; briefcases [leather goods]; saddlery of leather; boxes made of leather; handbags made of leather; leather 
leashes; leather suitcases; leather cloth; briefcases [leather goods]; leather purses; labels of leather; leather coin purses; 
handbags made of imitations leather; straps made of imitation leather; bags made of imitation leather; leather sold in 
bulk; cases of imitation leather; leather cases; key-cases of leather and skins; leather luggage straps; furniture coverings 
of leather; key cases made of leather; attache cases made of imitation leather; leather bags and wallets; travelling sets 
[leatherware]; travelling sets [leatherware]; travelling sets [leatherware]; shopping bags made of skin; credit card holders 
made of leather; imitation leather hat boxes; travelling bags made of imitation leather; industrial packaging containers of 
leather; key cases of imitation leather; bags [envelopes, pouches] of leather, for packaging; garment bags for travel made 
of leather; sheets of leather for use in manufacture; leather credit card wallets; sheets of imitation leather for use in 
manufacture; golf bag tags of leather.

Cl.25;Clothing; shoes; headgear.

Cl.41;Museum services; provision of museum facilities; publication of books and magazines; museum facilities 
(providing-) [presentation, exhibitions]; art gallery services for cultural, educational or entertainment purposes, provided 
on-line via a telecommunications link.
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3929037    29/11/2017
[International Registration No. : 1418782]
LOTA AYAKKABI VE DERI SANAYI TICARET ANONIM SIRKETI
Organize Sanayi Bölgesi, Bedrettin Dalan Bulvari, Aykosan Sanayi Sitesi, 2. Kisim No:1 Kat:2 Ikitelli TR-34490 BASAKSEHIR-
ISTANBUL Turkey

Proposed to be Used
IR DIVISION
Cl.18;Unworked or semi-worked leather and animal skins, imitations of leather, stout leather, leather linings, goods 
made of leather, imitations of leather or other materials, designed for carrying items, included in this class; bags, wallets, 
boxes and trunks made of leather or stout leather; key cases, trunks [luggage], suitcases, umbrellas; parasols; sun 
umbrellas; walking sticks, whips; harness; saddlery; stirrups; straps of leather (saddlery).

Cl.25;Clothing, including underwear and outerwear, other than special purpose protective clothing; socks, mufflers 
[clothing], shawls, bandanas, scarves, belts [clothing], footwear, shoes, slippers, sandals, headgear, hats, caps with 
visors, berets, caps [headwear], skull caps.

Cl.35;Advertising, marketing and public relations; organization of exhibitions and trade fairs for commercial or 
advertising purposes; design of advertising material; provision of an online marketplace for buyers and sellers of goods 
and services, office functions; secretarial services; arranging newspaper subscriptions for others; compilation of 
statistics; rental of office machines; systemization of information into computer databases; telephone answering for 
unavailable subscribers, business management, business administration and business consultancy; accounting; 
commercial consultancy services; personnel recruitment, personnel placement, employment agencies, import-export 
agencies; temporary personnel placement services, auctioneering; the bringing together, for the benefit of others, of a 
variety of goods, namely, unworked or semi-worked leather and animal skins, imitations of leather, stout leather, leather 
linings, goods made of leather, imitations of leather or other materials, designed for carrying items, bags, wallets, boxes 
and trunks made of leather or stout leather, key cases, trunks, suitcases, umbrellas, parasols, sun umbrellas, walking 
sticks, whips, harness, saddlery, stirrups, straps of leather, clothing, including underwear and outerwear, other than 
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special purpose protective clothing, socks, mufflers, shawls, bandanas, scarves, belts, footwear, shoes, slippers, sandals,
headgear, hats, caps with visors, berets, caps, skull caps, enabling customers to conveniently view and purchase those 
goods, such services may be provided by retail stores, wholesale outlets, by means of electronic media or through mail 
order catalogues.
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3929039    27/02/2018
[International Registration No. : 1419743]
ITALGI S.R.L.
Via Pontevecchio, 96 I-16042 Carasco (GE) Italy

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools; motors and engines (except for land vehicles); machine coupling and transmission 
components (except for land vehicles); agricultural implements other than hand-operated; incubators for eggs; in 
particular machines for the production and treatment of foodstuffs; automatic vending machines; in particular automatic 
food vending machines.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data-carriers, recording discs; mechanisms for coin-operated apparatus; cash registers, 
calculating machines, data processing equipment and computers; fire-extinguishing apparatus.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; in particular apparatus for cooking and the heat treatment of foodstuffs.
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Priority claimed from 15/09/2017; Application No. : 302017000103352 ;Italy 

3929040    02/03/2018
[International Registration No. : 1418771]
SAIPEM S.P.A.
Via Martiri di Cefalonia, 67 SAN DONATO MILANESE (Milano) Italy

Proposed to be Used
IR DIVISION
Cl.37;Construction, maintenance, repair of plants, systems and infrastructure for the oil and gas industry, for green 
technologies industry and for renewable technologies industry including plants, systems and infrastructure for the 
refinery, the petrochemical, the production of synthesis gas and fertilizers, for plants, systems and infrastructures for the 
production, transport, storage and regasification of liquefied natural gas, for plants, systems and infrastructure on the 
ground, in the sea and submarines for the production, storage and transportation of hydrocarbons, for plants, systems 
and infrastructures for the production and storage of renewable energy.

Cl.42;Engineering services and technical consultancy for the oil and gas industry, the green technologies and 
renewable energy industry in the phases of conceptualization, architecture, initial development of projects, including 
projects of plants, systems and infrastructure for the refinery, the petrochemicals, the production of synthesis gas and 
fertilizers, projects of plants, systems and infrastructures for the production, transport, storage and regasification of 
liquefied natural gas, projects of plants, systems and infrastructure on the ground, in the sea and submarines for the 
production, storage and transportation of hydrocarbons, projects of plants, systems and infrastructures for the 
production and storage of renewable energy; design, development and control of industrial processes in order to improve 
the efficiency of the processes themselves, in particular, processes for the definition, construction and management of 
plants, systems and infrastructures for the oil and gas industry, green technologies and renewable energy industry; 
design, development and management of software for analysis and for production methods to improve process 
efficiency, in particular, definition, construction and management of systems, systems and infrastructures for the oil & 
gas industry, for technologies green industry and renewable industry.
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Priority claimed from 04/01/2018; Application No. : 87744115 ;United States of America 

3929041    02/07/2018
[International Registration No. : 1419663]
PLOTAGRAPH, INC.
2987 Arriba Way Santa Barbara CA 93105 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for creating and editing digital animation and special effects of images, graphics, photographs, 
illustrations and paintings; computer software for exporting animated images, graphics, photographs, illustrations and 
paintings to any electronic device and digital platform, namely, websites, emails, social media platforms and digital 
billboards; downloadable cloud-based software for creating digital animation and special effects of images, graphics, 
photographs, illustrations and paintings; computer software for altering images, graphics, photographs, illustrations and 
paintings to create a new image, graphic or illustration; computer software for transforming images and graphics to 
create different images and graphics; downloadable software application software for mobile electronic devices, mobile 
phones, handheld computers, tablet computers and wireless devices for creating and editing digital animation and special
effects of images, graphics, photographs, illustrations and paintings; downloadable software application software for 
mobile electronic devices, mobile phones, handheld computers, tablet computers and wireless devices for exporting 
animated images, graphics, photographs, illustrations and paintings to any electronic device and digital platform, namely, 
websites, emails, social media platforms and digital billboards; downloadable software application software for mobile 
electronic devices, mobile phones, handheld computers, tablet computers and wireless devices for altering images, 
graphics, photographs, illustrations and paintings to create a new image, graphic or illustration.

Cl.42;Providing temporary use of online downloadable cloud based software for creating digital animation and special 
effects of images, graphics, photographs, illustrations and paintings; software as a service (SAAS) services featuring 
software for creating digital animation, 3D animation and special effects of images, graphics, photographs, illustrations 
and paintings; providing temporary use of non-downloadable cloud based software for creating digital animation and 
special effects of images, graphics, photographs, illustrations and paintings; software as a service (SAAS) featuring 
software for creating digital animation, 3D animation and special effects of images, graphics, photographs, illustrations 
and paintings; software as a service (SAAS) featuring software for exporting animated images, graphics, photographs, 
illustrations and paintings to any electronic device and digital platform, namely, websites, emails, social media platforms 
and digital billboards; design and development of computer software for creating digital animation, 3D animation and 
special effects of images, graphics, photographs, illustrations and paintings; providing online non-downloadable cloud 
based software for creating digital animation and special effects of images, graphics, photographs, illustrations and 
paintings; computer graphics design services, namely, creating 3D video and photographs, computer conversion of 
captured 3D images into virtual 3D images and the video display of processed 3D images.

8562



Trade Marks Journal No: 1866 ,   10/09/2018           Class 99 
 

Priority claimed from 17/11/2017; Application No. : 87689056 ;United States of America 

3929042    16/05/2018
[International Registration No. : 1419882]
Golden Frog GmbH
c/o Marcus Waldispühl, Lindenhöhe 1 CH-6045 Meggen Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software in the field of computer network security for vpn's (virtual private networks); vpn 
(virtual private network) operating software; computer application software for mobile phones, namely, vpn operating and 
accessing software network optimization software that allows users to improve the speed of their online gaming 
performance; software that improves game speed; software that improves network optimization and telecommunications 
connections to the internet; network optimization software for optimal game connection and improved game speed; 
software that improves and enhances electronic telecommunication connections and internet connections; network 
optimization software.

Cl.38;Providing private and secure real time electronic transmission communication over a computer network; 
information transmission services via digital networks; virtual private network services; virtual private network services, 
namely, providing vpn services featuring an internet protocol used to prevent blocking of virtual private network services; 
providing access to an electronic communications network for optimal game connection and improved game speed; 
providing access to an electronic communications network that features reduced packet loss and lag for game play; 
providing electronic telecommunication connections; providing telecommunication connections to the internet; providing 
telecommunication connectivity services for transfer of images, messages, audio, visual, audiovisual and multimedia 
works; providing telecommunications connections to a global computer network; providing third party users with access 
to telecommunication infrastructure; on-line document delivery via a global computer network; telecommunications 
services in the nature of network optimization services.

Cl.42;Computer software development services; software as a service (saas) services in the nature of network 
optimization software that allows users to improve the speed of their online gaming performance; software as a service 
(saas) services in the nature of software that improves game speed; software as a service (saas) services in the nature of 
software that improves network optimization and telecommunications connections to the internet; software as a service 
(saas) services in the nature of network optimization software for optimal game connection and improved game speed; 
software as a service (saas) services in the nature of software that improves and enhances electronic telecommunication 
connections and internet connections; software as a service (saas) services in the nature of network optimization 
software; domain name system (dns) management and maintenance services, namely, updating dynamic ip addresses 
with multiple dns services on behalf of a user via the internet in the nature of computer code conversion; computer 
services, namely, redirecting electronic mail to changed personal electronic addresses by updating dynamic ip 
addresses; on-line batch computer services, namely, updating dynamic ip addresses with multiple dns services on behalf 
of a user via the internet in the nature of computer code conversion; providing name resolution to the ip address of a 
transparent proxy, based upon the domain name requested, namely, ip address verification services; providing online 
non-downloadable computer software for use in connecting to the internet for the purpose of providing a wide range of 
internet functionality, namely, providing connectivity in the shortest time possible, determining the most direct route of 
connectivity, routing around inactive machines and routing around inactive lines.
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Priority claimed from 24/05/2018; Application No. : 717114 ;Switzerland 

3929043    14/06/2018
[International Registration No. : 1418778]
Alere Switzerland GmbH
Bahnhofstrasse 28 CH-6300 Zug Switzerland

Proposed to be Used
IR DIVISION
Cl.5;Medical diagnostic reagents; testing preparations for medical use; diagnostic tests for medical use; medical 
reagents contained in a cartridge for medical diagnostic use; in vitro diagnostic reagents contained in pre-filled cartridges 
for medical use; medical diagnostic assays; solutions used in medical diagnostic test kits.

Cl.9;Medical software and hardware related to blood, bodily fluid and tissue testing and analysis; software related to 
molecular diagnostic analyzers; software in the field of medical diagnostics; software for laboratory instruments; 
computer software for diagnosing human diseases; laboratory instruments; laboratory diagnostic analyzers; laboratory 
molecular analyzers.

Cl.10;Medical diagnostic instruments and accessories; medical diagnostic analyzers and accessories; medical 
apparatus for determining and analyzing in vitro molecular interactions; medical apparatus for analyzing molecules, cells, 
tissues and organisms; medical apparatus for analyzing nucleic acid and proteins; medical instruments used for blood, 
bodily fluid and tissue testing; nucleic acid testing instruments; medical diagnostic instruments for detection of 
infectious diseases; cartridges and disposables for use in medical diagnostic instruments; cartridges and disposables for 
use in molecular diagnostic analyzers; medical diagnostic test kits.
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Priority claimed from 07/11/2017; Application No. : 017446063 ;European Union 

3929044    30/01/2018
[International Registration No. : 1419752]
Armacell Enterprise GmbH & Co. KG
Zeppelinstraße 1 12529 Schönefeld OT Waltersdorf Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical compositions for use in construction.

Cl.4;Dust controlling compositions.

Cl.17;Insulation and barrier articles and materials; seals, sealants and fillers for buildings and industrial purposes; 
dust-proofing sealants; adhesive tapes, strips, bands and films, other than stationery and not for medical or household 
purposes; dust-proofing adhesive tapes, strips, bands and films.

Cl.19;Building and construction materials and elements, not of metal.
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Priority claimed from 08/02/2016; Application No. : 2016-13628 ;Japan 

3929047    08/08/2016
[International Registration No. : 1420048]
NIDEC CORPORATION
338 Tonoshiro-cho, Kuze, Minami-Ku, Kyoto-Shi Kyoto 601-8205 Japan

Proposed to be Used
IR DIVISION
Cl.7;Starters for motors and engines; AC motors and DC motors not including those for land vehicles but including 
parts for any AC motors and DC motors; alternators; direct current generators; motors, other than for land vehicles; 
vibration motors; non-electric prime movers, not for land vehicles, and parts of non-electric prime movers; fans for 
motors and engines; pneumatic or hydraulic machines and instruments; axial flow blowers; axial flow fans; electric fan 
units for vacuum cleaners; machine elements not for land vehicles; shafts, axles or spindles, machine elements other 
than land vehicles; shaft couplings for machines; bearings, machine elements not for land vehicles; transmissions for 
machines; shock absorbers for machines; springs being parts of machines; brakes, machine elements not for land 
vehicles; valves being parts of machines; electric washing machines and their parts and fittings; dishwashers and their 
parts and fittings; wax-polishing machines, electric and their parts and fittings; vacuum cleaners and their parts and 
fittings; boilers for non-electric prime movers and engines.

Cl.9;Diagnostic apparatus, not for medical purposes; electric or magnetic meters and testers; high frequency apparatus 
for welding; cyclotrons not for medical purposes; industrial X-ray machines and apparatus not for medical use; industrial 
betatrons not for medical use; magnetic prospecting machines; magnetic object detectors; seismic exploration machines 
and apparatus; hydrophone machines and apparatus; echo sounders; ultrasonic flaw detectors; ultrasonic sensors; 
electronic door closing control systems and electron microscopes; photographic, cinematographic, optical and teaching 
apparatus and instruments; photographic apparatus and instruments and their parts; cameras and their parts and fittings; 
camera lenses; cinematographic machines and apparatus and their parts; optical machines and apparatus and their parts;
electronic machines, apparatus and their parts; electronic components; parts and fittings for computers; computer 
components; computer hardware and computer software for enhancing the feel, vibration and feedback provided by the 
portable electronic device; apparatus and instruments for conducting, switching, transforming, accumulating, regulating 
or controlling electricity; power distribution or control machines and apparatus; power controllers; rotary converters; 
phase modifiers; electrical cells and batteries; telecommunication machines and apparatus and their parts; parts and 
fittings for cell phones; remote control apparatus; remote control device; car navigation equipment and their parts; digital 
cameras and their parts; camera module for mobile phone; downloadable music files; downloadable image files; recorded 
video discs and tapes; exposed cinematographic films; slide film, exposed; slide film mounts; consumer video game 
programs; electronic circuits and CD-ROMs recorded with programs for hand-held games with liquid crystal displays; 
electronic publications, downloadable; magnetic cores; resistance wires; fuel cell electrodes.

Cl.10;Finger guards for medical purposes; pacifier clips; ice bag pillows for medical purposes; triangular bandages; 
supportive bandages; surgical catgut; feeding cups for medical purposes; dropping pipettes for medical purposes; teats; 
medical ice bags; medical ice bag holders; nursing appliances; nursing bottles; ear plugs for sleeping; ear plugs for 
protection against noise; esthetic massage apparatus for commercial use; medical apparatus; walking aids, crutches; 
electric massage apparatus for household purposes; urinals for medical purposes; bed pans; ear picks.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; toilets water-closets; prefabricated bathrooms sold as a unit; toilet stool units with a washing water 
squirter and their parts and fittings; disinfectant distributors for toilets and their parts and fittings; toilet bowls and their 
parts and fittings; seatings for use with Japanese style toilet bowls and their parts and fittings; bath fittings and their 
parts and fittings; stoves for household purposes, non-electric; electric lamps and other lighting apparatus and their parts
and fittings; tap water faucets; level controlling valves in tanks; pipe line cocks [spigots]; freezing machines and 
apparatus; cooking apparatus and installations for industrial purposes; industrial dish drying machines; dish disinfectant 
apparatus for industrial purposes; electrical rice cookers; electric cooking heaters for household purposes and their parts 
and fittings; kitchen worktops with integrated sinks and their parts and fittings; kitchen sinks; desiccating apparatus; 
recuperators for chemical processing; steamers for chemical processing; evaporators for chemical processing; 
distillation apparatus; heat exchangers, not parts of machines; water purification units; water purifiers for household use; 
heating elements; industrial furnaces; nuclear reactors; air-conditioning apparatus for industrial purposes; household 
electrothermic appliances; household electrothermic appliances other than for beauty or sanitary purposes; laundry 
dryers electric, for household purposes and their parts and fittings; electric water purifiers for household purposes and 
their parts and fittings; electric bath-water purifying apparatus for household purposes and their parts and fittings; air 
purifiers and their parts and fittings; air driers; electric fans for personal use; water ionizers and their parts and fittings; 
electrically heated carpets and their parts and fittings; electric cooking pots for household purposes and their parts and 
fittings; coffee percolators, electric and their parts and fittings; electric kotatsu (Japanese electric leg-warming apparatus 
for household purposes) and their parts and fittings; electric cooking sieves for household purposes and their parts and 
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fittings; electric radiant heaters for household purposes and their parts and fittings; footmuffs, electrically heated and 
their parts and fittings; electric toasters for household purposes; electric hibachi (Japanese hand warming apparatus for 
household purposes) and their parts and fittings; electric sleeping mattresses for household purposes and their parts and 
fittings; electric kettles for household purposes and their parts and fittings; blankets, electric, for household purposes 
and their parts and fittings; electric refrigerators for household purposes and their parts and fittings; electric freezers for 
household purposes and their parts and fittings; electric cooking ovens for household purposes and their parts and 
fittings; futon driers for household purposes and their parts and fittings; hot plates for household purposes and their 
parts and fittings; electric space cooling apparatus for household purposes and their parts and fittings; cooker hoods and 
their parts and fittings; household electrothermic appliances for beauty or sanitary purposes and their parts and fittings; 
hair driers for household purposes and their parts and fittings; household steam facial apparatus and their parts and 
fittings; air conditioners; drying apparatus for textile manufacture; laundry dryers electric, for industrial purposes; ice 
boxes; ice-cooling refrigerators for household purposes; gas-fired water heaters.

Cl.12;AC motors or DC motors for land vehicles not including "their parts"; non-electric prime movers for land vehicles 
not including "their parts"; vehicles for locomotion by land, air, water or rail; vessels and their parts and fittings; vessels 
and their parts and fittings other than "air cushion vehicles"; air cushion vehicles; aircraft and their parts and fittings; 
railcars and their parts and fittings; automobiles and their parts and fittings; two-wheeled motor vehicles, bicycles and 
their parts and fittings; mechanical elements for land vehicles; shafts, axles or spindles, machine elements for land 
vehicles; bearings, machine elements for land vehicles; shaft couplings or connectors, machine elements for land 
vehicles; bearings, machine elements for land vehicles; power transmissions and gearing, machine elements for land 
vehicles; shock absorbers, machine elements for land vehicles; springs, machine elements for land vehicles; brakes, 
machine elements for land vehicles; wheelchairs; traction engine; ropeways for cargo or freight handling; anti-theft 
alarms for vehicles.

Cl.28;Games; toys; dolls; home video game machines and their parts and fittings; controllers for game consoles for 
household purposes and their parts and fittings; hand-held games with liquid crystal displays and their parts and fittings; 
portable electronic game machine and their parts and fittings; toy robots and their parts and fittings; automatic mahjong 
table; automatic mahjong table for industrial purposes; game machines and apparatus; billiard equipment; pachinko 
machines and their parts and fittings; slot machines [gaming machines] and their parts and fittings; stationary exercise 
bicycles and their parts and fittings; amusement machines and apparatus for use in amusement parks; arcade video 
game machines and their parts and fittings; stationary vehicles for gaming purposes; commercial robotic amusement 
park machinery and equipment except for the commercial video game machine; amusement machines and apparatus for 
use in amusement parks; amusement park rides; controllers for game consoles for industrial purposes; toys for domestic 
pets; sporting articles and their parts and fittings; fishing tackle and their parts and fittings; insect collectors' articles; 
climbers' harness.

Cl.42;Providing technical information about computers, computer software and computer networks; design of 
machines, apparatus and instruments, and their parts, as well as systems composed thereof; design of electrical 
equipment or computer equipment; consultancy relating to the design and development of computer programs; remote 
monitoring of electronic computer and computer program for the electronic computer; introduction and preferences of 
computer game programs; testing or research on electricity; provision of scientific and technical information; testing, 
inspection and research services in the fields of pharmaceuticals, cosmetics and foodstuffs; testing, inspection or 
research on agriculture, livestock breeding or fisheries; design services; technological advice relating to computers, 
automobiles and industrial machines; rental of computers; providing computer programs on data networks; leasing of 
measuring apparatus; leasing of laboratory apparatus.
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Priority claimed from 28/12/2017; Application No. : 2017-170587 ;Japan 

3929049    15/02/2018
[International Registration No. : 1418789]
KOWA COMPANY, LTD.
6-29, Nishiki 3-chome, Naka-ku, Nagoya-shi Aichi-ken 460-8625 Japan

Proposed to be Used
IR DIVISION
Cl.2;Paints; pigments; dyestuffs; printing ink; colors for painting pictures; anti-rust greases; nonferrous metals in foil or 
powder form for painters, decorators, printers and artists; precious metals in foil or powder form for painters, decorators, 
printers and artists; Canada balsam; copal; sandarac; shellac; dammar; mordant dyes; corrosion inhibitors; anti-rust 
preparations; mastic; gum resin; wood preservatives.

Cl.3;Soaps and detergents; cosmetics; perfumery, incenses and fragrances; dentifrices.

Cl.5;Dietary supplements for humans; diapers; diaper covers; mothproofing paper; lacteal flour for babies; dietetic 
beverages adapted for medical purposes; dietetic foods adapted for medical purposes; beverages for babies; food for 
babies; dietary supplements for animals; absorbent cotton; adhesive plasters; bandages for dressings.

Cl.9;Laboratory apparatus and instruments; photographic machines and apparatus; cinematographic machines and 
apparatus; optical machines and apparatus; measuring or testing machines and instruments; telescopes; binoculars; 
lenses; cameras; spectacles; eyeglasses; goggles; telecommunication machines and apparatus; electronic machines, 
apparatus and their parts.

Cl.10;Medical apparatus and instruments; supporters, for medical purposes; sanitary masks; intraocular prosthetic 
lenses for surgical implantation; inserter for intraocular prosthetic lenses used for surgical implantation.

Cl.28;Athletic sporting goods [athletic wrist and joint supports, elbow guards, knee pads for athletic use]; sports 
equipment; toys; dolls; Go games; Japanese chess [Shogi games]; Japanese playing cards [Utagaruta]; dice; Japanese 
dice games [Sugoroku]; dice cups; Chinese checkers [games]; chess games; checkers [checker sets]; conjuring 
apparatus; dominoes; playing cards; Japanese playing cards [Hanafuda]; mah-jong; games; billiard equipment; fishing 
tackle.

Cl.32;Beers; soft drinks; fruit beverages and fruit juices; mineral water [beverages]; vegetable juices [beverages]; 
extracts of hops for making beer; whey beverages.

Cl.43;Providing temporary accommodation; reservations for hotels and boarding houses; services for providing food 
and drink; rental of conference rooms; providing facilities for exhibitions; rental of futon and quilts; rental of pillows; 
rental of blankets; rental of curtains; rental of furniture; rental of wall hangings; rental of floor coverings; rental of wet 
towels; rental of towels.
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Priority claimed from 15/11/2017; Application No. : 4404775 ;France 

3929060    14/05/2018
[International Registration No. : 1418623]
COMPAGNIE DE SAINT-GOBAIN
Les miroirs, 18 avenue d’Alsace F-92400 Courbevoie France

Proposed to be Used
IR DIVISION
Cl.35;Demonstration of products and presentation of products on all communication media with a view to the sale 
thereof, such services may be provided online; distribution (delivery) of advertising material; dissemination (distribution) 
of samples; business information and inquiries concerning building materials and the implementation thereof, such 
services may be provided online; commercial information and advice for consumers (consumer advice shop); commercial 
information via websites; organization of exhibitions for commercial or advertising purposes; advertising; marketing; 
market studies.

Cl.37;Construction; repair; installation services; construction information; construction services; installation, repair, 
building maintenance services, which services can be provided online; installation, maintenance and repair of machines; 
rental of construction tools and equipment; information relating to the cleaning of buildings and civil engineering 
structures; quarrying services; mining extraction; insulation services (building); window cleaning services; construction 
of public and private works.

Cl.41;Training relating to construction and relating to maintenance, cleaning, renovation and repair of works, buildings 
and civil engineering structures; practical training relating to the implementation of building materials and refractory 
products and their applications; organization of quiz events and lottery games, such services may be provided online; 
organization and conducting of colloquiums, conferences, seminars or congresses.
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Priority claimed from 15/01/2018; Application No. : 30 2018 201 488 ;Germany 

3929062    10/04/2018
[International Registration No. : 1420063]
Egon Zehnder International AG
Wiesenstrasse 17 CH-8008 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Personnel recruitment consultancy services; business management and enterprise organization consultancy; 
career placement consulting services; human resources consultancy; business management consultancy in the field of 
executive and leadership development; consultancy relating to the selection of personnel; personnel management 
consultancy; assessment analysis related to business management; professional consultancy relating to personnel 
management; recruitment of executive staff; personnel selection; personnel selection using psychological testing; 
personnel consultancy; human resources management and recruitment services; personnel placement and recruitment; 
employment agency services; business succession planning; executive search and placement services; business 
consultancy and advisory services.

Cl.41;Management education services; educational services relating to management; consultancy services relating to 
the education and training of management and of personnel; coaching in economic and management matters; arranging 
and conducting of courses, seminars and workshops.

8570



Trade Marks Journal No: 1866 ,   10/09/2018           Class 99 
 

3929063    27/11/2017
[International Registration No. : 1418605]
Shine-Mart Ltd
1 Spilsby Road Harold Hill, Romford Essex RM3 8SB United Kingdom

Proposed to be Used
IR DIVISION
Cl.7;Sweeping, cleaning, washing and laundering machines; pumps, compressors and fans; moving and handling 
equipment; dispensing machines; robots; machines and machine tools for treatment of materials and for manufacturing; 
engines, powertrains, and generic machine parts; current generators; generators of electricity.

Cl.8;Hygienic and beauty implements for humans and animals.

Cl.9;Apparatus, instruments and cables for electricity; navigation, guidance, tracking, targeting and map making 
devices; recorded content; safety, security, protection and signalling devices; measuring, detecting and monitoring 
instruments, indicators and controllers; information technology and audiovisual equipment.

Cl.10;Hearing protection devices; medical and veterinary apparatus and instruments; blood pressure monitors, blood 
sugar level monitors.

Cl.11;Burners, boilers and heaters; filters for industrial and household use; drying installations; food and beverage 
cooking, heating, cooling and treatment equipment; heating, ventilating, and air conditioning and purification equipment 
(ambient); personal heating and drying implements; refrigerating and freezing equipment; fireplaces.

Cl.14;Time instruments.

Cl.18;Luggage, bags, wallets and other carriers.
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Priority claimed from 09/11/2017; Application No. : 30 2017 028 738 ;Germany 

3929064    21/12/2017
[International Registration No. : 1419536]
Bayer Aktiengesellschaft
Kaiser-Wilhelm-Allee 51373 Leverkusen Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; manures; fire extinguishing compositions; tempering and soldering 
preparations; chemical substances for preserving foodstuffs; tanning substances; adhesives used in industry; growing 
media, fertilisers and chemicals for use in agriculture, horticulture and forestry; chemicals for use in aquaculture; 
chemical preparations for the treatment of seeds; chemical substances, chemical materials and chemical preparations, 
and natural fertilisers; plant growth regulating preparations.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; non-medicated soaps; perfumery, essential oils, non-medicated cosmetics, non-medicated hair lotions; 
non-medicated dentifrices.

Cl.5;Medical preparations; veterinary preparations; pharmaceutical preparations; pharmaceuticals and natural 
remedies; dietary supplements and dietetic preparations; dietary supplements for humans and animals; dietetic food and 
substances adapted for medical or veterinary use, food for babies; sanitary preparations and articles; disinfectants and 
antiseptics; preparations for destroying vermin; fungicides; herbicides; medicated and sanitising soaps and detergents; 
medical dressings, coverings and applicators; pest control preparations and articles; plasters, materials for dressings; 
material for stopping teeth, dental wax.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
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(supervision), life- saving and teaching apparatus and instruments; recorded content; magnetic data carriers, recording 
discs; software; computer software; application software; information technology and audio-visual, multimedia and 
photographic devices; apparatus for recording, transmission or reproduction of sound or images; optical devices, 
enhancers and correctors; scientific research and laboratory apparatus, educational apparatus and simulators; data 
processing equipment; computers.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; medical and veterinary apparatus and 
instruments; prosthetics and artificial implants; artificial limbs, eyes and teeth; orthopedic articles; orthopedic and 
mobility aids; therapeutic and assistive devices adapted for the disabled; physical therapy equipment; massage 
apparatus; apparatus, devices and articles for nursing infants.

Cl.31;Raw and unprocessed agricultural, aquacultural, horticultural and forestry products; raw and unprocessed grains 
and seeds; fresh fruits and vegetables, fresh herbs; natural plants and flowers; bulbs, seedlings and seeds for planting; 
foodstuffs and beverages for animals; agricultural and aquacultural crops, horticulture and forestry products; foodstuffs 
and fodder for animals; fodder; animal foodstuffs.

Cl.35;Advertising, marketing and promotional consultancy, advisory and assistance services; business administration; 
business management; business advice; business consulting; business assistance, management and administrative 
services; business analysis, research and information services; advertising and promotion services and related 
consulting; provision of an on-line marketplace for buyers and sellers of goods and services; sales promotions for 
others; retail and wholesale services in relation to medical preparations, veterinary preparations, pharmaceutical 
preparations, pharmaceuticals and natural remedies, dietary supplements and dietetic preparations, dietary supplements 
for humans and animals, dietetic food and substances adapted for medical or veterinary use, food for babies, sanitary 
preparations and articles, disinfectants and antiseptics, preparations for destroying vermin, fungicides, herbicides, 
medicated and sanitising soaps and detergents, medical dressings, coverings and applicators, pest control preparations 
and articles, plasters, materials for dressings, material for stopping teeth, dental wax.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; publishing and reporting; 
entertainment, education and instruction services.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; science and technology services; information 
technology [IT] consulting services; software development, programming and implementation; software research; design, 
development and implementation of software.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings; hygienic and beauty care for 
animals; agriculture, aquaculture, horticulture and forestry services; human healthcare services; animal healthcare 
services.
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3929067    25/05/2018
[International Registration No. : 1418629]
OETEO PTE. LTD.
15 Shaw Road, 01-01 Teo Industrial Building Singapore 367953 Singapore

Proposed to be Used
IR DIVISION
Cl.25;Baby layettes for clothing; clothing; men's clothing; casual clothing; boys' clothing; girl's clothing; tops 
[clothing]; under garments; woven garments; sleeping garments; headwear; shirts; T-shirts; pique shirts; woven shirts; 
dresses; rompers; pants; bermuda shorts; skirts; mittens; booties.

Cl.35;Retail services; department store retailing; convenience store retailing; discount services (retail, wholesale, or 
sales promotion services); hypermarket retailing; retail clothing shop services; retailing of goods (by any means).
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Priority claimed from 31/10/2017; Application No. : AM 61232/2017 ;Austria 

3929069    13/04/2018
[International Registration No. : 1418619]
The Heat Company Aktivwärme- und Aktivkühlprodukte GmbH
Ennspark 20 A-5541 Altenmarkt im Pongau Austria

Proposed to be Used
IR DIVISION
Cl.10;Heating pads for therapeutic purposes.

Cl.11;Heating pads for warming other than for medical purposes.

Cl.25;Clothing; gloves [clothing].
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3929074    14/12/2017
[International Registration No. : 1419875]
FENG JING (CHINA) BUILDING MATERIALS GROUP CO., LTD.
Madian industrial park in the village of dahoutun, Madian town, Jiaozhou city, Qingdao city Shandong province China

Proposed to be Used
IR DIVISION
Cl.1;Polyurethane; neoprene; glue for industrial purposes; sealants [chemicals] for stopping leaks; sealants [chemicals]
for the sealing of surfaces; adhesives for wall tiles; adhesives used in industry; unprocessed artificial resins; silicone 
resin; silicones.

Cl.2;White (dye or paint); waterproof powder (coatings); ceramic paints; lime wash; distempers; wood coatings [paints]; 
lime [wash whitewash]; coatings for tarred felt [paints]; coatings [paints]; anti-fouling paints.
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Priority claimed from 14/09/2017; Application No. : 87607910 ;United States of America 

3929087    01/03/2018
[International Registration No. : 1418760]
OLOGY BIOSERVICES, INC.
13200 NW NANO COURT ALACHUA FL 32615 United States of America

Proposed to be Used
IR DIVISION
Cl.40;Contract manufacturing in the field of pharmaceuticals; fill and finishing services, namely, custom clinical 
manufacturing of drug formulations for others to support clinical trials; custom commercial manufacturing for others in 
the field of pharmaceuticals.

Cl.42;Research and development services for others in the pharmaceutical and biotechnology fields.
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Priority claimed from 14/09/2017; Application No. : UK00003256744 ;United Kingdom 

3929090    27/12/2017
[International Registration No. : 1419877]
Pearson plc
80 Strand London WC2R 0RL United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; business administration; office functions; personnel recruitment; 
recruitment services; employment agency services; personnel management consultancy; psychological testing for the 
selection of personnel; writing of curriculum vitae for others; human resources management; recruitment consultancy 
services; personnel placement; evaluation of personnel requirements; management advice relating to the recruitment of 
staff; management advice relating to the placement of staff; assessment of personnel's capacity for a particular work job 
or role; business auditing; business organization consultancy; business appraisal; marketing; price comparison services.

Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs; financial management; financial consultancy; 
insurance brokerage; mortgage banking; mutual funds; real estate management; loans [financing]; issuance of credit 
cards; banking; brokerage; capital investment; charitable fundraising; debt advisory services; corporate finance; 
consultancy in the field of private equity investment; private equity fund investment services; electronic funds transfer; 
financial underwriting and securities issuance (investment banking).

Cl.38;Telecommunications; providing Internet chatrooms; message sending; satellite transmission; streaming of data; 
cable television broadcasting; providing telecommunications connections to a global computer network; television 
broadcasting; video on demand transmission; wireless communication; wireless broadcasting; stream data transmission; 
streaming of audio, visual and audiovisual material via a global computer network; electronic transmission and streaming 
of digital media content for others via global and local computer networks; video-on-demand transmission services; 
broadcasting of radio and television programmes; broadcasting of video and audio programming over the Internet; 
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broadcasting services and provision of telecommunication access to video and audio content provided via a video-on-
demand service via the Internet; telecommunication services, namely, transmission of voice, data, graphics, images, 
audio and video by means of telecommunications networks, wireless communication networks, and the Internet; 
telecommunication services, namely, transmission of podcasts; streaming of audio and video via the Internet featuring 
music, movies, news, and sports; streaming of television shows and movies via the Internet; broadcasting of radio and 
television programmes; subscription television broadcasting.
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3929095    26/01/2018
[International Registration No. : 1420087]
KLOOK TRAVEL TECHNOLOGY PTE. LTD
13 Hongkong Street - A/B/C Singapore 059656 Singapore

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software for providing geographic maps, travel information and recommendation; 
computer software for providing seating and ticket reservation services for entertainment, sporting, educational and 
cultural events; computer software for providing ticketing, booking, reservation, and information services relating to 
entertainment, concerts, shows, sporting, cultural, educational, seminar and theatrical events and attractions; travel 
information guides in electronic form; computer programmes [programs], recorded; electronic publications, 
downloadable; computer software applications, downloadable.

Cl.35;Advertising; business management; business administration; office functions; marketing, advertising and 
promotion services; dissemination of advertising for others via computer and communication networks; promoting the 
goods and services of others via computer and communication networks; marketing and advertising consultation 
services; market research services; provision of market research information; online advertising; advertising, marketing 
and promoting the goods and services of others by preparing and placing advertisements in electronic magazines; 
business intermediary services relating to commercialization of goods and services between buyers and sellers; 
intermediation of agreements regarding the purchase and sale of goods and services; provision of space on websites for 
advertising goods and services for buyers and sellers to facilitate the sale of goods and services via a computer network; 
sales promotion for others; commercial information and advice for consumers; advisory services relating to customer 
service management; price comparison services; presentation of goods on communication media for retail purposes; 
organization, operation and supervision of loyalty and incentive schemes; presentation of services on communication 
media; presentation of goods on communication media, for retail purposes; systemization of information into computer 
databases; organization, operation and supervision of sales and promotional incentive schemes; sales promotion for 
others; promoting the goods and services of others; negotiation and conclusion of commercial transactions for third 
parties; providing and rental of advertising space; compilation of information into computer databases; the bringing 
together, for the benefit of others, of a variety of goods, (excluding the transport thereof), enabling customers to 
conveniently view and purchase those goods; the bringing together, for the benefit of others, of a variety of goods 
(excluding the transport thereof), enabling customers to conveniently view and purchase those goods from a general 
merchandise catalogue by mail order or from a general merchandise web site in the global communications network; 
business consulting and management services in the field of travel, travel planning and the operation of travel-related 
businesses; retail services for travel-related goods; providing online price comparisons of travel, transportation and 
lodging services; business referral services in the field of travel via an online website; advertising for others, including on 
the Internet.

Cl.39;Traffic information; transport reservation; transportation information; message delivery; boat rental; passenger 
transport; travel reservation.

Cl.41;Education; training; entertainment; sporting and cultural activities; arranging of shows; information on education 
activities; entertainment information; recreation information; box office services (entertainment); services for the 
reservation of seats for shows; booking of seats for shows; services for the reservation of tickets for sporting events; 
booking services of seats and tickets for shows and sports events; information about booking of seats for shows; 
information about ticket reservation and booking services for sport events; providing on-line electronic publications, not 
downloadable; educational services pertaining to travel and travel destinations; ticket reservation for shows and 
theatrical performances; information services relating to ticket reservation and booking services for entertainment events 
and shows; ticket agency services [entertainment]; seating and ticket reservation services for entertainment, sporting, 
educational and cultural events; ticket agency services; ticket reservation and booking services and information services 
relating to organization of entertainment, sporting, cultural, educational and theatrical events and activities and 
organization of shows, concerts and seminars; including the provision of the aforesaid services online via a computer 
network, the internet or extranets.
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Cl.42;Creating and maintaining web sites for others; maintenance of computer software; electronic data storage; 
providing search engines for the internet; digitization of documents [scanning]; computer technology consultancy; 
technological consultancy.
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3929098    27/06/2018
[International Registration No. : 1418804]
S.A. CORMAN,
Rue de la Gileppe 4 B-4834 Limbourg

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, poultry and game; meat extracts; preserved, dried and cooked fruit and vegetables; jellies, jams; eggs, 
milk and dairy products; edible oils and fats.

Cl.30;Coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee; flours and preparations made from cereals, bread, 
pastry and confectionery, edible ices; honey, treacle; yeast, baking powder; salt, mustard; vinegar, sauces, salad 
dressings; spices; ice for refreshment.
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Priority claimed from 01/08/2017; Application No. : 30 2017 107 692 ;Germany 

3929135    12/01/2018
[International Registration No. : 1419543]
Hartmetall-Werkzeugfabrik Paul Horn GmbH
Unter dem Holz 33-35 72072 Tübingen Germany

Proposed to be Used
IR DIVISION
Cl.7;Tools, including tools with carbide tipped cutting apparatus, for machining metals; holders, shafts, supports and 
cutting inserts for the aforesaid tools; parts of all the aforesaid tools.

Cl.35;Presentation of goods and services; product demonstrations and product display services (terms too vague in 
the opinion of the International Bureau – Rule 13 (2) (b) of the Common Regulations); demonstration of goods; preparing 
audio-visional presentations for use in advertising; organization of presentations for business purposes; arranging of 
presentations for business purposes; organization of presentations for advertising purposes; planning, organizing, 
performing and conducting of trade fairs, exhibitions and presentations for commercial or advertising purposes; 
organization of presentations for commercial purposes; organization of product launches; product marketing; all afore-
mentioned services in particular in the field of tools with carbide tipped cutting apparatus for machining metals.

Cl.42;Development and design engineering of machine tools and mechanically operated tools, in particular in the field 
of machining technology; technical consultancy in the field of tool and machining technology (terms too vague in the 
opinion of the International Bureau – Rule 13 (2) (b) of the Common Regulations); design and testing for the development 
of new products; technical consultancy relating to product development; providing information in the field of product 
development; design and development of engineering products; evaluation and analysis of product design; product 
design; product research and development; design and testing of new products; research to develop new products; 
evaluation of product development; analysis of product development; product safety testing; all afore-mentioned services 
in particular in the field of tools with carbide tipped cutting apparatus for machining metals.
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Priority claimed from 04/05/2017; Application No. : 87436387 ;United States of America 

3929137    02/10/2017
[International Registration No. : 1419544]
Quintiles IMS Incorporated
100 IMS Drive Parsippany NJ 07054 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable audio materials, audio-visual materials, video materials, written materials, and visual materials in the 
field of pharmaceutical, medical, healthcare, and life sciences information and analysis; downloadable electronic 
publications in the nature of brochures, reports and white papers in the pharmaceutical, medical, healthcare and life 
sciences fields; computer software, mobile applications and instructional manuals in electronic format sold as a unit 
therewith, for use in data collection, data management and data analysis of pharmaceutical, medical, healthcare, and life 
sciences information; computer software, mobile applications and instruction manuals in electronic format sold as a unit 
therewith, for healthcare management, namely, patient, prescriber, payor and employee management; electronic database 
recorded on computer media containing pharmaceutical, medical, healthcare, and life sciences information; computer 
software for collecting, managing, and analyzing clinical trial data and information in the pharmaceutical, medical, 
healthcare and life sciences fields; computer hardware and software for healthcare management and electronic health 
record (EHR) management; computer software for collecting, managing, and analyzing data related to patient registries, 
quality improvement, patient support, and patient management in the pharmaceutical, medical, healthcare, and life 
sciences fields.

Cl.35;Market analysis and research services; business market consulting; marketing consulting; business consulting 
and information services; business consulting services and business management consulting in the pharmaceutical, 
medical, healthcare, and life sciences fields; business process outsourcing services in the pharmaceutical, medical, 
healthcare, and life sciences fields; business research, namely, public policy research services; marketing research, 
namely, public policy research services; business research, namely, public policy research services in the field of 
healthcare; computerized database management and data processing services in the pharmaceutical, medical, healthcare,
and life sciences fields; sales representatives in the pharmaceutical, medical, healthcare, and life sciences fields; 
business consultation and management regarding marketing activities, launching of new products and services, and 
sales; personnel recruitment and placement; business consulting and management in the field of clinical trials, namely, 
clinical data and regulatory submission management on behalf of pharmaceutical, medical, healthcare, and life sciences 
companies to assist them with clinical research, clinical trials and applications for drug, biologic and device approval; 
providing independent review of clinical trials for business purposes; maintaining a registry of patients, namely, 
compilation of patient information into computer databases; business consulting and business management consultation 
services related to healthcare management and electronic health records (EHR) management; business management 
consulting and advisory services in pharmaceutical, medical, healthcare, and life sciences fields; advertising, marketing 
and promotional services in the pharmaceutical, medical, healthcare, and life sciences fields; business management 
services, namely, quality management services for establishing business quality policies for patient- care programs; 
recruitment services, namely, advertising clinical trials, recruiting patients, and placing patients for participation in 
clinical trials for testing of drugs, biologics and devices; business consulting in the fields of healthcare management.

Cl.42;Providing online, non-downloadable software providing pharmaceutical, medical, healthcare, and life sciences 
information and analysis; software as a service (saas) services featuring software providing, collecting, analyzing 
pharmaceutical, medical, healthcare, and life sciences information; computer services, namely, providing on-line, non-
downloadable computer software used for accessing, collecting, managing, tracking, analyzing, and reporting data in the 
pharmaceutical, medical, healthcare, and life sciences fields; research related to pharmaceutical, medical, healthcare, and 
life sciences information; computer services, namely, designing, developing and maintaining application software; 
computer services, namely, designing and developing databases related to pharmaceutical, medical, healthcare, and life 
sciences information; computer software development for others; clinical research, clinical testing, and laboratory testing 
services in the pharmaceutical, medical, healthcare, and life sciences fields; product development consultation in the 
pharmaceutical, medical, healthcare, medical and life sciences fields; conducting clinical trials for others; providing 
temporary use of on-line non-downloadable software for use in healthcare and electronic health record (EHR) 
management; information technology consulting services; computer software consultation services in the 
pharmaceutical, medical, healthcare, and life sciences fields; scientific research in the pharmaceutical, medical, 
healthcare, and life sciences fields; computer services, namely, creating computer network- based indexes and databases 
of information; providing electronic data capture and data management systems, namely, providing temporary use of 
online, non-downloadable software for collection and management of healthcare and life sciences data; providing 
temporary use of online, non- downloadable computer software for collecting, managing, and analyzing clinical trial data; 
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providing scientific information in the pharmaceutical, medical, healthcare, and life sciences fields, through an on-line 
interactive database; providing scientific information relating to the development, validation, and regulatory approval of 
pharmaceutical drugs, biologics, and medical devices; hosting a web-based online portal that provides customer access 
to business information in the pharmaceutical, medical, healthcare, and life sciences fields; computer services, namely, 
maintaining databases related to pharmaceutical, medical, healthcare, and life sciences information.

Cl.44;Providing health, medical, pharmaceutical, health management and disease management information to others.

Cl.45;Regulatory compliance legal research in the field of development of drugs, devices, biologics and methodologies 
used in the pharmaceutical industry, and medical industry; regulatory compliance consulting in the pharmaceutical, 
medical, healthcare, and life sciences fields; providing regulatory information, namely, legal information regarding 
compliance with pharmaceutical, medical, healthcare, and life sciences regulations; providing regulatory implementation 
services, namely, regulatory compliance consulting, in the fields of the development, validation, and production of drugs, 
biologics and devices; providing an online, interactive computer database in the field of regulatory affairs relating to the 
pharmaceutical, medical, healthcare, and life sciences fields (terms considered too vague by the International Bureau – 
Rule 13 (2) (b) of the Common Regulations).
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3929172    07/06/2018
[International Registration No. : 1419653]
NINGBO CHISAGE MULSANNE HOLDING CO., LTD.
No. 628 of Jinyuan Road, Yinzhou District, Ningbo Zhejiang China

Proposed to be Used
IR DIVISION
Cl.18;Fur; bags; leather laces; rucksacks; pocket wallets; school bags; handbags; umbrellas; mountaineering sticks.

Cl.25;Children's clothing; clothing; babies' pants [underwear]; layettes [clothing]; shoes; hats; hosiery; gloves 
[clothing]; scarves; suspenders.
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Priority claimed from 20/03/2018; Application No. : 17877921 ;European Union 

3930180    30/03/2018
[International Registration No. : 1419649]
Franplast S.p.A.
Via per Monterotondo, 5 I-25050 Provaglio d'Iseo (BS) Italy

Proposed to be Used
IR DIVISION
Cl.1;Unprocessed plastics; dispersions of plastics; plasticizers; plastisols; unprocessed resins; thermoplastic 
elastomers.

Cl.17;Latex [rubber]; compositions of rubber; threads of rubber, other than for textile use; rubber, raw or semi-worked; 
ebonite; plastic substances, semi-processed; elastomer polymers; elastomeric sealing material being gas impermeable; 
elastomeric sealing material being vapour impermeable; elastomeric sealing material being liquid impermeable; polyester 
fibers, other than for textile use; synthetic resin compositions [semi-processed] for industrial purposes.

Cl.40;Treatment and processing of plastics; material treatment information.
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Priority claimed from 04/09/2017; Application No. : 26209633 ;China 

3930181    13/02/2018
[International Registration No. : 1419657]
Ningbo Jus Internet Technology Co., Ltd.
Building 7 No. 8 Baoyuan Road, Dongqian Lake Tourist Resort, Ningbo Zhengjiang China

Proposed to be Used
IR DIVISION
Cl.9;Notebook computers; video telephones; navigational instruments; network communication device; computer 
programs [downloadable software]; electronic publications, downloadable; radiotelephony sets; telephone apparatus; 
computer software, recorded; computer game software.

Cl.35;Business management and organization consultancy; sales promotion for others; import-export agencies; 
providing business information via a web site; advertising plan; provision of an on-line marketplace for buyers and sellers 
of goods and services; business information; commercial administration of the licensing of the goods and services of 
others; advertising; presentation of goods on communication media, for retail purposes.

Cl.38;Cellular telephone communication; providing telecommunications connections to a global computer network; 
videoconferencing services; computer aided transmission of messages and images; providing Internet chatrooms; 
transmission of digital files; communications by computer terminals; providing user access to global computer networks; 
message sending; paging services [radio, telephone or other means of electronic communication].
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3930185    23/04/2018
[International Registration No. : 1419676]
James Maxwell Tanner as trustee for KNCT Unit Trust
25 Dressage Ave WOODCROFT SA 5162 Australia
Darren John Corstens as trustee for KNCT Unit Trust
25 Dressage Ave WOODCROFT SA 5162 Australia
Cameron James Maxwell Tanner as trustee for KNCT Unit Trust
25 Dressage Ave WOODCROFT SA 5162 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer software for processing market information; downloadable coupons; electronic publications; computer 
software.

Cl.35;Advertising; retailing of goods (by any means); retail services; retail services conducted online; online marketing 
of products; online retail and catalogue services; online sales; retailing and merchandising services; presentation of 
goods on communication media, for retail purposes; retail store or shop services; selling services; online promotion on a 
computer network; discount services (retail, wholesale or sales promotion services); distribution of goods for advertising 
purposes; advertising services; advertising services provided over the internet; direct market advertising; dissemination 
of advertising material; business promotion services; sales promotion through customer loyalty programmes (for others); 
advertising on a global computer communications system; business services specifically to support the creation, 
distribution, tracking and reporting of consumer printed coupons that can be used for traditional in-store redemption; 
sales promotion services; promoting the goods and services of others by providing a website featuring coupons, rebates, 
price comparison information, product reviews, links to the retail websites of others and discount information; 
compilation of advertisements for use as web pages on a global communications network; online promotion on a global 
computer network; sales promotions by issuing redeemable coupons; promotional advertising services.

Cl.36;Issuing of vouchers; issuing vouchers in relation to the supply of goods or services.
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Priority claimed from 11/05/2017; Application No. : 30 2017 011 858 ;Germany 

3930188    26/10/2017
[International Registration No. : 1419854]
Hanns Eggen GmbH & Co. KG
Mühlenweg 2 41379 Brüggen Germany

Proposed to be Used
IR DIVISION
Cl.1;Industrial chemicals; chemical preparations for scientific purposes; chemical preparations for use in photography; 
chemical products for printing; oil dispersants; flocculants; defoamers; chemical products for use in the printing, 
photographic, paper and graphics industries; chemical auxiliaries for the production process in the printing, 
photographic, paper and graphics industries; unprocessed plastics for the printing, photographic, paper and graphics 
industries; adhesives for industrial purposes; adhesive compositions; casting compounds; chemical agents for surface 
relaxation; photographic chemicals for cleaning light-sensitive printing plates; photographic chemical products for 
developing presensitized printing plates; chemical compounds for use with photosensitive printing plates; chemicals for 
printing plates; chemicals for sensitized printing plates; chemicals for reprography; unexposed sensitized reprographic 
plates; chemicals for PH control; chemicals for calcium degradation; chemicals for the treatment of scratches on printing 
rollers and printing plates; chemical products for the development of photographic plates; water-based developers and 
activators; water-based offset plate developer; developer based on solvents; positive developer; concentrate for the 
preparation of single-use developers; developer for negative analog printing plates; developer for positive analogue 
printing plates; developer for thermal printing plates; photographic emulsions; light-sensitive emulsions; silicone 
emulsions; silicone fluids.

Cl.2;Water-colors and whitewash; gloss colors; deep gloss colors; matt gloss colors; patina; varnishes; colorants; 
mordants; picklings for varnishes; dispersions for the printing industry; lacquers; varnish paints; dispersion varnishes; 
finishing varnishes; clear varnishes; gloss varnishes; mat lacquer; overprint varnishes; water varnishes; gold varnishes; 
protective lacquers; scratch-resistant varnishes; silicone varnishes; emulsions in the form of paints; chemical products 
for offset printing, namely paints; chemical agents for the dilution of paints, varnishes and emulsions; thinners for 
coatings and paints.
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Priority claimed from 04/08/2017; Application No. : 017078239 ;European Union 

3930227    02/02/2018
[International Registration No. : 1419881]
Bio-Gate AG
Neumeyerstr. 28-34 90411 Nürnberg Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in agriculture, horticulture and forestry; preparations comprising elementary silver particles for 
use in agriculture, horticulture and forestry; chemical substances for preserving food stuffs; chemical substances for 
coating or dip coating seeds for preserving the seeds; chemical substances for increasing shelf-life of harvest and crop; 
preparations comprising elementary silver particles for preserving food stuffs; fertilizers; fertilizers in solid form; 
fertilizers in liquid form; fertilizers comprising elementary silver particles; preparations for fortifying plants; preparations 
comprising elementary silver particles for fortifying plants; chemical substances for increasing the shelf-life of cut 
flowers; substances for preserving cut flowers; chemical products for preserving the freshness of cut flowers.

Cl.2;Paints and washes; antimicrobial paints and washes; lacquers [paints]; antimicrobial lacquers [paints]; emulsions 
in the nature of paints.

Cl.3;Bleaching preparations and other substances for laundry use; furbishing preparations; soaps; detergents; hair 
lotions; hair wash; dentifrices; tooth whitening creams; mouthwash solutions; deodorants for human beings or for 
animals; deodorants for the feet; roll-on deodorants (cosmetics); deodorant sprays; anti-perspirants in the form of 
sprays; foot care products; cosmetics; cosmetics for animals; toothpaste; shampoo; ointments, creams, gels, lotions, 
oils, bath preparations and sprays for skin care; hand creams; hand ointments; cosmetic creams; cosmetic care foams; 
cosmetic preparations for skin conditioning; lotions for cosmetic purposes; shaving preparations in liquid form; shaving 
sprays; shaving balm; foams for use in shaving; shaving gels; shaving lotions; epilating skin care preparations; oils for 
toilet purposes; oils for cosmetic purposes; cleansing milk for toilet purposes; beauty masks; impregnated cloths for 
cosmetic use; cloths or tissues impregnated with a skin cleanser; tissues impregnated with preparations for cleaning; 
perfumed tissues; tissues impregnated with cosmetic lotions; non-medicated ear care preparations; non-medicated ear 
care preparations for animals; non-medicated paw care preparations for animals; furniture polish; furniture cleaner; wipes 
incorporating cleaning preparations; after-shave emulsions; cosmetic emulsions.

Cl.5;Pharmaceutical preparations, medicinal products and drugs; pharmaceutical preparations for wounds; 
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pharmaceutical preparations, medical preparations and medicines and health care preparations in the form of ointments, 
creams, gels, lotions, oils, foams, bath preparations and sprays; pharmaceutical ear care products; ear drops; footcare 
preparations for medical purposes; tissue for medical use; disinfectant-impregnated tissues; tissues impregnated with 
pharmaceutical lotions; pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; 
plasters; dressings, medical; medical wound dressings; wound dressings; material for stopping teeth, dental wax; 
disinfectants; bandages for skin wounds; materials for dressing wounds; sponges for healing wounds; antiseptic 
preparations for wound care; sponge material for healing wounds; adhesive bandages for skin wounds; medical 
adhesives for binding wounds; dental materials for stopping the teeth; dental materials for stopping the teeth on basis of 
polymers; synthetic materials for dental use for fillings; dental cements; dental lacquer; dental varnishes for sealing 
teeth; bone cements; bone cements for surgical purposes; bone cement for medical purposes; bone cements for 
orthopaedic purposes; bone cements on basis of polymers; absorbent sanitary articles; panty liners [sanitary]; babies' 
diapers of cellulose or paper; napkins for incontinents; disposable liners of cellulose for napkins; impregnated antiseptic 
wipes; pharmaceutical preparations in the form of emulsions; chemical products for the treatment of plant diseases; 
preparations comprising elementary silver particles for the treatment of plant diseases; chemical products for the 
protection of plants from bacterial and fungal infection; preparations comprising elementary silver particles for the 
protection of plants from bacterial and fungal infection.

Cl.9;Contact lenses; protective masks; filters for respiratory masks; respiratory mask filters [non-medical]; protective 
clothing for the prevention of infection; antimicrobial protective clothing for the prevention of infection; biohazard suits; 
footwear for protection against biological hazards; clothing for protection against biological hazards.

Cl.10;Ear picks; protective masks for use by persons working in medicine; protective masks for use by persons 
working in the dentistry; protective masks for use by surgeons during operations; high filter surgical masks; latex gloves 
for medical use; gloves for medical purposes; medical implants; orthopaedic implants; implanted prosthesis; implants for 
replacing vertebrae.

Cl.16;Plastic film for packaging; antimicrobial plastic film for packaging.

Cl.17;Foam for use in producing mattresses, pillows, cushions and upholstery.

Cl.20;Furniture; furniture parts; plastic bins [other than dustbins]; plastic medication containers; plastic bins [large] for 
industrial use; thermoformed plastic containers [other than for household or kitchen use]; plastic containers for use in 
agrochemical fields; plastic trays [containers] used in food packaging; mattress toppers; mattress cushions; bedding, 
mattresses, pillows and cushions; foam mattresses.

Cl.21;Containers for household or kitchen use; containers with antimicrobial outer and/or inner surface for household 
or kitchen use; beverageware; containers for preserving food; containers with antimicrobial outer and/or inner surface for 
preserving food; rags [cloth] for cleaning.

Cl.24;Fabrics for use in making diapers; curtains; non-woven textile fabrics; curtain fabric; textile used as lining for 
clothing; table linen; wall hangings of textile; furniture coverings of textile; fabric for footwear; fabric for outerwear; fabric 
for clothes; mattress covers; ticks (mattress and pillow coverings).
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Priority claimed from 21/12/2017; Application No. : 302017000148668 ;Italy 

3930230    22/03/2018
[International Registration No. : 1419711]
ANTONIOLI CLAUDIO
Via Savona, 123 I-20144 Milano (MI) Italy

Proposed to be Used
IR DIVISION
Cl.18;Animal skins; leashes (leather); purses; music cases; walking sticks; card cases (notecases); leatherboard; hat 
boxes of leather; traveling trunks; collars for animals; curried skins; leather, unworked or semi-worked; imitation leather; 
umbrellas; whips; sling bags for carrying infants; backpacks; moleskin (imitation of leather); handbag frames; parasols; 
fur; wallets; purses; attaché cases; casual bags; handbags; travelling bags; bags (envelopes, pouches) of leather for 
packaging; briefbags; travelling sets (leatherware); suitcases; trunks [luggage]; vanity cases, not fitted; haversacks; 
garment bags for travel; keycases being leatherware; sport bags; sport bags; pouch baby carriers; credit card holders 
(wallets); business cards holders; randsels [Japanese school satchels]; luggage tags; labels of leather; wheeled 
suitcases; saddlebags; clothing for pets.

Cl.25;Aprons [clothing]; shoulder wraps [clothing]; bodices [lingerie]; underwear; robes; sweaters; shirts; short-sleeve 
shirts; clothing; furs [clothing]; tights; combinations [clothing]; corselets; suits; ready-to-wear clothing; trousers; 
outerclothing; knitwear [clothing]; corsets; waistcoats; coats; jumpers; skirts; maillots; vest tops; cuffs; furs; beachwear; 
pyjamas; gowns; briefs; brassieres; topcoats; jackets [clothing]; bathrobes; parkas; petticoats; slips [underclothing]; 
clothing of imitations of leather; leather clothing; tee-shirts; leg warmers; cagoules; down jackets; children's wear; nappy 
pants (clothing); layettes [clothing]; clothing for gymnastics; rainproof clothing; mackintoshes; dance clothing; footwear; 
bath slippers; boots; half-boots; gaiters; mules; sandals; shoes; heels; berets; caps [headwear]; hats; headgear; ear 
muffs [clothing]; headbands [clothing]; stockings; hosiery; socks; garters; leggings [trousers]; ankle socks; gloves 
[clothing]; shawls; neckties; scarves; fur stoles; bandanas [neckerchiefs]; ascots; bowties; belts [clothing]; girdles; 
leather belts [clothing]; chasubles; sashes for wear; wimples; maniples; shower caps; sleep masks; wedding dresses.

Cl.35;Electronic commerce services, namely, providing information about products via telecommunication networks for
advertising and sales purposes; presentation of goods on communication media, for retail purposes; business assistance 
relating to franchising; business advice and consultancy relating to franchising; provision of business information 
relating to franchising; wholesaling and retailing, sale in shops, sale via mail order and online retailing relating to sale of 
animal skins, hides, leather leashes, purses, music cases, walking sticks, card cases (note cases), leatherboard, hat 
boxes of leather, travelling trunks, collars for animals, curried skins, unworked or semi-worked leather, imitation leather, 
umbrellas, whips, sling bags for carrying infants, rucksacks, moleskin (imitation of leather), handbag frames, parasols, 
fur, pocket wallets, coin purses, attaché cases, bags, handbags, travelling bags, bags (envelopes, pouches) of leather for 
packaging, briefcases, travelling sets (leatherware), suitcases, trunks, vanity cases, not fitted, haversacks, garment bags 
for travel, key cases (leatherware), sports bags, bags for sports, slings for carrying infants, credit card holders (pocket 
wallets), business card cases, randsels (Japanese backpacks), luggage tags, labels of leather, wheeled suitcases, 
saddlebags, clothing for pets; wholesaling and retailing, sale in shops, sale via mail order and online retailing relating to 
the sale of aprons; shoulder capes (clothing), bodices [lingerie], underclothing, cover-ups, sweaters, shirts, short-sleeved 
shirts, clothing, furs (clothing), tights, combinations [clothing], corselets, suit sets, ready-made clothing, trousers, wraps 
(clothing), knitwear [clothing], corsets (underclothing), vests, coats, jerseys [clothing], skirts, sports jerseys, camisoles, 
wristbands [clothing], furs, beach suits, pajamas, coats, underpants, bras, topcoats, jackets, bath robes/gowns, parkas, 
petticoats, pants (underwear), articles of clothing made of imitation leather, leatherwear, tee-shirts, leggings, anoraks, 
down jackets, clothing for children, babies' pants [clothing], layettes [clothing], gymnastic clothing, waterproof clothing, 
rainwear, dancing clothing, shoes, shoes for swimming, boots, half-boots, gaiters, slippers, sandals, shoes, heels, caps, 
caps [headwear], hats, headgear for wear, ear muffs (clothing), headbands (clothing), socks, hosiery, socks, garters, 
leggings (trousers), ankle socks, gloves [clothing], shawls, cravats, neckerchiefs (scarves), fur stoles, bandanas 
(neckerchiefs), cravats, bowties, belts (clothing), girdles, belts of leather (garments), chasubles, scarves, wimples, 
maniples, shower caps, sleep masks, wedding dresses.
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Priority claimed from 26/03/2018; Application No. : 302018000011339 ;Italy 

3930234    30/03/2018
[International Registration No. : 1419720]
GO GOMMA INTERNATIONAL SRL
Via U. Forti, 24/2 I-56121 Montacchiello (PISA) Italy

Proposed to be Used
IR DIVISION
Cl.1;Compositions for repairing tyres; compositions for repairing inner tubes of tyres, gums [adhesives] for industrial 
purposes; mastic for tyres; vulcanizing preparations.

Cl.4;Non-slipping preparations for belts; industrial wax; wax [raw material]; lubricating grease; industrial grease; 
lubricants; industrial oil; lubricating oil; oils for releasing form work [building].

Cl.17;Water-tight rings; rings of rubber; liquid rubber; cords of rubber; gum, raw or semi-worked synthetic rubber; 
valves of india-rubber or vulcanized fibre; clack valves of rubber.
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Priority claimed from 10/07/2017; Application No. : 016968431 ;European Union 

3930243    27/12/2017
[International Registration No. : 1420076]
Lidl Stiftung & Co. KG
Stiftsbergstraße 1 74172 Neckarsulm Germany

Proposed to be Used
IR DIVISION
Cl.4;Candles and wicks for lighting.

Cl.6;Seedling cases; handrails; latch bars of metal; door fittings; letter boxes; door stops; furnace fire screens; fireplace
fenders; baskets; garment rails; hooks; hooks for clothes rails; clothes hooks; hooks; peg rails; metal rails for hanging 
flower planters for buildings; metal stairs for hanging flower planters for buildings; all the aforesaid goods of metal.

Cl.8;Fireplace hand tools, namely tongs, shovels and bellows; hammers [hand tools].

Cl.9;Measuring jugs; spark-guards; loudspeakers; magnifying glasses; optical lanterns; apparatus and instruments for 
conducting, switching, transforming, accumulating, regulating or controlling electricity (for lighting purposes); electric 
light control apparatus; motion sensors; optical sensors; sensors for noise, sensors for movement; light dimmers 
[regulators], electric; light emitting diodes; laser diodes; electric apparatus and instruments (included in this class) for 
alarm and monitoring purposes; light-emitting diodes [LED].

Cl.10;Wheeled walkers to aid mobility.

Cl.11;Apparatus for lighting; apparatus for lighting; luminaires; lamp shades; holders for lamp shades; lamps; mobile 
lamps; wall lights; table lamps; floor lamps; ground lights; clamp lights; socket lamps; pendulum lamps; downlights; arc 
lights; recessed lights; globe lights; solar lamps; camping lanterns; headlights; work lights; spotlights; exterior lights; 
electric torches; vehicle headlights; crystal chandeliers; chandeliers; mirror balls being lighting fittings; lighting strips; 
night-lights; chains of electric candles; wireless electric candles; light tubes; decorative low-voltage Christmas lighting; 
lighting devices; LED lamps; halogen lamps; halogen reflector lamps; energy saving lamps; fluorescent lamps; compact 
fluorescent light bulbs; standard lamps; light bulbs; decorative lamps; reflector lamps; high-pressure lamps; pressure 
cooking saucepans, electric; blankets, electric, not for medical purposes; ventilating fans; refrigerating apparatus; air 
driers [dryers].

Cl.12;Trolleys for transport purposes; loading trolleys.

Cl.14;Chronoscopes; solar clocks; alarm clocks; jewel cases; organizers [cases] adapted to contain items of jewellery.

Cl.16;Printed matter; books; card files.

Cl.18;Leather and imitation leather; leatherware, namely bags, suitcases, handbags, backpacks, portfolios, briefcases, 
vanity cases, not fitted, credit card holders, business card cases, pouches, pocket wallets, credit card cases, purses, 
travelling sets, key cases, luggage tags, belts (straps); goods of imitations of leather, namely bags, suitcases, handbags, 
backpacks, portfolios, briefcases, vanity cases, not fitted, credit card holders, business card cases, pouches, pocket 
wallets, credit card cases, purses, travelling sets, key cases, luggage tags, belts (straps); skins (animal-); fur-skins; 
traveling trunks; small suitcases; pouches, bags and suitcases of all kinds, included in this class; manicure bags sold 
empty; travelling sets (leatherware); trimmings of leather for furniture; footlockers.

Cl.19;Woven outdoor blinds of wood; handrails; fireplace mantles, not of metal, fireplace surrounds; fire surrounds.

Cl.20;Furniture, mirrors (silvered glass), frames, namely picture frames, furniture frames, mirror frames; goods 
(included in this class) of wood, cork, reed, cane, wicker, horn, bone, ivory, whalebone, shell, yellow amber, mother-of-
pearl, meerschaum and substitutes for all these materials, or of plastic; letter boxes, non-metallic; display boards; boxes 
of wood or of plastic; baskets, non-metallic; bamboo; bamboo curtains; flower-stands; work benches; doors for furniture; 
door fittings and catches (door -) (not of metal); furniture fittings (not of metal); screens for fireplaces (not of metal); door 
buffers, not of metal; nesting boxes; non-metal lock boxes; lockers; curtain hooks, curtain holders, curtain tie-backs, 
curtain rings, curtain rails, curtain rods, rollers for curtains; indoor venetian blinds and roller blinds as well as fasteners 
for indoor venetian blinds and roller blinds; hinges, not of metal; floor edging made of plastic for furniture; coat racks, 
coatstands, door wardrobe, hooks for clothes rails; clothes stands and garment rails; coat hangers; hooks, (not of metal), 
non-metal clothes hooks, hooks (door -) of non-metallic materials, hook racks, not of metal; handling pallets, not of metal; 
chests and lockers for toys; picture mouldings, picture frame brackets; locks, not of metal; keyboards for hanging keys; 
umbrella stands; magazine racks; slatted indoor blinds; office furniture; bathroom furniture; tables, table tops, drafting 
tables, trolley tables, washstands, roll-top desks, writing desks, massage tables; seating furniture; seats; benches; 
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footstools; stools; divans, cushions; easy chairs; armchairs; recliners [chairs]; sofas; head rests; school benches, school 
furniture; display cases; cupboards; vitrines and collective display cabinets; medicine chests; chest of drawers; 
sideboards; racks [furniture], storage racks [furniture], shelves for filing cabinets, bottle racks, shoe racks; room dividers; 
cot beds; high chairs for babies, baby walkers; playpens for babies; ladders; beds, bed bases, roll-up bed bases; 
mattresses, spring mattresses; air mattresses, inflatable pillows; extendible sofas; plate racks; protective coverings for 
furniture [shapes]; door handles of porcelain; towel stands.

Cl.21;Containers for household or kitchen use; glassware, porcelain and earthenware (included in this class); 
candelabra [candlesticks]; towel racks; towel holders and drying racks for laundry; laundry baskets; clothes baskets for 
household purposes; napkin rings; kitchen utensils, not made of metal; services [dishes]; china tableware; porcelain 
tableware; ceramic ware for household purposes; earthenware; plates; egg cups; egg cups of precious metal; butter 
dishes; soap boxes; bread baskets for household purposes; tumblers; drinking glasses; boxes of glass; pastry boards; 
meal trays; rolling pins, domestic; bread bins; bowls [basins]; fruit cups; glass pans; dishes; vegetable dishes; trivets; 
dish covers; cake molds [moulds]; ice cube moulds; cooking pot sets; pots; cooking pots; pot lids; skillets; gloves for 
household use; buckets; ice buckets; coolers for wine; cookie jars; bottles; decanters; insulating flasks; jugs, beer mugs; 
corkscrews, electric and non-electric; strainers; strainers for household purposes; portable cold boxes; isothermic bags; 
candle rings; candlesticks; butter-dish covers; cheese-dish covers; fitted picnic baskets, including dishes; graters; 
mixing cups; shoe trees [stretchers]; shoe horns; watering cans; flower pots; brooms; dusting cloths [rags]; feather 
dusters; clothes pegs; chamber pots; toilet brushes; waste baskets; ironing boards; toothbrushes; baths for washing 
children; bath sponges; soap dispensers; boot jacks; plate glass; holders for flowers and plants [flower arranging].

Cl.22;Ropes, string, nets, tents, awnings, tarpaulins, sails, sacks and bags (included in this class); padding and stuffing
materials (except of rubber or plastics); raw fibrous textile; rope ladders; hammocks and hanging crow's nests, including 
accessories; sails; textile fibres; wood wool; wool; upholstery wool; wadding for padding and stuffing upholstery.

Cl.23;Yarns and threads, for textile use, sewing thread and yarn.

Cl.24;Textiles and textile goods (included in this class); bed blankets; tablecloths; table runners of textile; table linen; 
oilcloth for use as tablecloths; table napkins of textile; place mats made of textile; curtains made of textile fabrics; curtain 
holders of textile material; mattress covers; mosquito nets; upholstery fabrics; plaid rugs (travelling); duvet covers; 
bedding; bed clothes and blankets; bed covers; coverlets; pillow cases; cushion covers; pillow shams; silk; taffeta 
[cloth]; fabrics; cotton fabrics; fabrics; woollen cloth; sleeping bags.

Cl.27;Carpets, rugs, mats, linoleum and other floor coverings (non-textile); non-textile wallpaper; bathtub mats; carpets 
for automobiles; door mats; linoleum mats; carpet underlay.

Cl.28;Decorations for Christmas trees; Christmas trees of synthetic material; Christmas tree stands.
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Priority claimed from 18/10/2017; Application No. : 2017-137107 ;Japan 

3930250    16/04/2018
[International Registration No. : 1420089]
LUBE CORPORATION
Horizon 1, 30-16, Nishi-Waseda 3-chome, Shinjuku-ku Tokyo 169-0051 Japan

Proposed to be Used
IR DIVISION
Cl.4;Solid lubricants; fuels; lubricating greases filled in cartridge; industrial oils; industrial greases; waxes.

Cl.7;Metalworking machines and apparatus; chemical processing machines and apparatus; textile machines and 
apparatus; plastic processing machines and apparatus; prime movers, not for land vehicles; parts of prime movers; 
pumps for lubricants; pumps for lubricating greases; cartridges for pumps for lubricating greases; pneumatic or 
hydraulic machines and instruments; machine elements, not for land vehicles.

8597



Trade Marks Journal No: 1866 ,   10/09/2018           Class 99 
 

3930261    02/07/2018
[International Registration No. : 1266279]
PDS SAGLIK VE GIDA EKIPMANLARI SANAYI VE TICARET LIMITED SIRKETI
Maltepe Yolu Caddesi, Orta Mahalle, Emintas Akel Sanayi Sitesi, No:10/150-151, Bayrampasa Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; furniture especially made for medical 
purposes; artificial limbs and prostheses; medical orthopaedic articles, corsets for medical purposes, orthopaedic shoes, 
elastic bandages and supportive bandages; surgical gowns and surgical sterile sheets; condoms; babies' bottles; babies' 
pacifiers; teats; teethers for babies.

Cl.28;Games and toys; arcade video game machines; game apparatus and machines for use with an external display 
screen and monitor, including those coin-operated; toys for animals; toys for outdoor playgrounds, parks and game 
parks; gymnastic and sporting articles not included in other classes; fishing tackle, artificial fishing bait, decoys for 
hunting and fishing; Christmas trees of artificial material, ornaments for Christmas trees, artificial snow for Christmas 
trees, rattles (playthings), novelties for parties, dances (party favors), paper party hats.

Cl.35;Advertising; business management; business administration: office functions; the bringing together, for the 
benefit of others, of surgical, medical, dental and veterinary apparatus and instruments, furniture especially made for 
medical purposes, artificial limbs and prostheses, medical orthopaedic articles, corsets for medical purposes, 
orthopaedic shoes, elastic bandages and supportive bandages, surgical gowns and surgical sterile sheets, condoms; 
babies' bottles, babies' pacifiers, teats, teethers for babies, games and toys, arcade video game machines, game 
apparatus and machines for use with an external display screen and monitor, including those coin-operated; toys for 
animals, toys for outdoor playgrounds, parks and game parks, gymnastic and sporting articles, fishing tackle, artificial 
fishing bait, decoys for hunting and fishing, Christmas trees of artificial material, ornaments for Christmas trees, artificial 
snow for Christmas trees, rattles (playthings), novelties for parties, dances (party favors), paper party hats (excluding the 
transport thereof), enabling customers to conveniently view and purchase those goods; all the aforementioned retail 
services may be provided by retail stores, wholesale outlets, through mail order catalogues or by means of electronic 
media, including, through web sites or television shopping programmes.
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3930328    09/02/2018
[International Registration No. : 1420031]
Pathway IP Sarl
26, Boulevard Royal L-2449 Luxembourg Luxembourg

Proposed to be Used
IR DIVISION
Cl.35;Rental of office machines and equipment; office management services; management of services and managed 
offices (terms considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); business 
office support services; business administration for managed offices; secretarial services; photocopying, telephone 
answering, typing, word processing and shorthand secretarial services; clerical services; document reproduction 
services; personnel recruitment and placing services; advice, information and consultancy relating to these services 
(terms considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations).

Cl.36;Management, brokerage, leasing and appraisal of real estate; real estate affairs; rental, brokerage, leasing and 
management of commercial property, offices and office space; rental of property; arranging leases for the rental of 
property; provision of serviced and managed offices (terms considered too vague by the International Bureau - rule 
13.2.b) of the Common Regulations); financing of property development; advice, information and consultancy relating to 
these services (terms considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations).

Cl.43;Provision of facilities for meetings, conferences, seminars and exhibitions; rental of temporary office 
accommodation; rental of office furniture; advice, information and consultancy relating to these services (terms 
considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations).
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Priority claimed from 11/07/2017; Application No. : TM 97994 ;Kenya 

3930460    11/01/2018
[International Registration No. : 1419521]
SAFARI SIMBAZ TRUST
P.O. Box 38456 00623 Nairobi Kenya

Proposed to be Used
IR DIVISION
Cl.25;Clothing, footwear, headgear; sports clothing, clothing for sports, clothing for gymnastics, cyclists' clothing, 
sports jerseys, padded shirts for athletic use, moisture-wicking sports suits, sports shirts with short sleeves, knee-length 
trousers, sports pants, padded shorts for sports, moisture-wicking sports trousers, athletic uniforms, sports jackets, 
tracksuits, gloves (clothing), short-sleeved shirts; sports footwear, sports shoes; cycling caps, headbands (clothing).

Cl.41;Educational services; training; entertainment; sporting and cultural activities; teaching, particularly cycling 
academies and teaching bicycle mechanics and tour guides; training, particularly the organization, preparation and 
running of practical training (demonstration) for cyclists, bicycle mechanics and tour guides, education, teaching, tuition, 
arranging and conducting of training workshops; sporting and cultural activities, particularly information on recreation, 
sports classes and coaching, provision of sports facilities, provision of leisure facilities, organization, conducting and 
running of fairs and exhibitions for cultural purposes, leisure services, health clubs (physical fitness), gymnastics 
instruction, sports camp services, organization of sports competitions including but not limited to cycling races, rental of 
stadia, physical education, organization of sports competitions, rental of sports equipment except motor vehicles; club 
services (entertainment or education); consultancy concerning training, advanced training and education; writing and 
publishing of texts, other than publicity texts, books, periodicals, other printed matter and printed publications 
(particularly printed and electronic publications) and associated electronic media, text analysis being editing services, 
layout services, other than for advertising purposes, electronic publishing of online books and periodicals, desktop 
publishing, digital imaging services, being photography services, services of an editor, namely editing of printed and 
electronic publications, services for the publication of guidebooks; timing of sports events, sports clubs (gym format), 
sports instruction courses, sports coaching, operation of sports infrastructure, operation of sports facilities for 
educational purposes, rental of sports grounds, providing sports infrastructure, providing sports facilities, organization of
sports competitions, organizing competitions and events in the field of sports, organization of courses of sports 
coaching, arranging, organizing and conducting sporting and cultural events; videotape film production in the field of 
education, culture, sports or entertainment; publication of statistics and other information on sports performances; radio 
and/or television reporting of sports events; sports club services; entertainment services, namely, film, music, sports, and
video entertainment services related to, or in connection with sports; ticket reservation services and information and 
ticket booking services for sports events or entertainment; sports coaching services; educational services in the field of 
sports; sports training services; information and inquiry services for all the aforesaid services in this class; consultancy 
for all the services mentioned in this class; provision of entertainment for social club services; organisation of 
competitions and sporting events for charitable purposes.

Cl.45;Personal and social services rendered by others to meet the needs of individuals.
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3930466    07/04/2018
[International Registration No. : 1419066]
OAK Berlin GmbH
Fuggerstraße 4 10777 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.3;Cleaning- and grooming products for beards, especially beard- and face cleanser, beard shampoo, beard 
conditioner, beard balm, beard oil, beard wax, beard scents and beard dyes.

Cl.35;Advertising and business administration with regard to the manufacture and distribution of natural cosmetics and
grooming products for beards; online marketing and advertising, as well as promotion for natural cosmetics and 
grooming products for beards.

Cl.44;Services concerning beard care, creation of formulations for beard care products, operation of a barber shop 
(beauty and body care).
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Priority claimed from 22/11/2017; Application No. : 201715692 ;Norway 

3930467    08/05/2018
[International Registration No. : 1419061]
Akvadesign AS
Havnegata 46 N-8900 BRØNNØYSUND Norway

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
[supervision], life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission and reproduction 
of sound or images; magnetic data media; data processing apparatus and computers; fire extinguishers; equipment for 
controlling and adding gas to water.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply, 
sanitary purposes and water treatment.

Cl.22;Ropes and string; nets; tents and tarpaulins; net cages for fish farming; fishing nets.

Cl.37;Construction; construction of buildings, tanks, containers and installations for keeping organisms within the 
aquaculture; repair of buildings, tanks, containers and installations for keeping organisms within the aquaculture; 
installation of tanks, containers and installations for keeping organisms within the aquaculture.

Cl.40;Processing of materials to be used within the aquaculture; water treatment and purification; providing information
relating to water treating services.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of technology within the aquaculture.
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Priority claimed from 11/05/2018; Application No. : 87918030 ;United States of America 

3930575    29/05/2018
[International Registration No. : 1419058]
Group 99, LLC
c/o HotelsAB, LLC, 158 Mercer St., 10th Fl. New York NY 10012 United States of America

Proposed to be Used
IR DIVISION
Cl.18;Bags.

Cl.25;Wearable garments and clothing.
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3931281    29/03/2018
[International Registration No. : 1419090]
TWINSET S.P.A.
Via del Commercio, 32 I-41012 CARPI (MODENA) Italy

Proposed to be Used
IR DIVISION
Cl.3;Perfumes; potpourris (fragrances); fragrances other than for personal use; cosmetics.

Cl.9;Spectacles [optics]; notebook computers; tablet computers; telephones; mobile phones; protective covers for 
telephones and tablet computers; bags for carrying computers and tablets.

Cl.14;Costume jewellery; jewellery; precious stones; rings (jewellery), rings (costume jewellery), necklaces, bracelets, 
brooches all in precious metals or coated therewith; watches; key rings in precious metals or coated therewith.

Cl.18;Bags; handbags; rucksacks; trunks and travelling bags; key cases; wallets; purses made in leather and imitation 
of leather; make-up bags sold empty; umbrellas.

Cl.24;Wall hanging textile; tapestry (wall hangings) of textile; covers for cushions; pillow shams; pillow cases; fabrics 
for textile use; foulard (fabric); table covers; bed covers; towels, namely beach towels and bath towels.

Cl.25;Skirts; trousers; shorts; jeans; shirts; blouses; jerseys; sweaters; T-shirts; vests; suits; tracksuits; cloaks; coats; 
overcoats; bomber jackets; tunics; jackets; anoraks; raincoats; stockings; socks; hats; headgear; scarves; gloves; 
neckties; swimsuits; belts; shoes; beach shoes; slippers; boots; bath robes; tights; underwear; sportswear; silk scarves, 
dresses.
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Priority claimed from 16/04/2018; Application No. : 30 2018 009 778 ;Germany 

3931284    24/05/2018
[International Registration No. : 1420025]
Carl Zeiss Microscopy GmbH
Carl-Zeiss-Promenade 10 07745 Jena Germany

Proposed to be Used
IR DIVISION
Cl.9;Software; databases; computer software platforms, recorded or downloadable; data processing systems; devices, 
apparatus and media for data storage; information technology and audiovisual equipment; scientific, optical apparatus 
and instruments; microscopes; parts and fittings of all the aforesaid goods, included in this class.

Cl.35;Data processing.

Cl.38;Providing user access to platforms and portals on the internet.

Cl.42;Data storage; hosting platforms on the internet; information technology services, namely software development, 
programming and implementation, computer hardware development, hosting services, software as a service [SaaS] and 
rental of software, rental of computer hardware and facilities, it consultancy, advisory and information services, it security 
services, services in the nature of protection and recovery of computer data, data duplication and conversion services, 
data coding services, computer analysis and diagnostics, research, development and implementation of computers and 
systems, computer project management services, data mining, digital watermarking, advisory and consultancy services 
relating to computer hardware and software, technological services relating to computers, computer network services, 
updating of software for data processing, data migration services, updating websites for others, monitoring of computer 
systems by remote access; scientific and technological services; testing, authentication and quality control; design 
services; rental, hire and leasing in connection with the aforesaid services, included in this class; advice, consultancy 
and information for the aforesaid services, included in this class.
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Priority claimed from 01/06/2017; Application No. : 30 2017 011 856 ;Germany 

3931299    26/10/2017
[International Registration No. : 1419992]
Hanns Eggen GmbH & Co. KG
Mühlenweg 2 41379 Brüggen Germany

Proposed to be Used
IR DIVISION
Cl.1;Industrial chemicals; chemical preparations for scientific purposes; chemical preparations for use in photography; 
chemical products for printing; oil dispersants; flocculants; defoamers; chemical products for use in the printing, 
photographic, paper and graphics industries; chemical auxiliaries for the production process in the printing, 
photographic, paper and graphics industries; unprocessed plastics for the printing, photographic, paper and graphics 
industries; adhesives for industrial purposes; adhesive compositions; casting compounds; chemical agents for surface 
relaxation; photographic chemicals for cleaning light-sensitive printing plates; photographic chemical products for 
developing presensitized printing plates; chemical compounds for use with photosensitive printing plates; chemicals for 
printing plates; chemicals for sensitized printing plates; chemicals for reprography; unexposed sensitized reprographic 
plates; chemicals for PH control; chemicals for calcium degradation; chemicals for the treatment of scratches on printing 
rollers and printing plates; chemical products for the development of photographic plates; water-based developers and 
activators; water-based offset plate developer; developer based on solvents; positive developer; concentrate for the 
preparation of single-use developers; developer for negative analog printing plates; developer for pösitive analogue 
printing plates; developer for thermal printing plates; photographic emulsions; light-sensitive emulsions; silicone 
emulsions silicone fluids.

Cl.2;Water-colors and whitewash; gloss colors; deep gloss colors; matt gloss colors; patina; varnishes; colorants; 
mordants; picklings for varnishes; dispersions for the printing industry; lacquers; varnish paints; dispersion varnishes; 
finishing varnishes; clear varnishes; gloss varnishes; mat lacquer; overprint varnishes; water varnishes; gold varnishes; 
protective lacquers; scratch-resistant varnishes; silicone varnishes; emulsions in the form of paints; chemical products 
for offset printing, namely paints; chemical agents for the dilution of paints, varnishes and emulsions; thinners for 
coatings and paints.

Cl.16;Stationery; office requisites, except furniture; photographs; paper, cardboard; articles of paper and paperboard, 
namely posters, banners, pennants, coloring pages, craft templates, paper garlands, paper bows, paper bags, signs, table 
sets, transparencies [stationery]; advertising banners; printed matter; coasters; paper bags; bookbinding material; 
adhesives for stationery and household purposes; teaching materials [except apparatus]; plastic packaging material, 
included in this class; printing fonts; printing blocks.
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Priority claimed from 25/10/2017; Application No. : 299230 ;Israel 
3931300    11/04/2018
[International Registration No. : 1419929]
RAXI LLC
1 Southeast 3rd Avenue, Suite 1410 Miami FL 33131 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software for mobile applications for operating on-line trading platform.

Cl.35;Operating on-line trading platform services namely, compilation of advertising Information featuring the goods 
and services of other on-line vendors; advertising services for goods and services; providing an on-line advertising guide 
featuring a search tool of the goods and services of others; provision and rental of advertising space.
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Priority claimed from 18/04/2018; Application No. : 87882576 ;United States of America 

3931316    27/04/2018
[International Registration No. : 1418885]
TechCrunch, Inc.
410 Townsend Street, Suite 100 San Francisco CA 94107 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable podcasts in the field of technology, technology innovation, consumer products, electronics, the 
Internet, computers, social media, entrepreneurship, startup companies, and business; downloadable software in the 
nature of a mobile application for delivering, accessing, and viewing information, news, analysis, and commentary in the 
fields of technology, technology innovation, consumer products, electronics, the Internet, social media, computers, 
entrepreneurship, startup companies, and business.

Cl.35;Providing consumer product information and reviews in the field of technology, electronics, computers, and the 
internet.

Cl.41;Providing information, news, analysis, and commentary in the field of current events relating to technology, 
technology innovation, consumer products, electronics, the Internet, social media, computers, entrepreneurship, startup 
companies, and business, via blogs, videos, websites, conferences, workshops, competitions, newsletters and podcasts; 
entertainment services, namely, providing ongoing audio programs featuring technology, Internet products and services, 
start-up companies, and entrepreneurship; arranging and conducting conventions and conferences for business 
purposes in the fields of technology, technology innovation, consumer products, electronics, the internet, computers, 
social media, entrepreneurship, startup companies, business, marketing, design, finance, recruitment, intellectual 
property, and leadership.

Cl.42;Computer services, namely, hosting online web facilities for others for organizing and conducting online 
meetings, gatherings, and interactive discussions; computer services, namely, hosting and maintaining an online website 
for others to exchange information concerning technology and internet products and services; product testing; 
application service provider featuring software for providing an online database in the field of transaction processing to 
upload transactional data, provide statistical analysis, and produce notifications and reports; computer services, namely, 
acting as an application service provider in the field of knowledge management to host computer application software for 
creating searchable databases of information and data; computer services, namely, providing search engines for 
obtaining data on an global computer network; research in the field of technology, Internet products and services, mobile 
communications and information technology.
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Priority claimed from 18/07/2017; Application No. : 1357766 ;Benelux 

3931325    29/12/2017
[International Registration No. : 1420039]
Infento Property B.V.
Basisweg 54 NL-1043 AP Amsterdam Netherlands

Proposed to be Used
IR DIVISION
Cl.12;Water vehicles, whether or not motorized or electric, and structural parts therefor; land vehicles, whether or not 
motorized or electric, namely bicycles, tricycles, recumbent bicycles, scooters, push scooters, delivery tricycles, karts, 
go-karts, pedal go-karts, tractors, cargo trailers, snow vehicles, sledges, snowmobiles, whether or not motorized or 
electric as well as structural parts therefor and accessories, namely audible warning systems, bodies, towing hooks, 
carrying devices such as baskets, carrying racks, vehicle running boards, vehicle seats, steering wheels, back organizers 
specially adapted for use in vehicles, canopies for open vehicles; airplanes and structural parts therefor; vehicles in kit 
form; motors, whether or not electric, for land vehicles as well as their parts.

Cl.28;Toys; modular construction toys (scale 1: 1) and parts therefor; kits for the construction of toy vehicles, namely 
bikes, water vehicles, land vehicles, air vehicles, bicycles, balance bicycle, recumbent bicycle, scooters, push scooters, 
tricycles, delivery tricycles, walker, walker wagon, karts, go-karts, pedal go-karts, tractors, cargo trailers, cranes, 
bulldozers, skateboard, inline skate, roller skates, snow vehicles, sledges as well as parts for the aforementioned 
products; rideable toys and parts therefor; mechanical action toys and parts therefor; all of the before mentioned goods 
whether or not motorized or electric; toy buildings and parts therefor; kits of parts [sold complete] for constructing 
models and toy vehicles; play structures for children; toy agricultural machines and parts therefor, including toy 
accessories for all the before mentioned goods, namely cranes, cables, lights, towing hooks, crane hooks, bodies, 
excavating buckets, decorative elements, flags, helmets, baskets, carrying racks, vehicle running boards, vehicle seats, 
steering wheels; toy machine tools.
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Priority claimed from 22/12/2017; Application No. : 5128920180 ;European Union 

3931340    23/05/2018
[International Registration No. : 1418443]
NovaGo Therapeutics AG
Winterthurerstrasse 190 CH-8057 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products; chemical preparations for industrial use; chemical preparations for scientific use other than for 
medical or veterinary use; chemical preparations for photography; biological materials other than for medical or 
veterinary use; biological preparations other than for medical or veterinary use; peptides for chemical products and food; 
polypeptides; antibodies of proteins.

Cl.5;Pharmaceutical products; veterinary products; preparations for immunotherapeutic purposes; anti-tumor 
medicated substances; preparations for neurodegenerative diseases; immunogens; vaccines, antibodies, epitopes; 
peptides for pharmaceutical use; hygiene preparations for medical use; biological preparations for medical use; biocides; 
diagnostic products; towels for medical use; dietetic foods for medical use; dietetic beverages for medical use; 
antibodies of proteins for medical use.

Cl.42;Testing and inspection for the quality control and analysis of active substances as well as for the research in the 
field of pharmaceutical, cosmetic or food products; consulting and information on testing and inspection for the quality 
control and analysis of active substances as well as the research relating to pharmaceutical, cosmetic or food products; 
testing and inspection for the quality control and analysis of active substances as well as the research in the field of 
medical methods and therapies; research in biotechnology and antibodies; information on testing and inspection for the 
quality control and analysis of active substances, testing and research in the field of medical methods and therapies; 
research in the field of health care; testing, inspection and research in the field of biology; computer software design, 
computer programming and maintenance of computer software; design and development of computer hardware; 
computer software development; advice and provision of information relating to quality control of pharmaceutical 
preparations; maintenance of computer software.

Cl.44;Medical services; medical services in the field of immunity; provision of medical information; medical 
examinations; medicine preparation and distribution; food and dietetic advice; advice and provision of information in the 
field of health care; veterinary services; beauty salon services; animal care services; health care; advice and information 
relating to the mode of action, preparation, administration and dosing of pharmaceutical preparations.
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Priority claimed from 21/12/2017; Application No. : 87730901 ;United States of America 

3931342    29/05/2018
[International Registration No. : 1418384]
DOVER MICROSYSTEMS, INC.
203 Crescent Street, Suite 108 Waltham MA 02453 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Semiconductor chips; integrated circuits; microprocessors; computer chips; application specific integrated 
circuits; graphics processing units, namely, computer graphics boards; semiconductor intellectual property cores; data 
processors; computer memory hardware; computer hardware and software for controlling computer memory; 
downloadable electronic data files featuring microprocessor design file software.

Cl.42;Research, development and design, all relating to microprocessors, system-on-chip devices, processors, chips, 
application specific integrated circuits, graphics processing units, namely, computer graphics boards, semiconductor 
intellectual property cores, RISC-based instruction set architectures, processor-based devices, integrated circuits, 
integrated circuit based devices, microprocessor cores, macro cells, microcontrollers; research, development and design 
all relating to computer software used in and for use in the design, development, modeling, simulation, compiling, de-
bugging, verification of integrated circuits, microprocessors, microprocessor cores, semiconductor intellectual property 
cores, processors, and macro cells.
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3931346    17/11/2017
[International Registration No. : 1418275]
AWA PAPER & TECHNOLOGICAL COMPANY, Inc.
3-10-18 Minamiyaso-cho, Tokushima-shi 770-0005 Tokushima Japan

Proposed to be Used
IR DIVISION
Cl.16;Packaging containers of paper; baggage tags of paper; paper, fiber paper, synthetic paper; synthetic paper made 
from polyester; inorganic fiber paper; resin-impregnated paper; resin-coated paper; speciality paper; natural fiber paper; 
organic fiber paper; synthetic fiber paper; paper containing powder; paper containing glass fiber; paper containing 
ceramic fiber; heat-resistant paper; paper having electric conductivity for electrode; electric conductive paper; paper 
having nanofiber; electrostatic elimination paper; paper impregnated with rust-inhibiting chemicals; non-combustible 
paper; flame retardant paper; dust-free paper; water-soluble paper; odor-adsorbent sheets of paper; sterile paper; paper 
containing carbon fiber; filter paper; paper having non-woven textile fabrics.

Cl.24;Woven fabrics; non-woven fabrics and felts; textile for filter; curtains; table cloths, not of paper; shrouds; non-
woven textile fabrics for filter; non-woven textile fabrics containing nanofiber; non-woven textile fabrics for separate 
membrane support; gummed waterproof cloth; electromagnetic interference shielding curtain; non-woven textile fabrics 
containing fiber; non-woven textile fabrics containing paper.

Cl.40;Manufacturing and processing of papers; treatment of hazardous waste water.
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3931348    01/03/2018
[International Registration No. : 1418432]
Takemoto Yohki Co.,Ltd.
1-5-15, Nishiasakusa, Taito-ku Tokyo 111-0035 Japan

Proposed to be Used
IR DIVISION
Cl.20;Packaging containers of plastics [not including "plastic stoppers, lids, covers and bottles"]; plastics stoppers for 
packaging containers; plastic lid and covers for packaging containers; packaging containers of wood [not including 
"corks nor wooden stoppers, lids and covers”]; packaging containers of bamboo; furniture; artificial model food samples; 
tanks, not of metal nor of masonry.

Cl.21;Packaging containers of glass [not including "glass stoppers, lids and covers"]; packaging containers of 
ceramics; glass stoppers for packaging containers; glass lid and covers for packaging containers; cosmetic utensils; 
unworked or semi-worked glass [not for building]; flower vases; upright signboards of glass or ceramics.
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Priority claimed from 20/12/2017; Application No. : 302017000147203 ;Italy 

3931384    28/12/2017
[International Registration No. : 1417629]
LUCCHINI RS S.p.A.
Via G: Oberdan, 6/A I-25128 BRESCIA (BS) Italy

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys, namely alloys of steel; unwrought or semi-wrought steel; metal building 
materials; transportable metal constructions; materials of metal for railway tracks; railway materials; metal tracks for rail 
vehicles.

Cl.12;Vehicles for locomotion by land, namely locomotives, railway cars, carriages, trains and railway bogies, wheels 
and rims of steel for railways, railway axles, wheelsets for railways; their structural parts.
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Priority claimed from 09/04/2018; Application No. : 1918167 ;Australia 

3931413    11/04/2018
[International Registration No. : 1417663]
MOOSE CREATIVE MANAGEMENT PTY LTD
29 Grange Rd CHELTENHAM VIC 3192 Australia

Proposed to be Used
IR DIVISION
Cl.14;Beads for making jewellery; bracelets, namely, jewellery; charms for jewellery; costume jewellery; craft kits for 
jewellery construction; decorative articles, namely, trinkets or jewellery for personal use; imitation jewellery; imitation 
jewellery ornaments; jewellery; jewellery articles; jewellery cases, namely, caskets or boxes; jewellery chain; jewellery 
coated with precious metal alloys; jewellery coated with precious metals; jewellery made of plastics; jewellery made of 
precious metals; jewellery made of precious stones; jewellery made of semi-precious materials; necklaces, namely, 
jewellery; rings, namely, jewellery; wrist bands, namely, charity or jewellery; watches; horological instruments; 
chronometric instruments; clocks; precious stones; semi-precious stones; key rings with fobs or trinkets attached.

Cl.28;Craft kits for games and playthings; craft toys sold complete; craft toys sold in kit form; action figures, namely, 
toys or playthings; toy action figures; children's toys; figurines being toys; educational toys; electronic toys, namely, 
playthings; kits of parts, namely, sold complete, for constructing toy models; kits of parts, namely, sold complete, for 
making toy model cars; kits of parts, namely, sold complete, for making toy models; miniature toy parts sold in kit form; 
model figures, namely, toys or playthings; model figures, namely, toys or playthings for sale in kit form; model toys; 
models, namely, toys or playthings; plush toys; toy dolls; toy figures; toy furniture; toy model kits; toy playsets; toys; 
playthings; toys, namely, playthings, being for sale in kit form; toys, namely, playthings, sold in kit form; dolls; dolls' 
furniture; dolls' houses; furniture for dolls' houses; plush dolls; board games; card games; games; games adapted for 
use with an external display screen or monitor; games adapted for use with dot matrix liquid crystal displays; games for 
children; hand held computer games; hand held electronic games; miniatures for use in games; models for use with 
hobby games; tactile educational games, namely, playthings; trading cards, namely, card games; construction toys; toys 
adapted for educational purposes; toy jewellery.
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Priority claimed from 11/07/2017; Application No. : 30 2017 017 080 ;Germany 

3931424    14/12/2017
[International Registration No. : 1417673]
cytena GmbH
Georges-Koehler-Allee 103 79110 Freiburg Germany

Proposed to be Used
IR DIVISION
Cl.9;Laboratory apparatus and instruments, in particular laboratory apparatus and instruments for the processing 
and/or investigation of particles; laboratory apparatus and instruments for the imaging, identification, isolation, 
separation, dispensing and/or deposition of particles, in particular of individual or single particles; laboratory apparatus 
and instruments for the handling and/or culture of cells, in particular of individual or single cells; laboratory apparatus 
and instruments for the processing and/or investigation of cells; laboratory apparatus and instruments for the imaging, 
identification, isolation, separation, dispensing and/or deposition of cells, in particular of individual or single cells; 
laboratory apparatus and instruments for generating and/or detecting fluorescent or luminescent signals associated with 
particles and/or cells, for the imaging, identification, isolation, separation, dispensing and/or deposition of particles 
and/or cells, in particular of individual or single particles and/or cells; laboratory apparatus and instruments for the 
imaging, identification, isolation, separation, dispensing and/or deposition of cells for genetic or biochemical analysis, in 
particular of individual or single cells; laboratory apparatus and instruments for the imaging, identification, isolation, 
separation, dispensing and/or deposition of eukaryotic cells, especially, animal, plant, insect, fungal or human cells, 
and/or of prokaryotic cells, especially bacterial cells, in particular of individual or single such cells; laboratory apparatus 
for processing cells; cell culture apparatus for laboratory use; scientific research and laboratory apparatus, in particular 
scientific research and laboratory apparatus for the processing and/or investigation of cells or other particles; scientific 
research and laboratory apparatus and instruments for the imaging, identification, isolation, separation, dispensing 
and/or deposition of particles, in particular with such scientific research and laboratory apparatus generating and/or 
detecting fluorescent or luminescent signals associated with such cells or other particles, and/or such scientific research 
and laboratory apparatus for genetic or biochemical analysis or cells, and/or such scientific research and laboratory 
apparatus for eukaryotic cells, especially, animal, plant, insect, fungal or human cells, and/or for prokaryotic cells, in 
particular bacterial cells, and any of the aforesaid goods for individual or single cells or other particles.

Cl.10;Apparatus for processing cells for medical use, in particular apparatus for the handling and/or culture of cells, in 
particular of individual or single cells, for medical use; apparatus for the imaging, identification, isolation, separation 
dispensing and/or deposition of cells, in particular of individual or single cells, for medical use; apparatus generating 
and/or detecting fluorescent or luminescent signals associated with cells for the imaging, identification, isolation, 
separation, dispensing and/or deposition of cells, in particular of individual or single cells, for medical use; apparatus for 
the imaging, identification, isolation, separation, dispensing and/or deposition of cells for genetic or biochemical analysis,
in particular of individual or single cells, for medical use; apparatus for the imaging, identification, isolation, separation, 
dispensing and/or deposition of eukaryotic cells, especially, animal, plant, insect, fungal or human cells, and/or of 
prokaryotic cells, in particular bacterial cells, in particular of individual or single such cells, for medical use; cell culture 
apparatus for medical use.
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